Wednesday, November 29, 1972
Agrahayana 8, 1894 (Saka)

Fifth Series, Vol. XXI No. 12

Lok Sabha
Debates

(Sixth Session)

(Vol. XXI, contains Nos. 11-20)

LOK SABHA SECRETARIAT

New Delhi
Price- Rs 2.00



CONTENTS

CoLumns
No. 12, Wednesday, November 29, 1972/Agrahayana 8, 1384(5)
QOral Answers to Questions :
*Starred Questions Nos. 223, 238, 230, 232 and 236w0238% . . I-31I

Written Answers to Questions :
Starred Questions Nos. zz:,m m mzz-y,ng,z;:, 333t0335,
239 and 240 . 3141

Unstarred Questions Nos. 2201 t0 3209, 2311, 3213, 2314, 2316
to 2283, 228 t02323, 2325 10 2340,23421t0 2349 and 2351 to
m - - . - - L] . - .

4-209

Papers laid on the Table . ; . . . . 209-11

Indian Railways (Amendment) Bill—Intpoducgd °, . . . 211-12

Matter under Rule 377

Examination of ‘Balyogeshwar' by Customs Authorities . . 312-220

Re. Business of the House . . . . . 320-27
Motion re. Twelfth Report of Commissloner for Linguistic Mino-

rities . : i . ’ . " . : . . 221-53

Shri Tarun Gogoi . . . . . . 231-3§

Shii Atal Bihari Vajpayee . . . " . 236-3%

Shri Kartik Oraon . . . . . . 235-39

Shri Shyemnenden Mishra . . . . . . 239-46

Shri B. K. Daschowdhury e e . . 24655

Shri Liladhar Kotoki . ., . . * 255-59

Shsi Birender Singh Rao e . 259-63

Motion re. Food Situation e e e . 0. 363340

Shri Fatesinghrao Gackwad . . " . . . 28372

- Shri P. Venkatasubbaish Y oY £

The marked above the name of a Memiber indicates that the questio
M&mhk"*b%hm%& .

%8 L8-—1.



Shri 8. P. Bhattacharyya
Shri P. R. Shenoy .
Dr. Kerni Singh .
Shri Nathu Ram Mirdha
Shri D. K. Panda

Shri Panna Lal Barupal
Shri G. Viswanathan
Shri Sakti Kumar Sarkar
lf;r.uxminarainl’andeya
Shri Piloo Mody .
Prof. Sher Singh ¢
Shri B. V. Naik .
Shri Bhagirath Bhanwar
Shri Birender Singh Rao
Shri Vasant Sathe .
Shri Jyotirmoy Bosu
Shri Annasaheb P Shinde

-

4

(i)

CoLyMNs

. 277-80

280-81
282-86

292-97
297-301
307-04
. 304-07
307-12
313-17
i 317-18
318-20
320-22
322-24

324-26

. 326-28

328-40



LOK SABHA DEBATES 2
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LOK SABHA

Wednesday, November 29, 197i/
Agrahayana B, 1894 (Saka)

The Lok Sabha met at Eleven of th.
Clock

[Mr. SrEAKER in the Chair] |

ORAL ANSWERS TO QUESTIONS
F.F.C. Help in Film Prodution

*323, SHRI SARO/ MUKHERJEE:
Wil the Minister of INFORMATION
AND BROADCASTING bs pleased 1o
state!

(a) whethet the Film Finance Corpora-
tion was formed fo help the development
of film production on language basis or
State basis;

(b) how far it has helped to develop
films 10 Oriya, Assandese, Bhojpuri, Nepali,
Manipuri and ‘Fripuri languages; sod

¢ (o) the iolé played by the Corpora-
tion io stop closure of stwdies in Bastern
Regions nafeely, East Indidn National
Sotnd Stodle, Eastern Talkics, Bharat
Laxini of Calvistta?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
HROADEASTING ¢SHET BHARAM
BIR SINHA): (a) to (). A statement is
laid on the Table of thée Housd,

regeived by it, wrespective of the lan-
guage/State.

2. No loan appuvetion has <o far been
recéivéed by the Corporation for films in
Nepali and Tripuri langhages. As eom-
pared to other languages, the loan applca-
tions for production of filmg in Orya,
Assamese, Bhiojpuri and Manipuri langu-
ages is comparatively less. Conséquenrly,
the Corporation has been able to develop
film production wn these languages to a
loster extent than in  other languages,
although it 1 aamxious to uncourage pro-
duction of good guality films irrespective
of languages,

3, The Corporation’s main acuvity 1s to
finance production of films. As such, it

THE MINISTER OF STATE IN THE
MINISTRY OF INPOEMATION AND
BROADCASTING (SHRt 1 K.
GUJIRAL): My hon. friend had asked the
Question #pecifically aboat #Oriya and
other languages. But all the same, I can
give him the figures. As togaids Mifs in
Qgngali, the applications received were 47;
9 were withdrawn; there were 23 rejec-
tions and 13 approved. The loams were
sanctioned for 13 films in Bengal. About
fims in Marathi, 32 applications were
received; 2 were withdrawn; 18  were
mjested and 1} were sanctioned,

BHRt SANDF MURHERJEE: What is
the amount sanctioned?
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SHRI 1. K. GUIRAL: The amount
sanctioned in total for Bengali films was

Rs. 33 lakhs and 0dd and_|
mm.nmnlsum"&lft o

SHRI SAROJ] MUKHERJEE: The

better films and to sce that fims are low-
budgeted which contribute to the improve.
thent of taste. So far as the studios 10
Calcutta are <oncerned, we have bean
concerned about them. Recently, we had
set up a Committee under the Chairman-
ship of Mr. Dutt who was formerly the

They
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fram i | R g wredrRweT
rﬁw,*tf"m wa: fr Zx foeT WY

!} Wﬁlﬂd&!im Wi fasad ara
& forg wat fear ol

SHRI R. BALAKRISHNA PILLAL
May I know fromt the hén. Minister how

also been sought in this regard to en-
courage production of good Hlms 1
Hyderabad?

wht § Tt X ge fredt wgy wod &
Sfew war wilt efvea @ amepe § F
% fasdt ¥t Rewrriy & Frg Reqee off
& 7 we feoil & Wb o oW
gt v @ Reaet v, o ?



"
Ay, ers

4 Ur

W wito W Gl ¥ it Wre
Y s ¥ e Py wrd faond e Y
ey amrk ok & 1wk ¥ ager e
P e ) Tt g, g Pt ¥
e XA o e
ardr ot fwoe o wewer § o
2 oty =R ¥ e §) wdw ) gl
*fw 7 § fe oo qry aw F g AW
¥ w0 & fagee a1 w@ Igr WS
fined Taear€ g 9%, oY ot wedY el
& w1y AWy wui feur oar gt ar 4
famr waw &

off gt e Hooa Faty
9% ? q3rre o foset & fog feer A
fear mar ?
SHRI ] K GUIRAL As you know,
Sir, Punjabis are self-rehant

waw wgw AR A §
WYY HaeT ware qed & fog @
o arm qE & |

siwelt wgreowtd . wo gAw
b figedr feeet ¥ forg Peaar awar fear
wry? (Interruptions)

SHRI R S PANDEY She 15 not asking
sbout fllm studiog or tolevisron, she 15
to know as to how much money

has boen sletted for Madhya Pradesh
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vt gw W ¥ wwin faw fem g
g sy & wref § 1 JewT s
AT H gy LTV R ) oNgT AW A wET P
T g ¥ FEA ¥ A7 99T
wré el avft aF g afr § Afea
areR wrE @ g
MR SPEAKER Shn Ramachandran
Kadannappalli—not here
SHRI A K Gopalan—absent

Shn Dharamrao Sharnappa Afzalpu
kar—absent

SHRI Pampan Gowda—I have been
authormed to ask this question

MR SPEAKER* The procedure 1s that
after we finish the whole hist and when I
take up the second round, I will allow
you. -

Sbri Ebrahm  Sulaiman  Sait—also
avsent

Shrn K M Madhukar—not here

Sbri Dage
waaw wgen  we ok fafre
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wrar ¢ |

frogft e W wew W
cxn ¥ cwd gy wiedt g #
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THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI

MOHAN DHARIA) (a) to fc) The
Approach to the Fifth Five Year Plan
hag not been finalised by Government so
far The lessons gained from past experi.
ence would no doukt be taken into account

m the formulation of the Fifth Plan

oft AN wx TNT  WeFH FFAT,
it AHNIT A AT I ¥ IO g
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¥ qgr @rF g WIF B T @ §
faad f& 3§ IRT A FgA qer ¢ g
o T & frd 73w vt agra dad
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SHRI MOHAN DHARIA, In the docu-
ment on the Mud-term Apprasal of the
Fourth Plan, we have brought to the
notice of the House and also to the coun-
try as to what are the shortfalls and what
are the reasons, and they sre narrated
there We have taken them into consi-
deation while formulating our Approach
to the Fifth Plan document and also
while framine the outhne for the Fifth
Plan

wow witey AT ¥ g AAY
e 81

st wen fagit Wi 0w Wi
qI® T AT A T

off AwwR AT W qradY T
oA AT T & O wed wEEm & ggEr
g fr fag® s e ¥ Rk
®Y F17 € Twfrar g€ 4« 7 WPy
gaa 5 & wafrar 9t o, gEd,
drady o N g & o gf wg
s o § 7

SHRT MOHAN DHARIA. The various
drawbachs begin nght from the formula.

tion of the Plan ftself 1f at the formula-

tion of the plan projects no proper care is
taken either for want of information or
due to other difficulties, naturally, at the
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stage of implementation, it becomes very
difficult. Besides, there are factors Jike
administrative machinery, co-ordination ip
the State Governmients and the Central
Goveroment, All these factors have to
be taken into comsideration. We have
poinied out in the Mid-Term Appraisal of
the Fourth Plan what are the shortfalls
and how they are to be bridged. So, that
experience is taken into account,

SHRI B. S. BHAURA: I sit a fact tifat
one of the lessons learnt is this, that for
the next planning, it will be better if you
replace the Minister?

MR. SPEAKER: What..?

SHRI B. S. BHAURA: Wil repiace-
ment of Minister result in better planning?
(Interruption)

MR. SPEAKER: Order, order.
LERIE R F il F 8

SHRI VASANT SATHE: Will the hon
Minister be pleased to state whether at
least in the next Fifth Plan, the major
mistake which arose in the earlier Plan by
which the rich became richer. woulki be
rectified at least hereafter? Sir, will he
also take care to see that more employ-
ment opportunties are generated in the
Fifth Plan? What are the powuive «teps
that are being envisaged hy the hon
Minister in this regurd?

SHRI MOHAN DHARIA: Sir, the
main object of the Fifth Plan is self-reli-
ance and removal of poverty. Naturally
care will be taken to see that the rich do
not become richer and to see that those
who are in need get at least the bare mini-
mum for their lives. So far aq Wwe are
concerned, we have got in view these two
objectives, as I saud, of self.reliance and
removal of poverty and with that end in
view the whole Plan has been formulated

SHRI VASANT SATHE: What about
employment? He hag not replied to that.

AGRAHAYANA &, 1894 (SAKA)

Oral Answers ]

SHRI MOHAN DHARIA: He will
kindly appreciate that employment is very
much related to removal of poverty, If
poverty is to be eradicated, najurally, we
shall have to take cate of employment.
This is what is done,
appreciate the point of view of my hon.
friend,

related to poverty, but what about the
steps- 1 w know the steps you
took.

MR. SPEAKER: These are all matters
for gemeral discussion on the Plan. These
are much too wider questions to be
answered in brief supplementaues.

SHRI PILOO MODY: May I make a
brief reply on behalf of the Minister, Sir?
(Interruption)

MR, SPEAKER- Order, ordsr.

SHRI P. G. MAVALANKAR: In view
of the factthat durnng the First Four Five-
year Plans the peoples’' participation and
involvement at the local and regional levels
had been far from adequate, will th: hon.
Minister tell this House, what concrete
steps and measures he proposes to taketo
mitigate this defect and will he see to it
that people's participation and involve-
ment reallv become effective?

SHRI MOHAN DHARIA: I agree with
the hon. Membe, that people’s participa-
tion in earlier plans was not adequatc and
therefore we have requested the State Gov-
ernments to have Planning Boards at State
levels to involve the people more and
more both at the State and at the local
levels in formulating the Plan and in um-
plementing the Plan.

oft wrerery wifgeane : frwst w1e
duadfy Aol ¥ a¥ q@ Al A
TG w7 At fivar wr & o e
IgwT Uw wrow ag o & r g & s
garet ¥ Wt 97 fe qreemadz foner
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hll"urhthtpim g
i ¢ et fs Sorer ot § o wwet
ot vt rowTe ¥ o sarr % v § e
frad Y 3 oy Iy oF ¥ o ?

itself so thet there is enough industriplisas
tion in the backward areas.
districts have besn declared or

Plans was that the deficit financing in the
First Plan was Rs 333 crores, in the
Second Plan it was Rs. 954 crores, in the
Third Plan jt was Rs, 1133 crores, and in
the Fourth Plan, it was Rs 850 crores,
and in the approach document for the
Fifth Plan, it has been suggested thut by
the termination of the Fifth Plan, deficit
financing will be completely eliminated.
What concrete steps do Government pro-
pose to sec that this particular objective is
achieved?

SHRI MOHAN DHARIA: Government
nave taken ocertain basic decisions so far as
e overdrafts by the State Governmeats
are concerned. A scheme has been evolveax
whereby there will be no further over-
drafts which will be taken by the State
Governments Goversment are also insist.
ing to do away with deficit financing and
to mobilise resources to the exteat possible.
In the Fourth Plan, even though the
Tesources to be mobilised by the Central
Government were of the order of Rs. 2100
crores, actually, the mobilisation has been
to the tune of Rs 2900 crores, hut
because of natural calamities and also the
war with Pakistan, it was not possible to
do away with deficit financing, but that

SOME HON. MEMBERS rore—

A NOVEMBER' o, 1978 - '

Arrest of Freedom Fighters la Gea

*230. PROE. MADHU DANDA-
VATE: Will the Minster of HOME

AFFAIRS be pleased to state:

{(a) whether a large number of free-
dom fighters from Goa were arrested on
the 15th August, 1972 at Panjim; anc

(b) :.f 50, the reasons of thewr urrests
and the reaction of Central Government
thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHR!
K. C. PANT) (a) and (b). No freedom
fighter was warresteg in  Panjim on the
15th Avgust, 1972 However, on the
8th September, 1972 on the occasion of
the foundation stone laying ceremony of
& youth hostel st Mira-mar, Panjim, 70
persons inclading 42 freedom  fighters

PROF. MADHU DANDAVATE: In
¥he reply it has been stated that probably,
the police apprehended a breach of peace
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fighters who were arrested met Dr. Saro-
jini Mahishi in Panjim and told her that
this was the background of their demons-
tration, she was convinced of that parti-

AGKAMAYANA 8, 1894 (SAKA)
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Have Govermment received a memoran-
dum from the Freedom Fighters' Associa
tion of Goa to the effect that the Chiet
Mioister made & deplorable, highly ob-
jectionable and amti-national statement re-
gardiog Operation Wiyay at a press con-
ference and further comfirmed 1t with his
clarificatory statement und this was the
reason for the protest of, and discontent
among, the freedom fighters wm Goa? If
#0, what is the reaction of Government?

SHRI K C. PAN1 I have sud m
my first reply that the statement of the
Chuef Muister to the pross on 18 August
1972 with regard to  Operation Viay
amgered not only the freedom fighters
but a lot of other psople. But later he
said that he had been misreported and
be issued a clarification. But even after
reading the clarification—since be has
asked for Governmest's reaction in the
matter—I can say that the statemen was
unfortunate and the clarification does not
entirely clear it up.

Incentives to Smad  Indusirvies

*232. SHRI D D, DESAL Will  the
Minister of INDUSTRIAL DEVELOP-
MENT AND SCIENCE AND TECHNO
LOGY be pleased to state

(a) whether new incentives are proposed
to be given to small industries;

(b) if so, the broad outlines thereof?

(c) whether these incentives are intend-
ed to improve the export performance of
the small industries; and

(d) what is the contribution of the
Small Industry Sector in the export per-
formance?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVE
LOPMENT (SHRI  SIDDHESHWAR
PRASAD) (a) Several incentives are be-
ing given for promotion of small scale
industries; nd new incentives are under
consideration ut presat,

L]
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tb) Doss not arise.
1c) Dues not arise. .

(It i, estimated that small
indostries export goods worth Rs.
crores amhually, = 7

SHRI D. D. DESAIL: In the last
yeary, the cost of replacement or
chase of sew machimery has gone up by
180 per cent. Since the ceiling i
cial and not physical, 1t is
sible to replace worn-out machinery or

industry to smaller-scale because whoever
has invested momey ten years ago does
not have money mow to replace that
machinery?

SHRI SIDDHESHWAR PRASAD:
Very recently the Government of India
hag appointed a Committee. It  has
gone into this question alsp besides others,
We are examimng its report and after
that this will be taken into consideration.

SHRI D D. DESAIL: Till the 8th
century AD India was the largest expor-

ter of miunufactured goods  specially
bandicrafis. ...
SHRI PILOO MODY: That was be-

fore the days of the Planning Commis-
S100.

SHR1 D. D. DESAT* It was only the
Industrial Revolution which  displaced
India as the world’'s number one exporter.
Today our situation is tha we arc ad-
vantageously placed in regard to labour-
intensive industries, All the world, over
there is a labour shortage and there is a
chance of India leading other countries
in exports of industrial goods in  this
category, How are we going to take ad-
vantage of the new sitvation?

SHRI  SIDDHESHWAR PRASAD
A scparate Board is there to take cme
of the problems of the handicraft indus-

NOVEMBER 29, 1972
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try. The Migistry of Forelgn Trade is
making all efforts to see that exports go

up fo the fufless extent possible.
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Ity qut § fF wr w3 W e #Y
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w3 ? 4% qarar feow wRA w0
forw & vt & wrermar wEa< W fram?
fioar a1 | 3w fawrfont oWt aoeTe
i:ﬁwmﬂwt‘:
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gt wr e e W owee §,
wy O A e owor & R
TN FTETR FT g a%E ¥ wEEy &
Iy & o K3 FORTT TAET ARA Y
uE W AET w glawia 9 3 ) afy
T @ X wow mft A wew
o & & I W A S W
T4 avit oy forar wren & anfis wrarl
& T e o T AR R R

wgferae frer a8

SHRI R. S. PANDEY: In order 10
have & complete decentralisation of in-
dustrial production, there 1 the very con-
concept of introducing small cale in.
dustries and to give a boost :o have
local or indigenous product on through
the small scale industries, anl so, may 1
know whether it is not true that in many
States, due to the dearth of raw materials
many units have been closed down? May
I know whether the Government have
uny information to the effect thay due
to the dearth of raw materials, many
umts in the small scale industries are
closed down and are mot able to run?

SHRI SIDDHESHWAR  PRASAD:
As far as the steel-based engineering in-
dustries are concerned, we have received
complaints about the raw materinls from
the different States, and we are making
all-out efforts, even to import steel, so
that it will be made available to them,
besides other small industries also.

oy vee v feg - oy T @
Hared ¥ qvaew want § 7 oF s
fawrs sorem ol geR faRw =T
quTe | W O wETear ¥ 5 A
F ararey § wC W A IUE A T
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MR. SPEAKER. This is about incenm-
tives and then about exports, 1 am
sorry 1 cannot allow this auestion. You
put relevant question.

Y TraAre wreA! ;- & ifwfe

gTaEE f wEh A | fr wré fawrae
wrE § at it wr &
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Wi afvee: s @ s R
21 ¥ uw ¥ gT o Vot o« iy
fear ®% )

SHRI RANABAHADUR SINGH: As
the Minister has jusi stated that there
are no further considerations before the
Ministry about the industrial incentives
being given to Baliward sepions for set-
ting up stmall scale ingustrigs, gan it be
taken from this answer that the Minister
is stifl awaiting the resulfs from the in-
centives that are already provided by
the Ministry or looking to the fadts of the
situation as they stand? Since these in
centives have not yet 7proved  strong
emough to drew the industries in back-
ward regions, may | koow whether the
Ministry will consider some other propo
saly for this particular aspect of putting
industries in the backward regions simi-
lar to some suggestions that were put up
before the Ministry, For example, de-
centralisation of the monolithic public
undertakings wherein ymaller and ancil
lary parts for the pj”xg undertakings
couly be manuf in the backward
regions in small scale ingqg.mw-

SHRI SIDDHESHWAR FPRASAD.
Only in the beginning of this year certain
concessions were announceg by the Gov-
ernment of India; we are watching the
impact of these concessions. We should
have a proper study of these concessions
which have been announced and which
are being implemented by different States;
it is too carly to take wp a new series
of concessigns.

SHRI DHAMANKAR: May 1 know
whether the Central Government is aware
of the facr that the incentives given by
the Central Governniént are nullified by
the inemecusable delay by the State Gov-
ernments in processing them. What steps
do the Central Government propose to
minimise delav?

SHRI SIDDHESHWAR  PRASAD
“This was brought to our motlce and we
had a mecting of State Directors of In
dustries recently and we have brought it

NOVEMBER 39, 1972
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% e nitics” wo' that Mieee 'dses are
expodited to the extent possible.

SHRI PARIPOORNANAND PAINULI:
What concrete gteps do Government pro-
pose to take to discourage entreprencurs
establishing industries in developsd areas
sod implement the Pande Commiftes re-
port and the Wanchoo Committee re-
port 10 give inceptives o establish  in-
dustries in the backward areas?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND SCIENCE AND
TECHNQLOGY (SHRL C SU/BRAMA-
NIAM). The question 15 ot with
reference to backward areas at afl. This
18 with refierence to small scale industries
in general. Perhaps the next question 1s
concerned with backward areas
{Interruptions). .

MR. SPEAKER Mr Lakhappa is
getting up every yme Your question 1
coming later on.

SHRI K. LAKKAPPA: It may not be
reached,

" da !

MR. SPEAKER. So, you are making
it up here? It will be reached. There
are persons who are abseat who will
enable you to reach the question

Steps to Honmour she Heritage of Pandit
Jawahaviel Nehra

*236. SHRI SAMAR GUHA: Wil
the Mmister of HOME AFFAIRS be
pleased to state:

(a) whether Government have taken
any steps to homour the heritage of Pandit
Jawaharlal Nehru and his contributions to
the freedom struggle of our cpuntry and
consolidation of our Indeperidence; and

(b)i!w.themmpoinud;hestep!
taken by the Government so far?
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THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI K, C. PANT): (a) and (B). A
statement is lnid on the Table of the
House

Statement

Followmg main steps have been taken
by the Government:—

1. Teen Murti National Memorial.

In 1964 Government decided to con-
vert the Teen Murti House New Delhi,
mto a museumn and library. This was
dedicated to the memory of Slri Jawahar-
lal Netiru by Dr. Radhakgishoan in
November of the same year. Ths
museum presents the life and work of
Jawaharlal Nehru in the context of the
struggle for India’s freedom The Library
has beerf planned as a research library on
the history of Modern India from Raja
Ram Mohan Roy to Nehru with special
emphasis on Indian nationalism

2 Nehru and New India Exhibuaions,

Fxhib tons have been held m the past
in scme of the world eapitals like New
York, London, Tokyo, Canberra and
Santiago. At present one set of such
exhibitions is being displayed in Asia
1972 Fair.

3 Jawaharlal Nehru Memorial Fund.

This is a public charitable trust and its
mam activities are:—

(a) Jawaharlal Nehru Fellowships:
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(¢) A series of 20 volumes on the
selected works of Jawaharlal Nehrn are
proposed to be published. So far, three
volumies hive beén published.

(d) Biography of Jawaharlal Nehru

A definitive, biography of Jawaharlal
Nehru h'g}grg'belpg written by Dr. S.
GOPI!. L PR T
The Memorial Fund is developing

Anand Bhavan which was donated by the
Prime Minister, Shrimati Indirs Gandhi
two years ago into s memorial to Jawahar-
fal Nebru. Swaraj Bhavan which has
been taken over onm long lease will be
folly renovated and a Jawahar Bal Bha.
van located there

4. Jawaharlal Nehru Award on Interna-
national Undérstanding.

An award of Re. 1 lakh is given every
ynrbmonu&ﬂdh‘pamnﬂny Five
such awsrds have been given The sixth
award for 1970 has been announced.

SHRI SAMAR GUHA, The reply
given is not complete  The Education
Ministry is undertaking certain projects
and programmies to honour the hentage
of Jawaharlalji. T find these programmes
and projects have been excluded. Is it a
complete reply?

SHRI K. C. PANT: If he has read the
statement, the main pomts are given
there.

SHRI P, VENKATASUBBAIAH: We
have not been given any statement.

SHRI K. C. PANT: 1 shall read it

out, with your permission; it will take
some time,

SHRI SAMAR GUHA: May I know
Education Minlstry are also included in
it?

SHRI K. C. PANT: Are you referring
to Jawaharlal Nehru University?

SHRI SAMAR GUHA: Jawaharlal
Mehry University and some other projects
also.
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i

SHRI K. C. PANT: So far as Jawahar-
1al Nehru University goes, this  actually
was & project which was proposed by
Jawaharlalji himself durimg his life time.
1t took shaps hwter on, He hud in faut
suggested the name of Raisina Umiversity,
1 was Mr. Chagla as -Education Mimster
who after his desth suggestéd fhat the
name should be Jawaharlal Nehru Univer-
sty. So far as yuvak kepdras are com-
cerned, this scheme also was envisaged
during the life time of Jawabarlalji and
1t is being continued sinde then. Govern-
ment had taken a Qecision to establish
yuvak kendras at Panditji's instance m
each district and that scheme is actually
now continuing

SHRI SAMAR GUHA: May I koow
whether there 13 any central commuttee
that bas been comstituled by the Govern-
ment to fook into all these imstitutions
and also taksé steps for furthering the
causs of honouring the heritage of
Jawaharlal Nehru?

‘SHRI K. C. PANT: There 18 no Cesr
tral Committee required for this pud~
pose. Different schemes are admimstercd
ifferently. As [ said, there is a Mem:
rial Fund and that acts in relation to
<ertain prbgrammes which I have out-
FKnoed in the main statement. There are
several schemes, some of which are run
by Government. A certralised jcommittee
4annot look sfter sll these diverse kind
.of programmies.

a

SHRI SAMAR GUHA:
award called Nehru Award given
) Union. }  is in the
Jawaharialji and I presume it is fo bon-
our his heritage. Naturally when it is
given by a different country, there may be
certain political overtones, some political
. Jnddetrimetion. .. Tt

SHRI 8. M. BANEAIER! This is an’

" mipersion ot Thosé whe técvive . They
are poets of much more eminence théd Mr.
Samar Guha.

NOVEMBER 9, 1972 °
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SHRI SAMAR GUHA: The werd
“Rusia” or “Mosoow™ arcates some res-
ponse in the minds of some friends here, I
cannot help it.

SHRI 8. M. BANERJEE; Why don*
you ask America to give some award?

SHRI SAMAR GUHA: I do not know
why my hon. friend gets annoyed when
anything is paid about Soviet Russia. Laet
the House judge it. These awards arc
giver by the Soviet Land. Naturally, 1t is
given by the foreign country in honour of
Jawaharlal Nehru. Is there any com-
mittee which decides to whom the award
would be given and, if so, how is this com-
mittee constituted?

SHRI K. C, PANT: I do not know
how this question arises out of the main
question. I canmot be expected to know
whether there is any committes or ant,
what is the procedure for selection and to
whom they give the awards It doe: not
arise out of this question

SHRI SAMAR GUHA: I have used the
word ‘“heritage” in my question. The
award is given in India and it is m the
pame of Panditji. So, I have a right to
know what is the procedure for selection
and whether there is any committee con-
stituted for that
-

MR. SPEAKER: How can the Miniver
know about a committee which formed by
a foreign agency?

SHRI SAMAR GUHA: First be said
that it does not arise. Then I said it re-
fers to heritage. .

MR. SPEAKER: Even if it does
arise, you have asked it #nd he has repl
to it

g8
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government, if smebody selects his name
for giving an award, But I would say tnat
the' ftomotion of international understand-
ing was PandRji's ideai which he pursued
in his life time and this is in consonance
with that idea. India has friendly relations
with other countries.

SHRI SAMAR GUHA: My fear 1
that his heritage may be exploited for the
purpose of political indoctrination. That
is why I asked this question

MR. SPEAKER:
all.

It is not relevant at

Refund of Telegraph Charges In Respect
of Telegrams Sent by Post

237. SHRI K. LAKKAPPA
SHRI P. VENKATASUBBAIAH:

Will the Minister of COMMUNICA.-
TIONS be pleased to state-

(a) whether Government have taken a
decision to refund Telegraph charges when
the telegrams are sent by ordinary
theil; dnd -

(b) if so, the date from which thw de
cision will be given effect tg,

THE DEPUTY MINISTER IN THE
MINISTRY ©OF COMMUNICATIONS
(SHRI JAGANNATH PAHADIA). (a).
Yes Sir.  Provisions already exist accord-
g to which, in éhse of felegrams disposed
of by post aad reaching the telegraph office
of destination after the expiry of 24 hours
im ease of Express and 48 hours in ease of
ordinary tclegrams, a refund voucher for
1hb cost of telegratl fess 50 paise, is deli-

AGRAHAYANA 8, 1894 (SAKA)
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(b) These orders are
April, 1962,

SHRI K. LAKKAPPA: There aie
several complamnts regarding sending ot
telograms which do not réach the destina-
tion, that is, the addressee m time. There
is inordinate delay so far as this organsa-
tion is concerned. I would like to know
whether the hon. Minister has made ony
asscssment of the situation and, if so,
what steps he has taken to improve the
situation to see that the telegrams reach
the addressces in time What are the
offective messures that they propose to
take?

in force since

THE MINISTER OF COMMUNICA-
TIONS (SHRI H. N. BAHUGUNA) The
delay in the sending of telegrams 1s not on
1 large scale, Therefore, the reply to the
first part of the question 13 in the negauve.
So far as further reduction in the delay is
concerned, with the introduction of mech-
anical system, that s, having the teleprin-
ter service and working the circuits on co-
axial and micro-wave, the delay is being
farther reduced. But it is true that a large
number of areas ere served by open wire
lines, and long-distance transmission sys-
tems sometimes result in a oumber of
breakdowns It is the constant endéavour
of the Government to see that this type
-£ situation is further improved.

SHRI K. LAKKAPPA: T would like to
know from the hen. Miister whether there
are any cases of this noture 28 a conse
quehoe of the shortage of telegraph offices
in the country and also because of the fact
that the new mechanisatiom hes abt been
improved and, if so, what steps thev have
taken to improve the system of mechanisa-
tion and to improve the telegraph system
in the country.

. SHRI H. N. BAHUGUNA - It depends
an the availability of funds and rasources.
As and when the funds-ase available, we
@re progressiag i~ the .matter.

SHRT K. LAKKAPPA: ‘The snswer
that the bon. Minister has gived is in
general terms. I am putting a specific
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question, What are the specific improve-
ments that they have devised to improve
the situation? This is a geneml
complaint.

SHRI H. N. BAHUGUNA: The ques-
ton is general. I could net give a specific
answer to a general guestion.

SHRI P. VENKATASUBBAIAH: May
I know whethor it is a {act that the Iarge-
pcale theft of copper wire w slso one of
the contributsng factars for the mefficiess
working of the tclegraph aystem in the
country and, if so, what effective steps the
hon Mimmster has taken to see that such
thefts do¢ not occur.

SHRI H, N BAHUGUNA: The open-
wire Ime system 13 always subject to these
thefts, My hen. fnend has 1ightly
pomted out that that is one of the major
cayscs of broak-downs in the system, So
tar as'we are concermed, we bave written
10 the Chref Ministers to help us an
apprehenthng the cniminals who are res
ponsible for this type of activity. Second-
ly, we mre converting copper wire lines

SHRI MUHAMMED KHUDA

minus 50 paise is delivered alomg with
the telegram to the addressce, Would it
not be more proper and correct to dend

]
1
Ee
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sbgg
i

i
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SHRI G. VISWANATHAN: The Min-
inor was TarMting & pumber of sge ©
reduce the deley 'in sending telagrams. I
want 10 know from the host. Minister by
witich year he is going to cbmpletely obi-
mingte the delay it sending telegrams

SHRI H. N. BAHUGUNA: R is our
effort to do it as soon As possible, but,
obviously, i1t depends on a lot of things.,

SHRI G VISWANATHAN: As soor
as possible, hke the telegram itself!
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"SHRI S. M. BANERJEE: Question
No. 239.
MR. SPEAKER: I have mot called

you,

‘The Question-Hour is over now.

WRITTEN ANSWERS TO QUESTIONS
Unesco Aid to set up a TV Training
Institute in Delhi

SHRI RAMSHEKHAR PRASAD
SINGH:

221

‘SHRI  GIRIDHAR GOMANGO:

Will the Minister of INFORMATION

" AND" BROADCASTING be pleased to
state:.
(a) whether ‘'UNESCO has agreed to

- give. one_million US Dollars to India for
the establishment of a Television Tralnmg
Institute - in Delhi;

(b) whether it has also agreed to give
. aid for r¢search. programmes; and

: “(e) 1f so, when the ald is hkely to be
- .received?- -

_ THE MINISTER OF STATE IN THE

MINISTRY OF INFORMATION AND

. BROADCASTING ° (SHRL = L = K.

_GUJRAL): (a) Fmanclal assistance I3

being prﬁvided under the' United Nations

. Development-Programme for the éstablish-

ment of a Television Training Centre at

Poona. The quantum of assistance is

_ .under consideration in consu!tatlon with
) 'Mmfsh‘y of Finance. :

.‘-\

{b) and (c) oy proposal for UNDP

" assistance for the establishment of a TV

* film research and: prototype. = production

unit is under exammauon in consultatmn
with the Ministry of Finance.:

gt

.NOVEMBER 29, 1972 :

" mended by the Government of Kerala for

" in addition to the three Districts already

' DEVELOPMENT AND SCIENCE AND'
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INCENTIVES TO EFFICIENTLY RUN

INDUSTRIAL UNITS TO ENCOURAGE

THEM TO INVEST THEIR PROFITS
%222, SHRI SARJOO PANDEY:

SHRI S. A. MURUGANAN-
THAM: .

Will the Minister of PLANNING be
pleased to state:

(a) whether certain proposals to en-
courage plough back of profits in the case
of efficiently run industrial units by pro-
viding them incentives are now being con-
sidered by the Plaumng Commission; and

(b) if so, the mcentwes proposed to be
given to such urits?

THE MINISTER OF STATE IN THE
MINISTRY OF  PLANNING (SHRI
MOHAN DHARIA): (a) 'No such pro-
posals are under consideration of the
Planning Commission.

(b) Does not arise,

Subsidy for Backward Districts in Kerala

*224, SHRI RAMACHANDRAN
KADANNAPPALLI;-
SHRI A. K. GOPALAN:
Will the Minister of INDUSTRIAL
DEVELOPMENT AND SCIENCE AND
TECHNOLOGY be pleased to state:
(a) whether. the ‘two districts  recom-
inclusion in the list of backward Districts

selected for the purpose of grant of 10

per cent Central subsidy, has been '
accepted; and ' . Zict i

(b) if not, the-pr'esen't -st'age of the
proposal?

5

~THE MINISTER OF .INDUSTRIAL

TECHNOLOGY (SHRI C. . SUBRA- |
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F%.

- MANIAM): (a) and (b), No, Sir, The
extra District recommended by the Kerala
Government could not be selected as the
State’s quota of three Districts had been
filled by selection of Alleppey, Cannanore
and Malapuram recommended earlier by
the Kerala Government.

Selection of Development Projects in each
E- District for Completion in Shortest Period

#225. SHRI DHARAMRAO AFZAL-
PURKAR: Will the Minister of
PLANNING be pleased to state:

(a) whether Government have decided
to set up one or two development projects
in each District which can be completed in
the shortest period: and

(b) if so. the Central help proposed to
be given to the States for the purpose?

THE MINISTER OF STATE IN THE
MINISTRY - OF PLANNING (SHRJ
MOHAN DHARIA):- (a). No, Sir.

(b) Does not arise.

Precision Instruments Project at Palghat
(Kerala) .

> %226, SHRI EBRAHIM
SAIT: Will the Minister of INDUS-
TRIAL DEVELOPMENT AND SCIENCE
AND’ TECHNOLOGY be
state

i

"-(a) what ‘is the present  stage of the

in Kerala and

(h} What is the production - pattern
_ enwsnged for the Plant and when it will
he ¢c~mmmmuncd? i

“HE MINISTER OF INDUSTRIAL
~ DEVELOPMENT _
TECHNOLOGY  (SHRT
MANIAM): (a). Instrumentotion Limited,
Kota, who have been entrusted with the

AGRAHAYANA 8, 1894 (SAKA4)
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pleased to

Precisior Instruments Project at Palghat
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task of 'setting up of this Project, have
already taken action to finalise the site and
to assign key-personnel to this Project.
They are, presently, conducting negotia-
tions with foreign firms with a view to
obtain requisite technical know-how. The
negotiations are expected to be finalised
within next two to three months’ time.
Thereafter, further action will be taken to
implement the Project.

(b) Manufacture of Control valves and
allied items and relief and safety valuesis
proposed for the present. According to
the present indications, the Project is
likely to be commissioned during 1974.
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- fafeml & art § St # fofer &0
% fog wd
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Telephone Facilities in Rural Bikar

*229, KUMARI KAMLA KUMARI:
Will the Minister of OOMMUNICA-
TIONS be plessed to state:

(») thé number of villages 1n  Bihar
which bave been provided with Telephone
facilities, and

-

(b) whether Government propose 1o
provide telsphones in at least one out of
three villages ip the State durmg Fifth
Five Year Plan?

THE MIN]ISTER OF COMMUNICA-
TIONS (SHR! H N BAHUGUNA):
(a) The number of willages in Bihar
which have been provided with Telephone
facility 18 463

(b) Such & proposil is not under
conpderation.

Time for upgﬂmion of Indpstries

*231 SHRL YARKEY GEORGE :
SHRI M. § SIVASWAMI

Wil the Mmster of INDUSTRIAL
DEVELOPMENT AND SCIENCE AND
TECHNOLOGY be pleased to state:

A ]
(o) whether some industries In the
country have been given some more time
to seek expansion;

(a) i so, the names of the industries
given time and for what period; and

(¢) the reasons for giving the sxtension?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND SCIENCE AND
TECHNOLOGY (SHRI C. SUBRA-
MANIAM): (o) The last dege for sub-
nutting applications to avail of the facili-
ties for fufter upilisition of plamt st
machinery in respect of 54 specified indus-
tries., has been extended to Decentber 31if,
1972, A

NOVEMBER 29, 1972
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(b) A list of these 54 indusuws is
laid on the Table of the House, [Placed
in Library. Ses No, LT-3847/72)

(c) The last date for submitting appli-
cations has been extended with a view to
cnable 28 large a number of entrepreneurs
as possible to avail of these facilities and
to optimise their impact on industrial
production.

Recrginization of ledustridl Testing end
Research Laboratory in  Kersls

*233 SHRI N. SREEKANTAN NAIR.
Will the Minister of SCIENCE AND
THRCHNOLOGY be pleased to state :

(a) whether the scheme submitted by
the Government of Kerala for the re-
orgamsation of the Industrial Testing and
Research Laboratory to the level of #
Regional Laboiatory has now heen
approved;

(b) whether the Union Governmeu: are
aware that the above scheme Is prmwrnly
ment for carrying out investigation on the
local raw matenals, indusirial and sgriqul-
ture wastes, forest products, food oroducts,
minerals etc that are available "n plenty
m the State; and

(c) whether there is no such Regional
Laboratory in the Southern region of the
country?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND SCIENCE AND
TECHNOLOGY (SHRI C. SUBRA-
MANIAM): (a) and (b). The Kerala
Government schems for the reorgansa-
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of Kerala regarding the reorganisation of
their Industrial Testing and Research
Laboratory into a multipurpose regional
research laboratory. Government are ex-
ploring how best the foreign exchange of
gbout 2,50,000 doltars required for the
project can be provided. These require-
ments of foreign exchange are being con-
gidered actively in consultation with the
Ministry of Finance,

{c) 'There 1s one Regional Research
Laboratory at Hyderabad.

Fallure
ment

ufilise Coacessions for Develop-
Backward Districts by State
Governments

to
of

*234 SHRI RAM BHAGAT PASWAN:’
Will the Minister of INDUSTRIAL
DEVELOPMENT AND SCIENCE AND
TECHNOLOGY be pleased to state the
reasons why most of the State Govern-
ments have failed to utilise the conceyvwions
offered by the Planning Commission in
respect of the development of backward
District ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND SCIENCE AND
TECHNOLOGY (SHRI C. SUBRA-
MANIAM): The incentives available for
development of industries in Backward
areas are i —

(1) Concessional Finance through
Central Financial Institutions;

(2) 10 per cent Central outright
grant or Subsidy Scheme, 1971;
and

(3) The Transport Subsidy Scheme,
1971.

The first mentioned scheme is imple-
mented by Financisl Institutions and 1t i
for entreprenpurs to take advaniage there-
of. The State Governments do not come
imo the picture.

AGRAHAYANA 8, 1894 (SAKA)

Written Answers 38

Under the 10 per cent Ceatral outnght
Grant or subsidy scheme, the State Gov-
emmments are the implementing autherities
who publicise the scheme, register units and
through the State Level Coordination
Committees, sagction the subsidy to
eligible industrial units in the selected
backward district/area in the State. So
far 12 State Governments have sanctioned
subsidy of over Rs. 45 lakhs in favour
of 205 units.

The Tranwport Subsidy Scheme applic-
able to J & K and the “orth Lustera
States is similarly implemented by State
Governments No progress hias  been
reported thereunder yet.

It is perhaps too early to say that State
Governments have failed 1o uuilise the con-
cessjons or incentives, since after the
armouncement of the schemes, the States
were required to make procedursl and
orgamisationa] arrangements which was a
time consuming process. Besides, the
Indo-Pak conflict, and natural calamitics
like serious floods disrupting normel lLife
in the border States of J & K and North
Eastern India could have contributed to
slowing down of the implementation of the

schemes, specially the Transport Subsidy
scheme.

Due priority not belng given by States to
Village and Small Scale Industries

*235. SHRI M. RAM GOPAL REDDY:
Will the Minister of INDUSTRIAL
DEVELOPMENT AND SCIENCE AND
TECHNOLOGY be pleased to state*

(a) whether Planning Commission™
review has revealed that the village and
small-scale industries have not been assign-
ed deserved priority by State Govern-
ments; and

(b) if sg, the reasons therefore and the
action taken by Government wm this
regard ??

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND SCIENCE AND
TECHNOLOGY (SHRI C. SUBRA-
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MANIAM): (a) and (b). In the mid-
term appraisal 'of the Fourth Five-Year
Plan, the Planning Commission has observ-
~ed that the expenditure under *villege and
small industries” during the first three
years of the Plan would be less than half
of the total Fourth Plan outlay.” It has
been estimated that while the State Gov-
ernments have spent 58 per cent of the
overall approved outlay for the 4th Plan
during the first 3 years, expenditure on
village and small scale industries
this period was 42.9 per cent of the app-
roved Plan outlay for this sector. = While
performance has not measured up in fin-
ancial terms to what was intended at the
time of the formulation of the Plan, direct
budgetary support by State Governments
may not, however be a sufficient index,
as institutional finance is becoming increas-
ingly available, The total credit advanced
by the public sector banks to small scale
industries has increased from Rs. 251
crores in June, 1969 to about Rs. 524
._crores in March, 1972.

_The attention of State Governments has
been drawn towards the importance of the
village and small . industries programme

_and they have been requested to accord
_a higher priority to this matter.

Financial, aid to U.P. for Development of
backward districts

#7239, SHRI S. M. BANERIJEE: Will
the Minister of PLANNING be pleased to
state:

(a) what further steps have been taken -

_to give financial aid to U.F. to develop

its backward districts;

(b) whether any amount has keen
- provided during the Fourth Plan;

(c) the amount likely to be provided
during the Fifth Plan;

(d) whether the Chief - Minister of
Uttar Pradesh has submitted its require-
ments; and

(e) if so, the reaction of the Central Gov-
ernment thereto?

NOVEMBER 29, 1972

“of the

" Uttar Pradesh, which is one such State, .

during
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“THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI
MOHAN DHARIA): (a) 10 per cent
1e  Central  assistance allocable
to State 'has been distributed among
those States whose per capita in-
come is below the national average and

has received special assistance under this
criterion. Since Uttar Pradesh is a heavily
populated State, it has in addition to the
above received a comparatively big share :
out of the 60 per cent of the total amount
of Central assistance which is allocated on
the basis of population. Further,six |
districts of Uttar Pradesh which have been
identified ag backward in industrial deve-
lopment have been selected for ascheme
of 10 per cent Central subsidy of fixed
capital investment and together with 30
other districts, also backward in industrial
developments, for concessional finance
from financial institutions.

(b) Under the formula for providing
Central assistance during the Fourth Five
Year Plan for financing State Plans, Uttar
Pradesh hias been allocated an amount of
Rs. 109.12 crores on the basis of weight-
tage given on the ground of the States
per capita income being less than the
national average. Further, under the same
formula for Central assistance, an amcunt
of 10 per cent of the total amount of
Central assistance available after provid=
ing foT the requirements of the States of
Jammu & Kashmir, Assam and Nagaland, !
has been kept aside for States which have
special problems: on this score, another
amount of Rs. 25 crores has been allo-
cated to Uttar Pradesh

(c) to (e). A view has yet to taken
on the amount of Central assistance likely
to be provided during the Fifth Five Year
Plan to various States, including Uttar
Pradesh, for developing backward areas
in those States. The Chief Minister of
Uttar Pradesh has not yet furnished = the
requirements of the State during the Fifth
Five Year Plan for developing backwarde
areas in that State.
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Officials punished on the basis of enquries -

by C.B.L
*240. SHRI =~ CHINIAMANI PANI-
GAHI: Will the PRIME MINISTER " be

pleased to state:

(a) the number of officials punished as
a result of enquiries by the Central Bureau
of Investigation during the current year;
and

(b) the number of enquiries in progress
at present?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
IN THE DEPARTMENT OF PERSON-
NEL (SHRI RAM NIWAS MIRDHA):

(a) 880 officials have been punished in -

1972 upto 31st October, 1972, either in
departmental disciplinary - procceedings or
due to charge-sheets filed in courts, as a
result of inquiries made by the Central
Bureau of Investigation.

(b) 1010 inquiries by the Central
Bureau of Investigation are now in pro-
gress against officials

Scheduled Caste and Scheduled Tribes
Government employees

2201. SHRI AMBESH: will the PRIME
MINISTER be pleased to state:

(a) the percentage of Scheduled Castes
and Scheduled Tribes at present in var-
“ious categories in Government employ-
ment; and

(b) the steps taken to improve the lot
of these Government employees?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
IN THE DEPARTMENT OF PER-
SONNEL (SHRI RAM NIWAS
MIRDHA): (a) A statement showing
the percentage of Scheduled Castes and
Sheduled Tribes employees to total number
of employees, Classwise, in the services
under the Government of India as on Ist
January, 1971 is given in Statement I laid

AGRAHAYANA 8, 1894’ (SAKA)

" Scheme.
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on the Table of the House. [Pleced in
Library. ~See No. LT-3848/72].

(b) The concessions and facilities pro-
vided to Scheduled Castes and Scheduled
Tribes employees for improving their pro-
spects in services are detailed in statement
1I laid on the Table of the House. [Pleced
in Library. See No. LT-3848/72].

Demands made by Grih Kalyan Kendra
Workers Union

2202, SHRI BIRENDER SINGH RAO:
Will the PRIME MINISTER be pleased
to state:

(a) whether a deputation of Grih
Kalyan Kendra Workers Union met the
Minister of State for Home Affairs at his
residence on the 27th October, 1972 and
made some demands regarding their pay
structures; and

(b) if so, the reaction of Government
to those demands? y

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
IN THE DEPARTMENT OF PER-
SONNEL (SHRI RAM NIWAS
MIRDHA): (a) Yes, Sir.

(b) The demands were considered by
the Grih Kalyan Kendra Board, an
autonomous  institution registered as a
society, and responsible for the organisa-
tion and administration of the G.K.K
In keeping with the abjectives
of the Scheme, the Board could not agree
to the suggestion of having regular pay
cales for the employees of the Grih
Kalyan Kendra. The Government accepts
this view.

Assistant to Unemployed Engineers in
Kerala

2203. SHRI VAYALAR RAVI:
SHRI M. M. JOSEPH:

Will the Minister of INDUSTRI_AL
DEVELOPMENT AND SCIENCE AND
TECHNOLOGY be pleased to state:

(a) whether his Ministry has any
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scheme to provide financial assistance to
entreprencurs for setting up new industries;

{b) if s, the main features thereof;

1{c) the total number of applications
received from Kerala for assistance nnder
this scheme ang the total amount allotted
on it, for the year 1972-73; and

{d) whether Government of Kerala
have given any representation regarding
assistance to unemployed engineers and
technicians nnder the scheme and if so
Centre’s reaction thereto?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVE-
LOPMENT (SHRI  SIDDHESHWAR
PRASAD) (a) and (b). In order to
pravide a package of assistance to the
educated unemployed, specific amounts
have been allocated to the various State
Governments and Union Territories during
the year 1972-73. The scheme provides
for a package of assistance in the form of
industrial estates, seed money for putchase
of machinery, establishment charges and
training.

(c) Applications from entrepreneurs
under this scheme are received by the
State Director of Industries. A sum of
Rs. 35 lakhs has been allocafed to the State
Government for the year 1972-73 under
this Scheme.

{d) The State Government bave made
a request for allocaion of additional
funds., Further details have been called
for from the Stite Governmerit which are
awnited,

Allocation of Industries in Rajasthan
during Fifth Plan

2204. SHRI N K. SANGHI: Will the
Minister of TNDUSTRIAL DEVELOP-
MENT AND SCIENCE AND TECH-
NOLOGY be pleased to state:

(&) whether dedpite its economic back-
wardness, Rajasthan’s share of Centrally
. +spomsored industries hay been very low

NOVEMBER 29, 1572
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during the Fourth Plag peried, as com-
pared 1o the alkImdia allocations;

(b) whether the Jow aflocations (o
Rajesthun duripg the Fourth Plan wall be
taken into account when the Fifth Plan
allocations are made so that Rajasthan
may get an equitable share from the Cen-
tral allocations; and

(c) the number of suggestions from the
State Government received by the Centre
during the Fourth Plan period for setting
up centrally sponsored mdustries and how
many of them were accepted and the rea-
sons for not conceding the rest-

L]

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DERVE
LOPMENT (SHRI SIDHESHWAR PRA-
SAD): (a) and (b). Due share of Cen-
trally-sponsored industries for the Fourth
Plan period hes been given to the State
of Rajasthan. An expenditure of Rs 40
lakhs in respect of such indusirics has
been allocated to Rajasthan during Plan
period as against the total outlay of Rs
510 lakhs for the country as a whole.
This allocation is quite in tune with the
allocations for other similarly placed
States

(c) The information is being collected
and will be laid on the Table of the
House

Funds for settiog up of Indastries in
Rajasthan during Fourth Pian

2205. SHRI N. K. SANGHI: Will the
Minister of INDUSTRIAL DEVELOP-
MENT AND SCIENCE AND TECHNO-
LOGY be pleased to state:

(a) the total amount earmarked for the
setting up of new industries under the
Fourth Plan and the share for Rajasthan,
under the Ceniral sector;

(b) the progress so far made by indus-
tries set up in Rajasthan; and

(c) whether the targets of such industries
in Rajasthan have beed fulfilled and if
not, the reasons therefor?
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THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVE-
LOPMENT (SHRI SIDDHESHWAR
PRASAD): (a) Out of the total outlay of
Rs. 3150.86 croree envisaged on the com.
pletion/setting up of various industrial and
mineral projects during the Fourth Plan,
the share of Rajasthan amounted to Rs.
129.93 crores. Consequent to the mid-
term appraisal of the Fourth Plan, the
revised share of Rajasthan amounts to
Rs. 126.23 crores, as against the revised
total dutlay of Rs. 3126.03 crores.

(by and (c). The progress made by the
various central industrial and mineral pro-
jects under implementation in Rajasthan is
briefly explained * below:—

A. Projects under the control of Minis-
try of Industrial Devclopment,

1. Instrumentation Limited, Kota.
2 Machine Tool Corporation, Ajmer.
3. Hindustan Salts Limited, Jaipur.

All the above projects are in produc-
tion and making satisfactory progress.

B. Projects under the control of De-
partment of Mines and Metals.

(1) Prospecting and development of

new mines.
(a) Balaria Mines

It is proposed to open a second mine
at Balaria for feeding the Debari Zinc
Smelter after its expansion. The project
report prepared by the Hindustan Zinc
Ltd, is under examination. In the mean-
while, the work of inter-connecting Bala-
ria with Central Mochia by 2 4 Kms. long
tunnel has been started which is in pro-
gress,

(b) East and West Mochia

Both these properties have been eatered
into through old adits. Underground ex-
ploration and development are in pro-
gress at East Mochia. Surface and under-
ground exploration are in  progress in
West Mochia mine,

46
(c) Zawarmala mines .
Exploratory mining is in progress on

the basis of feasibility report prepared
by the Hindustan Zinc Limited

(d) Debari-Raipura mines

M/s RT.Z Consultanis Ltd., of U.K:
have prepared 4 °conceptual emgineering-
cum-feasibility study report for the pro-
ject. The final report for sustaining a
production of about 3,000 tonnes per day
has since been reccived from the foreign
consultants and is under technical scru-
tiny of the company. Mecanwhile, advunce
action 1s being taken to stary Jevelopmen-
tal mining. installation of a portable ore-
dressing plant, posting of key personnel,
construction of essential buildings and
connected roads.

(2) Debari Zinc Smelter Expansion

Administrative approval for the expan-
sion of the existing smelter was accorded
in September, 1971. Proposals for con-

sultancy arrangement are under examina-
tion.

(3) Development of Maton rock-phos-
phate deposit near Udaipur

The Government have approved the
scheme of the Hindustan Zinc Ltd., for
development of rock phosphate mine at
Maton including beneficiation facilities.
HZL have taken necessary steps to imple-
ment the scheme.

(4) Khetri Copper Project

This project is in an advanced stage of
construction and is likely to be commis-
sioned in early 1974,

(5) Dariba Copper Project

Is under construction and is
to be commisiomed in mid 1973

scheduled

(6) The Chandmari Copper Project

This has yet to be taken up and it i
expected that this would be commission
ed in 1975-76.
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World Bank Aid for Assistance to S.S.1
-

2207. SHRI MARTAND SINGH OF
REWA: Will the Minister of INDUS-
TRIAL DEVELOPMENT AND 5SCI-
ENCE AND TECHNOLOGY be pleased
to state:

NOVEMBER 29, 1972
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(a) whether the World Bapk has agreed
to allocate any financial grant to India as
part of its non-project assistance for the

-Small- Scale Industries; and

(b) if so, how this aid will be utilised
in promoting Small Scale Industries in
India? -

Bt

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVE-
LOPMENT . (SHRI SIDDHESHWAR
PRASAD): (a) No, Sir.

(b). Does not arise.

Pilferage of Copper Wire

2208. SHRI RANABAHADUR
SINGH;

SHRI B. S. BHARUA:

Will the Minister of COMMUNICA-
TIONS be pleased to state:

(a) whether Government have undergone
a heavy loss due to the pilferage of cop-
per wire and other equipments;

(b) if so, the extent of loss Government
had to suffer during the last two years,
State-wise; and

(c) whether Government have appoint-
ed any Committee to go into the depth of
this serious problem and if so, the terms
of reference thereof ?

THE MINISTER OF COMMUNICA.
TIONS (SHRI H. N. BAHUGUNA): (a)
Yes, Sir.

(b) Statement is placed on the table of
the Lok Sabha,

(c) Np, Sir.
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2212. SHRI M. M. JOSEPH:
SHRIMATI BHARGAVI THAN.
KAPPAN:

Will the Mumister of COMMUNICA-
TIONS be pleased to state: < -

(a) whether the location of the 'Tele-
phone Switch Gear Factory proposed to
be started in Kerala, has been finalised;
and

{b) if so, the lotativh decided and the
progress* made 1n thi regard?

THE MINISTER OF COMMUNICA-
TIONS (SHRI H N BAHUGUNAY (a)
and (b). It has been decided to locate the
second Telephone Switching Equipment
factory at Rae Bareli in Uttay Pradesh.
The land for the factory has been selec-
ted at Rae Bareli and preliminary action
for setting up the factory is being taken
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Investment in Public and Private Sector

2216, SHRI DISHWANATH IHUN:
JHUNWALA: Wit the M9y of M
DUSTRIAL OEYEROPMENT AND
SCIENCE AND TECENOTOGY W™
plbassll o stame -

(a) whether industrial investment during

(b) if not the shortfall m both and

(c) what are the causes for the short

the privats of8ior I the joint dectof fs
one of them and the time by which this
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approxamliely #s. 5298 trores N the
coime Pian povied 10 organsed $hduwtry
and trinwmg; wut OF witheh B $088 2rores
was enpebind te de mvedted @ Pubiic
Sestor sixd M 3250 crores in vhe Prvale
and cooperative sectors

Tn the absénce of any speeific year-wise
tatgets (b) and (c) do not arise

Colbttion of Nijlstialion fee by Overeeas
Bookihg Cenlie for giving jebs Abroad

2217 SHRI SAROJ MUKHERIEE
Wil the Minister of HOME AFFAIRS
beé pleased to state:

(a) whether the Overseas Booking Cen-
tee 18 colieceing a registration féé of Rb
1,000 fur pvmg a job abread,

(% whethor even after colleetidy mo-
ey, the fvh Iy hot gwing any JoB fo the
pifsont Wio =¥ regiitersd with them nor
refunding the money,

(c) if so, whether QGovernment have
any mtention to take action agamst the
fnm; and

(d) if aot, she reasdtms thorefgi?

THE DEPUTY MINISTER IN THE
MINISTRY @F HOME AFFALRS (SHRI
F H MOHSIN) (a) Governmsnt have
received soports to thus effeot

(b) to (d) Inquiries are beinz made

Centhi? £ fo Sl st Midihet Tidvs-
tries in Rajasthan

2218 SFRE BIWANATH JHUN-
TIUSOW ALiA; Wil s Maniser of IN-
DUNIRIAL ' - DEVELOFMANT AND
SOINCE AND THOMNOLOGY b
pleased to state
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(a) what is the total amouat of money
which the Central Govermment hive
given to the Rajasthan Government for
the development of industries both small
scale 'and medium scale, during the last
three years;

(b) what has been the progress of the
projects for which the Central fund was
given;

{c) how does the allocation of central
fund compare with the allocations made
to similar economically backward states
for the same period; and

{d) whether in view of the slow econo-
mic development of the State’s economy,
the Central Government propose to raise
their contribution to the State?

THE DEPUTY MINI‘TER IN THE
MINISTRY OF INDUSTRIAL DEVE-
LOPMENT (SHRI SIDDHESHWAR
PRASAD). (a) Central assistance is not
allocated to the States either by séctors or
by schemes/programmes but are given
through blech grants and Josns on
Annual Plan basis.

(b) Does not arise.

(¢) A statement showing the allocation
of Central assistance approved for the
first four years of the Plan period is laid
on the Table of the House. [Place in
Library. See No LT 349/72].

(d) Rajasthan’s share of Central assis.
tance can be considered in keeping with
the overall pattern of allocation of Central
block grants and loans,

Adjustments in Administrative Organisa-
tion for implevutation of Fifth Flan |

2219. SHRI KUSHOK BAKULA: Will
the Minister of PLANNING be pleased
to state the steéps proposed to' be taken to
make necessary adjustments in the stminl
strative orjanisation for implementation of
the plad while Smalising the Appromch to
the Fifth Five Year Plan?

NOVEMBER 29, 1972

Written dnawers 2

THE MINISTER OF STAYE IN THE
MINISTRY OF PLANNING (SHRI
MOHAN DHARIA): The ‘Approach to
the Fifth Five Year Plan’ bagy a0t yet
been finalised by the Government.

RMS. Trafic at Jawalapar Séation (U.P.)

2220. BHRI CHANDRA SHEBKHAR
SINGH: Will the Minister of COMMU-
NICATIONS be pleased to state:

(a) whether a large nusaber of mail bags
are received at the R M.S. Jwalapur Sta-
tion near Hardwar (UP ), but due to lack
of hand carts, the peeas are made to trans-
port the heavy mail bags on borrowed

cycles from R.M.8 premises to trains and
vice-versa; and

(b) whether Government propose to
provide hand carts for carrlage of mail
bags at this station and if so, when these
will be provided?

THE MINISTER OF COMMUNICA-
TIONS (SHRI H. N. BAHUGUNA):
(a) There is no R.M.S. office at Jjwalapur
railway station. The mail peon Jwalapur
sub-office, which is at a distance of 0.75
kilometer from railway station delivers six
bags and receives five bags. No hand
cart or cycle has been provided to the mail
peon.

(b) Yes, Instructions have been issned to
Senior Superintendent of Post Offices,
Saharanpar to provide one hand carfcycle
to mail peon for carriage of bags.

Plagning for Employment

2221. SHRI VAYALAR RAVI: Wil
the Mipisier of PLANNING be pleased
to state:

(a) whether the articles entitled ‘Educa-
ted Unemployment’' published in the Hin-
dustun Times dated the 25th 'Angust,’ V972
and ‘Planniag for Bmploymost' phbfished
in Times of India, dated 15th, 16th ' wal
174y Jone, 1572 have coine to the notics '
of the Govertimedt; and’

(b) if w, the meaction of Govarmment 10
the points saised in the asticles? - 5
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THE MINISTER OF STATE IN THE
\MINISTRY OF PLANNING (SHRI MO-
HAN DHARIA): (a) Yes, Sir.

(b) Government have not tahan a view
on the main suggestion coniained in the
article, namely reducing the age of rctire-
ment to 55. The other suggestions con-
tained in the article are being considered.
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Memorandum submitted to Prime Mins-
by Shri J. R. D. Tata

2223, SHRI K. BALADHANDAYU-
THAM: Will the Minister of INDUS-
TRIAL DEVELOPMENT AND SCIE-
NCE AND TECHNOLOGY be pleaved
lo state:

ta) the main suggestions made in the
Memorandum submitted recently to the
i Prime Minister by Shri JR.D, Tats;
2657 LS—3.

AGRAHAYANA 8, 1894 (84K4)
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(b) whether Government have
dJered these suggestions; and

consi-

(c) if so, the decisions taken thereon?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL. DEVE-
LOPMENT (SHRI SIDDHESHWAR
PRASAD)- (a) The memorandum itselt
contains a summary of the points made
in it. A copy of the «umnmary was
attached to Iok Sabha Starred Question
No 50 answered on the 15th November,
1972.

{b) and (c). The policies of the Govern
ment for bringing about rapid industrial
prowth 1n the country are hept under
constant  review. Various  suggestions,
such as those in the Memorandum, are
alvo put forward before  the Covern.
ment from time to tme. While all sup-
gestions are taken note of by Govern-
ment. their policy will be guided by the
nced for ensuring speedy and broad-based
industrial growth atlended with sodial
stice.

Report on Power Supply Situation in
West Bengal

2224 DR, RANEN SEN: Wil the
Minister of PLANNING be pleased (o
state:

(a) whether the uction group uppointed
by the Planning Commission to study the
power supply »situation in West Bengal
has sunntted its Report;

() if so, the main recommenda‘ions
maae by the Group; and

(c) what are Government’s decisions
thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI
MOHAN DHARIA): (a) to (c). Yes,
Sir. A preliminary Report of the Action
Group to Review the Power Supply Pusi-
tion in West Bengal has been received and
the same 1s under examination in the
Planning Commission,



‘3' “Wiltten ‘Anywirs

Toue of Lettefs” of "BaétitTor ‘Sething” up

of Industries to R State Industrial
d‘lﬁ' “ e

w.s Sﬂltu x, samm wm
Ministes; of- INDUSTRIAL DBEVELQP-
MENT AND. SCIENCE AND TECHNO-
LOQY be plessed -to m :

@) wnether Centeal , Gm'ernmm have
’Wﬂd nlye Lelm:. of| Inl.;n; for seltq;s
industrial unifs in Rajasthan to- the
Ra]nsthan State Industrial and Mineral
Dcvelopment Corporat:ou, since 1970;

fp.] Lf 50, the esnn;,aled praduction .apd
ﬂ;l;l.ploymt opvponumlm to be genu:md
mpip: _:.nch letter, of. mtenr. and the time
by w{:ui-h those prom.-t. will _start fuac:
tioning; . .
" ““{c) whethef these projecis’ enjoy  any
Céfiteal financial Wisistance and if 50, fhe
quan}umr of ass}stuncc m each case; and

Sr

) the prewnt pmgﬂ:u of iheﬁz pm
;rcts? .

THE DEPUTY MINISTER IN THE
MINISYRY OF° mnus-r‘nma PEVE.
LOPMENT ($HK1 * SIDDHESHWAR
PRASAD): (a) to (d). A stalement show-
g particulars”ofletfery” of ‘intent granted to
the Rajasthan Stafe -Industrial .and :Mine-
ral Development Corporation during the
perlod from lst Januury_ 1970 1o 30th
%p!cm'bcr f972 and indicating the osti-
mted p-roduchon, embloymenl porenllal
atd ‘the year in thCh thc Corporatmn
expects these projedls to etart “production
_l,g laid on the Table of the House. [Piuved
in” Library. See No. LT—3850/72]. 'The
Central Govertifient do “not” give direct
Enancial assistance to any, project of the
Ftate Industrial Dévelopmeiit Corporntmn
The projects are at various stages of ‘pro-
gress.

' ﬁm Goswrpment's insfructions 1o Stute

.. * Governments, regardivg: defention, of .
S P ader. nm 4

m&,gﬁki A ;vei B’I{» Ajw:‘
LY Jod LY o 'gll i¥ g

Y £

SHRI MUHAMMED, syr.w

Will the Minister of HOME AFFAIRS
be pleased to state:
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Written Answers , 64

@) whether, * ' “Supreme . ,C&y;t <
order quashifig ifie &l%nﬁon "
Ack g0 e

tenance of [nurnnl Segur;t_y
Gover t.pent

ral’ deteniis * m “Union rame
" m&sﬂwﬁ

fresh 1n§t' et
m‘&ﬂs m lh'ﬁ rehiﬂt,

th)- 1 "so, the’ nifure’ of siich instfuc-
tions?

-

" T A 3
T‘HWEPUW MmISI’ER IN THE
MIM STRY 206 TOM E- SRFFATRS ASHR [
F.H. MOHSIN): (a) and (b). There
have begnsame- ingigncest in -which the
Supreme Court have recently set aside
orders of detention isstS&nnder: WM.I’.-S.
Act, 1971, on the ground that the require-
ments of the constitution and of the Act
have not been strictly complied with, State
Governments/Union  Territory  Adrinis-
trations have been requested to ensure that
all: authoritics . competent “lo - exercise
powers under the M.IS. Act are fully
conversant with ' te Ppronouncementé  of
the Supreme Courg on the Act, and that
while making .use. of. the powers confer-
red under the Act, the requirements of
the Constitution and of the M.LS. Agt,
1971, are strictly complied with.

Applications for Manufacture of Trucks
with Russian . Collaboration in ##.

2297 SHRI  SAMAR? “BUHKY 7w
tire Minister of TNQLLS}{RW; DEVE.
LOPMENT  AND ° SCIENCE' AND
TECHNOLOGY he pleased to state:

(a) whether application for licence for *
production of light truck with Russian
collaboration was denied to applicants
from West Bengal;

ATTPT ROt

(b) whether “appHcatioffs™for the pro-
ject fram, Untar Prpdesh, hay, boen - -ap-
proyes),and | gecessary . licgnce ipsued
REOmPHY;

) if so, ouffines of ihe profecly,  in-
cluding the names of the nppllcm s
West Bengal and Umr Praduh, submitted
ﬁi‘ Gbmrﬁarrf:"'ﬁﬁl'

(d} ‘the " ‘réhsoris “for “taseitip" Réerice o
applicants from Uttar Pradesh ahd dcny-
ing the same to others from West Bengal?
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THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVE-
LOPMENT  (SHRI SIDDHESHWAR
PRASAD): (a) to (d). M/s. Associated
Industrial Enterprise, Calcutta had sub-
mitted z2n application on 6-10-64 for the
erant of a licence for the establishment of
a new undertaking for the manufacture of
light commerciul vchicles with Russian
cotlaboration. It was proposed to set up
the undertaking either at Panchut Dam
Ares in West Bengal or near Koraput
in Orissa, As the Government's policy
at that time was not to permit the estab-
lishmenr of new units for the manufac-
ture of commercial vehicles, the applica-
tion was rejected on 26th December. 1964,

Some of the promoters of M/s. Asso-
ciated  Industrial Enterprise.  Calculta,
foated another company in the name of
M/s. Insov Auto Ltd., Calcutta, and
submitted an ‘application on 4-4-70 for
the grant of a licence for the establish-
ment of a new undertaking in Uttar Pra-
desh for the manufacture of light com-
mercial vehicles with the same USSR col-
laboration. By that time Government had
lifteq the ban on licensing new units in
this field. The applicaton was. therefore,
entertained and on the recommendation
of the Licensing Committee, the party was
granted a letter of intent on 2-11-70 for
an annual capacity of 12.000 Nos.

Location of the project was not a fac-
tor of consideration in either decision.

Persons made to leave the Islands by
Laccadive Administration

BALADHANDAYU-
HOME

2228. SHRI K.
THAM: Will the Minister of
AFFAIRS be pleased to state:

(a) whether the Laccadive Adiminstra-
tion made some persons to leave the
islands;

(b) if so. the reasons therefor; ang

(¢} the reaction of Government there-
10?

AUKAHAYANA o, 1874 (JAKA)

Written Answers [o1s ]

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS (SHRI
F. H. MOHSIN): (a) Yes, Sir.

(b) Rule 3 of the Laccadive. Minicov
and Amindivi Islands (Restrictions on
Entry and Residence) Rules, 1967, provides
that no person who is not a native of
the islands shall enter or reside in or
attempt to enter or reside in the islands
except under and in accordance with 2
permit issued by the competent authority,
provided that no suca permit shall  be
necessary in the case of certain classes of
persons specified in the proviso to that
rule. Twelve persons whose permits had
expired and who did not obtain renewal
of permits but were continuing to reside
in the islands without valid permits, were
required by the competent anthority  in
September, 1972, to leave the islands by
the first available ship. These persens lefs
the islands on the 26th September. 1972

fc) As the twelve persons referred to
above were not native of the islands and
were staying in the islands illegally with_
out valid permits, the local Administration
lawfully required these persons o leave
the islands.

Advertisement to Bihar Dailies

2229, KUMARI  KAMLA KUMARI:

Will the Minister of INFORMATION
AND BROADCASTING be pleased to
state:

(a) the names of dailey and weelljes
of Bihar in which advertisements of th=
amount of one thousand rupees and above
have been got published during 1970-71
and 1971-72;

(b) whether in respect of advertisements,
dailies and weeklies of Bihar  and
specially Chhotanagpur were negelected:
and

reasons therefore?

THE DEPUTY MINISTER [N THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRT DHARAM
BIR SINHA: {a) A list of newspapers

(¢) if so, the
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to which a sum of Rs 1000/- and above
wis paid for advertisements releaved
by the Iirectorate of Advertiung and
Visuil Pibliuty dunng the years 1970 71
apd 1971 72 1s laid on the Table of the
House [Placed in Library See No | I—
1851/72]

{b) No Sn

{¢) Dows not arnse

Page Plan for Rural Development

2230 SHRI NIMBALKAR Wil th
Mmster of PLANNING be pleased to
state

(a) the salient points of Page Fin i1
ruatl development, and

(h) whether 1t has been implemented
i1 so with what resulis’

THE MINISILR OF STATE IN IHE

MINISIRY OF PIANNING (SHRI
MOHAN DHARIA) (a) and (b) The
Government of Maharashtra  has  been

implemcenung an intergrated area develop
ment scheme also called * the Page Schume*
sinte 1966  The scheme was gradually
cxtended at the rate of 4 to 5 Districts
per annum  All the 25 Districts mn
Maharashtra Staie have now been covered,
cath contaming ont integrated area deve
jopment block comprised of a4 compact
area of 20 000 to 30000 acres and bene
firary population of about 25000 ke
«heme aims at increasing  agricultural
income of small holders and 185 meant
tor dentifying and finding out solutions
for small farmers and landless agricultural
Jabourers by adopting an integrated ap-
proach by providing for subsihary occu
pations and creating more employment
opportumties The programme includes
land development intensive cultivation.
rngation and dary and poultry umits
The scheme s reported to be makmng
good impact on small holders
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A proposal to extend the scheme on 4
statewide scale hag been approved by the
Planming Commussion under ‘the Specml
Employment Programmes of the Gov
ernment of Maharashira, nvolving  sn
outlay of Rs 5 crores for 197273 oul
of whih an amount of Rs 247 crorev
would be provided as C entral Assstnce

Aorre st ademmd: W e A
WAHO FIT oW

st frae Wivd

st fammsfr qrformit

7 Iq™ ¥ IZ FATH AT FOT
Fi for

2231

(7) %31 @ AYAT AIAT
F w7 AT A STRMA A
Amil feafs & at 7 15 mgwmr
frqr ¥ o

(=) afz gr a1 A% fe-a st
> /

SA WA, qrAT FHad, 5 e
o qg T g dh weow w
oot awfiw wot (et xRt aiy)
(%) #tr (&) o w7 & arfior wYw
TEd @A ¥ TEIT aTSATT q9v
HIU-TTRATT AEHY WIHT URF ¥R
¥ givg A wfeasT fawr ¥ ada
ARAT ®AGW ®AST AT TA WG
& AT wawor fray ar w@r § 1 ©A
AR FT {AT-ATE WRAL, 1972
| MTC T 9T K17 AWET 38 fAawe
1973 A% §WIA PN | 9EE  av!
I A ¥ Ffawq AgeAyy frond
frems & waer fed o ofiT qaw
6% 9 AEN AW W ARG IMFwAT Y ¢



69 Written Anvwers AGRAHAYANA B, 1894 (SAAA) Written Awmwery 70

Al to Orissa to meet scarcity due 11 THE DEPUTY MINISTER IN THF
Cyclone and Mooa MINISTRY OF HOME AFFAIRS (SHR!

2232. SHRI ARJUN  SETHI: wy F- H. MOHSIN): (a) and (b) The de-

the Minister of HOMEF AFFAIRS be mand of the Orissa Government to meel

pleased to state: the situation arising out of recent cyclo-

(a) whether the Central Governmeni M3 and floods was for allocation of an
have complied with the demands of amount of Rs. 203372 lakhs upto De-

Orivsa Government to meet the scarcity cember, 1972. A statement showing the
situation upto December, 1972 arising ont . ,
of tecent Cyclone and flood, and assistance given to the State Government,

both in cash and in kind upto 30th June,
(b) if so, the actual assistance m cash 1972, and upto date 1s laid on the table

and in hind advanced to Orisa till June,  of the House.
1972

Statement

Auntance viten by the Goannont of Dnlia to the Government of Orissa 10 meet scarenry due
4o ovwlone  and flood

Minustry/Department of the Assistance given in Cash Assistance given in
Guvernm:ant of Indua giving === lmw.lgl
assistance Upto 39-6-72 Upto date

Ministry o Finance Rs 3-00 zrores Rs. 4100 crores

™evprimrat » Agzcicalure Ry 3°03 crores Rs. 3'00 crores

Torat . . Rs. 6-00 crores Rs. 7-00 crores

500 M™s. ana Bags
of Milk de:_o 1,740
bags of Corn soya meal.

165200 M.Ts, of Wheat

69,800 M.Ts, of Rice.

2,800 M.Ts. of Maire.

“‘:EW“E}‘ dew
Peas=3,872 M.Ts.

Soya Fortified Bulgar
Wheat=5,834 M.Ts.

Milk powder- 966 M.T's

B S LS S S o S e e e o s meee = s - . e - -
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Setting up of a Plant by H.M.T. at
Luxembourg '

2233, SHRI P. M. MEHTA:

SHRI PURUSHOTTAM KAKO-
DKAR:

Will the Minister of INDUSTRIAL
DEVELOPMENT AND SCIENCE AND
TECHNOLOGY be pleased to state:

(a) whether Hindustan Machine Tools
Limited has decided to set up a Plant
in Luxembourg;

(b) if so, whether this will be the first
Indian factory ever to be started in a
foreign country: and

(c) the main purpose of setting up the
factory in the foreign country?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVE-
LOPMENT (SHRI  SIDDHESHWAR
PRASAD): (a) Hindustan Machine Tools
Limited are considering to set up a
small “Base-shop” in Luxembourg  Jor
finishing their machines.

(b) Since this would not be a factory
as such, the question does not arise,

(c) The main purpose for setting up the
proposed base in Luxembourg is to step
up the export sales of HMT machine
tools in Europe.

Survey of Mineral deposits in Orissa Coast
by Indian Rare Earth Ltd.

2234. DR. RANEN SEN:  Will the
Minister of ATOMIC ENERGY  be

pleased to state:

(a) whether the Indian Rare Earths
Limited has a proposal to undertake the
techno-economic feasibility study of the
mineral sand deposits in the Orissa coast
for assessing the monorite content;

(b) if so, the time by which the study
is expected to begin; and

NOVEMBER 29, 1972
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(c) how long it will take to complete
the study? -

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER OF
ELECTRONICS, MINISTER OF HOME
AFFAIRS, MINISTER OF INFORMA-
TION AND BROADCASTING AND
MINISTER OF SPACE (SHRIMATI
INDIRA GANDHI): (a) to (c). A techno-
economic feasibility study of the mineral
sand deposits on the Orissa coast is being
conducted by Indian Rare Earths Ltd,,
for the recovery of all the valuable mine-
rals contained therein including monazite
The study is likely to be completed by
March, 1973.
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Advertisement space m Indian Newspaper
pusthased by foreign Mission

2236 SHRI SHYAMNANDAN
MISHRA Wil the Mimster of INFOR
MEATION ARD BROADCASTING be
plemged to wiaie

{a) whether Goyerpment, afe aware that
several foreign countries or therr Missions
m India are purchasmg SUvertyerdiBnt
space m bulh m Indian newspapers some-

tu unping 1pto several | m a
smple issue for publication o; political

views;

(b) whether they obtain' ‘Government's
permussion for this publicity, and
LI Y -

(c) the total' amount of money paid to
various newspapers by the foreign Missions
mn India or their agents for such pubh
city?

THE DEPUTY MINISTER IN IHE
M TRY OF INEORM

ADCASTING (SHRID luu %ﬁ
slm? (® Yes, Sir,

(b) Government's permission for pubh

AGRAHAYANQ & 1894 4KA)
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Losses suftered by Heavy Blocincala,
Bhopal

2237 DR KARNI SINGH Will the
Mimster of INDUSTRIAL DEVELOP-
MENT AND SCIENGE AND TECHNO-
LOGY be pleased to staté:

(a) whether Gomnment; snentmz hae

een lfrdwh to, speech delz,vu;
e t‘hazm‘lan the Hea E.lectn i
(1) L&, Bhopal at thé 16th Annuu

General Meeting held on 30th September,
1972 at New Delhi  mentioping inter ala
that the operatmg xesplts for the year
1972 show aloss of Rs, 143 lakhs angd
that the Compapy hag incurred loghes
sgpresatmg 4o Rs.-5927 Jakbs as on Jist
March 1973 and X

(b) if so Governments “reaction there.
to?

sTME DBPUTY ~NENISTER-EMN THR
MIUSTRY. OB 1NBUSPRYAL "DEVE
1 OPMENT (SHRI SIDDHESHWAR PRA
SAD) (a) and (b) Yes Sir As per the op-
eratfig tetults forthe year 1971-72, Heavy
Kreoriclly (Ifdin) 2 imied  Bhopal hive th
utied a loss of Rs 142 hkhy Wheh
compared to the loss of Rs 578 lakhs
the company suffered dunng , the
1970 71, it 1§, &n Improvemeps.
Moreove{. f acgount 1 Lahgn of the sw
ceipt of Ry 231 lakhs rglating te the
earlier years, there 1» a net surplus of
R+ 89 lakhs during the year The total
accumulated lmus whach the company has
meurred v on 31t March. 1972 aggre-
gate to Ry 5927 lakhs  The Government
are fully aware of the situation and have
besides zrv TEOTgA-
nfation 1n mmmm? Wegided to, reor;
snrﬁw tﬁq cap:tal a..f.p.gctur; of the cqmpmy
wg[ z‘y :pwsrpsimmv.

lng its mlr.lual fio

' al
Critteria for grant, of Assistnace to satey
2238 SHRI M, RAM GRRBAL REDDY.

Will the Minhter of PLAMNING b
pleased to state:
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(a) whether some of the State Guwvirn- M mﬂ“ I “i w
ments have urged the Centre to 1e.ast ils

aid formula, and wefmlt 5 '1“ forim
2 agniTe e

(b) if no the reaction of Central Gov- 2240. s ﬁ!

ernment therefor? ot Oiwre ot dowT
THE MINISTER OF STATL IN THE

MINISTRY OF PILANNING (SHRI

MOHAN TIHARIA) (a) Yh, Sur m m m w q_g ms'

Y gt w9 fw .

(b) WNo modification n  the existing
eriteria for allocation of Central assistance
to States as approved by NDC s con (%) #t=d seat 1 IR
templated dunng the Fourth Five Year FTH Tl 99 sqfaaT F AT W\ ¥
Plan In relation to the Fifth Five Year N
Plan a view has yet to be taken on  the farrir faoit Taﬂ' T 2,
principles which should govein Ceniral
asssiance 1o States (‘} . Pt 3t Faelt-

ferdy fadelt qoft ooft gE &, wiv

Iavestigations by C.B.I. into the malprac- IR e
tices by Industrialists and Businessmen () wildis Feam &

w7 ¥ fawrft gererfor fadw oot & 7

2239 SHRJ SHYAMNANDAN

MISHRA  Will the PRIME MINISTER - &
be pleased to state. (ofr fagwar waz)  (7) W17 ()
qx faavo qow § )
ta) the cases of malpractices by indus
trialists and businessmen in which Central Y
Bureau of Investigation 15 conducting in (q‘) Sl ~ o TQ 4
vestigitions and ot &7 9e 97 @ & 7 3
(b) the number of cases in which pro-
secutions have been launched? m

THL MINISIER OF STATF IN rHE T oo fodet o
MINISTRY OF HOME AFFAIRS AND w1 o ferr
IN THE DEPARTMEN1 OF PERSON - ~ -
NEI (SHRI RAM NIWAS MIRDHA)

(a) and (b) On 17th Novembe: 1972 1 Xodww (1) 910

there were 277 cases under investigauion foro, wvaf 100 S feer
by the Central Bureau of Investigation re-

lating 1o alleged malpiactices by industria- 2 HoWTg #mqw

hsts and Buminessmen, Prostcution was
launched m 223 cases of this type during we (1) e e,

the years 1971 dnd 1972 (upto 17th g ) 100 Sfawa
Novembur, 1972)
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V7

B FAT & qATH
F1 wiam

— e - e

3 ¥o wWiadz qraaifry 100 wiaTT
(1) stro faro, award |

4 ¥oHro oTo HTo o
w1 sfreat fao, 7wt

63 wfawa

5 ¥oguz xAhA, af 50 wfawa

6. Ho IRy, {ad mor 45 wlawm
Fo, foo, avad )

7 Ro Wiwg(daTTqR 77, 5ufana
(I} HTo fﬁ'o, Tt |

8 ¥o fegemra oftae
o, qmaf

85 gfawa

9. Ho  wmaw Qw75 wfawa
ae (o)
fafwes, avat

10. ¥o tire wrerdtr urs
givear fafaie,

100 Sfeamer

2241. SHRI RANABAHADUR SINGH
Will the Minister of HOME AFFAIRS
be pleased to state:

(a) whether the Madhya  Pradesh
Government had submited to the Union
Government Rs. 18 crore Five Year Pro-
gramme for the improvement of the dacoit-
infested areas with a view to the elimi-
nation of atmosphere for dacoities; and

(b) if so, the reaction of Central Gov-
erament thereto?
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THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS (SHRI
F. H. MOHSIN): (a) The Minister for
Social Welfare and Panchayats, Madhya
Pradesh had left a scheme with the Gov-
ernment for the rehabilitation of dacoits

involving an estimated outlay of Rs. 18
crores,

{(b) The scheme is under examination.

walt s, fieesit & ot arat

2242, st fewe wWwd : wT
ag W 77 Ty I wor w4 fr o

(%) war grer 3 Fameft & waolt 5y
# 10 far & v &t AT WOFT WA
Tt ot fogd afvomersy 50 wmw
ooy &t gifa R w1 wwE

(w) afx gf, &Y Fa1 FTHTT I WA
& gwrfea safeval &t w78 & =7 F
¥o wrife § §; W

(@) afe =i, a1 €% @ wT
z?

Nz HaTMqH FgA (o THo THo
wgfe) ¢ (%) o gf, =g o 7k
Fedt W, wromeye, feeeft # 23-9-
1972 WX 29-9-1972 ¥ & IR
gt aft | ye sl wfewrd,
7t feeelt ¥ @ wfmgoet & g€ wfa
*WW 10,000,00 TIY W 3,50,000
Ty W 1

(&) ot 4, »frery o

() swifaer safeeal ¥ wqew &
fare ®c§ shawifva smdroe wdf fear
wat ¥
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Issue of Licences for setting up Small
Scale Industries in Mysore

2243, SHRI K. MALLANNA: Will
the Minister of INDUSTRIAL DEVE-
LOPMENT AND SCIENCE AND TECH-
NOLOGY be pleased to state:

(a) how many fresh licences were
issued in the State of Mysore to set up
Small Scale Industries during the year
1971-72 and 1st April, 1972, to 30th Oct-
ber, 1972;

(b) how many of them have started
their production;

(¢) whether some small scale industrics
have not yet been started for want of raw

NOVEMBER 29, 1972
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materials to whom licences have
issued; and

been

(d) the steps taken or proposed to be
taken by Government to supply raw
material to those small scale industries?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVE-
LOPMENT (SHRI SIDDHESHWAR
PRASAD) (a) No licence is generally
required for setting up small scale indus-
tries.

(b) to (d). Do not arise.

However, the position of allocation of
raw material has improved as follows:

Value of import licences issued to SSI Units inMysore State.

Year Rs. lakhs
""" ; 1969-70 . 268
1970-71 . . ’ 38_9
1971-72 . 6oz

Allocation of Non-ferrous metals made to Mysore State by the Developrnent Commissioner.

Small Secale Industries.

Ttem Year Total Allocation Allocation to
to the small scale Mysore State
sector
1 2 3 4
E.C. Grade Aluminium  1970-71 20,500 Tonnes 415 Tonnes
1971-72 % 30,000 Tonnes 567 Tonnes

1971-72 (upto-date).

Commercial Grade Alu- 1971-72

minium
Zinc . . . . 1971-72 . .
1972-73 (upto date)
Cadmium . . - 1972-73 (upto date)
Antimony . . . 1970-71
1971-72

1972-73 (upto date)

24,140 Tonnes 1,022 Tonnes

5,000 Tonnes 258 Tonnes
5,000 Tonnes 262 Tonnes
1,000 Tonnes 15 Tonnes
1,500 Tonnes 20 Tonnes
14,500 Kgs. 170 Kgs.
90,000 Kgs. 9,583 Kgs.
1,00,000 Kgs. 10,653 Kgs.
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L
Iron & Steel
# ~
* W SPC ‘A" Lt allocations to Mysore .
: | - - T - S -
Period i : Total
. ‘“locaton
mn
M lonnes
Jan-March *71 . . 441
Apnil-June *71 . . .
July-Sept , *71 . . . 1221
Oct ~Dec '71 883
Jan -March 72 . . 1542
april-June 72 . . 1625
July-Sept ’72 . Details
awaited
from
JPC
Oct-Dec. 72 1829
(u) Actual despissehey of finished steel 1n ‘000’ tonnes
Penod Total
tchas
: - to $S1C/
SSI Unuts
in Mysocre
State
1970-71 . ™7
1971-72 ) 5

1972-73 (Apnl-June '72) .

Shortage of Raw Materials in Small Scale
ngustries in Mysore

2244 SHRI K MALLANNAt Wil
the Mimsster of INDUSTRIAL DEVE
LQPMENT AND SCIENGE ANR TECH
NOLOGY be pleased to state

(a) whether there 15 an acute shortage
of raw material requred by { the  Small
Scale Industries 1n the State of Mysore;

Jodus-
raw materials

(c) whether these small scale jndystries
have approachied the Uéntral’ Govern
ment for the supply of raw material and

if s0, Central Governments reaction there
to?

THE DEPUTY MINISTER IN THF
MINISTRY OF INDUSTRIAL DEVE-
LOPMENT [SHRI  SIDDHESHWAR
PRASAD) (a) There 1 a general shor-
tage of certiln raw matenials in the coun
try which 43 being experienced by actual
users including thoe in the State of
Mysore
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(h) Information 1s being collected hance the allocation of raw matenals for

(\) Representations have been receved Small scale ndustries denendine  upon
from all over the country including the thewr avalability The powtion regarding
State of Mysore about shortage of raw allocation of raw matenals has improved
materials  Efforts are being made to en 2 follows

Value of smport licences issued to 551 Units in Mysore Stute

Year Rs lakhs
1969-70 268
1970-71 389
1971=72 602

Allocation of Non ferrous motals made to Mysore State by the Development ( ommsioner
Small Scale Indusiries

Total allocation Allocation to
Item Year to the small scak Mysore State
sector
1 2 3

K C Graie Alummmum 1970-71 . 20,500 Tonnes

41 Tonn s
1971-72 [ 30,000 Tonnes 6~ T nes
1972-73 (upto date) 24,140 Tonnes 1,022 Tonres
C)mmercial Grade Alu- 1971-72 . ) 5,000 Tonnes 258 Tonn»
minum
197273 (upto date® 500 Tonnes 262 Tonnes
Zinc 1971-72 1,000 Tonnes 15 Tonnes
1972-73 {upto date) 1,500 Tonnes 20 Tonnes
Cidmmum . . 1972-73 (upto date) 14,500 Kgs. 170 Kgs
Antimony 1970-71 . .+ 90000 Kgs 9,583 Kgs

197172 1,00,000 Kgs. 10,653 Kgs

- — N ——
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Iron & Steel

() SPC ‘A’ List of allocations ro My sore

Period

Jan —March *71

April—June '71

July—Sept , '71

Oct ==Dec 71

Jan==March *72

April=June 72

July—Sept "72 . . .

Oul —Dec '72

— —_ ]

Total Allocation
in M Tonnes

441

1221

883
1542
162<

Detals anaited from
JPC

u) Actual despatches of fimshed steel 1x '000 tonnes

Period

1970~71
1971-72

1972-73 {Apnl—]June '72)

Tive, ®ve Huy Wiy sAW F wheo
o & ferd; v varfes
O

2245 0 xQt faz w7 weifire

fawm walt 7 TTh ) A R

(%) w1 a1, FTT FAT WA
1w ¥ wfew I & fag veim
e w7 w7 qTele &7 fawiw §,
e

I otal Desparches
to SSIC/SSI Units
in Mysore State

(@) vt Srarew womT faadt
grfy ot = I snfem e
71 foofr w3 #vfy w5 faew
7 fafy fr e ?

siretfre fawr e ¥ Ie-it
(st fedmre smw) : (%) v

(&) =W & =§r <A |
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Grants and Aids to National Institute of
Design, Ahmedabad

2246. SHRI PILOO MODY: Will the
Minister of INDUSTRIAL DEVELOP-
MENT AND SCIENCE AND TECHNO-
LOGY be pleased to state:

(a) the total amount sanctioned recent-
Iy in favour of the National Institute of
Design, Ahmedabad,;

{b) the total amount received by the
Institute as grants and aid from various
'sources;

(c) the total amount received as aid
and grants from the State Government
of Gujarat by the Institute; and

(d) whether the purpose for which the
Institute was set up is going to be fui-
filled and if not, the action being contem-

plated by Government of India in this
regard?
THE .DEPUTY MINISTER IN [HE

MINISTRY OF INDUSTRIAL DEVE-

LOPMENT  (SHRI SIDDHESHWAR
PRASAD): (a) to (c). The total
guantum of grants received from all
sources, including the Central Govern-

ment, by the Nationa] Institute of Design
since its inception in 1961 is Rs. 203.19
lakhs. Of this. the Central Government
has given Rs. 116 lakhs. The Govern-
ment of Gujarat has contributed Rs. 17
lakhs, }

(d) The main purpose of the Institute
is to provide training, research and service
in the field of designing in industry, gra
phic arts, architecture, city planning and
other allied areas. In this the Institute
is working to this purpose.

Palace of Former Tripura Maharaja

BIREN DUTTA: Wil
AFFAIRS  be

2247. SHRI
the Minister of HOME
pleased to state:

(a) whether the Palace of former Tri-
pura Maharaja has been purchased by
Government of India;

NOVEMBER 29, 1972
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(b) if so, the amount paid by Govern-
ment on this account; and

(¢) for what purpose the building has
been purchased?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
K. C. PANT): (a) to (¢). No, Sir.
However, State Government are consider-
ing the purchase of Ujyanta palace for
locating some of their office.

TRETE & HHG AT FH) e

2248, % WIEHIT FTAX F797 ¢
= $3aT S

FIT AF WA T FAIA AT FAT
T o

(F) =1 wowre, € oot &
et 3w & avr wdEr #v wfy #§
Fifawrfat ¥ 15 wWra, 1972 F1 0F
TR W ST Fr oor o are ®
gfee & wfa & firer faar g1; o

(&) =5 9€ §TEH AT FAT AlGtHar
g aar g Hme & faaio & fou
HIFTL FT (9 TFC F1 GHar a4 F7
frame 2 7

g AwEeE H g AT (M QwoyHo
Agfem) (%) =faefat g
15 5T, 1972 1 7 faweft § o
F @i, 2w F ol wEEl AT ey §
FIE HATT TAAT T FTAAT @S TG
F1 w5 o€ | fag Fo eafwal gra
14 e, 1972#?'11113'*3111&1:]
mifer a7 & 7em For e F edg AT &
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fr 35 "mwewy Fr zfeat =t
T AT | A ¥ OHANET F AT
e F fan gfaw g 7w gfes
atatars £ a1 112/ 117 F w0T
U WHAT X CRA TAT 47 ) 4T
qf@® zreT I wtEA ¥ aF ofE
A fEar aar A4 9zEEAT 99

qdt Z&fzat 7 zfoat zemfz £ ow9a
afgiT # & foar ww ) =T &
qIRET F Aeqds THR(ZAT B 23-8-

1972 %0 A9 7 737 T |

(=) =fry e A F (A0
/I AL ALFAT T4 RN FEATATT

aex wIN A AAAA] AT LI AR
e IJAFANT AT THY

2249 o s aEew @ifqa o
stafrs fasdra 441 7z 307 1 70
Fr 7

(F) #71 wex w3o 7 FAf=a1 547
19 WX A5 ITHIM F( A5T FAT 2
A T3 afvrmersT 997 7 gETe
AT FIIFAL H AT 7T VAT

2

15

(=) =fz zi, a1 37 3=gHT FI
gt faanrt w1 srafasar & g o
IUAET FIA & (AT FEIT HIFIT ZRT
w7 w7y Fpr T TET 27
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srnfos fawme waras § yods
o fagsat amz) © (%) T HFiEw
MM AIFT F OAr WE qAA
FeT Jg1 2% |

Sy

7) 995 &7 7
( z

My
—‘?

FEAr |

Publishing of Pamphlet Detailing the
Safeguards for Linguistic Minority by
Tripura Government

2250, SHRI DASARATHA DEB: Wil
the Minister of HOME AFFAIRS be
pleased 1o state:

ta) whether Government  have  given
any instruction to o the Governmen! ot
Tripura for publishing pamophict detaiiing
the safeguards for Linguistic minority;

(by if so. the response of the Gavern-
ment of Tripura: and

(¢) the steps heing taken to implement
the Government of India’s memorandum
of 1956 in resnect of the suferuards of
linguistic minority in Tripura-

THE DEPUTY MINISTER IN THE
MINISTRY GF HOME AFFAIRS (SHRi
F. H. MOHSIN): {a) The Ccmmissioner
for Linguistic Minorities has requesie!}
the Government of Tripura for publisi-
ing a pamphiet detalling the  <ufeguords
for the jinguistic minorities,

(b) The Government of Tripura are
taken steps to publish such a pamphlct.

(¢) The Government of Tripura nave
made arrangements to impart education
through the medivm of Tripura and Lusha
at the primary stage and through the
medium of Lushai at the secondnry stage
in some sclected schools.

Some progress has been made fo: #re-
vision of text-books and teachers i the
minority languages.
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The Tupura Government have also
drawn up 4 list ot the areas where a
hnguisic munority comstitutes 15 per
cent or moie of the populaton so that
administrative facilities regarding publica-
tion of notices, rules substance of laws
etc would be provided to them

1he Triputa Government have accepted
the principle that in recruitment to the
State services hnowledge of the ruyional
language should not be a pre requisite

Schemes to Slove un-employment of

Educated Unemployed
2251 SHRI (HINTAMANI P ANI
GRAHI Will the Minister of PLANN

ING be pleased to state

(a) whether various Minstilcs at the
Centre have drawn up scheme {ir the
employment of educated unemploved,
and

(b) if so the salhent features thercof?

THE MINISIER OF STATF IN THL
MINISIRY OF PIANNING (SHRI
MOHAN DHARIA) (a) dand (b) The
mam feature of the schemes drawn up
for promoting employment of educated
uncmployed a5 well as others have been
described n detai] mm the Brochure ‘Em
ployment Opportunities’ copies of which
arc available 1n the Iibraty of the Par
hament and alvo circulated to Members
of Parliament

Centrally Sponsored Scheme for Tm-
ployment of Poor and Backward sections
of Society in Andhra Pradesh

2252 SHRI Y  ESWARA REDDY
Will the Mimster of PLANNING be
pleased to state

(a) whether a centrally sponsored em-
ployment programme been launched 10
Andhra Pradesh this year to provide em-
ployment and gainful vocation to the poor
and buackward sections of the society, if
so the main feature thereof;

NOVEMBER 29, 1972
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(b) the estimated cost ol the pro-
gramme, and

(+«) how many Districts in  the State

have been covered by the programme and
the estimated number of peopl. -xpocted
to be benefitted by the progiamme?

THF MINISTER OF STATL IN THF
MINISIRY OF PLANNING (SHR1
MOHAN DHARIA)  (a) to (L) A
statement 1t laid on the Table of the
House [Placed in Libran Séc No 171
1852/72]

fagre ¥ SR W e W
fergardy

2253 St Two wWe g -
s st fowre o 77 3% #r
Frroxen fa

(%) fagre & w@ @t ¥ aTTS
A FTRT A AT WS FET E
Wiy Avg ¥ ¥ 7 Arva vr whafwaw
% st feger awmErd WY qATE-
A v fruare frar mar @ e

(m) 337 feadt amo "oy
e 1 T ?

wheitfire fawra swrera 3§ 2o
(o feduwe o) (%) WX )
fagre weare ¥ ga abft wf & s
1A 97 waT qzw qv 7@ & S )
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fargre ¥ £wre wad Wit Dwar

2254. Wt fafolitw wr : ep
shefire fawmm ot 7z @37 o F00
w4 f

(%) #ar fagre & & gforar,
QAT a9 WA F 15,70,00,000/- Fo
N AT At 20125 W Wi &
15,000 422 wferad g &t qyaar
gET I §;

(&) #r g AR F ™
MM Far g EfFfa r ry ?
w7 g7 P w07 § fre fage
A&7 &Y AAEAT IX FT §; AR

(w) =fz 78y, & =% *r wFreor
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steifire fewre s ¥ S
(st fogeae ) : (5) Frere aow
wfe-aatfirs fawrs frmy & a4t gysmr
ST F 91 | afz@war § wymhha
AT AT 9 FULT To WY |

(=) #¥x (). @ror fasrmdis
£ 1 39 wwfy faw I & 12 g
¥ sifaa @ % fag frow #1 ad
woar grmaar A saeft )

dfea wr wed wqger ¥ aged
war w afenfery foar wen
3235, off wWYE WTWNT : w7 Tg
Wt qg T Y g w4
(%) wav dfars A wrsdi vyt
# et Wi w gfewfe #¥Q W

wTeIT &7 fawe §;
2653 LS4

(w) afe g, &Y gx wmr w 3y
%q % afenfoe fear e, o

('ﬂ afz ﬂ'gf g7 o3 @ T
g7
T WAy ¥ Io-uu (of vRo gue

wgfem) : (%) duv#re sare faarer
G (]

(&) wva =& Fzar

() wrE wr ag faaoqr w4
¢ i snaw e fgr 3§ wredY smg)
& 9 "fes ) awmr oma

Production of Power Manufacturing Units
in HEL and BHEL

2256. SHRI N. K. P. SALVE: Will
the Minister of INDUSTRIAL DEVE-
LOPMENT AND SCIENCE AND
TECHNOLOGY be pleased to state whe-
ther the progress in production of power
manufacturing unmits in Heavy Electricals
Limited and Bharat Heavy Elcctricals
Limited is slow and if so, what steps
Government arc proposing to take to
expedite production thereof in the afore-
said units or elsewhere?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL. DEVE-
LOPMENT (SHRI SIDDHESHWAR
PRASAD): The power generating equip-
ments are being manufactured in the
Public Sector only, at the plants of Heavy
Electricals (India) Limited and Bharat
Heavy Electricals Limited. These arc
sophisticated items and require longer
time to design, manufacture and to master
the high degree of skills needed by the
operators. Excepting for certain delays
in the case of a small number of sets by
and larpe the quantum of production of
these items has bean meeting the current
requirements, consistent with the readinoss
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of the State Electricity Boards to instal and
commission the cquipment after its deli-
very. Action is on hand to stcp up the
production to achicve by 1975-76 the
cated capacities of HE(I)L, Bhopal and
BHEL units for thermal and hydro sets
which are 2.7 million KW/year and 1.3
million KW/year respectively, in addition
to 0.235 million KW for nuclear turbines.
Capacity of this order is expeclted to meet
adequately the anticipated requirements ol
the power sector.

Fixation of Pay and Grant of War Ser-
vice increments to re-cmployed ex-
Servicemen

2257. SHRI C. CHITTIBABU: Will
the PRIME MINISTER be pleased to
state:

(a) the instructions wssued by the Gov-
ernment to the Departmcnts employing ex-
Servicemen to observe the rules regarding
the fixation of pay and grant ol wa
service increments on such re.employ-
ment;

(b) whether despite these instructions
the rules are not bemng observed by the
Departments; and

(c) if so, the action proposed to be
tahen by the Government to 1emedy this
unhealthy trend?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
IN THE DEPARTMENT OF PER-
SONNEL (SHRI RAM NIWAS MIR-
DHA): (a) to (c). Orders have been
issucd by Government from time to time
segarding the manner in which the pay
of ex-servicemen re-employed under Gow
ernment should be fixed. Under these
orders, admimistrative Ministries are re-
guired to fix the pay of ex-servicemen
te-employed unter them. The administra-
tye Ministries are alse authorised to de-
Iegate their pawers in this yegard to lower
authorities' at their discretion im respect
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of appointments which are within the
powers of such lower autherities. Instruc-
tions have alsp been issued regarding the
manner in which the pay of nilcased
Emergency Commissoned Officers and
Short Service Commissioned Officers om
ther appomtment to civil posts should be
fixed. No instances where the orders
relating to pay fixation have not Leen
observed by Ministries/Departments nave
come to notice. such
inmvtance comes to notice or any c!uilica
tien 1n this regard 1s sought for hy Mips-
tries/Departments concerned in the mutter
of fixation of pay, these would be dealt
with in accordance with the rules appli-
cable to the instance in question,

However, if any

Expansion of Mamufacturing Capacity eof
Pump Sets

2258 SHRI PRIYA RANJAN DAS
MUNSI: Will the Minister of INDUS-
TRIAL DEVELOPMENT AND SCIE-
NCE AND TFCHNOLOGY be pleased
to state:

(a) whether the States of Bihar, West
Bengal and Assam have increased ther
capacity of agro-industries including that
of manufacturing pump-sets;

(b) how many leading agencies ore
supplying pump sets to these Stuer ot

(c) whether "any complaint hos heea
received against any of these agencics tor
supply of defective pump-sets?

THE DEPUTY MINISTER IN FHE
MINISTRY OF INDUSTRIAL DRVE-
LOPMENT (SHM SIHDDHESHWAR
PRASAD): (a) Accarding to the available
information, there is no unit in the orga-
nised sector in these States manufacturing
agricultural tractors; as for pump industry
thare are, one unit in Bihar with a capa-
city of 1972 Nos per annum and 8 units
in West Bengal with a total capacity of
45,201 Nos. per annum, '
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(b) and (c). No information is uvail
able in this regard. These relate to the
transactions among a large number of
consymers, producers and agencies.

Discussions between Indian and Soviet
Planners

2259 SHRI RAMSHEKHAR PRASAD
SINGH:

SHRI V. MAYAVAN:

Will the Minister of PLANNING be
pleased to state:

(a) whether discussions between imlan
and Soviet Planning experts were held in
New Delhi on 1st Novmber, 1972.

(b) if so, the subjects discussed; and

{¢) the decssions arrived at?

THE MINISTER OF STATE IN THE
MINJSTRY OF PLANNING (SHRI
MOHAN DHARIA): (a) to (c). In
pursuance of the discussions held by the
Minister of Planning during his visit ‘o
Moscow in September, 1972, three Groups
of Soviet Experts also rcpresenting Soviet
Planning Organisation came to India and
are at present having discussions with a
view to exploring possibilities of further
cooperation in the fields of (i) ferrous
and norn-ferrous industries and (il) indus-
tria] priduction intended to increasc ahe
trade between the two countries.

Utftization of Services of Home Cuards
and Civil Defence Employees

2260. SHRI RAMSHEKHAR PRASAD
SINGH:
SHRI GIRIDHAR GOMANGO:
Will the Minister of HOME AFFAIRS
be pleared to state:

{a) whether the Union Government have
directed sl the State Governments w
utilise the services of Home Guards and
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Civil Defence Corps to the maximum
extent while providing relief to the victims
of natural calamities and riots; and

(b) if s0. how many States have accept-
ed the Cintres gdvice?

THE DEPUTY MINISTER (N THE
MINISTRY OF HOME AFFAIRS (SHRI
F. H. MOHSIN): (a) and (b). State
Governments are already aware that the
major role of Home Guards is to serve
as an auxiliry to the Police and to help
the community in any kind of emergency,
such as an ar raid, a fire, » flood, and
an epidemic, etc, So far as Civil
Defence volunteers are concerned, it was
suggested to the States in August, 1969
that they might bring them within the
fold of emergency relief organisation and
utilise their services for emergency relief
work during natural calamities. Accord-
ing to the information reccived so  far,
thirteen States have accepted this sug-

gestion.

The Bonded Labowr System {(Abolidlen).
Bill, 1972 of Kerala

2261. SHRI RAMCHANDRAN KA-
DANNAPPALLI:

SHRI C. JANARDHANAN.

Will the Minister of HOME AFFAIRS
be pleased to state:

(a) whether the Bill enutled “The
Bonded Labour System (Abolition) Bill,
1972" has ben received from the Gov-
ernment of Kerala;

(b) if so, whether the concurrence of
Government of India to the provisions of
the Bill has betn commumnicated; and

(c) if not, the reasons for delay?
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THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS (SHRI
F. H. MOHSIN): (a) to (¢)- The
Bonded Labour System (Abolition) Bill
1972, bas been received for the concur-
rence of the Central Government  The
Bill is wnder examination in consultation
with the concerned Ministries.

Tacket in Tyres in Asnsol

2262. SHRI DHARAMRAO AFZAL-
PURKAR: Will the Minister of INDUS-
TRIAL DEVELOPMENT AND SCIENCE
AND TECHNOLOGY be pleased to
state;

(a) whether a large scale iacket in
Tyies of Heavy Duty Type has been go-
ing on im the Asansol area; and

(b) if so, the details thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVE-
LOPMENT (SHRI SIDDHESHWAR
PRASAD): (a) and (b). The information
ket Deen called for from the Government
of West Bengal and will on receipt be
lnid on the Table of the House

Dificult Area Allowance in Tripara

2263 SHRI DASSARATHA DEB: Wil
the Minister of COMMUNICATIONS be
pleased to refer to the reply given o
Unstarred Question No. 4167 on the
30th  August, 1972 regarding Difficult
Area Allowance in Tripura and state:

(a) whether Government have since
wken any decision regarding the pay-
wment of Difficult Area Allowance to the
Post and Telegraph employees working ia
the difficult terrain in Tripura Hke Kanm-
shanpur and Duada; sad
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(b) if so, when the payment will be
started?

THE MINISTER OF COMMUNICA-
TIONS (SHRI H. N. BAHUGUNA):
(a) and (b) The mmafter is under the con-
sideration of Ministry of Finance,

Fiancial Assistance to siates for employ-
mend proranimes
2264. SHRI EBRAHIM SULAIMAN
SAIT: Will the Minister of PLANNING
be pleased to state:;

(a) whether the financial assistance be-
ing given to the States for various cm-
ployment programmes is in the form of
grant or loan or both; and

(b) whether the Central Government
propose to accede to the requesi of the
Kerala Government for treating the whole
financial assistance given to them for the
implementation of scheme for assisting un-
employed engineers and technicians as
grant?

THE MINISTER OF STAIE IM THE
MINISTRY OF PLANNING (SHRI
MOHAN DHARIA): (a) Financial
assistance given to the States for various
employment programmes is mostly in the
form of outright grant, the cxceptions
being cases which invoive creation of per-
manent assets and grant of loans for
setting up industrial units. In such cases,
assistance 13 in the form of one-thitd grumt
aad two-thirds loan.

(b) The request of Kerala Governmemt
has been conmsidersd and the Staie Gov-
eroment has besn informed that the exist-
ing pattern should cootinue viz, 1/3rd
grant and 2/3rd loan as the mssistance is.
intended to create productive assets.
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Issue of Licences to large Industrial Houses
for Joint Sector

2267. KUMARI KAMLA KUMARI;
Will the Minister of INDUSTRIAL DE-
VELOPMENT AND SCIENCE AND
TECHNOLOGY be pleased to state:

(a) the number of licences which are to
be issued to large Industrial Houses for
joint séctor; and

() the names of the largd industrial
houses to whom the licences are to be
issued and the goods to be produced in
these industries?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVE-
LOPMENT (SHRI SIDDHESHWAR PRA-
SAD): (@) and (b). Government cannot
determine in advance the number of licen-
ces to be issuéd for any category of appli-
considered on merits in accordance with
the policy of the Government as announ-
ced and keeping in view the need for pre-
vention of concentration of economic po-
wer. :

Postal requirements of D.D.A. Colony
Naraina

2268. SHRI M. M. JOSEPH: Will the
Minister of COMMUNICATIONS be
pleased to state:

(a) whether Government are aware of
the postal requirements of the D.D.A.
Qolony, MNaraina;

(b) whether D.D.A. has earmarked =a
plot of land for & full-fledged Post Office
and if so, whether the conmstruction of
bualdmg for Post Office has since beoa
started in the colony; and

‘.("-

(c}ﬂm&ntmebywhwhtlwbmld-
wouﬂbaeonstmahédanﬁsﬂmtcﬁu
hmeslﬂwdeﬂndofthem

§!"‘r

NOVEMBER 29, 1972

Written Answers 104

THE MINISTER OF COMMUNICA-
TIONS (SHRI H. N, BAHUGUNA): (a).
Yes, Sir.

(b)Y D.D.A, has carmarked a plot of
land for the post office with certain res-
trictions regarding construction. Construc-
tion of that P.O, building has not yet start-
ed. Suitability of the land is under exa-

(e} Construction of the building for the
Post Office would be taken up if the
plot is found suitable. A Post Office al-
ready exists at Naraina village and the
sime serves fhe Postal needs of the ad-
jacent D.D.A. Colony.

Siatue of participants of Royal Indlan Nauvy
wprising of 1946 as freedom fighters

2269. PROF. MADHU DANDAVATE -
Will the Minister of HOME AFFAIRS
be pleased to state:

(a) whother Government have taken a
décision to include the participants of the
Royal Indian Navy Uprising of 1946 for
the benefits of facilities piven to freedom
fighters; and

(b) if not, the reasons thercof?

. THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS (SHRI
F. H. MOHSIN): {a) It hes been decided
that persons who participatd in th Royal
indian Navy Uprising of 1946 would be
treated on par with other freedom fighters
for the grant of pension etc., provided they
fulfit the cotiditions of eligibility.

(b) Does not arise. 5
Iuposition of Rent Cootrol Act In
Chaniigath

2270, PROF. MADHU DANDAVATE:
SHRI RAMAVATAR SHASTRL:

'wmu.enﬁnmrofmunm

. be pleased to state; -

mmmmwm@m
dludim‘h has mbmitted a mmndum
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(b) whether the Chandigarh Administra-
tion has also recommended imposition of
Rent Control Act; and

(¢) if so. whether the Government have
taken any decision in this regard and if
not, the reasons thercfor?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS (SHRI
F. H. MOHSIN): (a) and (b). Yes, Sir.

(c) A notification applying the provisions
of the East Punjab Urban Rent Restric-
tion Act, 1949 to Chandigarh was issued
on the 13th October, 1972,

British Coat of Arms on Various Buildings

2271. PROF. MADHU DANDAVATE:
Will the Minister of HOME AFFAIRS
be pleased to state:

(a) whether old British Coat of Arms
is still exhibited on the Government build-
ings such as Rashtrapati Bhawan;

(b) the names of other Government pre-
mises or institutional buildings exhibiting
the British Coat of Arms; and

(¢) what steps are taken to change
these into “FAT FIq~' (Satyameva
Jayate)?

THE DEPUTY MINISTER IN THE
MINISTRRY OF HOME AFFAIRS (SHRI
F. H. MOHSIN); (a) to (c). In October,
1949, the State Governments, etc., were
instructed to gradually replace the British
Crown and other old symbols on Govern-
ment buildings by new Indian Emblems.
By and large the change over has heen
effected. However, in order 1o ensure
that the old symbols do not continue in-
definitely, instructions have been issued
again to the State Governments, etc., that
steps may be taken to complete the pro-
cess of replacement as soon as possible
and in any case before 15th August, 1973.
They have also been advised to ensure
that the Moto ‘'Satynmeva'

" cpnd £ @

should he incorporated in the State
‘Emblem of India whenever this has not
been done ¢ far. In the Rastrapati
Bhavan only the Jaipur Column bears the
British Comt of Arms and the guestion
‘of preplscing it is being comsidered.

AGRAHAYANA 8, 1894 (SAKA)

Written Answers 106
Prosecution of companies and individugls
for Hiegal forward trading

2272. PROF. MADHU DANDAVA |-
Will the Minister of INDUSTRIAI DE-
VELOPMENT AND SCIENCE AND
TECHNOLOGY be pleased to state:

(a) whether the Forward Market Com-
mission has prosecuted a number of Com-
panits and individuals for illeral forward
trading;

(b) if so. the prosecutions launched dur-
ing the last three years and the number
of convictions;

(c) whether Government have assessed
the role of Forward Market Commission
in reducing illegal forward trading; and

(@) If so. the outcome of the assess-
ment?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVE-
LOPMENT (SHRI SIDDHESHWAR
PRASAD): (a) Prosecutions agaifist com-
panies and individuals in illegal forward
trading are institution by the State Police
authorities under the penal provisions of
the Forward Contracts (Regulation) Act,
1952, The Forward Markets Commis-
sion, Bombuy. only communicates infor-
nition in its posscssion to the State police
authorities; and renders nccessary techni-
cul assitance to them.

(b) During the last 3 ycars viz., 1969,
1970 and 1971 588 cases of prosecution
were launched and in 100 cases convic-
tions have been sccured.

{c) and (d). The principal role of the
Forward Markets Commission as speci-
fied in Section 4 of the Forward Contracts
(Regulation) Act, 1952 inter alis, relates
to proper repulation of forward trading
permitted under the Act. Besides, the
Forward Markets Commission plays a
very useful and aclivd role in curbing
illegal, forward trading by rendering tech-
nical assistance to the State Police autho-
rities in investigating and lmunching of
prosscutions, and scrutinising documents
seized in raid,



107 Written Answers
CBL Iquiry againt Maoaging Director
of Cement Corporation of India

2273. SHRI YARKEY GEORGE'
SHRI B. K. DASCHOWDHURY:

‘Will the Minister of INDUSTRIAL DE-
VELOPMENT AND SCIENCE AND
"TECHNOLOGY bo pleased to state;

\

(a) whether C.BI enquiry has been
completed against the Managing Director
of Cement Corporation of India; and

(b) if so, the outcome thereof and if
anot, the reasons for delay?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVE-
LOPMENT (SHRI SIDDHESHWAR
PRASAD): (a) and (b). The C.BI had
looked into certain complaints against the
former Managing Director of the Cement
Qorporation of India. These have not
been substantiated. !

Expansion in Industrial, Agricultural, Po-
wer, Irrigation and other Section

2274. SHRI D. D. DESAI Will the
Minister of PLANNING be pleased to
state:

:a) whether Government  propose to
expand the Industrial, Agricultural, Power
and Irrigation Sectors; and

(b) if so, the outlines of the proposal

MOHAN DHARIA): (a) and (b), Various
‘measures have been initlated for wachiev-
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Written Anxwers 108

Various measures bave been initiated
to improve and expand industrial produc-
tion ncluding fuller utilisation of exist-
ing capacity. Production of consumer
goods like cotton textiles, vanaspati, sugar
eic, ig dependant om the availability of
1aw materils like Cotton, oil seedy and
sugarcane coverad by the emergency pro-
gramme of agricultural production,

In regard to Power and Irrigation spe-
cial efforts are being made to accelerate
existing projects where such acceleration
is possible through provision of additional
funds and removal of bottlemecks, The
drought relief measures recently intro-
duced will also help improve minor ini-
gation facilities in several areas,

Fire in Simla Main Post Office

2275. SHRI RAM BHAGAT PASWAN:
Will the Minister of COMMUNICA-
TIONS be pleased to state:

(a) whether the main Post Office buil-
ding in Simla went up in flames on the
22nd September, 1972;

(b) if so, the total loss due %o the
fire and canse of the fire; and

(c) whether any enquiry has been ins-
tituted? :
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Artificial Limbs Manufacturing Comou
tion at Kaspur

2276 SHRI RAM BHAGAT PASWAN:
Will the Minister of INDUSTRIAL
DEVELOPMENT AND SCIENCE AND
TECHNOLOGY be pleased to state:

(a) whether the National  Industrial
Development Corporation has prepared a
project for setting up an artificial limbs
manufacturing factory; and

(b) if so, the cstimated outlay on the
projects and the foreign exchange involv-
ed.

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVE-
LOPMENT (SHRI SIDDHESHWAR
PRASAD): (a) Yes, Sir.

(b) Rs. 400,00 lakhs with a foreign ex-
change component of Re. 82,00 lakhs.

Setting up of Industries in Bibar

2277. SHRI RAM BHAGAT PASWAN:
Will the Minister of INDUSTRIAL
DEVELOPMENT AND SCIENCE AND
TECHONOLOGY be pleased to state;

(a) whether there is any proposal un-
der the consideration of Ceatral Govern-
ment to sct up new industries in Bihar
to remove the problem of unemployment
by 1973; and

S
(b) if so, the number of industries to
be set up and the places where these
are proposed to be set up?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVE-
LOPMENT (SHRI SIDDHESHWAR
PRASAD): (a) and (). The Ministry of
Industrial Dcvelnpmmt hay no proposal
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trial units, Efforts are also being made
to promote ancillary umits particularly in
heavy engineering and other public scctor
undertakings in Bihar. Some  private
sector undertakings have been also asked
to promote ‘ancillary units with a view
to provide more employment,

Expansion of capacity of key industries

2278. SHRI M. RAM
REDDY:

SHRI M. S, SIVASWAMY:

Will the Minister of INDUSTRIAL
DEVELOPMENT AND SCINCE AND
TECHNOLOGY be pleased to state:

GOPAL

(a) whether Government had permit-
ted 54 critical industries to double their
capacity and some more industries have
recently been added to the list; and

(b) if so0, the names of industries re-
cently added to the list and the reasons
therefor?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVE-
LOPMENT (SHRI SIDDHESHWAR
PRASAD: (a) and (b). On the 1st Janu-
ary, 1972 Government ‘announced that
in respect of 54 specified industries, in-
dustrial undertakings which were licensed/
registered on single or double shift basis
will be allowed to increase their produc-
tion on the basis of maximum utilisation
of capacity and in other cases they would
be permitted to expand the production
up to 100 per cent over and above their
licensed|registered capacity, provided cer-
tain conditions are satisfied. For under-
takings belonging to larger  industrial
houses and foreign concerns this facility
will not be available as a matter of cour-
se. They will have to apply specificial-
ly to Government and their applications
will be considered by a Task Force cons-
tituted for this purpose. These concessions
will not be available to industrial under-
takings engaged in industries reserved for
small scale sector.

On 3rd October, 1972, keeping in view
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the requirements of the economy, Gov-
ernment has added 11 industries to this
list, for which the concessions will be
applicable in the same manner and sub-
ject to the same conditions as for the
54 industries. Undertakings in these 11
industries should have commenced pro-
duction before 1st October, 1972. The
list of these 11 industries is given in the
Statement attached.

Statement
1. Hosiery needles,
2. Road rollen.
3. Polystrene.
4. Steel wires.

5. Wheel Dises, Bogie Wheels
crawler traction tracks

6. Industrial Chains,

7. Polyethylene (low density and high
density).

and

8. PVC Resins.
9, Diesel Locomotives (different
goages). .

10. Industrial Alcohol.
11. Synthetic Detergents.

Ald from UK. for Importing
Paper Plant Machinery

2279. SHRI M. RAM GOPAL RE-
DDY: Will the Minister of INDUSTRIAL
DEVELOPMENT AND SCIENCE AND
TECHNOLOGY be pleased to stale:

(a) whether the United Kingdom tiov-
ernment have provided ald for impurting
paper plant machinery in the country: and

(b) if so, the quantum of aid provided
and the restrictions imposed on spending
the aid money?

THE DEPUTY MINISTER IN THE
MINISTRY ©OF INDUSTRIAL DEVE-
LOPMENT (BHRI SIDDHESHWAR
PRASAD): f(a) and (bl Mo specific
Credit has been provided by the UK.
Governmant for the impert of paper plant

NOVEMBER 29, 1972

Written Answers 112

machinery, The total amount of Credit
is &£ 12 Million out of which £ 54 Million
is carmarked for the import of machinery
by public sector industries, £5} Millios
for the private industries snd the remain-
ing £1 Million is earmarked for the
Nationa] Small Industries Corporation. In
terms of the Loan Agreement, imports
against this Credit are confined to equip-
ment mainly manufactured in the UK.
(including Channel Islands and the Isle
ef Man), the maximum percentage of
non-UK. component in the equipment
being 20 per cent of thé f.ob. value of
the equipment.

Criss in West Béngsl Filin Indusiry

2280. SHRI SAMAR GUHA: Will the
Minister of INFORMATION AND
BROADCASTING be pleased to refer to
the yeply given to Unstarred Question
No. 479 on 2nd August, 1972 regarding
the report of Study Team on West Bengal
Film Industry and State®™

(a) the findings of the inguiry and the
remedral measures recommended by the
Committee;

(b) the steps taken or proposed to be
taken to implement the recommendations;

(c) the personnel who constituted the
inquiry committee and the persons and
orgamsations, whose views it examined:
and

(d) the broad outhnes of the wvicws
expre,sed by them”

THE DEPUTY MINISIER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DHARAM
BIR SINHA); @) to (d) The Study
Team set up by Government to coastder
the grievances of the film industry in West
Bengal submitted its report in September,
1972. A copy of ths report is given in
the statement laid on the Table of the
House. [Pleced in Llbaray. Sée No. LT-
3853/72). The recommendations made
by the Team are being progessed in com-
sultation ‘with the /Government of West
Bengal and voncerned Ministries,
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Police Station in DDA Colony Naraina

2281. SHRI M. S. SIVASWAMY :
Will the Minister of HOME AFFAIRS
be pleased to state:

(u) whether the Delhi Development
Authority earmarked a plot of land for a
Police Station in DDA Colony, Naraina
20 be constructed by the Ministry;

(b) whether the Police Station there is
at present housed in tents; and

(e) if so, the time by which the regular
building for Police Stativdi is likely to be
constructed?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS (SHRI
F. H. MOHSIN): (a) Yes.

(b) No. The Police Post ai Narainn
is at present located in private rented
accommodation.

(c) The survey site plan is under pre-
paration by the Executive Engineer. At
this stage it is not possible to specify ths
time likely to bc taken for the consrue-
tion of the regular building.

Honouring the Heritage of Netaji Subhas
Chandra Bose

2282. SHRI SAMAR GUHA: Will the
Minister of HOME AFFAIRS be pleased
to stale;

(a) whether Government have decided
to take steps to honour the heritage of
Netaji Subhos Chandra Bose during the
Silver Jubilee year of our Independence:

(b) if so, the main points thereol?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
K. C. PANT): (a) and (b). The Delhi
Administration are working out the details
of a proposal to honour Netaji Subhas
Chandra Bose. Some proposals are also
undfer comsideration of the Gowernment
of West Benga! and Manipor,
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Some of the other steps undertaken in
this context are:

(a) Preparation of a History of the
LN.A,;

(b) Compilation of sources relating
to revolutionary activities that
took place outside India for
India's Independence during the
period 1905-1947, including the
activities of the INA;

{c) the Gallery of National leadets
to be set up during the Indepen-
dence Jayanti Year will also
inctude Netaji Subhag Chandra
Bose;

Sanction of Rs. 50,000/- for a
memorial for ILN.A. soldiers at
Moirang including a statue of
Netaji to a non-official body who
spemsored the proposal;

AIR Programmes on Netaji's
birthday;

«

—

(e

e

(f) Release of a Quickie on Netsii,

Release of general articles on
“Netaji & LN.A." by the Press
Information Bureau;

—

(s

(h) The fourh volume of the book
“History of the Freedom Move-
ment in India" by Dr. Tara
Chand, which is under print,
states in detail the part playsd
by Netaji in the freedom move-
ment of the oountry covering
his revolutionary activitles in
India and abroad.

Payment of Pension to Freedom Fighter's
of IN.A,

2283. SHRI SAMAR GUHA : Will the
Minister of HOME AFFAIRS be pleascd
to state:

(a) whether the Prime Minister told
on the fioor of the House that the issue
whether the IN.A. men will be considered
as freedom fighters and entitled to freedom
fighter's pension is under consideration of
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the Government and whether the same
view was expressed by the Pnme Mmister
at the Ex-INA Conferénce at Madura:
held a few months ago and communicated
to the Ex-INA represedtative at Delh
as well;

(b) if so, whether Government have
finalised the issue; and

(¢) if so, the decision arrived at by the
Government?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS (SHRI
F H MOHSIN), (a) to (&) Yes, Sir
It has already been decided that ex-IN A
personnel wall be ehgible for grant of
pension under the Scheme which com-
menced from the 15th August, 1972 pro-
vided they fulfil the conditions of ehgi-
tility Ex INA men who were detamed or
imprisoned for mx months or more out-
aide India and the families of ex-TNA per
sonnel who died fighting the British are
also ehigible for the grant of pension

forcht & €ff & dhemr wwt W o
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Number of Riots in Delhi

2286 SHR1 BHARAT SINGH CHAU-
HAN Wil the Mmster of HOME
AFFAIRS be pleased to state the¢ num-
ber of riots which took place 1n  Delh:
during the last three years up to Septem-
ber, 1972 dste-wise and year-wise?

« THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS (SHRI
F H MOHSIN)

Year Number of nots
1969 92
1970 192
1971 241

1972 (upto September, 1972) 269

A statement showing the dates of these
riots will be 1aid on the table of the House

Reopening of Closed Industrinl Units In
West Bengal

2287 SHRI § M. BANERJEE:; Wil
the Mumister of INDUSTRIAL DEVELOP-
MENT AND SCIENCE AND TECHNO-
LOGY be pleased to state’

(a) whether more closed umits in 'Wost
Bengal have started working:
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(b) if so, the pumber of units which
bave started working during 1972 upto st
July, 1972;

(c) the number of units which sre still
closed; and

(d) the efforts made by Government to
start the same?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVE-
LOPMENT (SHR1 SIDDHESHWAR
PRASAD): (a). Yes, Sir.

(b) 38 industrial units were reopened
during 1972 upto 30th June 1972,

(c) As on 30th September 1972, 227 in-
dustrial units remained closed,

(d) The following steps are generally
taken: —

(i) Take over of management of in-
dustrial undertakings under the

Industries  (Development and
Regulation) Act wherever
justiffed.

(ii) Extension of reconstruction assis-

tance by the Industrial Recon-
struction Corporation of India,
Calcutta.

(iii) Conciliation by the Labour
Department.

(iv) Direct extension of financial

assistance to the wunits by the
Central/State Government.

LT.T.C. Share in LT.I. Baogalore

2288 SHRI S. M. BANERIEE: Will
the Minister of COMMUNICATIONS be

plonsed to state:

(a) whether the American firm namely
Indernational Telephone and Telegraph
Corporatioh has been asked to unload

. its shares of the Indian Telephone In-
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dustries Limited, Bangalore, because of
defect in technology; and

(b) whether the foreign Company hus
been asked to pay any compensation los
the supply of defective technology?

THE MINISTER OF COMMUNICA.
TIONS (SHRI H, N. BAHUGUNA):
(). The issue relating to unloading of
the shares held by Intcrnational Telephone
and Telegraph Corporation, America, has.
been raised with the Company but not
because of the reasons made out in the
question,

(b) The issue of rectification of the
switching equipment supplied by the
Belgian subsidiary of the International
Telephone and Telegraph Corporation has
been raised with the party concerned and
the same is under execution. A team
of engineers from both the sides, that is
Posts and Telegraphs and the Belgian
Company (The Bell Telephone Manufac-
turing Company of Antwerp, Belgium),
jointly decided upon the solutions to be
adopted, the rectification programme and
its actual implementation. The cost of
the rectification for the 48,000 lines of
switching  equipment supplied by the
Company is being borne by it A task
force consisting of Posts and Telegraphs
and Indian Telephone Industries Ltd.,
engineers is working out solutions for
further improvements” fo be adopted in
future production by Indian Telephone
Industries Lid., Bangalore.

Sownd aod Light Programme in varloms
cities

2289. SHRI § M. BANERJEE: Will
the Minister of INFORMATION AND
BROADCASTING be pleased to atate:

(a). whether the Sound and Light pro-
gromme is likely to be shown in other
cities in the country; and

(b) if so, the names of the cities and
themes of such programme?
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THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DHARAM BIR
SINHA): {(a). and {(b): Sound and Light
Programmes on the theme ‘Struggle fo
Independence and Progress thereafter’ are
proposed at present to be put up at seven
other centres in the country including
Delhi.

Employees of Former Rulers of Indian
States

2290. SHRI S. M. BANERIJEE: Will
the Minister of HOME AFFAIRS be

plensed to state:

(a) the steps taken to assure livelihood
‘pfter the abolition of Privy Purses to
those employees who were working with
ex-Rulers of various States;

(b) the number of such employees in
varipus States; and

(c) whether they are being recognised
as Government employees after the sboli-
tion and if pot, the future of these
employees?

THE MINISTER OF STATE IN THE
MINWTRY OF HOME AFFAIRS (SHRI
‘K. €. PANT):" {a) to (c). Since such
persons - were under private employment,
Government cannot guarantee any telief
in this regard nor can they be recognised
as Government servants. Howewer, State
Governments have been addressed to con-
sider sympathetically the applications of
such of those employees as may be eli-
gible for appointment and are found suita-
ble in vasious Departments, Organisation
etc. Government do go} have information
:about the number of such employees.

ANMUAL PLAN FOR 197374

3391, SHRI _"cm-mmm PANI-

DR. H, P. SHARMA

Wfllthel\llhbhr a(PMNNINGbe
'pleludtom
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(a) whether the Anmual Plan for.
1973-74 has since been prepared; and

(b) if so, its salient featires? _

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI
MOHAN DHARIA): (a) and (b).
Discussions are being currently held with
the Stste Governments and Central Min-
istries on their Annual Plans for 1973-74.
After these discussions are over, the
Annual Plan for 1973-74 will be prepand
and placed before the House.

Pending Applications from Madbya Pra-
desh for Licences and Leotters of imtent

2292, SHRI PHOOL CHAND
VERMA:

SHRI HUKAM CHAND
KACHWAL:

Will the Minister of INDUSTRIAL
DEVELOPMENT AND SCIENCE AND
TECHONOLOGY be pleased to state:

(a) how many applications for indus-
trial licences were received during 1970-71
and how many licences/letters of intent
were granted;

(h) out of them how many applica-
tions were from Madhya Pradesh and
how many licences/letters of intent were
granted in Madhya Pradesh;

(c) how many applications of Madhya
Pradesh are peading for decision; and

(d) by when decision in these cases

can be expected?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL - DEVE-
LOPMENT (SHRI ° SIDDHESHWAR
PRASAD): (a) and (b). The follow-
ing statement indicates the number of
applications for industrial . licences re-
oeindandthenumharof;meno!huat

~and licences granted dﬁr?nf 1970 ond
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1971. and the share of Madhys Pradesh therein:—
1970 1971 Total
Nc of applications recerved. Total 3033 2932 5965
Share of Madhva Pradesh 85 105 190
No. of letters of intent granted. Total . . 438 1015 1453
Share of Madhya Pradesh . . . . . . 9 3t 40
N>. of industrial heenc . granted. Total - 363 625 988
Share of Madhya Pradesh . . . . . 2 20 22

tc) 89 applications for  industral
licences for Madhya Pradesh are pending
#s on Ist October, 1972,

(d) Fvery effort is being made to de-
cide the pending applications as exped:
uously as possible.

Profits etc., Repatriated by Foreign
Tobacco and Cigarette Industries

2293 SHRI BHOGENDRA JHA: Will
the Mmister of INDUSTRIAL DEVE-
JOPMENT AND SCIENCE AND

1ECHNOLOGY be pleased to refer to
the reply given to the US Q. No 5701
on 10ih May, 1972 regarding thc profits
repatriated by the Foreign Tobacco and
Cigatette industrics and state whether the
mformation has since heen collected; and

(b) if so, the outlines thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVE-
1 OPMENT (SHRI SIDDHESHWAR
PRASAD): (a) Yes, Sir

{b) A statcment is attached.

SATATEMENT
Name of the Company For the Amount of Netficed REMARKS
Year  dividents/profits re-  Assets
mittances
(Rupees in lakhs)
1, M/s. India Tobacco Com I 138-29 1109° 19
Calcutta pLas e (As on 31-3-1971)
1970 143+ 61
1971 146°05
. M/s Vazir Sultan Tobacco Ma- 1969 19°70 207+ 31
} nufacturing Company, Hyders- (As on 30-9-1971)
1970 2216
1971 9+91
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Nam* of th* Conpany Fo the Amount of Net fixad Remoerk,
Yoar dividents/profits Assets
ramittancss
3 M s Godfrey Plips, Bombay 1969 Nil 85:31
(As on 31-12-1977)
1970 Nl
1971 14 59%*
4 Indian Leaf Tobacco Develop 1969 38 16 105+ 74
lopment Company Ltd (As on 31-3-1971)
1970 3z 63
1971 Nil

5 The Briush India Tobacco Cor-
poration Ltd , Madras

—

31-10-1968  6,04,797
31-10-1969 12,79,723
31-10-1970  4,98,512

31 96
*(As on 31-10-1970)

*The Company has been allowed to credit the above amounts to its Head Office Account and
to retan the funds in India for financing purchase of tobacco for export to the U k
*¢Interum and final dividends for the year ended 1968

Inswe of Licence for Manufacture of Glass
Bottles in Hazaribagh

2294 SHRI BHOGENDRA JHA Wil
the Minister of INDUSTKIAI DEVE
10PMENT AND SCIFNCE AND
TECHNOLOGY be pleased to state

(a) whether Government of Bihar re
commended in January 1971 the grant of
Industrial Licence for manufacturing glass
bottles and contmners st Hazanbagh,

(b) whether Bihar
recommended m Apnl, 1971 another
apphicaion of M/s Indian Oxygen
Iimited Calcutta for the production of
Argon Gas m Brhar, and

Government also

(¢) whether netther of them has yet
been gronted the Licenve and if so, the
reasons therefor?

—-—

THE DFPUTY MINISTER IN THE

MINISTRY OF INDUSTRIAL DEVE

LOPMENT (SHRI SIDDHESHWAR
PRASAD) (a) Yes Sir

(b) Yes, Sir

(c) One Shri Iaht Kumar Agarwal of
Hazanbagh has been granted a Letter of
Intent dated the 15th Apnl 1971, for
establishing » new Glass Bottles Umt
with a capacity of 18,000 tonnes per

annum at Dhanbad As his application
for import of plant and machinery 1 not
yet cleared, the Letter of Intent has not
been converted mto a Licence A final
dusion has not yet been taken on the
application of M/S Indian Oxygen
Imited Calcutta for the production of
Argon Gas 1n Bihar

De-Recognition of Hindi Dally Vishwa-
mitra Patna by Aundit Burewu of Circulation

2295 SHRI BHOGENDRA JHA Will
the Minister of INFORMATION AND
BROADCASTING be pleased to state

(a) whether Hindi Daly Vishwamutra

(Patna) has been de recogmsed by the
Audit Bureau of Circulation,

(b) whether its actual circulation 18
only 500 and it allegedly makes profit by
selling newsprint in black market and
through Government advertisements, and

(c) if so, the steps being taken in the
matter?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DHARAMBIR
SINHA) (a) The Audit Burean of Cir-
culshon 1 a private Organisation and
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Government have no information on the
subject.

(b) The publisher's claim of a cir-
culation of 2311 copies during 1971 in
respect of the Patna edition of VISHWA-
MITRA was found to be in order by the
circulation team of the Registrar of News-
papers which conducted an  on-the-spot
verification of the claim in May, 1972.
No complaint has been received about the
sale of newsprint in the blackmarket by
the newspaper; and it is being used by the
Directorate of Advertising and Visual
Publicity for Central Government adver-
tisements only 8s a part of the group to
which it belongs, on a combined rate.

(c) Does not arise.

Fertilizer Project Allowance to Bihar P&T
Staft

2296. SHRI BHOGENDRA JHA: Will
the Mmster of COMMUNICATIONS be
pleased to state:

.3) whether the Posts and Telegraphs
stafl stationed at Begu Sarai, Barauni,
Hathidan. Mokamah and other places in
Bihar were granted Fertiliser Project
Allowance in 1970;

(b) whether the same was abruptly
stopped in February, 1972 if so, the rea-
sons for the stoppage; and

(c) whether it is proposed to remew
the same if not, the rcasons therefor?

THE MINISTER OF COMMUNICA-
TIONS (SHRI H. N. BAHUGUNA):

(a) Yes, Sir.

(b) The project allowance was stopped
on 1st February, 1972 in respect of P&AT
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these P&T offices fall within the project
area of Fertiliser Corporation of India.

(c) The project allowance ag Urvarak-
magar P.O. which serves the Fertiliser
Corporation of India bas been restored
from 1st Februery 1972 i.e. the date from
which it was stopped. Renewal of the
allowance at other P & T offices is not
permissible as these do not fall within the
project area,

Indo-British Technlcal Group

2297. BHRI BHOGENDRA JHA:
Will the Minister of INDUSTRIAL DE-
VELOPMENT AND SCIENCE AND
TECHNOLOGY be pleased to refer to
the reply given to Unstarred Question
No. 3293 dated 19th April, 1972 regard-
ing meeting of Indo British Technolo-
gical Group and state:

(a) whether consideration of the pro-
posal of the Indo-British technical group
has since been completed; and

(b) if so, the outcome thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVE-
LOPMENT (SHRI SIDDHESHWAR
PRASAD): (a) and (b). Government
has no proposal for reducing the level of
export obligations announced as part of
its licensing policy.

Lisbilities of Sick Mills taken over by
Governmeat

2298. SHRI PRABODH CHANDRA:
Will the Minister of INDUSTRIAL DE-
VELOPMENT AND SCIENCE AND
TECHNOLOGY be pleased to siale:

(a) the names of the sick mills taken
over by Government and their liabilities
at the time of 'taking over;

(b) whether the lisbilities were greater
than the assets; and
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(c)whethgrithmwmetoﬂwuom
of Government that the liabilities have
been inflated and in certain cases the pri-
vate mpnagement while handing aver the
mills, tried to remove important and
costly parts from the machinery?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVE-
LOPMENT (SHRI SIDDHESHWAR
PRASAD): (a) to (c) A list of the
sick/closed mills/undertakings taken over
under the Industries (Development and
Regulgtion) Act is given in the State-
ment attached. (Placed in Library. See
LT. 3854/72].

Information on other points of, the
question is being collected and will be
plaped on the Table of the House.

Issue of Licence to Maharashtra for
Manufacture of Radios

2299 SHRI 8. C. BESRA: Will the
PRIME MINISTER be pleased to state

(a) whether West Bengal Government
has charged the Central Licensing Autho-
rities with forging a date to justify issu-
ing a licence to Maharashtra for manu-
facture of radios though West Bengal had
applied earlier; and

(b) if so, Government's reaction in the
matter?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI K. C. PANT): (a) and (b). M/s
Philips (India) Ltd. a 69.2 per cent
majority foreign equity company, had in
October, 1968 applied for an industrial
licence for expansion of their Poona
Radio Factory in Maharashtra from 3.3
Iakh radiod per annum ta 19 lakh radios
per annum. This application -was opn-
sidered by the Licensing Committes in
March, 1969 and a capacity of 7 lakhs
radios per annum was recommendsd. A
letter of intent for this capacity was
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issued in May, 1969; and the ipdustrial
licence was issued on 12th August, 1970.

M/s. Philips also applied in  Apnl,
1969 for expansion of their Calcutta
Radio Factory in West Bengal from a ca-
capacity of 60,000 radio receivers per an-
oum to 175,000 radios per annum on the
plea that they had, in fact, set up this capa-
city. This application was considered by
the Licensing Committee in  June, 1970;
in view of the new industrial policy
‘applicable to majority foreign equity
companies the expansion to 175000
radios per year was recommended subject
to an export obligation of 75 per cent af
the additional capacity. MJ/s. Philips
were informed of this decision in July
1970

M/s Philps wrote on 24th August,
1970 to the Department of Electronics ash-
ing for a capicty of 3 lakh radios per
annum for theirr Calcutta factory without
uny export obligation and stating that
they have already created this large capa-
city. This request was not accepted and
M/s Philips were informed in Decem-
ber 1971 that the original decision of the
Government stands. As M/s. Philips
have sent no reply to this communication
so far no letter of jptent has been issued

The Director of Industries, West Ben-
gal had addressed a letter dated 13th Aug-
ust 1970 {o the Department of FElec-
tronics supgesting that M/s. Philips be
given a capagity of 3 lakh radios per
annum for their Calcutta factory without
any export obligation as po export obli-
gation had been imposed on the expgn-
sion of the capacity of their Poona Fac-
tory and as M/s Philips had actuslly set
up capacify Tor the farger volume of pro-
duction in fheir Calcutta Pactory.

The Director of Industries, West Ben-
gal wrote a letter to the Department of
Electronics in August, 1972 in which pe
bas raised a doubt ps fo whether the jn-
dustrial Ioenge fpr the expapsion of the
Poona F. of M/p. Philips was
actually issued ot & Ditér Page after re-
coipt of the Diirelr of Indiisivies letjer
dated 13th August, 1970 mentioned eaptier,
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but predated 12th August, 1970, This con-
tention is pot sustained as the Licensing
Committee had taken a decision on ex-
panded capacity at the Poona factory in
March, 1969, the letter of intent was
issued in May, 1969 and the industrial
licence for the expansion of the Poona
Factory had been actually issued and
delivered on 12th August, 1970 whilst the
letter mentioned by the Director of In-
dustries was dated at Calcuta the 13th
August, 1970, In contrast, the applica-
tion for expansion of the Calcutta Fac-
tory was received in April, 1969.

Production of Cheap Walches by ILM.T.

2300. SHRI 8. A. MURUGANAN-
THAM: Will the Minister of INDUS-
TRIAL DEVELOPMENT AND SCI-
ENCE AND TECHNOLOGY be pleased
to state:

(a) whether the Hindustan Machine
Tools is considering a proposa] to manu-
facture cheap watches;

(b) if so, the main features thereof;
and

{c) what will be the selling price of
the proposed cheap watches?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVE-
LOPMENT (SHRI SIDDHESHWAR
PRASAD): (&) A proposal to manu-
facture low-priced watches is under pre-
liminary stage of consideration of HM.T.

(b) and (c). The stage at which either
the broad features or the selling price
could be indicated has not been reached.

Vigilance wisgs in Government Dcpart-
ments and Public Undertakings

2301. SHRT BANAMALI PATNAIK:
Will the PRIME MINISTER be pleased
fo state:

_’u)whathwamtlm has  been

AGRAHAYANA 8, 1894 (SAKA)

Written Answers 130

made by her that each Government de-
partinent and Public Undertaking should
have a vigilance wing of its own;

(b) whether the suggestion
ceived any response; and

hes re-

(c) if so, the steps being taken in this
direction?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
IN THE DEPARTMENT OF PER-
SONNEL: (SHRI RAM NIWAS
MIRDHA): (a) to (c). While
addressing the sixth Joint Conference of
Central Bureau of Investigation and State
Anti-Corruption Officers on 12th October,
1972 the Prime Minister stressed the need
of integrity in fhe services and public
life; but no specific suggestion was made
by her that each Government Depart-
ment and Public Undertaking should have
a vigilance wing of its own. However,
vigilance units are already functioning
in all the Ministries/Departments of the
Central Government, all the Nationalised
Banks and most of the Public Sector
Undertakings.

Benefits to Persons who are incapable of
performing thelr duties on Feakh ground
in Central Secretariat for early Retirement

2302, SHRI' BANAMALI PATNAIK:
Will the PRIME MINISTER be pleased
to state:

(a) the number of persons in the Cen-
tral Secretariat who are incapable of per-
forming the duties on health grounds and
are allowed to continue in their position
on Mumanitarian and other grounds; and

(b) whether the desirability of giving
them certain benefits n brder to seek re-
tirements has been  considersd with a
view to solving the unemployment prob-
lem?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
IN THE DEPARTMENT OF PERSON-
NEL GHRY RAM NIWAS MIRDHA)
(a) and (b), Under the existing rules,
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where the competent authority has rea-
son to believe that a Government ser-
vant is suffering from & contagious disease
or a physical or mental disability, which
in its opinion interferes with the efficient
discharge of his duties, that authority
may direct the Government servant to
undergo a medical examination and on
the basis of the opmnion expressed by the
examining medical authority, may retire
him from service on invalid pension. A
Government servant also may  himself
upply for retirement on invalid pension
on medical grounds in accordance with
the procedure prescribed in this regard.
Even though there are special provisions
for appointment of disabled persons in
Government service, such appointments
are made only against posts in which the
disability will not interfere with the per-
formance of one's duties. In the circume
stances the question of persons who are
incapable of performing their duties on
health grounds being allowed by Gov-
ernment to continue in their position on
humanitarian or other grounds, does not
arise

Wndustrinl Estates Programme in .Back-
ward Regions

2303. SHRI P. GANGADEB:
SHRI P. M. MEHTA:
»

Will the Minister of+ INDUSTRIAL
DEVELOPMENT AND SCIENCE AND
TECHNOLOGY be pleased to state:

(a) whether the Industrial Estates pro-
gramme has failed in the rural and back-
ward regions;

(b) whether the programme has been
successfu] in urban and semi-urban areas;

(c) if so, the reasons therefor and
Government’s reaction thereto; and

(d) the total amount that the Central
and State Governments and the financial
institutions have spent in the Fourth Plan
to develop industrinl estates in wvarious
parts of the country?

NOVEMBER 29, 1972
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THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAI. DEVE-
LOPMENT (SHRI SIDDHESHWAR
PRASAD): (a) to (c). The position of oc-
cupancy of sheds in the industrial estates
in the rural and backward regions and
urban and semi-urban areas is as follows.

Sheds Sheds PercenE
c:m%- occu- lagé o
leted pied occypancy

Rural and backward
regions

. .

1937 1141 59

Urban and semi-

urban areas 2489 1914 77

In order to ensure fuller utihsation of
shed, State Governments have been ad-
vised to provide essential infra-structural
facility hike electricity and water elc and
special incentives and inducements 1o
entrepreneurs to  occupy sheds, and to
conduct techno-ecopomic surveys before
setting up new industrial estates in fu-
ture,

(d) The total amount spent by the
Government on industrial estates during
the Fourth Five Year Plan upo 3ist
March, 1971 was Rs. 3,70 crores. The
provisional figure of expenditure for 1971-
72 was Rs. 2.84 crores. The Planning
Commission has approved an outlay of
Rs. 5.08 crores for 1972-73.

The expenditure incurred by financiad
institutions in the establishment of indus-
trial estates is being asceriained and will
be laid on the Table of the House.

People Living below Poverty lime inm
States and Union Territories

2304, SHRI P. GANGADEB:
SHRI P. M. MEHTA:

Will the Minister of PLANNING be
pleased to refer to the reply given to Un-
started Question No. 2277 on 16th
August, 1972 regarding the leople living
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below the poverty line and state the
percentage of people living below the
doverty line in each State and Union
“Territory?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI
MOHAN DHARIA): Prof, V. M. Dande-
kar and Shri N. Rath have suggested
that to ensure a national minimum level
of consumption it will be necessary that
the average per capita monthly comsump-~
tion expenditure should be Rs. 27 in rural
areas and Rs  40.50 in urban areas at
1968-69 prices, Official consumer  ex-
penditure data based on the 19th Round
of the National Sample Survey are avail-
able for the year 1964-65. Making ad-
justments for the price rise beween 1964-
65 and 1968-69, the per capitz monthly
expenditure of Rs. 20 in the rural areas
and Rs. 30 in the urban areas at 1964-65
prices would be necessary to ensure a
minimum level of living. On this basis
the approximate proportion of the popu-
lation living below the poverty line in
different States and the Union Territories
in 1964-65 may be cstimated as follows:

States Rural Urban
1. Andhra Pradesh 48- 50 5761
2. Assam 18- 30 48+ 51
3. Bihar + 4280 5555
4. Gujarat 4559 5448
5. Haryana 21°16 48 11
s mﬂd 26°63 61°38
7. Kerala . . 6o+ 82 66+ 36
8. Madhya Prad 46+32 5473
9. Madras . 5094 55°16
10, Maharashtra 47 02 43793
11. Mysore . 4899 s1+ 81
12. Orissa 6204 57°58
13. Punjab 22+69 4339
14. Rajasthan 3529 SI'41
15. Uttar Pradesh . 41°61 62° 56
16. West Bengal 5019 40718
17. Union Territories 3324 2412
18, ALLINDMA . 4457 $1°34

- o —
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Employment of ex-militery Personnel in
the Administrative Service

2305. SHRI P, GANGADEB:
SHRI P. M. MEHTA:

Will the PRIME MINISTER be pleas-
ed to state:

(a) whether Government have any
proposal to utilise the ex-Military person.

nel in the administrative services of the
country; and
(b) if so, the man features of the

proposal?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
IN THE DEPARTMENT OF PERSON-
NEL (SHRI RAM NIWAS MIRDHA):
(@) and (b). As a measure of rehabilita-
tion of Emergency Commissioned Offi-
cers and Short Service  Commissioned
Officers who were commissioned during
the period of emergency and were releas-
ed subsequently, 20 per cent of the vacan-
cies in the Indian Administrative Service
to be fllled by direct recruitment have
been reserved for such officers from the
year 1966, Recruitment to these vaca.
cies are made in the basis of the Indian
Administrative  Service etc,  (Released
Emergency Commissioned/Short Setvice
Commissioned Officers) Examination held
annually which is restricted to released
Emergency Commissioned Officers and
Short Service Commissioned Officers, This
concession which was initially granted in
1966 for a pecriod of five ycars has been
extended for a further period of three
years upto [974. As regards utilisation
of ex-mulitary personnel in the administra-
tive services of the States, the Scheme to
rehabilitation of released Emergency
Commissioned Officers and Short Service
Commissioned Officers as obtaining under
the Central Government has been brought
to the notice of thc various State Govern-
ments for adoption by them in making
recruitment to services under them,



135 Written Answers

Ministerial Comumittee for Suggesting
Basic Administrative Reforms

2306. SHRL P, GANGADEB:
SHRI P. M. MEHTA:

Will the Minister of HOME AFFAIRS
be pleased to state:

(a) whether Government are setting up
a small Ministerial Committee to suggest
basic administrative reforms for the
speedier implementation of Government
decisions and if so when the Committee
is hhely to be set up;

(b) whether the Committee will also
study the system of selechon of candi-
dates for Administrative Service; and

(c) whether Government are going to
bring out changes in the present system of
selection of candidates for various Ad-
ministrative examinations, if so, the pro-
posed changes? 1}

THE MINISTER OF STATE IN THE
MINISTRY OF HOMT AFFAIRS AND
IN THF DEPARTMFNT OF PERSON-
NEL (SHRI RAM NIWAS MIRDHA)*
(a) No, Sir,

(b) Does not arise,

(c) A recommendation of the Adminis-
trative Reforms Commission in its report
on Personnel Administration regarding the
setung up of a Commuttee to go into the
questions of devising speedier methods of
recruitment in general, of bringing down
the proportion of candidates to posts of
reducing the expenditure on publicity and
of revising the syllabus of the examina-
nons for the higher services i1s under con-
sideration.

Selection of Projects in each State

2307. SHRI P GANGADEB
SHRI P. M. MEHTA:

Will the Minister of PLANNING be

pleaseg to state:
(a) whether Planning Commission is
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considering & scheme for selecting two
projects in each State and aid their im-
plementation through supply of funds,
equipment, expertise, mapagerial person-
nel and other ‘assistance; dnd

(b) if so, the broad
scheme?

outlines of the

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI
MOHAN DHARIA): (a) No, Sir.

(b) Does not arise.

Defeated Members of Parllament and Mi-
nisters Appointed as Chelrmen of Public
Sector Corporations

2308, SHRI RAMKANWAR Will the
PRIME MINISTER be pleased to state:

{a) the number of defeated Mumsters,
Members of Parliament who have been
appointed recently as Charmen of Public
Sector Coiporations, and

(b) the factors weighing mn favour of
these imdividuals for apponting them as
chief of these autonomous corporations”

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
IN THE DEPARTMENT OF PERSON-
NEL (SHRI RAM NIWAS MIRDHA):
(a) and (b). The information 1s being col-
lected and will be laid on the Table of
the House.

Development of Sribarikota in  Andhra
Pradesh as a Satellite Launching
Station

2309 SHRI M. KATHAMUTHU: Will
the Minister of SPACE be pleased to
state:

(a) the progress made so far in  de-
veloping Sribarikota in Andhra Pradesh
as satellite launching station; and
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(b) the expenditure so far incurred on
the project?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER OF
ELECTRONICS, MINISTER OF HOME
AFFAIRS, MINISTER OF > INFOR-
MATION AND BROADCASTING AND
MINISTER OF SPACE (SHRIMATI
INDIRA GANDHI): (a) The approach
bridge and road from  Sullurpetta, a
launching pad and a block house have
been completed. The rocket anssembly
building and & hardware store are nearing
completion. The electrical sub-station is
operational. The range has become oper-
ational and the first rockets were iaunched
in October, 1971,

(b) The capital expenditure incurred so
far is Rs, 75 lakbs on land acquisition and
Rs. 150 lakhs on works.

Representation for Enquiry Regarding the
Working of the Convents in Kerala

2310. SHRI VAYALAR RAVI: Wil
the Minister of HOME AFFAIRS bu
pleased to state;

(a) whether Government have recetved
any representation demanding an enquiry
into the working of the Convenis  in
Kerala after the running away of a sister
from a Conveni in Trichur District with
burn injuries suffersd in retaliation from
the Convent authorities; and ’

(b) if so, the reaction of Government
thereto and the steps taken in this re-
gard?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
RAM NIWAS MIRDHA): (a) and (b).
A representation has been received from
one sister Annie Rosamma conteining al-
legations of cruel treatment by the au-
thorities of a Convent in Kerala, The
facts in regard fo the allegations are being
ascertained from the State Government.
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Estessive Telephone Biifhng
2311, SHRI VIKRAM MAHAJAN:

Will the Minister of COMMUNICATIONS
be pleased to state how many complaints
have Been received for excessive billihg
of Telephome calls for the year 1970-71
and upto October, 1972 in Delhi and
what specific remedial measures have been
taken on these complaints?

THE MINISTER OF COMMUNI-
CATIONS (SHRI H. N. BAHUGTINA):
The number of complaints for excessive
billing of telephone calls in Delhi for the
year 1970-71 and October, 1972 are 5,404
and 565 respectively.

Specific remedial measures taken are as
follows;—

(i) Cycles of routine checks and test-
ing of equipment have been in-
creased.

(ii) Special schedules are introduced to
check the working of equipment
frequently.

(iii) Heights of the Distribution boxes
are being 1aised and arrangement
for locking these boxes it in pro-
gress.

(iv) Supervision over the line staff has
been strengthened.

(v) The subscribers have been caution-
ed about their visitors makiog
STD calls on the pretext of mak-
ing local calls and also to re-
place the hand-set properly and
to check for dial-tone  after
STD call is over.

(vi) Suitable checks have been prescrib-
ed for detecting and rectifying
clerical and arithmetical errors in
the bills.

(vii) Check-meter to indicate the num-
ber of STD calls for providing
st subscriber’s premises is under
trial,

(vil) ComputorBation of btuilding ¥
ttm]lmm- - !
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Gx) All complaints are thoroughly in-
vestigated and suitable rcbate is
allowed where justified.

gl et & dem Tl & wnl-
foorrer & mrare qv wvlf & vy ¥
et W agw

2312. sii stpew gouI® : =T
W sl ag weTR A g &6 i

(%) wv oiwdft g & S
ST A oo ¥ w7 F S AgEan
fa¥ o w1 ywTA @ SO AT w7
froir gk wrd-fasqraw & wmaR W
fivar omaem; afx g, oY R
wreer §;

(w) = 3o Twi & o7 Hol,
fadaw wew wAw & qww W @
S ¥ agww T §; WR

() afx g, @ R T W
we w fiew dn ¥ fraemd &1 fee
g ?

dert W § ow ey (ot
g wificar ) : (%) afwely gy ¥
wafeer fraa € mAat 9 Ao smam
gra ot feame far s @, o
Tt & @ areft W agrgar
ot &)

(@) Wit () swr & iy vz

Pending applications from Rajasthan for
grant of Indastrial Licences

2313. SHRI N. K. SANGHI: Will the
hyister of INDUSTRIAL DEVELOP-
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MENT AND SCIENCE AND TECHNO-
LOGY be pleased to state:

(a) whether more than 59 applications
duly recommended by Rajasthan Govern-
ment for setting up of new industries in
the State have been pending with the
Central Government for more than a
year; and

(b) if so, the reasons for delay and by
what time these applications will be dis-
posed of?

THE DEPUTY MINISTER IN
MINISTRY OF INDUSTRIAL DE-
VELOPMENT (SHRI SIDHESHWAR
PRASAD): (a) The number of applications
for industrial licences to set up new under-
takings in Rajasthan, pending for more
than a year as on 1st October, 1972, s
37

THE

(b) Consideration of industrial licence
applications necessitates fairly detailed ex-
amination of various aspects of the pro-
posals, The disposal of a particular ap-
plication may get delayed due to a number
of reasons beyond the control of Govern-
ment, as where the applications do not
provide complete information in the first
instance, additional information is  re-
quired. Occasionaly, policy decisions on
the industries concerned are required.
Government is, however, making all possi-
ble efforts to ensure expeditious disposal
of the pending applications.

Setting up of Ministerial Panel to Watch
Speedier Implimentation of Government
Decislons

2314. SHRI N. K. SANGHI: Will the
Minister of HOME AFFAIRS be pleased
to state:

(a) whether slow implementation of
Mimsterial decisions by administrative
wings is responsible for slow pace of econo-
mic growth in the country;

(b) whether Government propose to set
up & Ministerial panel which will suggest
administrative reforms for speedier imple-
mentation of Government decisions; and
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(¢) if so, in what way this Ministerial
Committee will be different from the Ad-
ministrative Reforms Commission which
has already submitted its recommendations
and whether the proposed Ministerial Com-
mittee has since been constituted?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
IN THE DEPARTMENT OF PER-
SONNEL (SHRI RAM NIWAS
MIRDHA): (a) and (b). No, Sir.

(c) Does mot arise,

Cutting down of Shortfalls by Improving
Performance during the remaining period
of Fourth Plan

2315. DR. H. P. SHARMA: Will the
Minister of PLANNING be pleased to
state;

(a) how far the likely shortfalls as in-
dicating in the mid-term appraisal of the
Fourth Five Year Plan are likely to be
cut down by improved performance during
the rest of the Fourth Plan period; and

(b) what corrective measures are to be
taken to improve performance  during
this period to obtain better utilisation of
capacity?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI
MOHAN DHARIA): (a) and (b). These
have been discussed in detail in the Mid-
term Appraisal Document on the Fourth
Five Year Plan which was placed on the
Table of the House on 22nd December,
1971, and discussed in the Lok Sabha on
5-6th April, 1972. Some of the measures
as indicated in the Appraisal document
itself are such as:—

(1) high priority being given fto
optimum utilisation of capacity;

(2) undertaking detailed excrcises for
identifying the measures necessary
to increase output in public and
private sector industries,

3. greater emphasis on export pro-
motion.
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(4) import substitution
with greater urgency.

(5) issue of detailed guide-lines to
State Governments and Central
Ministries to ensure greater finan-
clal discipline.

to proceed

Generation of Additional Job Opportunities
during 1973.74

2316. DR. H. P, SHARMA: Will the

Minister of PLANNING be pleased to

state:

(a) the number of additional job op-
portunities likely to be generated under
the 1973-74 annual plan; and

(b) the likely backlog of unemployed
persons at the end of the Fourth Plan as
envisaged under the said annual plan?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI
MOHAN DARIA): (a) The annual plan for
1973-74 is yet to be finalised.

(b) A statement attached.

STATEMENT

In the past Planning Commission used
to present estimates of the backlog of un-
employment at the beginning of the Plan
and the estimated increase in the labour
force during the plan period and of ad-
ditional employment likely to be created
through implementation of the plan as
formulated. In view of  considerable
divergence of opinion regarding the ap-
propriate definitions and suitable yard-
sticks for measuring unemployment and
underemployment in rural and urban aress
and in view of the widely differing magni-
tudes of unemployment worked out on
the basis of various sources, it was felt
that the various aspects needed a  closer
serutiny. Accordingly, a Committee of
Exports was sct up by the Planning € om-
mission in 1968 to enquire into the esti-
mates of unemployment worked out for
the previous plans, data and the metho-
dology used in arriving at them and to ad-
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vise thé Pi'ann_i_'hg Commission on the var-
ious connected issues, As a result of the
recommendations of this Committee in the
Fourth Plan, no attempt has been made
to give estimates regarding backlog of un-
employment at *he heginning of the Fourth
Plan, and the estimated increase in  the
labour force during the Fourth Plan and
of additional employment likely to  be
created through implementation of the
Fourth Plan as formulated. Government
have appointed an Expert Committee on
unemployment who are looking into this
matter also. The Committee’s interim re-
port has been received; the final report is
awaited.

Take-over of Britannia Enlhearhg._Cm-
pany, Titagarh

2317. DR. H. P. SHARMA: Will the
Minister of INDUSTRIAL DEVELOP-
MENT AND SCIENCE AND TECHNO-
LOGY be pleased to state:

(a) whether there is any proposal for
the take-over of the Britannia Enginecring
Company, Titagarh, which has been lying
closed since October 1970, by the Gov-
ernment-owned Jessop and Company; and

(b) if so, the salient features thereof
and when the said Company is likely to be
revitalised?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DE-
VELOPMENT (SHRI SIDDHESHWAR
PRASAD): (a) No such proposal has so
far been placed before the Government.

(b) Does not arise.

.Uuntﬂnd Letters of Intent in West

Bengal

© 2318, SHRI D. K. PANDA; Will the
Miaister of INDUSTRIAL _ DEVELOP-
MENT AND SCIENCE AND TECHNO-
LOGY be pleased to state:

'NOVEMBER 29, 1972

 Written Answers 144

(6) whether Governient's aﬂmlon has

been drawn to the news-item, capitioned

ﬂennl industrial revival  uncertain’, pub-

Illheﬂ in the Findacial Exprs.u of Ocio-
. . 1972; .

(b) if so, the details of the letters of in-
tent referred to therein; and

(c) the steps taken to ensure that the
projects sanctioned are set up according to
schedule?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DE-
VELOPMENT (SHRI SIDDHESHWAR
PRASAD); (a) Yes, Sir.

(b) It is not clear from the news item
in question as to which set of letters of in-
tent has been referred to therein. How-
ever, the details of letters of Intent issued
from time to time are published in ‘the
Weekly Bulletin of Industrial  Licences,
Import Licences and Export Licences' the
weekly ‘Indian Trade Journal’ and  the
monthly ‘Journal of Industry and Trade’
Copies of these publications are supplied
regularly to the Parliament Library.

(¢) Governmrent are anxious to accelerate
the implementation of the various letters of
intent and industrial licences isswed relat-
ing to all States. It has been observed
that, in practice, the setting up of an in-
dustrial undertsking and commencément
of production therein takes about 3 to 4
years' time from the issue of a  letter of
intent. The progress made by holders of
industrial licences is réviewed, as a malter
of course, at the stage of comsidering ap-
plications for the extension of the validity
of letters of intent and of the period for
implementation of licences. An increas-
ingly selective approach is being adopted
for granting such requests. In cases where
it has been found that negligible interest
has been taken in implementation, warn-
ings have been issued or a final extension
given and, in appropriste cases, licences
revoked or tancefled. The progress made
by certain categories of holders of letters
of intent and industrial licences has been
reviewed. As a result of such selected
Teviews, some unenl bottlenscks stand-
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ing in the way of speedy implementation
have been identified and steps are being
taken to remedy the situation to the ex-
tent possible. Government are consider-
ing the introduction of a centralised, con-
tinuous review of implementation, with a
computerised information system regasd-
ing. infer glia, progress in the implemen-
tation of industrial licences.

Draft Ansual Plam for Rajasthan for
1973.74

2319 DR H P SHARMA: Wil the
Minster of PLANNING be pleased to
state*

(a) whether a draft annual plan for
1973.74 for the Sstate of Rajasthan

STATEMENT
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has been submitted by that Government;

(b) 1t so, the total outlay and other
salient features thereof; and

(¢) the income growth, agricultural and
industria] growth contemplated thereunder?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI
MOHAN DHARIA): (a) Yes, Sir

(b) A Statement is attached,

(c) The State Government which was
requested to furmish the required imfor-
mation has indicated that the income
growth and agricultural and mdustrial
growth contemplated in the State Annual
Plan 1973-74 have not been worked out.

Bt

1. Broad features of the Razasthan Annual Plan—1973-74"

(1) Financial
crores.

outlay suggested by Rajasthan

Government—Rs 78 41

(1) Physical targets suggested by Rajasthan Government under important

sectors:

Item

roduction N

mnor Irngation
(additional)

11. Power:

Unit 1973-74

proposed

il

. i Lakh 7796
tonnes

ooo Hectares 35°'00

Electricity generated MKHW 96200
Rural Elecirification :
(a) Villages electrified. . . . . . . . Nos. 1000
(b) Pumpset Tubewells energised . . . . » Nos. 20000
- '{loadsm: ) . . . . ' . . . « Kms. 33380
IV. General Education:
Enrolment—Classes I-V as percentage of population 1  age
group 6-11 :
(a) Boys . . . : ) ) N . . . “.apge 833
. & 2
O Lo - 8
- II-14 : .
Qo i e
(b) Gurls .. - . . . . . . %aege 134
Total = . . . %age 00
V. Health
Bedhr‘) . . " . . Nos 281
Primary Health Cenm
Sub-Centres . . . . . . 71
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Puujab Telepbome Directory

2320 PROF NARAIN CHAND
PARASHAR Will the Minister of
<COMMUNICATIONS be pleased to state

(a) whether the Telephone Directory
for Pumjab Circle has not been published
since 1969,

(b) if so, the reasons for delay, and

{c) the likely date by which the Dircc
tory would be published’

THE MINISTER OF COMMUNICA
TIONS (SHRI H N BAHUGUNA) (a)

No Sir December 1970 issue of Punjab
Circie Directory corrected upto 28th
February 1971, was published and

30000 copies received from printers were
distributed 1o some of the mportant
towns

(b) There has, however been delay in
printing of balance 44,000 copies due to
failure on the part of printers The
pnnting has now been completed and
binding 1s 1n hand

(c) These copies are expected shortly
and the work of distribution of directo
ries to all subscribers 1n the circle will be
<ompleted soon thereafier Arrangements
are also being made for wssue of a sup
plement incorporating corrections upto
date

Scheme for Educated Unemployed for
setting up of Industries

2321 SHRI P VENKATASUBBAIAH
SHRI M C DAGA

Will the Mumuster of INDUSTRIAL
DEVEL OPMENT AND SCIFNCF AND
TECHNOLOGY bc pleased to state

(a) whether a scheme bas been drawn
gp by his Muustry to provide jobs to the
educated unemployed,

(b) 1if so, the salient features thereof
and the allocation made for the purpose,
1and
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(c) the number of persons lLikely to be
provided with jobs or assistance to set up
industries and the stage at which the
matter stands at present,

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVE-
LOPMENT (SHRI SIDDHESHWAR
PRASAD) (a) to (¢) In order to pro-
vide a package of asmstance to the edu-
cated unemployed, specfic amounts
shown in the statement attached have
been allocated to the State Governments
and Umon Territories for the year
1972-73 The broad pattern of expend:
ture indicated to the State Governments
and Union Territortes 15 for industnal
estates, provision of sced money for pur
chase of machinery establishment charges,
muscellaneous expenses and training of 200
persons State Governments and Union
Territories are implementing the scheme
The scheme aims at providing assistance to
about 4,000 persons

STATEMENT
Scheme for Fducated Unemployed
Allocations for 1972-73
List A,
States which have been allocated Rs. 35 lakhs

Written Answers

1 Andhra Pradesh

2. Assam

3 Bihar

4. Guarat,

§ Haryana,
6. Himachal Pradesh.
7. Jammu & Kashmir.
8 Kerla,
9 Madhya Pradesh

10 Maharashtra

11. Mvsore

12, Orissa

13. Pumab,

14 Rajasthan

15, Tamil Nadu,

16. Uttar Pradesh

17. West Bengal.
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-'-i‘_”_ _____ tr frlrdt & s 50,000 Qg &
P AW & Hfeew & vy (warfoat, svew,

o (Rupees in Lakhs) avufeat orfy) «rd =@ g, A

I. Nagaland . . . 8- 00 et mﬁﬁmﬂﬂa

2. r;nipm . . . 2+ 00 mwm* mmmtl

i Comtge . he WO wR g e

5. Delhi .. . 2000 TR ¥ faq waw Towq M §

6. Pondicherry . . . 9' 00

7. Goa, Daman & Diu . . 1100 Wf!i‘l‘*mﬂ!m

2323 = gew wy ey :

ey gifmm st ¥ Wt T GMT TR ay wwR € FT o0
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2322. ::E:'l"' wywg : (%) woTsIw# ave Wi areay
wifeat : ® foer-are ger W ;Wi
m\w:m,ﬂf wefY ag T Ay (W) 1972-73 ¥ fet
g0 o fw TH-ATT ¥ foerare & o Ay
(%) #ar gOFI § SHARYE t?
Ty wrgrer qRfrew v & dure dat (st Frwfw ey uy-

W fg Ty ¢ s wu & HAfaw .

) (%) WY (@). ag gear fao
RAUURIALE LA LA LEL L SR T 3 I B e gy
L 118 war § [werma W ver mqt ) dfeg

(w) sfegh, Me@aie Faw  gen  qwr A-38 55/75)
Wi W T SR o g 7

“w#ﬂlm.aﬁﬁ Restrictions on Non-Resident and foreign
wiy Nytom ®Wt wwr siafor w9t

2325. SHRI  JYOTIR :

(whwrfee g W) (). o (@) L™ initer dmgougﬂjl.

14 WTe®, 1972 ¥ Ww & 5 ¥X  DEVELOPMENT AND SCIENCE AND

TECHNOLOGY cased :

a9 16 WAET, 1972 N TRLEN 7 PESS.. =
(a) whether industrial licensing policy
o & v qAaw FORIA WT® o e Government provides for any

* reéstriction on the issue of licences to non-
cfear fafeds, wgper & eEeT tesidents and forelgn coatrolled compa-

aar fwre fewrr & frdee o aret- nies;
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(b) if so, the dz!uls thueot

() whether the policy. Mclnqi
Govmmemhubunutrmly adheredm
in this regard; ‘and

() if not, reasons llgqi'efot?

THE DEPUTY MINISTER IN
MINISTRY OF INQUSTRIAL- DEVE-
LOPMENT (8HRI SIPDHESHWAR
PRASAD): (a) to (d). A foreign con-
cern or ‘a4 -brangh- or a subsidiary of a
foreign company referred to in the licens-
m; poln:y announcements  include all
companies as have more than 50 per cent
of their paid up equity capital held by
companies registered abroad or by Non-
Indian pationals or Non-resident Indians.
These companies will have to invariably
apply for a-licence for establishing new
undertakings and for substantla] expan-
sion and- diversification, ‘after the announ:
cement of the new policy. They are
expected, &long with other applicants, to
participate in and contribute to the estab-
lishmeént of industries in the core and
heavy investment sectors, leaving the
opportunities in the remaining sectors pri-
marily to. other classes pf,;ﬂl_trcpr:neur&
‘Their applications for mormal expansion
in the middle sector, invplving investmeats
ranging from Rs. 1 crore to Rs. § crores,
shall ‘be “considered where such expansion
is pecessary- 1o develop the undertaking to
a minimum economic l:ve] which would
ensure reater .cost efficiency.’  Under-
takings belonging to these concerns may
also be considered for expansion or estab-

THE

lishment of new undertakings in the middle.

sector provnded they u.ndertxke a minimum
export ‘obMgation of ‘60 'per ‘cent of “the
new or additional production which should
be achieved in a period of threc years.
The minimum export obligation wil] -be
75 per cent in
for the small scale sector. .

The faclitiss of fuller utlisaion of

exjating. capacity in sespect of 65 indus-
teigs anpounced by Goverament are  pot
sutomatically available to these

. NOVEMRER 2. 1492-.. .

respect of items reserved -
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nies. Theywilthawwapplytoa‘ruk
Force for this purpose,

All applications from these companies
are considered by Government at appro-
priate levels in the light of these criteria.

Shortage of Nﬂl]ll‘“l

SHRI JYOTIRMOY BOSU:
SHRI P. K.- SINHA:

2326,

Will the Minister of INDUSTRIAL
DEVELOPMENT AND SCIENCE AND
TECHNOLOGY be pleased to state:

(8) whether attention of Government
has been drawn to g report appearing in
Economic Times, Bombay, dated the
28th Scptember, 1972, under the caption
‘mewsprint shortg_s,e—-comu;unication gap
widens”; and -

(b) if so, Governments observations on
the same, with particular ﬁfemnu to (i)
demand and supply of newsprint year-
wise, during the last three years (ii) res-
pective shares of indigenous production
and -imports during the same pei'iod a:I:Id
(iii) ostimated demand and supply at the
end of the Fourth Five Year Plan?

THE DEPUTY MINISTER IN THE

MINISTRY ‘OF INDUSTRIAL DEVE-.
LOPMENT (SHRI SIDDHESHWAR
PRASADY: - (a) ?ea. Sir,

(b) While the minimum stmdard oi
Newspaper Circulation momandtd by
the. UNESGO is kept in view as a’goal‘to
be -agchigved a8 early as possible; the
existing constraints of limitgd foreign
exchange ava.ilabumy and low domestic
production do not permit unrestricted
growthi - in this field. - The restricted do’
mand -of ‘newspriot and the: manaer jp
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which it was met during the last 3 years was gs follows:

Year Restricted  Indigenous  Imports
demand supply
(Tonnes) (Tonnes) (Tonnes)
196p-70 . ) . . . . . 1,56,000 36,000 1,205,000
1970-71 . . . . : . . 1,72,957 33,957 1,40,000
1971-72 . B . . . . . 2,20,040 40,040 1,80,000

By the end of the Fourth Plan the de- (b) if so, the steps taken by Govern-
mand apd supply are likely to be margi- ment in the matter?
nally higher.

THE MINISTER OF COMMUNICA-
W et ¥ et o fegq @ W ong (SHRI H N BAHUGUNA): (a)

Twen arodt a W ¥ T BW and (b). Two Family Planning Field

Workers have been appointed and Family
2327. Y QATVE WWIA : T Planning Programme in the P & T Dis-

s fawte soft o want ot gar pensary at Patna has been started from
% fr - 28th October, 1972.

(%) w ¥ qoee ¥ bt
®r 51 a1 W mfﬂf‘ﬁﬂ{ mspbs-nu;“;gmmmm
JAM AT FH B FoeT aufwaqr
2329. SHRI DHAN SHAH PRADHAN:

w1 g e W g ey wmoh SHRI  HUKAM  CHAND
TRA SH g am ; 6% KASHWALI:

asq Wil the Minister of HOME AFFAIRS
. S be pleased to state:
dgrarrarer g7

{(a) the number of persons arrested

ataif & fasme §3 @ § 39-W9t  and detaned in county durmmg the last
(‘-‘ rm m) . (iﬁ) i m | six months as Pahistan spies, and

Tzar (b) the uction tahen by Governmeot
(') bl ﬁ w l against them?
Family Planniog Unit in P. & T. Dispen-

sary, Fatma THE DFPUTY MINISTER IN THF

2328, SHRT RAMAVATAR SHASTRI: MINISTRY OF HOME AFFAIRS (SHRI

.. F. H. MOHSIN): (8) and (b). Accord-
Will the Minister of COMMUNICA- . b )
TIONS be ph “. X W ing to the information received from the

Government of Punjab, 19 persons were

(2) whetber Family Planning Unit n arrested on suspicion of involvement o
P. & T. Dispensery at Paing is not being tspionsge on bebalf of Pakistan during
opened for want to suitable maff for which the period 1st May, 1972 to 31st Qcto-
ports stsnd sanctioned by the P. & T. ber, 1973, Appropriste action under the
Department; . law is being taken against thess persons.
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Relevant information regarding the mum-
ber of detentions made in that State is
being ascertained. 3 persons were de-
tained in Delhi with a8 view to prevent
them from acting in any manner prejudi-
cial to the defence and security of India.
They were subsequently released.

Information is awaited from the Gov-
ernments of Assam, Bihar, Jammu and
Kashmir, Kerala, Meghalaya, Rajasthan,
Tripura, West Bengal and Mizoram.
No such arrests/detentions have been
reported by the remaining States/Union
Territory Administrations during the rele-
vant period

Burning of Extract from ‘Manu-Smrit!’
in Visakhapatnam

2330. SHRI RANABAHADUR SINGH:
Will the Mimster of HOME AFFAIRS
be pleased to state:

{a) whether the Ambedkar Mission on
7nd October, 1972 burn extract from
‘Manu-Smriti' in Visakh.ipatnam;

(b) if so, the reaction of Government
thereto?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS (SHRI
F H. MOHSIN)' (a) and (b). Facts
are being ascerianed from the State
Government.

Shifting of Satellite Systems Divislon from
Thumba to Bangalore

2331. SHRI C. K. CHANDRAPPAN:
SHRI PILOO MODY:

‘Wil] the Minister of SPACE be pleased
to state:

(a) whether Government are aware that

move to shift the proposod satellite sys-
soms division from Thumba Rocket Sta-
tion to Bangalore; and

NOVEMBER 29, 1972
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(b) if so, Central Government's reac-
tion thereto?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER OF
ELECTRONICS, MINISTER OF HOME
AFFAIRS, MINISTER OF INFORMA-
TION AND BROADCASTING AND
MINISTER OF SPACE (SHRIMATI
INDIRA GANDHI): (a) Yes, Sir.

(b) Government had decided even
carlier that the Satellite Systems Division
will mot be shifted from Thumba,

Political Broadcast over A.LR.

2332. SHRI YAMUNA  PRASAD
MANDAL: Will the Minister of IN-
FORMATION AND BROADCASTING
be pleased to state:

(a) whether all the political parties
have arnved at a decision on the question
of allocation of time for party political
broadcasts on sound media at the time of
elections; and

(b) if so, the broad outlines of
decision taken?

the

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DHARAM
BIR SINHA): (a) No, Sir.

(b) Does not arise.

Salc Centre for HM.T. Waiches

2333 SHRI VEKARIA:
SHRI D. P. JADEJA:

Will the Minister of INDUSTRIAL
DEVELOPMENT AND SCIENCE AND
TECHNOLOGY be pleased to state:

(a) the number of Sales Centres of
H.M.T. Watches in Indla, State-wise;

(b) whether there is only one sale
centre in New Delhi and whother there
is always a buge rush of custqusers at that
Centre to purchase watches and
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(c) whether Government propose to
open more Centres o meet the demand
of the people?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVE-
LOPMENT (SHRI SIDDHESHWAR
PRASAD): (a) There are 12 sales cen-
tres for sale of HLM.T Walches in India,
and State-wige they are as follows:

(i) Mysore: Watch Factory Sales
Counter, Bangalore and Banga-
lore city.

(ii) Delhi: New Delhi.
(iii) Maharashtra: Bombay.

(iv)Tamiinadu : Madras and Coimba-
tore.

(v) West Bengal : Calcutia.

(vi) Punjab & Haryana : Chandi
H.M.T. Machine Toool

h and
Pinjore.

(vii) Kerala : Ernakulam.

(viii) Andhrs Pradesh : Hyderabad.

(ix) Gujarat : Ahmedabad.

(b) Yes, Sir. There is only one sales
centre in New Dehhi.

(c) The question of opening new
sales centres will be considered in the
comtext of increased availability expected
in foreseeable future.

New Unit of LT.L, Bangalore

2334. SHRI ONKAR LAL BERWA:

SHRI HUKAM CHAND KACH-
WAL

Will the Minister of COMMUICA-
TIONS be pleased Yo state:

(a} whether the Indian Telephone In-
dustries, Bangalore propose to have a new
unit for the manufacture of Cross Bar
Telephone Switching equipments;

(b) whether the Chairman, Indian
Telephons Industries Limited, Bangalore

2653 LS—6.
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alongwith other technical officers visited
the State of Madhya Pradesh in Septem.
ber, 1971 and saw the propgsed sites.
i.e. Indore, Ujjain and Dewas: and

(c) if so, the finding of the team and
the decision taken by Government there-
on?

THE MINISTER OF COMMUNICA-
TIONS (SHRI H, N. BAHUGUNA):
(a) and (b). Yes,

(c) The team suggested certain sites.
The Government of India, have after
taking into account the relevant factors.
decided to set up the factory at Rae
Bareli in Uttar Pradesh.

Nagar Tatha Gram Nivesh Adhyadesh/
Vidhayak, 1972 of Madhya Pradesh

2335. SHRI ONKAR LAL BERWA;
Will the Minister of HOME AFTAIRS
be pleased to state:

(a) whether the Nagar Tatha Gram
Nivesh Adhyadesh/Vidhayak, 1972  has
been received from Madbya Pradesh for
peior approval of the President;

(b) if so, whether the required approval
has been accorded: and

(c) if not, the present stage of the case
and the causes for delay?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
K. C. PANT): (a) Yes, Sir.

(b) Yes, Sir.
(¢) Does not arise

Seiting mp of Cemeont Piant at Noemuch
oLP)

2336. SHRI ONKAR LAL BERWA:
SHRI HUKAM CHAND
KACHWAL

Will the Minister of INDUSTRIAL
DEVELOPMENT AND SCIENCE AND
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TECHNOLOGY be pleased to state by
what. time Government are expected. . to
give "approval to the establishment of a
Cement factory at Neemud'n (Madhya
Pradesh)?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DE-
VELOPMENT (SHRI SIDDHESHWAR
PRASAD); The feasibility report on the
establishment of a cement factory  at
Neemuch (M.P.), submitted by Cement
Cdyporation of India is already wunder
the consideration of Government of
India, and will be formally approved as
soon as the examination is completed.

Setting up of Cigarette Factory in
Tamil Nadu

2337. SHRI BIRENDER SINGH RAO:
‘Will the Minister of INDUSTRIAL DE-
VELOPMENT -AND SCIENCE AND
TECHNOLOGY be pleased to state:

(a) whether the Tamil Nadu Govein-
ment have recently approached the Cen-
tral Government for assistance for the
setting up of a Cigarette Factory in that
State in the Joint Sector;

(b) whether the proposal has since been
examined by the Central Government;
and .

(c) if so, with what results?

THE DEPUTY MINISTER IN THE
MINISTRY OF: INDUSTRIAL . DE-
VELOPMENT (SHRI SIDDHESHWAR
PRASAD): (a) A letter of Intent was
“issued to the Tamil Nadu Industrial De-
velopment Corporation Limited for setting

- np ofp Cigarette Factory in Dharanpuri
Distt., of Tamil Nadu with a capacity of
4,500 million Nos. per annum. No for-

mimmforauﬁngmmtwm
j&hl'tuclorhu
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India-Ceylon Micro-Wave Link

2338, SHRI B!RENDE& SINGH
RAO:

SHRI §. D. SOMASUNDARAM:

Will the Minister of COMMUNI-
CATIONS bé pleased to state;

(a) whether Government have  taken

any decision on the proposal to  link
Ceylon with a micro-wave system; and

" (b) if so, the time by which this sys-
team will be started?

THE MINISTER OF COMMUNI-
CATIONS (SHRI H. N. BAHUGUNA):

. (a) No, Sir, not yet.

(b) Does mnot arise.

Manufacture of Ashestos Cements shects
by Mysore Cement Limited

2339. SHRI MUKHTIAR SINGH
MALIK: Will the Minister of INDUS-
TRIAL DEVELOPMENT AND
SCIENCE AND TECHNOLOGY be
pleased to state:

(a) whether Mysore Cement Limited
have Tecently approached the Central
Government for permission to manu-
facture Asbestos Cement Sheets in their

present project;

(h) if so, wheﬂler the reqtlu‘t has been
tumd down by Govmment. and

(C) if so, the reasons tlmntor?

THE DEPUTY MINTSTER IN THE
MINISTRY OF INDUSTRIAL . DE-
VELOPMENT.. - (SHRI S!DDHESHWAR
PRASAD): (8) to (c). M/s. Mysore Ce-

-meat Limited, Bangalore, had applied for

licence under. . the . Industries .. (Develop-
ment and Regulation) Act, 1931, on_lst
September, 1971 for the manufacturs :of
Asbestos Oement Products in - Mysors

State, mwﬂmww

mwwumhwmﬂt‘m
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ready been licensed for the manufacture
of Asbestos Cement Products in the State
of Mysore ftself and it was considered
that the State of Mysore and the areas
immediately continguous to it. could not
possibly absorb the products of two
units.

Overstay of Pak Nationals in India

SINGH
HOME

2340, SHRI MUKHTIAR
MALIK: Will the Minister of
AFFAIRS be pleased 10 state:

(a) whether Government have made
any asscssment regarding the oversiay of
Pak. Nationals who are staying in India
by violating the passport rules State-wisc
during the last three years; and

(b) the steps taken by Government to
deport them to Pakistan?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS (SHRI
F. H. MOHSIN): (2) and (b). The pro-
blem of overstayal of Pakistani nationals
in India as on 30th April, 1972, is being
assessed by the Central Government in
consultation with the State Governments
and Union Territory Administrations. The
requisite information is awaited from
some State Governments.  Action. in-
cluding prosecution and deportatron, as
may be appropriate, will be taken ac-
cording to the law relating to Foreigners
against those found overstaying without
valid reasons,

Self Employment Complex at Katedhan
(Ryderabad)

2342. SHRI PURUSHOTTAM
" KAKODKAR:

SHRI P. M. MEHTA:
Will the Minister of INDUSTRIAL

DEVELOPMENT AND SCIENCE AND
TECHNOLOGY be pleased td state:
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(a) whether Government are proposing
to have a self-employment complex in
the country at Katedhan near Hyderabad;
and

(b) if so, the total number of UNits for
which there will ba accommodation avail-
able?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DE-
VELOPMENT (SHRI SIDDHESHWAR
PRASAD): (a) and (b). Information has
been sought from the State Government
and will be laid on the Table of the
House.

W & A ru Tl w1 g
W

2343. A0K Ty
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Rald by CBI, en the House of o High
Ranking Police Officer at Dhaulpur,
Rajasthan

2344 SHRI NARENDRA SINGH,

SHRI HUKAM CHAND
KACHWAI

Will the Minister of HOME AFFAIRS
be pleased to state

(a) whether CBIT has rawded
searched the house of a
Police Officer posted at
(Rajasthan),

and
high ranking
Dhaulpur

(b) whether valuable stones and cur-
rency were recovered from theie, and

(c) if so, the articles and currency re-
covered?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS (SHRI
F. H MOHSIN) (a) Nv, Sir

(&) and (c) Do not arise

aundldng of a Saellite Tor T.V.
Programmaes

2345. SHRI 8 C SAMANTA: Wil
the Mnister of SPACE be pleased to
stale
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(a) whethor the sgreemént betwesn
the Government of India snd the USA
for launching TV Seseliites for the ex-

pansion of TV programimes m the commn-
try holds good,

(b) if so, from what time the pro-
gramme s lihely to be taken up,

(c) m view of the fact that the Satellites
may have to be changed every two or
three years, what arrangements are con-
templated to be made for the availability
of the Satellites, and

(d) whether indigenous production of
the Satelites 13 also planned, iIf so, the
outlines of the plan?

THE PRIME MINISTER., MINISTEFR
OF ATOMIC ENERGY, MINISTER OF
ELECTRONICS MINISTER OF
HOME AFFAIRS MINISTER OF IN
FORMATION AND BROADCASTING
AND MINISTER OF SPACE  (SHRI
MATI INDIRA GANDHI) (@) The
agreement with the USA regarding the
use of the ATS/F satellite of the National
Aeronautics and Space Administration of
the USA for umdertakimg the Satellite
Instructional Television Expeniment, holds
good

(b) The programme under the Satellite
Instructional Television Bxpenment s
likely to be taken up some time m 1975

(c) and (d) The life of 8 communi
cation satellite 15 expected be five years
Following the Satellite Tnstructional Tele-
vision Experiment, the first  operational
satellite may be fabricated through a
foreign contractor It is hoped that the
second and subsequent satellites requred
after 1980 will be fabricated in India.

fugre v & wwewwr dmied @
arrael W fwvew
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Demand production and consymption of
Cement

2347, SHR1 PAMPAN GOWDA: Will
the Minister * of INDUSTRIAL
DEVELOPMENT AND SCIENCE AND
TECHNOLOGY be pleased to state:

(a) whether the estimated demand of
Cement in the country is almost 17

million tonnes, while production is cround
16 million tonnes;

(b) the quantity of cement being ex-
ported to foreign countries; and

(¢) the steps Government have taken
to meet the requirement in the country?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVE-
LOPMENT (SHRI SIDDHESHWAR
PRASAD). fa) to (¢). The present
capacity of cement industry is 19.5 milhon
tonnes. The production during 1972 was
expected to be of the order of 17 million
tonnes against the estimated demand of
the same quentity. The actual produc-
tion is. however, now anticipated to be
around 15.5 million tonnes only due to
labour strike in the cement industry from
17th August to 29th August, 1972, loco
strike in the South, power restrictions
being enforced by the various State
Governments and mechanical troubles,
breakdowns etc.

The quantity of cement exported to
foreign countries during the period
Japuary to September, 1972 was 87,300
tonnes,

To meet the »equiremesnts of the
country, an additional capacity of about 8
million tonnes by way of expanmsion and
new units -has been licensed apd a further
capacity of about 6.5 million tonnes is
under consideration. It has also beem
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decided that the Cement Corp of India — and Diu have reported that the allegation

should set up Further capacity not only i.
deficit areas but in other areas also. The
Sorporation’s first unit at Mandhar with
a capacity of 2 lakh tonnes per annum
went into production on 19 7-70, while
its second unit with similar capacity au
Kurkunta in Mysore 18 expected to begin
commercial production shortly Two
other vnits each with simular capacity are
under conmstruction at Bokajan (Assam)
and at Paonta 1n Himacha] Pradesh The
Carporstion has also submutted project
reports for the Jocations at Baruwala
(UP), Neemuch & Akaltara (MP),
Tandur, Yerraguntla & Adilabad m
Andhra Pradesh These are under con-
sideration of Government A proposal
for the expansion of Mandhar umit to
double 1ts capacity has been approved by
the Government The Corporation 1s
also having under consideration a pro
posal to double the capacity of its umt
at Kurkunta in Mysore and a feamibility
report for Maihar in Madhya Pradesh

Alleged Misuse of Fonds Allotted for
Freedom Fighiers of Goa

2348 SHRI SUKHDEO PRASAD
VERMA Wil the Minister of HOME
AFFAIRS be pleased to state

(a) whether the PFieedom Fighters
Association of Goa has reported to the
Centre that the funds allotted to the Goa
Government for the Rehabilitation of
freedom fighters 19 musused, and

(b) if so the action taken by the Centre
m this regard ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS (SHRI
¥ H MOHSIN) (a) and (b) No, Sir

which he had referred to the mususe by
the Government of Goa, Daman and D
of funds intended for the rehabihtation
of freedom fighters of Goa, Daman and

The Goverament of Goa, Daman

was baseless

Arrest of Pak Nationals by Rald In a
House in Katlhar Town in Bihar

2349 SHRI SUKHDEO PRASAD
VERMA  Will the Mmister of HOME
AFFAIRS be pleased to state

(a) whether a raid was made m a
house in Katthar town m Bihar on the
30th September 1972,

(b) whether during the raid Pakistam
nationals were arrested from the house,
and

(v) if so, the action taken against the
persons giving shelters to such elements?

THE DEPUTY MINISTLR IN THL
MINISTRY OF HOME AFFAIRS (SHRI
F H MOHSIN) (a) to (c) The re
quired information 15 stll awaited from
the Government of Bihar and will be laid
on the Table of the House when re
ceved

Financial Assistance to Kerala for
1973-74 Plan

2351 SHRIMATI BHARGAVI
THANKAPPAN: Will the Minister of
PLANNING be pleased to state

(a) the financial assistance demanded
by the Kerala Government to implement
the annual Plan for 1973.74; and

(b) the decision teken by the Planmng
Commission

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI
MOHAN DHARIA) (a) The Govern-
ment of Kerala have indicated Central
Assistance of Rs 43 50 crores for financ-
ing the State's Draft Asoual Plan pro-
posals for 1973.74. which are to be dn-
cussed m the Planning Commission on the
4th and 5th December, 1972 and are yet
to be finalised,

(b) Does not erise,
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Enlargement to Fourth Plan for Kerals

2352. SHRIMATI BHARGAVI
THANKAPPAN: Will the Minister of
PLANNING be pleased to state:

(a) whether Central Government pro-
pose to enlarge the Fourth Five Year Plan
for the State of Kerala in view of its
backwardness; and

(b) if so, the outlines of the schemes
and allocation of money for this purpose?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI
MOHAN DHARIA): (a) No, Sir.

(b) Does not arise.

Reducing Expendifure on Raj Bhavans

2353. SHRI P, NARASIMHA
REDDY: Will the Minister of HOME
AFFAIRS be pleased to state:

(a) whether Government have con-
widered the ways and means of substan-
tially reducing the expenditure on Raj
Bhavans; and

(b) if so. the steps proposed in this
direction?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS (SHRI
F. H. Mohsin): (a) and (b). A Com-
mittee of officers has been set up to study
the pattern of expenditure in the Raj
Bhavans and rcommend measures for
rationalisation of this pattern keeping in
view the need for maintaining reasonable
standards and at the same time curtailing
expendiure which is not strictly necessary.

Allotment of Funds to Madhya Pradesh
duriag Fifth Plan

2354. SHRI K. MALLANNA: Wil] the
Minister of PLANNING be pleased to
state:

(s) whether it is proposed to allot

bigger funds to Madhya Pradesh State in
the Fifth Five Year Plan in view of the
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fact that backward communities in the
State comprise nsarly 34 per cent of the
population and the area of the State is
over 12 per cent of the geographical area
of the Union; and

(b) if so, the broad featores of the
proposal?

THE MINISTER OF STATE IN TH:
MINISTRY OF PLANNING (SHRI
MOHAN DHARIA): (a) Planning Com-
mission has yet to take a view on matters
relating to the size of the Fifth Five
Plans of States and other related matters

(b) Does not arise.

Rural Health Schemes during Fifth Plan

2355. SHRI K. MALLANNA: Will the
Minister of PLANNING be pleased to
state: -f

(a) whether priority to Rural Health
Schemes is proposed to be given while
finalising the Fifth Five Year Plan; and

(b) if so, the outlines of the proposed
schemes?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI
MOHAN DHARIA): (a) Yes, Sir.

(b) Rural health scheme pertain mainly
to delivery of health care services to rural
areas., The emphasis in rural health will
be on prevention, family planning, nutri-
tion and detection of early morbidity with
adequate arrangement for referral services.
Apart from intensification of methods
currently adopted, rapid progress will have
to be made in integration of health, family
planning and nutrition services, The
delivery of heslth services to peripheral
aress is intended through primary health
centres camplex.

No defialte ontlines of the proposed
schemes can be indicated at his juncture
as several proposals in this ‘direction are
under consideration.
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Antomatic Telephone Efchanges for
Mysote State

2356. SHR1 K MALLANNA Wil the
Mimster of COMMUNICATIONS be
pleased to state-

(a) the names of ciies m the Mysore
State where Automatic Telephone Ex-
changes are likely to be set up dunng the
years 1972-73 and 1973-74, and

(b) the amount hkely to be spent on
each project?

THE MINISTER OF COMMUNICA-
TIONS (SHRI H N BAHUGUNA)
(a) and (b) The nmnames of places m
Mysore State where automatic telephone
exchanges are likely to be set up during
the years 197273 and 1973 74 and the
amount hkely to be spent on each project
15 given 1o statements (a) and (b) laid
on the Table of the House (Placed n
Library See No LT-3856/72]
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Self-Sufficiency In Generation of Nuclear
Power

2360. SHRI D B. CHANDRA
GOWDA: Will the Mimster of ATOMIC
ENERGY be pleased to state whether any
targets have been fixed by the Bhabha
Atomic Research Centre to become self-
sufficient 1n the generation of nuclar power
with the sole aim ot devcloping modern

technology and power potentials m the
country?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER OF
ELECTRONICS, MINISTER OF HOME
AFFAIRS, MINISTER OF INFORMA-
TION AND RROADCASTING AND
MINISTER OF SPACE (SHRIMATI
INDIRA GANDHI): The objective of the
Government is to reduce to the minimum
dependence on  outside resources and
technology. Steps have been taken to
progressively increase indigenous content
of atomic power stations which are heing
bwilt by Indian scientists and engincers

No specific targets can, however, be
fixed as <elf-sufficiency in this sphere 1s
also dependent upon the development of
an adequate industrial base in the coun-
try.

Use of isotopes for Preservation of Food
Stuffs and for other Purposes

2361. SHRI D. B. CHANDRA
GOWDA: Wil the Minister of ATOMIC
ENERGY be pleased to state

(a) whether it is proposed to increase
the use of isolopes for the preservation
of foodstuffs, fish products, medicines and
surgery and the products of high yielding
varieties of seeds for agricultural purposes;
and
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(b) if »0 the outlnes of the scheme?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER OF
ELECTRONICS, MINISTER OF HOME
AFFAIRS, MINISTEK OF INFORMA-
[ION AND BROADCASTING AND
MINISTER OF SPACE (SHRIMATI
INDIRA GANDHI) (a) Yes Sir

(b) Details of the various programmes
being undertaken in this regard are set aut
mn the Annual Report of the Department
of Atomic Energy for the year 1971 72
which was urculated to the Hon'ble
Members and copies of which are avail
able in the Parliament Library

Newsprint Plant in Kerala

2362 SHRI C JANARDHANAN
Will the Mumster of INDUSTRIAI
DEVELOPMENT AND SCIENCE AND
TECHNOLOGY be pleased to state

(a) whether the detaled project report
prepared by the National Industrial
Development  Corporation for an 8000
tonne newsprint factory to be set up m
Kerala by the Hindustan Paper Corpora
uon has been exsmined by Government
and

(b) if so the decision taken thereon?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DE
LOPMENT (SHR SIDDHESHWAR
PRASAD) (a) and (b) The details
project report for the proposed 8000
tonnes newsprint factory 1s under ex
aminattion of Government and a decision

15 expected to be taken early

Crash Programme for Telophone Indusiry

2363 SHRI R R SINGH DEO Will
the Mimister of COMMUNICATIONS be

pleased to state

(8) whether Government have for-
mujsted a crash development plan for
telephone industry

NOVEMBER 29, 1972
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(b) if so, the main fomtures thereof,

(c) whether any asscssment has been
made of the likely requirement of tiele-
phone instruments in the country by the
end of the Fifth Plan, and

(d) whether st will be possible for the
existing units to cope with the demand and
if not how the gap 1s likely to be filled
up?

THE MINISTER OF COMMUNICA
1IONS (SHRI H N BAHUGUNA)

{a) to (d) A high level technical com
mittee has been set up by the Minstry of
Communications 1o ¢xamine the demand
and supply of telecommunication equip
ment in the country suggest ways and
medns to meet the dehciencies and to re
commend a perspective plan for expand
ing telecommunication equipment manu-
facturing cspacity n  the country
Meanwhile the production capacity of the
Bangalore factory of the Indian Tele
phone Industries Limited 18 also being ex
panded Two new factories are being set
up at Namin (Allahabad) one for the
manufacture of telephone instruments and
the other for long distance transmustion
equipment In addition, another new lac-
tory for manufacture of telephone
switching equipment at Rac Barehi  has
been sanctioned

Capacity of Milk Powder and Condensed
Miik Plant

2364 SHRI INDER ] MALHOTRA
Will the Mmmnster of INDUSTRIAL
DEVELOPMENT AND SCIENCE AND
TECHNOLOGY be pleased to refer to
the reply given to Unstarred Question
No 4169 on 30th August, 1972 regarding
ndigenous production of milk powder and
state:

(a) the reason for idle capdurty of
existing plants 1 manufscturing mulk pow-
der and condensed milk, sspecially 1 the
face of shortages of powder and ifs con-
unued import; and
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(b) the staps Government propose to.
take for encouraging full utilisation of in-
stalled capacity and for allowing expan-
aion to the applicants?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVE-
LOPMENT (SHRI SIDDHESHWAR
PRASAD): (a) and (b). Increasing needs
of society for fluid milk is given priority
over production of milk products. During
the lean months the availability of fluid
milk is reduced considerably. These
factors give rise to a certain amount of
idle capacity in the existing plants of milk
powder, condensed milk and other milk
products.

With a view to increasing milk produc-
tion an integrated programme, which,
inter-alia includes intensive cattle develop-
ment and improved animal husbandry
practices, has been envisaged in the
National Plan. Steps are being taken to
absorb fluid milk from surplus centres
in rural areas by encouraging establish-
ment of additional capacity for manufac-
ture of milk products. Schemes for
setting up dairy units with a total caps-
city of 16,125 tonnes have been approved.
Besides this, proposals envisaging capacity
of 11,480 tonnes are also under considera-
tion.

Technical and Non-technical Class I
Services

2365. SHRI KARTIK ORAON: Will
the PRIME MINISTER be pleased to
state:

(a) the names of all technical and non-
technical Class I Services, including Cen-
tral Secretariat Service, All India and
Central Services under the Central Gov-
ernment and the total sanctioned strength
fboth permanent and temporary) of each
sorvice, separately, as on Ist October,
1972; and

(t) the number of Officers, separately,
from eoach service posted as Secretaries,
Additional Secretaries, Joint Secretaries,
Direciors and Deputy Secretaries in  the
Central Secretariat Pool controlled by the
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Central Establishment Board under the
Ministry of Home Affairs Resolution
No. F.34(3)B0O/57, dated 17th October,
19577

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
IN THE DEPARTMENT OF PER-
SONNEL (SHRI RAM NIWAS
MIRDHA): (a) and (b). The information
is being collected and will be laid on the
Table of the House.

Production and Export of Machine Tools

2366. SHRI JAGANNATH MISHRA:
Will the Minister of INDUSTRIAL DE-
VELOPMENT AND SCIENCE  AND
TECHNOLOGY be pleased to state.

(a) whether therc has been glut in the
production and export of machine tools;
and

(b) if so, the reasons therefoie?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DE-
VELOPMENT (SHRI SIDDHESHWAR
PRASAD). (a) No, Sir.

(b) Does not arise

Plan Implementation and Monitoring
Cell

2367 SHRI JAGANNATH MISHRA:
Will the Minister of PLANNING  be
pleased to state:

(a) whether the Planning Commission
had announced the setting up of a plan
implementation monitoring meachirery a
year back but this monitoring cell has yet
to take any concrete shape; and

(b) if so, the reasons for the delay in
setting up the cell?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI
MOHAN DHARIA): () A Monitoring
and Information Division has been sel up
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Loss incurred by Taonery and Footwear
Corporstion of Tudia

2369 SHRI G Y KRISHNAN: will
fthe Miifiter of INDUSTRIAL DE-
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VELOPMENT AND SCIENCE
TRCHNOLOQY be pleased to state

(a) whether Tansery and Footwear
Corporation of India has gone into loss
during 197007t, as compered to  the
previgus year;

AND

(b) if so, the extent of loss and the
reasons therefor, and

{c) the value of output durmng 1970-71?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DE-
VEI OPMENT (SHRI SIDDHESHWAR
PRASAD) (a) and (b) Tannery and
Footwear Corporation of India Lid,
Kanpur was formed  with the specific
object of taking over from the British
India Corporation Ltd 1ts Leather Ulnits,
namely Cooper Allen and North West
Tannery These umts had been incurnng
losses since 1953 and were facing closure
when the Government mtervened and
took over the units on 23rd March, 1969
During 1968 Cooper  Allen’s loss was
Rs 96 lakhs agamst this, TAFCO' losses
were Rs 48 18 lakhs m 10 momhs of
1969 70 and Rs 5783 lakhs m 1970 71
The plant will become profitable only
after its modermzation plans are imple-
mented for which necessary action 15 m
hand

() Rs 19345 lakhs

Adverfisement of Nirodh over A.LR.
(Vividh Bharati Programme)

2370 SHRI G Y KRISHNAN Wil
the Mmmster of INFORMATION AND
BROADCASTING be pleased to state

(a) whether Government are aware that
the Vividh Bharati, ATR 15 lhstened fo
by all age groups and not exclusively by
adults and whether Government have re-
ceived complaints against repeated adver-
tisement of ‘Nirodh', and

() if so, whether Govertiment propose

to evolve some other method for fhelr
alvertisemwt?
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THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DHARAM BIR
SINHA); (a) and (b). Yes, Sir, Govern-
ment have received a few complaints
about the ‘Nirodh' advertisement. How-
ever, Government have taken adequate
steps fo0 ensure that ‘Nirodh' advertise-
ment is put out only latc at night by
which time younger members of fthe
normally retire for the night.

BSF and CRP Personnel Belonging to
Scheduled Castes and Scheduled Tribes

2371. SHRI G. Y KRISHNAN: Will the
Minister of HOME AFFAIRS be pleased
to state:

(2) the number of Gazetted and Other
Ranks including Sepoys in the Border
Security Porce and Central Reserve
Police under the Ministry belonging to
the Scheduled Castes and Scheduled
Tribes and other weaker sections of the
community including the minorities; and

(b) the policy Government have under
taken in this regard?

THE DEPUTY MINISTER IN THE

MINISTRY OF HOME  AFFAIRS
(SHRI F. H. MOHSIN):
i P. Scheduled Scheduled
@O GRE Castes Trites
Class—I 1 2
Class==1II Nil, Nil.
Class—-ITI 4,913 2,129
(i) BS.F.
Clasg=I . 0 5
Class==I1 : 13 T
Class==III 6,289 2,490

(b) Efforts are made to recruit as
many candidates from the Scheduled
Castes and Schediled Tribes as passible
to give them adequate representation in
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these Forges. However, due to all India
Service liability and arduous nature of
duties, sufficient number of suitable
candidates from Scheduled Castes and
Scheduled Tribes do not wvoluntee; to
join the Forces.

Preparation of designs for machine tools
by HM.T. Collaboration with Forelgn
Firms

2372. SHRI G. Y. KRISHNAN: Wil
the Minister of INDUSTRIAL DEVE-
LOPMENT AND SCIENCE AND
TECHNOLOGY be pleased 1o state.

(8) whether HMT. is making an
arrangement for designs and marketing
with two firms of international repute;

(b) whether there are proposals under
consideration under which Engineers of

HMT and the foreign concerns will joint-

ly prepare designs for new machine tools;
and

(c) if so, thc main outlines thereof
and the benefit which Government
gain through this process?

will

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVE-
LOPMENT  (SHRI SIDDHESHWAR
PRASAD): (a) Yes, Sir,

(b) Yes, Sir.

(c) The arrangement would enable
Hindustan Machine Tools Limited to
further their research and development
efforts for taking up the manufacture of
sophisticated items of machine tools to
cater to the internal and export market.
This is also expected to lead to consi-
derable saving in foreign  exchange
expenditure as well as some export esrn-
ing.
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3000-Line Cross Bar Telephone Exchange
for Baroda

2375. SHRI FATESINGHRAO GAEK-
WAD; Will the Minister of COMMUNI-
CATIONS be pleased to state:

Cross Bar
Baroda was

(a) whether a 3000-Line
Telephone Bxchange for
sanctioned in 1964;

(b) whether a new building for the
Cross Bar Telephone Exchange is ready
and most of the equipment is lying idle;

(c) whether an assurances was given
that the Exchange would start functioning
by the end of 1971; and

(d) whether Government propose to
insiall and commission the Cross Bar
telephone exchange during the next year
if not, the reasons for delay?

THE MINISTER OF COMMUNICA-
TIONS (SHRI H. N. BAHUGUNA): (a)
Project estimate for installation of 3000
line crossbar automatic exchange at
Baroda was sanctioned in December, 65.

(b) New building for the crossbar
telephone exchange is ready. Instaliation
of exchange in this building has already
commenced from August, 1972.

(c) No such assurance was given to the
House.

{d) Installation of telephone exchange
has already been taken up and the same
is likely to be commissioned in 1974,
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Steps to bring down prices of TV sets

2376. SHRI FATESINGHRAO
GAEKWAD : Will the PRIME MINIS-
TER be pleased to state:

(a) whether Government are aware
that because of the prohibitive costs of
the TV sets, TV programmes do not reach
the masses for whom they are intenidled;
and

(b) if so, the steps Government propose
to take to bring down the prices of TV
sets within easy reach of the common
man?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
K. C, PANT): (a) and (b). Generally
speaking, a TV set even at internationally
competitive prices, is a high-priced item
and thus is not within the reach of the
large masses of Indiu for private purchase.
It is hoped to cover a large uudience
through use of community receivers. The
aumber of TV sets in use 15 continuously
on the increase.

Government is aware that the prices of
TV sets in the country are somewhat high.
To bring down the prices of TV scts,
some of the important steps being con-
templated are:—

(i) Gradual reduction in the prices
of electronic componcnts by
seiting up large volume pro-
duction; components account
for a substantial portion of the
cost of television sets; in parti-
cular, Government is considering
ways of bringing down the price
of the TV picture tube which is
the largest single item:

(i) Larger guantity production of TV
sets, so that the supply iv ade-
quate for the demand; appro-
vals have been given to a large
number of parties, particularly
in the small scale sector, and it

is hoped that there will be
sufficient commercial compeli-
tion;
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@iii) production of - transistorised TV
sets;

{iv) through the introduction of TV
sets with small screens; there
are technical/marketing aspects
relating to  small TV tubes/
screens which are under exami-
nation and decision will be taken
shortly.

Industrial Undertakings in  Joint Sector

2377, SHRI B. V. NAIK: Will the
Minister of INDUSTRIAL DEVELOP-
MENT AND SCIENCE AND TECHNO-
LOGY be pleased to state:

(a) whether there are wny industrial
undertakings in this country which con-
form to the criteria of joint sector:

(b) if so, the names of those industrial
undertakings; and

(c) what is their overall performance
as compared to other sectors?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVE-
LOPMENT (SHRI  SIDDHESHWAR
PRASAD): (a) to (c). Central and State
Governments have participated in the
equity of Public Limited Companies along
with other parties. Amongst such cases,
a list of public sector undertakings in
which equity shares are held by the Cen-
tral Government, State Governments and
other parties, has been compiled by the
Bureau of Public Enterprises and has been
published as Annexure-II to their Annual
Report on the working of industrial and
commercial undertakings of the Central
Government, 197071, copies of which are
available with the Parliament Library.
MNo general conclusions regarding the
‘.overall performance of umdertakings in
which shifres are held by Central or
State Governmetits can- be drawn in
reiation to other undertakings inasmuch
as the results would depend -on the nature
produotion -patterns peculiar to individual
undertakinga, and other relevant factors.
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Loan o Indestrigi &jnits of Daid .

2378. SHRI N. K. ¥, SALVE; Will the
Minister of INDUSTRIAL DEYELOP-
MENT AND SCIENCE AND TECHNO-
LOGY be pleased to state:

(a) whether seversl hundred Industrial
Units which have taken loan from Delhi
Administration have fallen into arrears in
the matter of repayment of loan;

(b) whether in most cases the Industrial
Units have either wound up their estab-
lishments or shifted away from Delhi;

(c) what is the total amount involved in
these cases of defaults; and

(d) what action is being takem by the
Delhi Administration against these de-
faulters?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVE-
LOPMENT (SHRI SIDDHESHWAR
PRASAD): (a) and (¢). The number of
industrial units who have taken loans from
Delhi Administration and have fallen
into arrears and the amount involved are
as follows:—

Number of industrial units which
have taken loans 5B16

Total number of industrial units
which have fallen into arrears 861

Total amount of loan disbursed
Rs. 386 Izkhs

. Amount of arrears Rs. 7.61 lakhs.
© (b) No, Sir.

(d) The dues are recovered as arrears
of land revenpe.

2379. SHRI RAIDEO SINGH: Will
the Minister of HOME AFFAIRS be
pleased to state; '

) whetber me! “soit mmw naub
Iy belig preached or raised by the leadors
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of some State Governments have
approval of the Central Government;

any

(b) whether this concept waters down
the movement of National integratron and
prepares the masses for the breakaway
from the Mainbody (Nation), and

(c) what steps Government propose to
take in the matter?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
AND IN THE DEPARTMENT OF PER-
SONNEIL. (SHRI RAM NIWAS MIR-
DHA) (a) to (c). The Commttee on
Regional Aspects constituted by the Na-
tiona] Integration Council took note of the
existence of discontent in the Statcs aris-
ing from madequate share of the local
people 1in employment opportunities m
both private and public sectors, The
Committee cmphasised that the Constitu-
tion recogniscs one citizenship and it 1s
vital for Indianp umty that this should be
respected and preserved The Committee
recommended that at the same time. m
order that adequate employment oppor-
tunities are available to local peonle and
they do not suffer from a sense of imjus-
tice, where qualified—local persons sre
available from amongst the people of the
State, they should be given a major share
of the employment and employers should
be requested to give effect to this objec-
tive as a matter of policy. This recom-
mendation was brought to the notice of
the concerned Ministries as well as the
State Governments for taking appropriate
action In pursuance of these recom
mendations, suitable instructions have
been issued by the concerned Ministries

Techuological Gaps in  Industry

2380. SHRI RAJDEO SINGH: will
the Minister of INDUSTRIAL DEVE
LOPMENT AND SCIENCE AND
TECHNOLOGY be pleased to state

(a) whether our Industries in both the
sectors are suffering from Technological

gap;
2653 LS~T7.
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(b) if so, the steps taken by Sovern-
ment to fill up this gap; and

() whether Government propose to
compel each industry to have an attach
ed design development wing?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVE-
LOPMENT  (SHRI SIDDHESHWAR
PRASAD)" (a) and (b) Even though a
substantial industrial base has hezen de
veloped in the country, technological gaps
exist in certain complicated and newer
areas of technology where indigenous
technology has not developed adequately
A selective approach has, therefore, been
adopted by Government for the )mport of
technology in such fields only and side
by side a strong emphasis 15 being laid on
indigenous Research and Development In
July, 1970, Government issued  an
illustrative list of 121 items in respect of
which technological gaps existed in the
country and where there was scope for
foreign collaboration

(c) The nced for a separate desizn de-
velopment wing would depend on the
nature of the industry Government
attaches considerable importance to 10
digenous design development and neces
sary measures are tahen to encourage in-
digenous design  capabulities Govern
ment, while approving foreign collabo
ration proposals, also lays down a condi-
tion that the Indian Company should
develop and set up its own design and
rescarch facilites during the period of
foreign collaboration, so as to avoud
continued dependence upon the foreign
company, after the expiry of the period of
collaboration

Screening of Tibetan Refogees

2381. SHRI RAJDEO SINGH: Wwill
the Minister of HOME AFFAIRS  be
pleased to state;

(a) whether instances of persons acting
as Chinese agents especially from among
Tibetan refugees have come to the Gov-
ernment’s notice;
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(b) if so, their number and action tnken
against them; and

(¢) whether screening of the Tibetan
refugees has been relaxed recently, f so,
the reasons thereof?

THE DEPUTY MINISTER IN THF
MINISTRY OF HOME  AFFAIRS
(SHRI T H MOHSIN) (a) and (b)
Eleven suspected Chinese agents have
been detected amongst  refugees  liom
Tibet dunng the last three vears  beven
of them weic convicted and sentenced to
valious terms of impnsonment wnd  fine
Three are under trial and ont case S
under investigation

(c) No Sir

International Sockty for Krishna Con-
scionsness

2382 SHRI RAJDEO SINGH Wil
the Mimister of TIOMLC AFFAIRS v
pleased to slate

ta) whether Government have aséer
tamed that the International Society 1o
Krishna Consciousness  (ISKCON)  has
contacts or financial obhization w0 CIA

(b) the souirces fram where 1t recemves
the fabulous funds,

(¢} whether therr attempt ts to et hold
of the film funs ouly to increive ther
financial resources and followmng, and

td) if so. the rcaction of Government
in the matter?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME  ArFAIRS
(SHRI F H MOHSIN) (a) Govern-
ment have no information

(b) According to information available
with the Government, the sources of
finance of the Society are subscriptions,
donationy and sale of hterature

(¢) No complamts n this behalf have
reached the Government,

(d) Does not arise
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Relmbursement of Medical Bills of P & T
Stoff at Patna

2383 SHRI RAMAVATAR SHAS-
TRI Will the Mimster of COMMUNI-
CATIONS be pleased to state

(a) whether the bills regarding the 1e-
imbursement of medical expenses of the
P&T staff at Patna have increased thiee-
fold in recent times, and

(b) 1f so the steps tahen by Govein-
ment 1n the motta?

THE MINISTFR OF COMMUNICA
TIONS (SHRI H N BAHUGUNA) (a)
No Su  The rive in expendnure on the
1eimbursement of medical  evpens.s «f
the P&T stafl at Patna durine the yoa
1971 72 1+ about 43 per cenl over the
ficures of the preceding vemr 1970 71

by Stringent m wsures such s 1ener
tion of clams of doubtful natuie unicr
the power vested in the controlhing utho
rities have been taken Beside. an addi
tionl PAT dwpent-ry for Patna hos ise
been appreved  This dr pensary s 1 x
pected to resull i twther reduction  of
expenditure of medical 1eimbursement

qe giw ¥ vumy # aaww ¢ fag
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¥ gurn A FqmeAr 3q srafw sgda
Srx w9 F fwe w1 WA oF gy
gar g, W

(&) afz gt, @ frax wrdes o7

arr g § ut I av sy wrden
?"'rmﬁi"‘
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Investment In Private Corporate Sector

2386 SHRI SHYAMNANDAN
MISHRA Will the Minister of INDUS-
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TRIAI DEVELOPMENT AND
SCIENCF AND TECHNOLOGY be
pleased to state

(a) the mvestment m organised private
coipoiate sector during the Fourth Five
Yeu Plan Year wise, and

(b) the corresponding plin targets?

THF DLPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAT DFVLC
I OPMFNT (SHRI SIDDHFSIIWAR
PRASAD) (1) Investment dity in private
cetor andustries hccome  available afier
1 considerable lapse of time 1w they
volve maly v of the balance  <hiet of
wmpines  Howwver the diti ks of cam
tit rased by non government compint 3
dunn  the cilenlar yens '969 1o 1971
we turnihed b low

1969 - Rs 92 7 crerer
1970 Ry st 7¢r ¢
1971 + Py 77 7crores.

th) ™No vear wise plin t reets have been
fixed m thes repned

Applications from Mahary htia and  West
Bungal for Industrial  Ireen.ss

2387 SHRI MUOHAMMED ISMAIL
Will the Munnster of INDUNTIRIAT DE
VFLOPMFNT AND SCIENCE AND
TECHNOLOGY be plersed to 1 te

(1) the numbc of ipplicstions for In-
dustrial 1icences received from States of
Mh o wshirs and West Bungal dunineg the
last three yeirs you wise

(t) the number of lwkences pranted fou
Mal rishia wd West Bungal durmg the
above pertod and

(c) the amount of capital jnvolved n
the licences pranted for Maharashira and
West Bengal during the period®

THE DEPUTY MINISTFR IN THF
MINISTRY OF INDUSTRIAL DEVE
LOPMENT (SHRI SIDDHESHW AR
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PRASAD): (a) The number of applications for industrial licences received for
Maharashtra and West Bengal during the last three years is as follows:—

1970 1971 ( 1972 Total

State upto
30-9-72)
Maharashtra . . . . . . 735 641 452 1828
West Bengal . : . . . ; 156 197 180 533

i —

(b) The number of industrial licences granted for Maharashtra and West Bengal
during the above periad is as follows:—

. . 1970 1971 1972 Total
State {upto
30-9-72)
Maharashtra : . . . i . 106 168 95 369
West Bengal . . . . . . 41 84 42 167

(c) The amount involved by way of investment in land, building and machi-
nery in the licences granted for Maharashtra and West Bengal during the years
1971 and 1972 (upto 30th September, 1972) is as follows:— N

State 1971 1972 (upto Total
30-9-1973)
{Rupees in lakhs)
Maharashtra . . . . . 9,013 74 8,664° 10 . 17,477 84
West Bengal . . . . . © 6,881-52 3,790°77 10,672- 29

15,895 26 12,254 87 28,150 13
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During the year 1970, such figures were
not being yngntamned centrally at one
place.

Financial Assistance to States for con-

verting drought relief works and emer-

gency  production programme stated

duriog drought, into long term develop-
ment programmes

VENKATASUBBAIAH:
PLANNING be

2388 SHRI P
Will the Mmster of
pleased to state

(a) whether he has supgested to  the
States that drought rehef works and
emeizency production  programmes im-
fiated during drough should be dovetailed
mto long term development programmes;
and

(b) 1t so, whether any addmional finan-
cial assistance has been provided to comp-
lete such programmes?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHR1
MOHAN DHARIA): (a) The cmergency
production programme tahen up this year
throughout the country to meet the hkely
deficit in Khanf food production on
account of shoriage of ramns. is a special
programme No suggestion for dovetml-
mng this into long term development pro-
grammes has been made. In connection
with drought relief works which are be-
mg undertaken in various States to re-
lieve distress caused by scarcity of rain-
fall, a suggestion has been made that the
works undertaken in this behalf should
be integrated with the long term pro-
grammes so as to yield permanent bene-
fits.

(b) The State Governments are advised
by Central Teams which are deputed to
fix ceilings of expenditure on drought
relief works, to bring the relief works to a
state of completion within those ceilings.
The question of additional financial assis-
tance, does not, therefore, arise,

AGRAHAYANA 8, 1894 (SAKA)
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Ditect Telephope Lines between State
Capital and District Headquarters of
Maharashira

2389 SHRI A. § KASTURIL. Wil
the Mimster of COMMUNICATIONS
be pleased to siate which are the District
Headquarters of Mahsrashira so far not
connected by direct Telephone hnes with
the State Capital?

THE MINISTER OF COMMUNICA-
TIONS (SHRI H N BAHGUNA)-
The following District Headquarters of
Maharashtra are not connected by direct
telephone line with the State Capital:

Bhandara, Bhir, Buldana, Chanda,
Albag (Kolaba), Osmanabad, Parbham
and Wardha.

Issue of Licences and Letters of Intent in
Rajastha

2390. SHRIMAT]1 KRISHNA KU-
MARI OF JODHPUR: Will the Minis-
ter of INDUSTRIAL DEVELOPMENT
AND SCIENCE AND TECHNOI OGY
be pleased to state.

(a) the total number of applications
for indusirial licences recommended by
the Rajasthan Government during the Iast
two years and the current year so far;

(b) the total number of Letters of In-
tent issued by the Central Government
during the above period; and

(c) the steps Government propose to
take 10 reduce the time lag between the
receipt of applications and the grant of
letters of intent with a view to accelerat-
ing the pace of industrialisation 1n
Rajasthan?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVE-
LOPMENT (SHRI SIDDHESHWAR
PRASAD): (a) and (b). The recom-
meniations of the State Governments
concerned are  invariably invited and
taken into consideration before final deci-
sions are taken on industrial licence



Written Answers

199

applications During the years 1970,
1971 and 1972 (upto 30th  Scptember
1972) 259 applications for industrial
hicences have been recuved and 60 letters
of intent issued for Rajasthan

(e) Goveinment dare making  every
cftort to expedite decisions on apphca
tionts for industrial licences and the pro-
ctdure for deallng with them 1s kept
under constant review  Vanwous nstruc
tions have been 1wsued and steps taken
trom time to ume for securmg prompt
disposal of pending apphcations These
mclude 1mnstructions for taking  special
drives to decal with the oldest apphca
tions peniodical reviews of pending apph
cations at semor levels time himits for
completion of sction at various stages
upto the mssuc of a letter of intent the
automatic consideration of pending cases
after 4 certain period of pendency with
oul awarting the formal complction of
scruttny by various authorities  decen
tralisation 1n certain classes of cases and
revision of the information system regard
ing these cases etc

Projects taken up for Completion in
Rajasthan during Fourth Plan

2391 SHRIMATI KRISHNA

KUMAR1 OF JODHPUR Wil the

Minister of PLANNING be pleased to
state

outlay for the Fourtk
the State of

(a) the total
Five Year Plan for
Rajasthan

(b) the Central assistance both grants-
m-aid and the loans sepatately as also
the State’s share in the resources for the
4th Plan,

{c) the total amount so far spent,

(d) the schemes projects programmes
and works undertahen and completed,
separately, so far, and

(e) whether there has been diversion
of the ¢utlays earmarked for specific pro-

NOVEMBER 29, 1972

Written Answere 200

grammes to other developmental projects
and if so, the reasons therefor®

THE MINISTER OF STATE IN THE
MINISTRY OF PILANNING (SHRI
MOHAN DHARIA) (a) and (b)
The approved Fourth Plan outlay for
Rajasthan 1s Rs 302 crores which com.-
prisey of Central assistance of Re 220
crores and State 1esources of Rs 82 crores
Under thc existmg procedure  Central
assisinee for the State Plan s 1lleased
in the shapc of block loans and bloch
ciants— 30 per cent grant and 70 per cent
loan—acrording to the actual expundilure
in 1clation to the appioved outlays on the
State Annual Plans

(¢) According to the 1information
furmshed by the Government of Ra)
asthan the actual cxpenditure n the firu
three years of the Plan period (1969 72)

imounts to Rs 17308 crores For
197273 the State Government has re
ported an  anticipated  expenditure ol

Rs 6372 ciores against the outlay of
Rs 65 crores approved by the Planming
Commussion

(d) and (¢) The Stite Government
which was requested to furmsh the re
quired information has stated that it 15
difficult to supply the information As
1egards diversion of earmarhed outlays,
the State Government has informed thil
therc have been no diversions from ear
marhed to non-earmarhed sectors

Strike by Delhi Sweepers

2392 SHRI JYOTIRMOY BOSU
Will the Minister of HOME AFFAIRS
be pleased to state

(a) whether Delhi sweepers
strike since twelve days, and

are on

(b) if so the steps taken to seitle thewr
legitimate demand?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOMF AFFAIRS
(SHRI F H MOHSIN) (a) A few
sweepers of the Mumicipal Corporation
of Dellu have begn on strike since 30th
October 1972
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(b) Out of thewr nineteen demands,
fourteen demands were accepted on 19th
May 1972 and are being implemented
by the Declli Municipal Corporation. The
other five demands have been referred
for adjudication to the Industrial Tni-
bunal Delhi and adjudication proceed-

ngs are m progress.
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Recasting of C.S.LR, Set-up

2394 SHRI RAM BHAGAT PAS-
WAN'  Will the Ministetr of SCIENCE
AND TECHNOLOGY be pleased to
state

(a) whether there 1» a proposal of re-
cast CSLR set up, and

(b) if so, the salient features of the
proposal?
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THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND SCIENCE AND
TECHNOLOGY (SHRI C SUBRA
MANIAM) (a) Yes, Sir The Sarkar
Commuttee n Part 11 of the Report kas
suggested certain ways and means of 1m
proving the working of the CSIR and
the National Labor itories

(b) A statement 1> attached [Pluced
in Library Sec No LT 3858/72]

Award of Tamra Pairas to Freedom

Fighters from Madhya Pradesh by Prime

Mimster and Chief Minister of Madhya
Pradesh

23195 SHRI RANABAHADUR
SINGH Will the Minster of HOME
AFFAIRS be pleased to state

(a) the number of Freedom Fighters
honoured with Tamra Patras during the
current Silver Jubilee Year of Indepen-
dence by the Prime Mimister, belonging
to the State of Madhya Pradesh,

(b) the number of Freedom Fighters
who rceived Tamra  Patras from the
Chief Mimister of Madhya Pradesh and

(c) whether exsoldiers of INA
were albo honoured with Tamra Patras
and 1if so the names of INA personnel
»0 honoured by Prime Minister and Chief
Mimister ot Madhya Pradesh separately?

THE MINISTER OF STATE IN 1HE
MINISTRY OF

HOME  AFFAIRS
(SHRI K C PANT) (a) 74 freedom
fighters, belonging to Madhya Piadesh

were awarded tamrapatras m Delhi on
15th August 1972

NOVEMBER 29 1972
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(b) According to mformation received
from the State Government, no function
for the award ot Tamiapatras to freedom
fighters has, as yet been held m the
State But the State Government will
be arranging a number of functions in
the course of the Jayanti Year

(c) lhe freedom fighters from Madby
Pradesh who have been so far awarded
Tamrapatras do not include any INA
personnel  But since the guidelines for
this provsde for gining Tamrapatias to all
chgible freedom hihters the  mnames of
any ehgible IN A personnel of Madhya
Pradcsh will be included 1n  subsequent
lists

Guidelines for District Plans

2396 SHRI JAGANNATH MISIRA
Will the Mmmster of PLANNING be
pleased to state

(2) whether Centre has commumcated
to the State Governments any gwidelines
for district plans, and

(b) if so, what are the rundelines?

THE MINISTER OF STATE IN LHE
MINISTRY OF PLANNING (SHRI
MOHAN DHARIA) (a) Yes, Sir

(b) A Statement s laid on the Tuble
of the House

Strarement
Gumri INEs FOrR DisTRICT P1ANs

The Guidelines For The Formulation
Of Dntrict Plans explain the concept of
distric planning and the specific steps to
be followed in the preparation of district
plans These start from the basic premse
that the formulation of distriet plans 18
the only means for ensuring efficient use
of local potentials and resources as also
for providing a firm basms for planning at
the State level and lay down specific steps
for the formulation of district plans Steps
laid down sre the following
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(a) Data 1n respect of physico
geopraphy condiions 1 the different sub
reg ons of the district m terms ot eleva
tion topography rainfall diammage soil
btructure distnbunon of population and
levels of development 1n  pioiuctive
sect 18 1 drastructure and social s /iees
cshuuld +e  collecte I Thesw data would
jrovde the basic 1aw matenal for the
formultien et distriet plans

(b) Study and integrate this set of dita
mto a preliminary frameworh hsting re
sources pioblems and prospects and
setung forth the prioisties 10 be accorded
{o different activities 1n the vanous sub
regions of the distrct

(¢) On the baws of the prel minary
framewoih on prospects  obpctives nd
priorsies a series of meetings should be
orgamised with the officials and non
officials to obtain their reactions on  the
different  assumptions and  hypothesis
underlying the fiamework In addiion o
the meeungy with the BDOs as well ay
the Distnct Level Officers consultoticn
with progressive farmers and entre
prencurs and non officials should also be
held not for ebtaning therr endorsement
but for seeking their ideas about the
problems and prospects of developmert
and the feasuibility of approaches set forth
in the prehmmary {1 mework

(d) Reapprised revise and enlarie the
framework 1n the hght of the discussions
This should result in a statement of long
term perspective of development av well
as of integrated trategy for the medium
term and short term plans

(e¢) Determine mter-sectoral ond intra
secroal priorities specify sectoral and pro
gramme objectives stipulale the hines on
which the new schemes should be drawn
up and existing schemes modified

(f) Preparation of concrete scheme with
estimates of the financial, physical and
personnel requirements

The Guidelines contain the following
five Chapters

I Concept of District Planmng

AGRAHAYANA 8, 1894 (84AKA)
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11 Prepar ng District Plansy

IT Asse wirg Existing Levels of Deve
lopment

IV Planming for Development

V' Fixation of Targets lor the [omth
Plan and Perspective Plan

Fo ficlitate the formulation or Jitrict
plans 1n a systematic manner the wuide
hnes have induded annexurcs which give
(a) a suggestive format for district pl 1,
(b) forms of data collection (c) pude
points and (d) method of demarcotion of
sub repions

Government take over of PT.

2397, SHRI SHASHI BHUSHAN
Will the Mimster of INFORMATION
AND BROADCASTING be pleased to
state

(a) the number of recommendations
from Mimstries ond other Committecs
recerved by Government to the effect that
Government should take «teps 1o take ove:
PTI

(b) whether Government are awale
that PT] 1s orgamising a new instiution to
mdnage the building of PTI at Parhament
Street New Dells and

(¢) whether Government propose to
exercise >ome control over it so that this
bulding constructed with financial aid
from Government does nol go into the
hands of others?

THE DEPUTY MINISTER IN THLC
MINISTRY OF INFORMATION AND
BROADCASTING (SHRFI DHARAM
BIR SINHA) (a) No such recommenda
tion has been received by Government

(b) and (c) The Press Trust of India
Employees Union have referred to such a
proposal m & revolution passed by them
and m representations addressed to Gov-
ernment Prior permission of Govern-
ment 1s necessary for any such scheme
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No communication has been received irom
P.T.L in this regard.

Report of the Study Team on  Atomic
. Power Plants

2398. SHRI FATESINGHRAO GAE-
KWAD: Will the Minister of ATOMIC
ENERGY be pleused to state:

(a) whether Government have taken
a decision to establish a new  Atomic
Power Station in the Western Region;

(b) whether an Expert Survey Team
of the Atomic Energy Department has
been suveying different sites for asscssing
relative merits for locating
Power Stations; and o

(c) whether the Survey Team has given
its report. if so, its recommendations and
the action taken thereon?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER
OF ELECTRONICS, MINISTER OF
HOME AFFAIRS, MINISTER OF: IN-
FORMATION AND BROADCASTING
AND MINISTER OF SPACE
MATI INDIRA GANDHI): (a) to (c). A
Site Selection Committee has been  ap-
pointed by the Department of Atomic
Energy to examine the question of selec-
tion of suitable sites in the Northern,
Western and Southern Electricity Regions
for the establishment of mew atomic po-
wer stations, The Committee has al-
ready submifted its interim report  re-
garding the sites in the Northern Electri-
city Region. - It is at present exaniining
the sites in the Western Electricity Re-

gion and will thereafter take up _similar

examigation in the Southern Electricity
Region. A decision on the location of an

atomic power station in the Western Region

can be taken only after the report of the
Committee is received qnd ommd by
theGmmnt

NOVEMBER 29, 1972
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Elements behind disturbances in 11;0
Country

SHRI SHASHI BHUSHAN:
SHRI BHARAT SINGH CHAU-
HAN:

2399.

Will the Minister of HOME AFFAIRS
be pleased to state:

(a) whether Government have - made
cnquiries to find out the elements which
have their hand behind the disturbances
in Delhi and other parts in the country,
and

(b) the action Government propose to
take in this regard?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS (SHRI
F. H. MOHSIN}: (a) and (b). Law and
order sitvation in different parts of the
country has its own specific aspects.
There is no information that the  same
set‘of elements arc responsible for the
various disturbances. Central Government
keep in close touch with the State Gov-
ernments and Union Territory Adminis-
trations and extend all reasonable as-
sistance in dealing with the disturbances.
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12.01 hrs,

SHRI P M. MEHTA (Bhavanagar) : 1
have a submission to make. An impor-
tant motion given by me was accepted by
the Busineys Advisory Committec and I
altended the meeting of the BAC but to-
day T do not find that subject on the or-
der paper.

MR SPEAKER : Order plcase

SHRI JYOTIRMOY BOSU (Diamond
Harbour) . It 1 rather strange that it has
been pushed out. It never happened
before When we are functioning so
smoothly here, the Government want to
butt in and complicate the things. This
is not the way that democracy should
function.

SHRI P. M, MEHTA" It was a motion
on the working of the STC.

,
MR, SPEAKER: The Minister is not
here, let him come.

Paper» to be loid.

12.02 hrs.
PAPERS LAID ON THE TAPLE

NOTIFICATIONS UNDER INDIA TELEGRAPH

Act

THE MINISTER OF COMMUNICA-
TIONS (SHRI H. N. RAHUGUNA):
I beg to lay on the Table a copy
each of the following Notifications (Hindi
and English versions) under sub-section
(5) of section 7 of the Indian Telegraph
Act 1885:—

(1) The Indian Wireless Telegraphy
(Demonstration Licence) Amend-
ment Rules, 1972, published

AGRAHAYANA 8, 18%4 (S4KA)
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in Notification No. G.SR 1446
mn Gazette of India  dated the

18th November, 1972.

(2) The TIndian Wireless Telceraphy
(Experrmental  Service) Amand-
ment Rules, 1972, published
Notification No. GSR 1447 m
Gazette of India dated the 18(h
November, 1972

[Placed wm Library  See
72.]

NOTIFICATIONS UNDER ALL-INDIA SERVICLS
Act

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
IN THE DEPARTMENT OF PFRSON-
NFL (SHRI RAM NIWAS MIRDHA)
I beg to lay on the Table a copy each
of the following Notifications (Hindi and
English versions) under sub-section (2) of
section 3 of the All India Services Act,
1951.

(1) The Indian Forest Service (Pay)
Fourth Amendment Rules. 1972,
published in Notification No.
G.S.R. 1152 in Gazette of India
dated the 23rd September, 1972

(2) The Indian Forest Service (Proba-
tion) Second Amendment Rules.
1972. published in Wotification
No. G.S.R. 1153 in Guzette of
India dated the 23rg September.
1972

(3) The Indian Forest Service (Pay)
Fifth Amendment Rules, 1972,
published in Notfication No.
GS.R. 1313 in Gazette of India
dated the 14th October, 1972.

[Placed in  Library. See No. LT-3846/
72).

ForeioNERs FRoM UcaNpa Orper, 1972

AND ASSFSSMENT REPORT ON PROGRAMML

FOR SPREAD AND DEVELOPMENT OF Hinpr
ETC.

THE MINISTER OF STATE IN THE

MINISTRY OF HOME AFFAIRS (SHRI
K. C. PANT): T beg to lay on the Table—

No LT-3R45/

(1) A copy of the Foreigners from
Uganda Order, 1972, published
in Notification No. G.S.R. 446
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(E) in Gazette of India dated
the 20th October 1972 under
sub-section (2) of sectiva 3IA of
the Foreigners Act, 1946
[Placed in Library See No LT 3844/72]

(2) A copy of the Annual Assessment
Report  for the year 197071
(Hindi and Enghsh versions) on
the programme for accelerating
the spread and development of
Hind1 and 1ty progressive use for
various official purposes of the
Union

[Placed wn Library  Se« No LT 3843/72)
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INDIAN RAILWAYS
BILL*

(AMENDMENT)

THE MINISTER OF RAILWAYS
(SHRI T A PAD 1 beg to move for
leave to  introduce a Bill further to
amend the Imban Railways Act, 1890

MR SPEAKER The question 15

‘That leave be granted to introduce a
Bill further to amend the Indian
Rallway Act 1890"

Tke motion was adopted.

SHRI T A PAI [ introduce the Bill
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MATTER UNDER RULE 377
*

LAAMINATION OF BALYOGFSHWAR BY
CusToMs AUTHORITIES

MR SPEAKER Shn Jyotirmoy Boeu

SHRI JYOTIRMOY BOSU (Diamond
Harbour) This Balyogeshwar issue  al
though T have raised it at least three times
before this House and many  members
have expressed anxiety on this 1ssue

MR SPEAKER He 1s making a state-
ment

SHRI JYOTIRMOY BOSU The most
astonishing statement 15 that one Customs
Officer has demanded a lakh of rupees
from him as bribe Even a Congresy
Member Shr; Shambu Nath Misra s de
fending his case as a lawyer If he has
done so n his wisdom, it 1s upto him It
18 very clear, Sir that we want a clear and
categonical statement about this on the
floor of the House

MR SPEARER When s the Mimister
going to makc the statement?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI K R
GANESH) Now 1tself

MR SPEAKER Yes

SHR1 ATAL BIHART VAJPAYEE
(Gwalior) Then will you allow clanfi-
cation?

wegw A w9 as ffeea

1 S T o STR-CE A TT 7T, AT
wE TH ¥ O ol g ¥ A Ay §
MR SPEAKER You can ask for &

Debate but no clarfication Don't break
the rule every day

*Published 1n Gazette of India Extraord sary, Part 11, Section 2, dated 29-11-72
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SHRI JYOTIRMOY BOSU: You can
see the record, Sir, I am the most obe-
dient Member of this House.

MR. SPEAKER: Shri K. R. Ganesh,

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI K _ R.
GANESH). Shri Prem Pal Singh Rawat
‘alias’ Bal Yogeshwar was summoned
under Section 108 of the Customs Act
1962 to appear in person before the As-
sistant Collector of Customs (Preventive)
New Delhi on 21-11-72 at 10.00 hrs. in
the Custom House for giving evidence
and producing documents in connection
with alleged smuggling of Foreign Ex-
change, Jewellery and Watches at Palam
on 7-12-72,

In response to the summons, Shri M.
N. Kacher. Advocate for Shri Prem Pal
Singh Rawat made a written request that
Shri Rawat may be examined on 22-11-72
at 600 PM. in Ashoka Hotel. This was
agreed to.

On the appointed date and place, Shri
Prem Pal Singh Rawat presented himself
before the Assistant Collector of Customs
(Preventive) New Delhi at 6,20 P.M. He
was accompanied by 8 other persons in-
cluding Sarvashri—

1. S. N. Misra, MP and Sr. Advocate,
Supreme Court.

SHRI SHYAMNANDAN MISHRA
(Begusarai): Please say clearly who is this
S. N, Misra. Please say that he is belong-
ing to your party. He is Mr. Shambhu Na-
rayan Misra,

SHRI PILOO MODY (Godhra); He is
belonging to the Congress Party.

SHRI K. R. Ganesh. The others are:
Sarvashri

2. Y. S. Mahajan, MP and Bar-at-Law,
3. N. S. Bist, MP and Advocate
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4, B. M. N. Kacher, Advocate
5. B. D. Mukhcrjee, Advocate

Shri 8. N, Misra, MP, Advocate ramed
a preliminary point that under Article 20
of the Constitution Shrn Rawat was not
bound to make any statement to the Cus-
toms. The Assistant Collector of ustoms
informed him that Article 20 of the Cons
titution which provides that “no persou
accused of any offence shall be compelled
to be a witness against himself' was not
applicable to this case as Shri Rawat had
not been summoned at this stage in con-
nection with ‘any offence for prosecution
as contemplated under the Constitution,
Shri Misra then contended that the intei-
rogation of Shri Rawat should take place
in their presence ang also insisted that
they shall tape-record the enquiry pro-
ceedings. They had brought a tape-recove:
recorder with them for this purpose. The
Assistant Collector of Customs intormed
Shri Misra and others that under Section
108 of the Customs Act 1962 under which
the summons had been issued gives the
Customs Officer necessary powers to sum-
mon a person either in person or by an
authorised agent and since in this case the
summons had been issued requiring Shri
Rawat to attend in person. he could not
allow  several counsels or agents to
be present He also added that there was
no provision entitling a person summon
ed under Section 108 to the use of a
tape-recorder Shri S, N. Misra insisted
that both the conditions laig down by
him must be fulfilled. Discussions con-
tinued, each side maintaining its position.
Finally, at 1.00 P.M. Shri N. S. Bist and
Shri S. N. Misra got up to go and took
Shri Rawat and others with them.

On the next day a letter was 1eccived
from Shri B. M. N, Kachar, Advocate
stating that he was very sorry to say that
due to some misunderstanding Shri Prem
Pal Singh Rawat could not be interviewed
on 22nd November. He roquested for the
hearing being fixed on the 23rd at 6.00
P.M., at the same place. only one person
being allowed to come along with him.
Towards the evening, however, informa-
tion was received that Shri Rawat had
fallen ill.
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In this connection, T would |lke to
state that this mformaton had been ob-
tained as the Hon'ble Speaher had desired
thay I should make a satement m  the
House The pioceedings will continue n
accordance with law and the Goveinment
would not wish to interfere, m any way,
with the normal tourse of investigations
by the competent field offcers or with
the subsequent adjudication proccedings

MR SPEAKLR Under the rules no
questions are allowed

SHR! JYOTRMOY BOSL Thin
what about the findings’ We are anxiou*
to know about 1t

MR SPFAKFR Under the rules, no
questions are allowed after 1 stitement
The hon Member may ash for a debate
on 1t But ther: can be no questions
on the statemcnt

SHRI IYOTIRMOY BOSU On a
romnt of order....

SHRI R S PANDFY (Rajnandcaon)
A senous dlegaton was made agamst a
customs officer namely that he wanted 10
take Ry 1 lash It was very unfortunate
on the put of uny person to make suih
allepations apamnst a customs officer

SHRI S M B \ANERILCE (Kanpur) Why
should they po (o Ashoka Hotel to m-
turrogate  hum?”

SHRI G VISWANATHAN (Wand:
wish) Why should the Government offi
wry go to Ashoha Hotel for mterrogating
him?  (Intcriuptions)

SHR! PIIOO MODY It was easier
to take 2 bribe at the Ashoka Hotel

SHRI  JYOTIRMOY BOSU 1 bad
made a specific allegation It has come
out in the press that the customs officer
had demanded a lakh of rupees ..

MR SPEAKER Order, please. No
questions are allowed after a sratement
He can askh for a dscussion There will
be no more guestions on 1t
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SHRI G VISWANATHAN Let us
have a discussion ont this

ot sh\fasig €&

MR SPEAKER There 1s no change
in what I have sasd It will be consider
¢d on murits

fr ava «fro

SHRI S M BANEFERIJEF May 1 seek
your guidance’ Do you sncerely think
that the customs officer shonld go 1o
Ashoka  Hotel for nterrogeting him ?
After all he 1 a fourteen yeur old  bov,
and he could easily walk 1 am told that
lecal opimion hi. been obiunel that a
fourteun year old boy cannot be pumshed
Whit « 1l thh T ¢ ot understand

SHRI G VISWANATHAN Jle hould
be sent to a juvemle court because he 1
fourtesn vears old /

SHRI § M BANERIIF Hc 15 always
fourteen yiais only <nd never miore than
fourteen veirs  What s this?

“HRI
(Sirampur)
geshwar

DINEN BHATTACHARYYA
That 1< why he 15 Baho

SHRI AMRIT NAHATA
Bal smuggleshwar

Barme1 )

SHRI DINEN BHATTACHARYYA
He 1» geting  protection fiom the hon
Member's party

MR SPEAKFR No more  guestions
now [ am taking up the next item

SHRI JYOTIRMOY BOSU May I
have one clarfication from yom, Sir ..

MR SPEAKER He can ask for a dis
cussion  There can be no questions and
lanfications now

SHRI JYOTIRMOY BOSU I on a
pomnt of order

MR SPEAKER T am sorry 1 am not
allowmng  anything further on this now.
There can be no clarifications now (Inter
rupnons)
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SHRI JYOTIRMOY BOSU: On a point
of order....

A9 WA ¢ OF A1g L AN FAI
317 W F
SHRI G. VISAWANATHAN: May 1
seek one clarification from vyou, Sir?

SHRI JYOTIRMOY BOSU: May 1 seek
vre clarification frem your good self, Sir?

MR. SPEAKER: He wants clarnfication
from me only on the poim ¢i crder or
he wanis informaticn abeut the Balyogi?

SHRI G. VISAWANATHAN: In re-
coerd 1o the poceaurs adopled by the cus-
‘=ms authorities, under the Governiment

s . o

MR. SPEAKER: No, @t him neci g
inte i in this circuitous way. This cannot
tarm pari oi the record. ...

SHRI VASANT SATHE (Akola). [ am
w)d that the Balycgeshwar is as ¢ld as
Shri Piloc Meay? Is it a fact?

SHRI JYOTIRMOY BOSU: On o peint
of order. 1 am seeking a clarification, We
sant to know the list ef the smuggled
zoeds thoi hove been breught an becaus:

he 1+ a CIA agent....
SHRI INDRAJIT GUPTA (Alipere):
The other day, when [ had raised this

avatter i connection with his interroga-
tion. the Chair wus pleased to ask the
hen, Minister o make a statement after
ascertaming the facts. But when he makes
a statement, should that statemeni not be
«emplete? Shouid it be incomplete?  He
hor not come cut with the inforimation
abcur the articies which were seized or
Tound.

SHRI JYOTIRMQOY BOSU:
ulse.

Currency

SHR1 INDRAJIT GUPTA: That is a
very impertant mformation. No other in-
dividual can enter this country with  all
that.  Let him tell us all that,

AGRAHAYANA 8, 1894 (SAKA)

Balyogeshwar by 218&
Customs Authorities

SHRI JYOTIRMOY BOSU: Is it a
fact that he brought Rs. 50 lakhs n
foreign exchange?

MR. SPEAKER: Everything is
inquiry, as the hon. Minister says.

under

SHRI  SEZHIYAN  (Kumbakonam).
That is not under inquiry. ...

ning WEEs
AT A frF1g 9T af g

0T 7T i AE qeET

SHRI JYCTIRMQY BOSU: Why
doas the Government give the impressicn

MR. SPEAKER: No. nc.

SHRI PILOO MODY: Muay [ make a
sukmission of importance:

AR SPEAKER: What importinee?

SHRI PILOO MODY: A submissicn
on procedure unconnccted with Balyogl.
What [ um saying is that we were agitated

abeut scveral peints for which  reason we

asied you ¢ vequest the Minisier 1c
mike a statement.  The request for  a
statement implies that he gives infor-

mation regarding those matters which arc
azitating our minds. 1f he chooses to
read an innocuous statement zad vou in
your wisdom thereaiter de not permit us
any questions, then the only other thing
for us to do is to re-request you to re-
ask the Minister to re-make his statement
which will unswer all the guestions agitat-
ing ow minds.

MK, SPEAKER: I am 1c-replying to it.
I did not know that you asked me to
airect the Minister o come out with
a statement. He has come out with a

brief statement.
SHRI PILOO MODY: Innocnous.
SHRI SEZHYYAN: About the soods

scized. he could give a list,
MR. SPEAKER: Will it be pesaibie?

SHRI S. M. BANERIEE
totul value of the articles.

: Also  the
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SHRI R. S PANDEY: On a point ot
order. A person has been caught at the
airport and certain goods were seized from
him. An inquiry was constituted. Now
it would be very dilficult for the inguiry
officer to proceed with the mquiry., it
would be very difficult for the customs
officer to do justicz to his work, if a
loose walleghtion that he demaned one
lakh of rupecs 1s made It will vutiate the
process of inqurry To malign the de-
partmenta] official is very wrong Some
protection must be given to those who are
engaged in the inquiry.

219

MR SPEAKER. Pleasee sit down

SHRI K R GANESH: When an hon
member ramed this question that day, it
was confined to this particular procced-

ings

SHRI JYOTIRMOY BOSU You read
my notice.
SHRI ATAIL. BIHARI VAJPAYEE

(Gwalior); ‘He 1s right

SHRI K. R GANE3SH As fur s i
particular proceedings are concerned, 1
have given a reply. As for the larger
question, about seizures and about other
aspects, theic 1s no doubt that we have
se1ized many things There is a question

coming up day after tomorrow in this
very House
MR. SPEAKER: You will coms out

with a full list of seizures.

SHRI K, R. GANESH: Yes, Sir, on
that day. I would be in a position to
answer all the points raised in the ques-
tion.

There 15 another point An allegation
hes been made against the customs offi-
cer. With all responsibility, I must state
that the particular officer did his  duty.
This officer is known for his integiity.

Questioning his integrity is a malicious
lie aguinst the officer for doing his duty
properly.
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SHRI JYOTIRMOY BOQSU: I am very
glad to hear it
SOME HON MEMBERS rose—

MR SPEAKER
anything further on this

I am not allowing
Nest item

12.20 hrs,
RE BUSINESS OF THE HOUSE

THE  MINISTER OF P\RI TA-
MENTARY AFFAIRS AND SHIPPING
AND  TRANSPORT  (SHRI RAJ
BAHADUR) Sr that day. at thc mecting
of the Business Advisoty Committee, we
consulicd the wishes of all the Members
and out of the three motions that have
been tabled. food hay been selected by
all Mr P M. Mehta also raised the
question that he wanted to discuss  the
STC. It was observed that that was a
very wide subject and that if he could
give an amended motion with respect to
that w: would certamly take 1t up I
have no objection. Certainly. after this
discussion, T will consult the convenience
of the Minister of Foreign Trade and in-
clude that also

MR SPEAKER: That ends the matter.
(Interruption)

SHRI RAJ BAHADUR: 1 have not re-
ceived Mr Mchta's amended motion

SHR{ SHYAMNANDAN MISHRA
(Begusarai); My objection is ths. We
have finalised it at the Business Advisory
Committee that this is the subject which
would be taken up first. Although we
do attach importance to food and we
had to raise this issue through an Ad
journment Motion on prices......

MR. SPEAKER. The procedure, as I ex-
plained the other day, is that this is sent
by the Sub-Committee on No Day Yet
Named Motions The Members gave onc
choice, but so far as ths date was con-
cerned, we finally reached the conclusion
that the date rests with the Minister. 1
hope he will fix up the date as these
motion keep on coming
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SHRI SHYAMNANDAN ' MISHRA:
Within this constraiat that they have to
find the time during this session. Other-
wise, if we go on whisking away subject
after subject. (Intervuption).

SHRI RAJ BAHADUR: 1 have al-
ready said that we will consider it.

12.22 hrs.

MOTION RE TWELFTH REPORT OF
COMMISSIONER FOR LINGUISTIC
MINORITIES—Conid.

MR. SPEAKER; We now take up fur-
ther discussion of the report of the Com-
missioner for Linguistic Minorities. Shri
Tarun Gogoi was on his legs.

SHRI B. K. DASCHOWDHURY
(Cooch-Behar): The time may be extend-
ed by onc hour. Let us continue this
up to 3 O'clock, and the Minister may
reply tomorrow.

MR. SPEAKER: The time allotted
was five hours. Already, we have taken
3 hours 30 minutes. The time now re-
meining s 1 hour 30 minutes. We will
try 1o adjust the debate. Do not lix any
hard and fast limit. The Speaker has got
some margin to be adjusted.

SHRI TARUN GOGOI (Jorhat);: Mr.
Speaker, Sir, I would like to take this
opportunity of expressing my deep sense
of sorrow for the loss of life sustained
in the recent disturbances in Assam, and
I would like to convey, through you, my
deep sense of sympathy to the members
of the bereaved family.

What has been the national policy in
regard to education? It has been clearly
laid down, and that is a most unportant
constitutional provision, that there should
be facilities for instruction through the
mother-tongue in the primary stages. With
respect to the secondary stages also there
is a provision that there shpuld be ade-
quats facilities for instruction through
the mother-tpngue where the number of
students ia 60 in the last four classes and
50 in the other classes.

2653 L.S.—8.
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What is the policy with regard o uni-
versity education? It has been clearly
lasrd down and recommended by  the
Education Commission, and it has been
agreed to by all the States, that the
medium of insiruction in the universities
shall be the regional langwage. It has
been the policy of the Central Govern-
ment, and the Central Government insist
on the implementation of the regional
language as the medium of instruction n
all the universities of India.

Now, let us ecxamine what was the de-
cision taken by the universities in Assam.
There are two universities in Assam—
Dibrugarh and Gauhati universilies—and
both these universitics have taken the de-
cision to switch over to the regional langu-
age. This is a decision which is  per-
fectly in conformuty with the  national
policy. The Gauhati university or the
Dibrugarh university has taken the same
decision which has already been taken by
the Calcutta university or the Patna uni-
versity or the Madras university or many
universities in any of the States. In
Assam, it is not Bengali alone which is
the minority community. There are many
minority communities; there are the Hindi-
speaking people, the Oriya-speaking
people, and also Tamil or Telgu-speaking
people. Besides, there are more than 100
dialects. T would like to refer to  the
policy of the CPM regarding the cdu-
cational policy. It was their policy that
every child should get education through
their mother tongue from primary stage
to the university stage. [ would have
been glad if it were possible 1o provide
education, particularly university edu-
cation, to all the children through—their
mother tongue. In India there are fifteen
recognised languages, besides others; there
are a thousand dialects, Could a uni-
versity provide instruction through all the
languages? This is not oaly Assam. In
Bengal, Bibar and other places also, there
are many linguistic groups and  many
dialects. Could Patna University ar Cal-
cutta university provide the facility of
mother tongue in all the languages? It
is neither practicable nmor advisable.
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[Shri Tarun Gogail
Then why is there so much trouble
apd agitation in' Assam? It is because
there are those who do not want to
. merge with the interests of Assam, who
do hot want Assam University to follow
the natiopal policy. The Gauhati Uni-
versity took a decision in 1970 that the
medium of instruction should be English
and Assamesc and students have the
option to wrile the answer in Assamese,
Bengali and English. This was opposed
vehemently by all the sections of the
people of Cachar, by their associations
and political parties. Naturally it
provoked other students and the public
in other areas. It raised suspicion and
apprehensions in the minds of the people
of the Brahmaputra valley, particularly
among the student communily, that there
was a determined bid to make Assarn a

bilingual State.  The students of the
Brahmaputra valley agitated that the
medium of instruction should only be

Assamese. Gauhati university took the
decision on 12th June, that the medium
of instruction should be Assamese but
English shall be retained for a period
not exceeding ten vears and the students
had the option to answer them in English
or Assamese. This was vehemently op-
posed by the people of Cachar. The
Assam Assembly in order to accommodate
the section of the people living in Cachar
unanimously passed a resolution that for
the Universities of Assam and Dibrugarh
and Gauhati the medium of instruction
shall be English and Assamese and for
Cachar a separate university should be
set up. Even that was opposed by the
people of Cachar for whom it was meant.

1 refer to Mr. Indrajit Gupta’s state-
ment, why the Government revoked the
unanimous decision, supported by all the
parties of Assam. When the decision has
been rejected by all the people whom it

affected, is it g democratic procedm and

practice to stick to that resolution? The
Government of Assam had decided . to
revoke the decision in conformity with
the wishes of the people. This started
the whole frouble. I am not mlmm}sing
it or masm{ymg it. ‘Certain members
want m paint a horrified picture and I
‘do not want to enter into that controversy.
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There is vi‘olence ‘and looting und -we all
condemn those things; no sensitle person
can support it. But what are causes of
these disturbances? We have to examine
it in proper perspective. ’

To me there are certain factors. The
apprehension in the minds of the people
of the Brahmaputra Valley is that there
are certain sections of people who want
to make Assam a bilingual State; there is
also a fear that the Assamese might be
overwhelmed. Secondly, there is the
economic backwardness of the area, eco-
nomic exploitation of the area, apprehen-
sions of the youth in matters of em-
ployment, failure of a section of the
people to merge with the interests of
Assam. Why is this fear? Because it 15
the only place in India where there are
large numbers of people from outside the
State. It points me that Mr. Frank
Anthony and Mr. Chande made allega-
tions against us, that the Assamese were
driving out outsiders.

The allegation is made that Assamese
are exterminatry  the Bengalis. Sir, it
is only in Assam that yon will find
maximum number of people from other
States end .nowhere else. The number
of Bengalis in Assam has been increasing
by leaps and bounds according to the
1961 and 1971 census. The growth of
population fo Assam is mainly among the
Bengalis. In spite of -that, if allegations
are made that Bengalic are being annihi-
lated, it pains us and it i3 a most irres-
ponsible statement. This makes the mmter
more and more cumplwned

I can say with all the emphasis at my
command that nowhere there are such
facilities for employment to the minority
communities ‘as exist tpday in Assam.
Go to' the railways; go to the Post ‘and
Telegraphs; g0 to the banks; go to the
1.G’s office; lototheoilnﬁnenel.so
to the Central Government undertakings
and * private &nnmrywhem you will find
lhntalliheposhmmmqpo]mdh‘thc
ainority community,  Will any State
allow such rhnnopoﬁnﬁan of joh? w‘u
Bengal or Bihar or Madras allow i? )
am sare not. ‘The whole economy, trade:

tle
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and commerce, everything is monopolised
by the minority community. In spite of
that if allegations are made against wus.
naturally it hurts us. It lcads to some
confusion and it raises suspicions in our
minds. It leads to frustration in our
youths that they are not getting their
nightful share,

It has been criticised that the Govern-
ment has failed to give protection to the
minonity communities I can say with
dll the emphasis at my command that
Government took all the posuble and
effecuve measures sternly and firmly.
They resorted to firing not once but on
several occasions 'I"hey resorted to lath:
charge. They clamped down  curfew
even for a single nstance of stabbing
5000 persons were arrested, Other per-
sons weie arrested under the Maintenance
of Intern:d Secunty Act CRP was de-
ployed. .Army was alerted. Was all
this not done only to give protection to
the mmority commumty? The Central
Government was also fully alive to the
situation and concerned about the mam-
tenance of law and order The Umon
Home Secretary, the Duecton of CRP.
even the¢ Pume Minister has been there
because she was very much concerncd
with the mamtenance of law and order
and restoration of peace Sir, it 1 a
problem of a complex nature Let us
hope for the best  You will be glad to
know that normally is fast returning to
Assam Most of the camps consiructed
by the Government have been closed
Only three camps remain People have
returned to their homes and the houses
have been re-built. Dont you appre-
ciate all this?

MR. SPEAKER- He should conclude
now,
I think we should avoid the tone

which wil revive thc same old contro-
versy We should be interested more in
finding a solution than in reviving the
controversy again, It is our duty.
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it wrw fagrt smadt (anfeay):

may wEe, Az ¥ fawn g fe
gy frod quard W=t wafwEy
an & iqa® a% @fes g g
¢ | waq & Ay Iozg AR @
& fay famar &7 fasa g3 £ ot
w24 Tl A Ay ug fAarT wnadiE
¢ afeT wrdr wEsTRr § I
Y Fa7 waw 7% difgg s Fad dar
Sr AFAT | & g4 HIA BT GHGR FIAT
g owan & s Y g A
=0fegd 1 7 A= g T gaw F had
a ¥y feamea® wzamir &7 fear A @,
o) "R favam & fv 79w X A g
gt 2 3A A s @ F &
SRKT

T 4™ F Ot gAr Fmar e
arfgy 5 waw % sazat & 1% fowr
EE A FH AT SR Qg 1 &
AT, ApM BF 37 S A s qfasr
2 o waw & arr ¥ A, faeEl
9g W, Ar Ay wafagr faerd
oY wg qwet faar 7 ¢, o9 afrfeafa
FT AW JSAT FEA §

wgw ¥7 afffeafa ®1  fared, @
Rar =nfgy 1« Fae ¥ gemw fam
waw ¥ weArel ¥v sfafrn e
am § o &) wwY & W gE fa wrvas
t B s Wik wAear Y I &
sw fear o aur wrar & seR W
waEA qv om fam s e o
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(R wew fand W]
wmEgrAagany @ § fw
¥ gt wMA  oeTEETE
¥ 9w R IHH ¥ el &
T I X IR A F A §
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afEr | g wX A wodt AT
# srufaw fren s $3 1 AER
g, Afmr o afesre o & awa W@

awy wﬁm%gwﬁfm'

& MR g o e gar 2ar wofge o
Ffer Ju fdw & fF A wwm
qvwrt wgh & @ § @ afrew ¥
=y € gra &Y /R FA W 4@
¥ gwer g7 A€ N

@ OF Fgem W ¥ qusy
! SIERT A WA gAY I
wyred § | ST ¥ g W A wrear
aradt § 1 ga vt # frm
&, 37 % |aga @ g g Af
it afgy | Afer wor Gufa ol
fifes & <t § & w8 e WR
safiar w guer gar § A qoof
art gt & 1 wAA A gee Ao
TFIT WA MNAIHN A1 9
W W AN & 9§ w11 oaan
afr B A A qEA TN Jzred
sl g s wf qwar iy o
A8 R, mar & war T e
g Q o gfowa w@f dww are
& ey Y 1 W g R Feq
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ATeARAR OFNW ot ¥ O ag da
IR WA g oy gwR &
&t fa@ Wi wow &R W dawr
g w1 W B el agr gt At
) @ o fe ok
:l_mmﬂfr?,ﬁ'ﬁm WA qeg
& ad oy At § 5 qe o & gt
e & a1 gEh ww ¥ de a d
AW WM Y A OE g g
@ o ag A A AAr T A
g a% § ) v oW aw ag & IR
forer S 2 o ore wror ¥ wy
gfaurd oA [wifgd |

7 U & fraga T W @1 &
Teaa e & smsw A W fRar
feut mr 9t 39 N Faifex @
feur T 7ar & | waw & A@T AR
q1% T, HET F GVHIC TE 447 FFH)
§ fr qrewd faren ¥ wvy |y e 6@
& 9 nEw §OHIT a0 §U 1 AW
A gar FATN JEF FAGR FTYWIT
defr 1w frage & 5 spamer
A foar a@ FT WK W9 94 JTTAT
¥ fperr oY gl mry arell A @6
wor § o ey ghaar o g
#fer i war @ e wofy o ag e
Wwroar A g & fo e &%
frfiwr w01 7 ¥ A & qaw A
ar s durdmagr g | TN
g ey W ofewe A i W
w1 qg o o fater s
wgd § 3 ¥ quar @ fe IR
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mgan &7 § Wk § 9§ A faen
TR AT W ¢ AT @ ¥ TR
L3

Hfen wva Faw nwd foen w0
Ty 1 WmERE Y agy wrewdt faen
qt fawrz famr a9 fgar fan o
N aq f& &AzQ qudww @
™ § 1 for g dfady ¥ ¥l
hwa & art ¥ faolg fear | s
fdie gz1 #¢ W fr 44 =h ooAwm
¥ gy ¥ #famm ¥ o @@ @
A AEETY AEYT s wE d ag
ARt el a v A ad R T
amar & fF gz =fwm fedy s &0
wfa ad § 1 ¥ TEET FTH FAA
T A FET ¢ Wk aw o @
guar WY ow /R Faf adf #
w gifer 9 # W 1 qY TN
g & w faar gat &, STwRET
AR WEE, TAGANT AR BFTE |

% Wt ag i 9@ 1970 T
g | gg TR 19728 1 T
W qgx To ol o wewa @1 1
¥ gw e ¥ I ag v ¥ g

mAE ) TR AR N
gy W
sfewa ®1 AT T AT X

oy g TR R W WY &
ek qoe & ok & oo frfirwer

A g 1 oW A ¥ oIaar
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wai W &+ 3o e fer & P
we ¥ oA AT T 1 ww Tae
qar g v & qFrafadt qoppe w1
san & gt fet # ag o
waw & fr o7 e W v T
Afa ady § W e Frater o7 e
FNg s w g | Ay frdw &
fs w& @ wha s o g
SO AT JTAT § &Y g AT W)
7S ¥ A faerr W osEew g
afed | faenfamr Y gem A w18
@Y= €1, (A% & 'uw wwar g, ag 0
THNT U AR WA R | 0%
faardt & fau v wearow @
W aFaT g 1w fafeen gem g
afgd | Afew ox aow ¥ e Rl
O wigT & wreEw ¥ S e ST
FEATAGA § O IT MU F ATANT q
forer ¥  gfear 24 & fisdt avg &
#1E wfa T@ gEt afgd 1 yw
HaT T FT AL X 1 qorra &Y
gt AT & 1 qonE W gk @ g
ot il & gro weAr Wy T )
ua 3¢ gy & s &\ 9 g2 a9
t | 9% oW 7 & T wemeA
q¥ | U FTTT X AT gfawr gAY
afr & a7 o F° ¥ 3R W
o ogRM M ST g AW E )
g fre & forem g & i o aw
afwerry ¥ fawrar sniem s T
fermm @ 1 & oA WA g fw
&R W ¥ g I wn{Ar W= T o
@ sar wE OF ST ¥ W
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[t oo fagr T arvordedt)
Foar smgar 7w Ay fear st
@ I FTHTT WY AARTA AN AT
T IAY ATX WY TAAX T AT BE
TAFM T FqWE ? & X G
AT oEwaw @& w3 fow
wgeT § 7 Afer et wv
qeFm # gfead wa A 9 v &
907 FIF UR TrIT o AL F ooF
g Afr & frafor srag s d
o frdT g fr & v werg W oOpe
wt | y&r afaat w1 aEa g |
faredY 2oy & oY 702 A 0 g7
TR TENT QNS qfier ' oSr
arar & 1 AT QT AT & Fe
Fmrs 2w gefas Y ar fear
g ywfgraarg @« avr X Ay
T FAT W F, TE VW ¥ AN qrav ¥
foely & a¥ & ow nsha ffy ar
Frafoor dvr aifegd o & =7awr g
fe Ao g asft d fr s &
S forer ST WA BT T OF WIST
WTST ®Y o weT & Areny ¥ wiywre

AT =rfgy |

WETH WETTT YT N ¥ H A
FIAAN L ) TF wrdr oT N wrer
£ Frar AT ¥ Agy g gy
yr frdtee § fe gad T Wit wme
& wwr oY forr ¥ woT wTH RmAT
arfgd « firear & gfear 29w I
& o feelt Trow Y g e AT
whawd « ae v wr Y
o AT At AR A IW@ TR
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X T A Amfor & frg sfrrd
%ﬂmﬁi‘tmm@mﬁf
I wwr ¥ fodt mp oW & g
fier s wT Agar ¥ A SEsY
gfgr Ivaer waf W andr &

g ot 7 3 & ¥ aww
fraf & 1 gw 9 wror & fadu
afr g 3 awa ¥ dargf & weA-
GEr | W A & e ownt WY 72
FAET |

& 3§ ¥1 FAT TAAAAT HT QT
qZ AMAT T I qT AARTAT BT A9
¢ 1 Afeq qeqf o @ fr 9
#Y gfaars a1 7 anvafas  waAfa
AW AEN T | WT 9§ &7 TT
T wfgy | s qgIE AR g v 7
ar2 frq wira ¢ f o =Y dfws fwos
AT Far fear arqa 1 AT FETS
FAfT e @ W N IRT AT O
wifi & 1 wdY aw ag A7 TE g
§ 5 dfsr wfewe dSqow =7 &
fag ®f7 @ walfear gt «fed o
weq fordagdes e & o
watfzar fratfer & ff | s s a2
gafaaTT T A wrawawar § O daw
¥ & ot ¥ Ay g wrew wmer
& gaW ® 3 9 e A g

wfier 3 1 wrwar gIvar w@v
¥ ¢ avg ¥ fs &% e wifer & To-
Meeroremad | wd
war Y A 1 g wed § fe o
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% gEad A Wy ¥ & oy )
#Ffwr 9T waw, fagre wfr & 7=
I & gL AT FZWE N @7 fwaqr
T & WY FegE A @ wTY A
T FW AT TAT HEW & FIEW AW
aEeq@ g & | wifev Swv wRw
nfew oo §r goere @ qg & qeAT
AEATE 1 TE T war & BRI &
arT weT Fr w@wr Y 1 Aer fRdEw
¢ fr gfg o= & &Y weyrm a1 faemew
grmy oifgr  Afaq wmwer sadn
AT agr & 1 3 &1 g7d sy Anar
FITNAFTIATGIN N faere A ww
weq 2w ¥ St awr frar o ¢ oaw
frady arorafas sroo & S g1 Fv
T o g 0 @@ A
daar & 1 AfeT ¥ gz fearar
wrgar & fF 9 & Amw & qg A
gafafts & wWv samafr faaey ft
ar &4 o € sfafsaadr 8\ 22
watw a7 g Tfgd | T 1T -
#fx w1 ghaary ad AT Tfegd
war asArE w1 gfgare &= fagr smar
at wag wE qiar4dE wY gaegfa
geft 1 T W AR TR FT WA
¥ f& wam & wrdg & S0 ofy o
faenedY ard wdt & IwEAY FY wewAT
g

agr & wew war A fegfy mdy
) RmafidwyaOR U R
TV FY FIE g A FC ARy §
oy T ¥ sy g & @ el
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wm o § 1 fev frat ama s
qRE FT drTars A w14 ¥ qar @
3% forelt g2 & amar ma ¢ ar A
qraT AT | O TEAT g w0
at feg & faedft ant angdt | N
qaardt oma A w7 FFAE

waw ;HIw THA qEA W

A TE R

wt wew fagrdt ammadt A
fragm & f wrar w1 9 wifgs gy
WrE | T USATT F qGA7 FA §
Fooan wfus F &1 qrar &0 &7
qgA q AT ¥ 1 g vAfET
Wt & 1 gafam we fadaw ¥ fa
LT €47 97 AR §F F79 &
S T FT | JUTHT F FH FTo T
gfeur, gv war & wrenw & foer sror
w74 71 g7 afer qrfra arendt £
UM a3 § AFT A7 GAAT H1 19
ATy ¥ WATAT | HE QAT T
&1 f& wrta wars % waE { gih
® W | QAT gET @1 98 qAT wT
g A& Y WYY [AT qg qF IO A
queq IAA Y SURT WACIR 9
grroy g Ay | TEA AR | AT
wateY & audy Wrefid Wi &
Faw I wOg ¥ 3 7 dad ;W
g7 2@ fir g G B farrd @
wratfram fimay omar & ar w1 aw
foid gt ot § Q@ daat
B fra o wwe af fear wr W)
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[ wam fagrt aradah]
W fHal W wAW Ay frar s

t o g wtew Ty g
o Wy R wwn agf § )

SHRI KARTIK ORAON (Lohar-
daga): It is really unfortunate that
we all the ume keep ourselves involved 1n
trying to solve the problems which are,
[ should say, created by ourselves. After
All what are these linguistic minorities?
1 could not understand myself. How do
we define g ‘linguistic minonty'?

We have created States for linguistic
majorities. That means that wherever a
particular lamguage is spoken, in that par-
ticular region of our country, we have
created a State for the people speaking
that language. Take Andhra Pradesh
Andhra Pradesh was created on the basis
of linguistic States So also many other
States, like Gujarat and others. They
came up on the basis of languusge But
have we been able to see whether lan-
guage has been able to unify people?

We must always try to find out as to
what is the basic reason for these trou-
bles—linguistic, communal and religious
They all arnise out of exploitation, and
when we are trying to solve the prob-
lems, we crcatc more problems. There
are linguistic minorities. religious mino-
rities and then political minorities also
and then, sub-human minorities like the
tribals of India. We were trying to find
out some sort of a solution regarding
Mulki Rules. Some people yesterday
said that the Prmme Minister did not say
anything when she was in Shillong. She
cannot keep on jumping all the time
everywhere. She had found out some
solution for the Mulki rules, but that is
npt acceptable to the people of Telangana.
Therefore, these are matters which should
be dealt with on some sort of national
norms. There should he a mnational
standard. There should be a national
policy, whether it be family planmning,
whether it be creation of States or
whether it be one of languages. Unless
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we follow some sort of a national policy.
we will not be able to sort out these
problems, We cannot keep on moving all
the time whenever and wherever there
are some linguistic troubles or communal
troubles or religious troubles, We cannot
go on doing like this.

As a matter of fact, everybody is very
keen about his own language. Bengalis
must have their own language and they
must be protected. But where is the ques-
tion? There is the question of protection?
There is the question of the ne-
cessity of preparing a good climate where,
regardless of what language people speak,
they must be able to live and learn to
live together in a harmonious way If
that atmosphere is not created, it will not
maiter whether I am in Bengali area or
in any other area 1 should be able to
feel that 1 am a free citizen of free India.
There should be no question of where 1
come from.

In fact, everybody talks in terms of
his own language. Why should we talk mn
terms of a language In fact, nobody
has paid uny care for the languages of
the tribal people. 1f people like you
whose langumges are so 1iich fight with
each other, what about the tribal people
who have two hundred dialects all over
India. Aml thc Goverimemt has done
nothing about 1t and they do not bother
about it. If you people, civilisad people,
fight like cats and dogs—what is this ?
——what about tribals? We do not qu-
arrel. We do not fight ... (Interruptions)
‘The tribal languages should be developed.
We will fight for it. When we find that
you stop fighting, we will stop.

You start fighting for Bengali language
or some other language; you sey, linguistic
minorities, this and that We can always
say that the tribal people have a right to
develop their language. They must not
speak in any language other than the
tribal dialect. T feel sure about it. Sir,
all this trouble arises out of fragmentation.
The Mulki rale trouble and all the
troubles arise oumt of fregmentation.
Therefore, let us go to the root cause of
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the matter. Whut is the root couse, Sir?
It is exploitation. Let us go deeper into
the matter, We should punish the peopie
who are responsible for creating ill-will
and disaffection among the people. We
should not create ill-will among the
different sections of the people on com-
munal ground or religioss ground or poli-
tical greomd. Whoever creates that sott
of treuble must be punished severely.
There should be the same rule for every-
body.

Whoever commits offence which is
against the State must be punished, ijrre-
spective of whatever language he speaks.
irrespective of whatever religion he may
belong to. This is my submission. If he

does anything wiong to the State bhe must
be punished.

Sir, the tribal people of India constitute
3 crores. They will also start trouble and
drive out everybody {from the jimngles.
Nobhody will be allowed to stay there.

Therefore, we should forget about
linguistic, caste, religious, communal and
political passion and prejudice. If there
15 any breach of peace in the country, the
person concerned must be punished. Such
activities should not escape any punish-
ment. This 15 my submission

the

Yesterday we witnessed in this House
much mud-slinging and sabremattling
against ome another, purely on ground of
religion, State or language. Members of
Parliament have to give a good account of
themselves in the presence of the people
from the whole country in the public
gallery. 1 do not know why they should
mpke a show of their relgious, State and
linguistic passion. This is not proper.

Sir, I suggest that there should be a
kind of Fire Brigade. Le thc Mome
Minister take note of my suggestion.
They must have a 'National Council of
Action® and this ‘National Council of
Action’ must be composed of fifty strong
people. Wherever there is trouble, they
must immediately rush to that spot and
then sgbmit a report to the Government,
80 that Government can take action imme-
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diately and punish the guilty persons con.
cerned. There is no question of Hengali
or Assamese or any other linguistic mino-
rity. Whoever commits the mistake must
be punished. It is only then that we may
be able to stop all these troubles. Sir.

MR. SPEAKER: Should 1 alsu have a
‘Fire Brigade' in this House ?

SHRI KARTIK ORAON: I will say
one thing. 1 want to point out that what
ever happens in this counury can very well
be brought under the law of sedition. The
law of sedition relates to the ottering of
seditious words and publication of sedi-
tious libels and conspiracies. to do an act
for the furtherance of a seditious inten-
tion. Seditton under the criminal law may
be defined as an intention to bring ino
hatred or contempt or to excite disaffec-
tion against persons or the Government
and the Constitution of the land as by law
established or cither Home of Pailiament
or the administration of justice; tw cxcite
the subjects or to attempt otherwise

than
by lawful means the alteration of any
matter in religion or State by law esta-

blished. or to raise discontent or disaftuc-
tion among the subjecis, o1 to promote
feelings of ill-will and hostilities bctwren
classes of such subjects. I do not hnow
whether our Government arc going lo be
guided by this definition, but they should
not be guided mcrely by excitement and
emotion,

13 hrs.

Lastly, T would say that it is the birth-
right of every citizen in the country to
discuss fully and freely any matter which
concerns the State, but such discussions
must never be directed {owards creating
breach of peace or creating heat or
generating passions amongst classes of
people. Therefore, I must say that what-
ever has been done very
wrongly,. We are discussing the repoit of
the Commissioner for Linguistic Minori~
ties and not about Assam and Bengal. But
we find that Members have been speaking
mostly about Bengal and Assam, as if
minorities mean only Assamese and
Bengalis. I would suggest that we shovld
take a national view and there should bea
national policy, and if there is a violation
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of the national policy, then anybody and
everybody concerned must be punished

Thank you very much, “ir

I did not ash the hon
I was just ringing

MR SPEAKER
Member to sit down
the bell for lunch

SHRI ATAL BIHARI VAJPAYEFE
Now, he has finshed his speech

SHRI KARTIK ORAON 1 have finsh.
ed Sir Thank you

SHRI JYOTIRMOY BOSU (Diamond
Harbour)  Hi» speech 1s a good appetiser

MR SPEAKER Yesw 1t 1 1 pood

appetiser

SHRI B V NAIR (Kanara) Could
we not forgo the lunch because there are
quite a few spefhers from various parts
of the country and they would Ihe to
participate? It 15 too important a suhject
1s 1t not possible jor ug to forgo the Junch?
It has been mostly an Assam Bengal
debate so far This country 18 much
larger than Assam and Bengal 1 would
therefore make this request because there
are many other participants from other
parts of the country who would like to
present ther viewpoint Or you may
kindly extend the time

MR SPFAKER Now, ht may kindly
sit down please

T thmk Shri Shyamnandan Mishra wants
to stari«his speech after lunch ?

SHYAMNANDAN  MISHRA
Yes after lunch

SHRI
(Begusara1)

MR SPEAKER The time allotted was
five hours Quute a few speakers have
already participated It » not very essen-
tial that

NOVEMBER 29, 1972

Commr for Linguistic 240
Minorities (Motn.)

SHRI FRANK ANTHONY (Nommated
Anglo-Jodians) When s the hon Minn.
ter going to reply?

MR SPEAKER How much ume does
the hon Minister require?

THE MINISTRY OF SIATE IN THE
MINISTRY OF HOME AFFAIRS AND
IN THE DEPARTMENT OF PERSON-
NEE (SHRI RAM NIWAS MIRDHA)
Haif an hour

MR SPEAKER In that case, he
start at 3 pm

SHRT JYOTIRMOY BOSU At 3 pm
we are having the food Hiscussion

SHRlI B K DASCHOWDHARY He
can reply better tomorrow after havine
time for preparation

may

MR SPLAKLR He can 1eply to
morrow Al 3 pm we are tahing up the
discussion on the tood situation 11 the
country So 1t would be so much hetter
if we continue this discussion till 3 pm
and the hon Mimster rephes tomoriow

13.03 hrs.

The Iok Sabha ad)ourned for Lunch il
Fourteen of the Clock

The Iok Sahha reassembled after Lunch
at five munute s past Fourteen of the Cloch

[MrR DLPUTY-SPEARER in the Charr]

st Ao Wigrew  (wdtwanr)
meTs wEEg, faet ¥ wRw g
o& @ wgr § W aEHe gwree 3@
famelt & g2 FWRTT A §, 7@ IA4T
A fasge qaswg W T @ &
ArEY g qar e aifed s ax fs
wifirat & et & ag wgr & Fr 9wt
fora? faa grarm AT @ E I Ay
AH N e g § s ey
fear oy &Y € W 9w ¥ fag
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A § 1 A waw ¥ At wrar
IR FTF A EoA NI FOL ¥

FRTT EYX TC /Y FTFT 70 49 W0
IR FLEIR @:T AN FUATAZTE

& wrgar g ¥ 3sq fafreex gz
TE AR F A1 6T 5HAT wew mew
FqX F Afwwr ¥ afor ggw
& Ay qe gy vk g, difmar w g
FAAT TE g1 A4T § W g8 W FY
FFATE (R At agm A T & Aa A
g e

MR. DEPUTY.SPEAKER: What
be done now?

is to

This way raised before.
=it whw waw (feed-—-afaa) -

7z gy & 5 &+ fafqex amge

gEHT J49 § |

MR. DEPUTY-SPEAKER: You

raised your point now. Please
Mr, Shyamnandan Mishra.

have
sit down.

14.06 hrs.

MOTION RE. TWELFTH REPORT OF
COMMISSIONER FOR  LINGUISTIC

MINORITIES—Contd.

SHRI SHYAMNANDAN

MISHRA
(Begusarai): Mr.

Deputy-Speaker, Sir,
it is clear from the report of the
Commissioner for Linguistic = Minorites
that there have been failures all round
and at all levels. Although there ure pro-
visions in the Constitution ' safeguarding
the interests of the linguistic minorities,
broadly speaking, these provisions ' have
remained non-operational; they have re.
mained a dead-letter, or one might say.
they have remained mere adormments in
the. Conatitution; only as a catalogue of
the -intentions and good wishes. -

~ firm view, that the
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In the first instance, in this connection,
one would. like to point out that the major
share of responsibility has to be borne by
the Central Government. The Govern-
ment at the Centre has not been able to
impart meaning or vitality to these provi-
sions of the Constitution, and they think
that they had already done their duty by
bringing out a memorandum in the year of
grace 1956 and by holding occasional
conferences.

Then, the Statc Governments too have
been very much remiss in thig matier.
The State Governments and their adminis-
trative set-up do not seem to attach much
importance to this work and they have, if
at all, only minimal sensitiveness to the
needs and the miseries of these people.

Mr. Deputy-Speaker, this is also my
Parliament of India
has beem no less slack or remiss in  its
duty because it has found time for every-
thing under the sun to discuss but it has
not been able to discuss the report which
concerns these sections of our community.
So that once in eight years we have now
this opportunity of discussing this report
of the Commissioner,

A few words, about the office of the
Commissioner. Though the office of the
Commissioner is useful, there seems to be
serious limitations on its usefulness,

AN HON. MEMBER: Even in the con-
stitutional provisions?

SHRI SHYAMNANDAN MISHRA:
The office of the Commissioner, I report,
has serious limitations.

Now, the speech of the hon. Member,
Shri Frank Anthony, is a clear evidence
of the fact that a considerable feeling of
concern and consternation ~exists among
the linguistic minoritics. To my mind,
much of this is due to the refusal of the
ruling party to accept the point of view of
the majority of the Opposition that those
clauses in Chapter 11 of the Constitution
which relate to fundamental rights of
particularty the linguistic and cultural
minoritles, should be insulated from the
m&ins powers of Parliament. ‘That is
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[Shri Shyamnandan Mishra)

ont of the madn cauees for concern
comstermation among the minofities,

and

Fhen, 1t beats us completely why the
Mational Integration Council has been put
out of action. This wag one body where
many of these problems concerming the
lingmstic minonties could be discussed at
the highest level For mysterious reasons,
it scems that the National Integration
Council 15 a5 good as disbanded

In this connection I should also like to
suggest that there should be a body like
the Press Council to take cogmsance of
the complaint, of the lingmstic mmorities
and to take such steps as might be deemed
fit for the redressal of their complaints In
fact I would even go to the extent ot
suggesting that there should be a commis.
son on cvil rights to which citizens
might go and register thewr somplaints
how thewr rights, wvery lepitimate and
fundamental rights, are not being cared
for The Government should take steps
immediately to set up a body uhke this
This 1 my concrete suggestion

1 am alvo clearly of the view that thcre
should be a special programme lor the
development of the languages of all the
hngwstic minontes At the moment we
do not seem to have even an anthology of
some of the best pieces that cast in
different languages of the linguistic mino-
nties It 18 strange that the Government
should not have taken care to produce
even an anthology of the best specimens
of these languages While 1 am on this
pownt, I should suggest that there should
be fund« provided not only by the States
but also by the Centre for this purpose

The basic thing to my mind is that the
linguistic minorities must not have a feeling
of being refugees in many of these arcas.
They must not have a feeling of infersority
or that they are second-class and ilurd-
class citizens ‘There must be a compre-
henuve plan embracing the development
of not only thelr language, but also of
trade, sommerce and employment oppor-
tunities and so on.
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So far as Urdu 18 concerned, 1 find that
it falls between two stools; it has neither
the status of a major language mor fhe
protection of a munonity language. It s
my fear that probably Usdu would dis-
appear from Pakistan because of the
regioned fancticism that 15 being fostered
there It would remaim in India, it should
remun m Iadwe and we should take all
possible steps to see that Urdu remams
m India because Urdu bad been one of
the umique contributions of India to world
culture At the moment we find that
Urdd which 15 one of the most vital and
beautiful languages of the world 1s m a
pitiable condiion Madrasas are m a bad
way, teachers of Urdu are disappeanng
from the schook and one does not know
whether there 1» any one who 15 thinking
of either the exstence or the develop-
ment of this language, We are heenly
looking forward to the report of the
Gujural Commuttee—or 15 it Commuission
—and we hope that this would make
concrete suggestions for the development
of this language

1 now come to the most sensitive aspect
of the present lhinguistic situation, that s,
the language problem that arose in Assam
and which 19 perhaps contimung still with
a Inttle abated wirulence Clearly, there
has been failure m this case of leadershrp
both at the Statc and at the Central level
Otherwise, things would not have been
allowed to cross all norms of civilised
behaviour After all, why do these langu-
age riots occur” Why did not the
Assamese clash with Gujaratis or Maha-
rashtrions or with Hindi-speaking people?
To my mind, these languages clash
because the economic dimensions of these
languages clash. If there was no clash in
the economic dimensions of these langu-
ages, perbaps there would have been pe
claghes at all You do not find amy clash
between Assamese and Gujarati, If there
15 no disability arising out of a language
in the form of employment or lack of
trade and commerce facilities and so on.
T think there would not be much of the
troubles which we are corfronting at the
present moment, But spealivg {fiteTlcaRly
in the context of Asvam, WY SuppitioN
is, if no adjustments seem to be coming
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about st the logsl level, there must be
a natpnal approach brought to bear on it.
In the wiyal stage, 4 large part of the
concern of even the central leadership was
to sce that seme hind of adjustment or
asccommodation was brought about at the
local level. But we have waited for a
long time and a pational approach must
be brought to bear on it. H the Govern-
ment finds it impossible to come forward
with a solution, this should be remitted
to the care of Parliament and we shall
give such suggestions as we think fit in
this connection,

It has been suggested that a parlia-
mentary delegation should be sent to
Assam. I am all for this kind of sugges-
tion, because I do not think this delega-
tion would exacerbate the problem as it
would be visiting the ares in a construc-
tive spirit. It had been done in the past
also when similar situations had arisen.

On behalf of many languages claims
heve been urged for their recognition and
inclusion in the Eighth schedule. Some
amendments have been tabled to that
effect. I think Government should
appoint a Commission to examine their
claims and take the necessary decisions in
this matter. I would not like to go into
the individual cleims of some of these
languages, though I dp have some kind
of a soft feeling for the Mythili language.
So my submission is that there should be
a commission appointed by Government
to go into the claims of many of these
languapges for their recognition and in-
clusion in the Eighth schedule.

Finally, my submission would be that
there should be a body at the national
level, as suggested by the Commissioner,
to oversee the implementation of the
safeguards embodied in the Constitution.
As pointed out by amother hon. member,
steps should also be taken to incorporate
in the Comstitution an smendment which
might make soms of these safeguards
mandatory, But even if these are made
mandatory, I do noj think much would be
done unmless there is a bofly at the
pationa] level o oversce their implementa-
tion not as the Commissioner does. but

1894 (SAKA) Commr. for Linguistec 246
Minorities (Motn.)

4> 8 body which has the responsbility to
bring about the implementation. To whay
extent and in what manner this kind of
exccutive responsibility could be given 1o
a body tike this should be considered
seriously,  Although the Government had
tried to bring into beng a machinery con-
sisting of the Vice-Presidents of the Zonal
Councils that has not met after opc or
two meetings. So, Government must sec
to it that there is a body seL up at the
national level which does have the
responsibility of getting the safeguards im-
plemented in an effective manner.

With these words, 1 would commend
this report, which has got many fessons
for the Government and for Parliament.
It is indeed a very useful report that has
been presented to us.

SHRI B. K. DASCHOWDHURY
(Cooch-Behar): Mr. Deputy-Speaker, Sir,
while discussing this Twelfth Report of
the Commissioner for Linguisic Minori-
ties in our country, we have come across
several speeches which had nothing con-
structive or positive to suggest for the
protection of the linguistic minorities. The
Report itself docs not very clearly re-
commend any specific or adequate steps
to protect the interests of the linguistic
minorities spread over the different parts
of the country Even though under a
constitutional provision steps should have
becn taken by the Gowvernment of India.
they have not ected very promptly to
arrest some of the unhealthy develop-
ments in Assam and othcr parts of the
country where minorities are residing.
Bven if one goes through the Report of
the Commissioner in a casual manner,
one will find that most of the State
Governments are not very much helpful
to the Commissioner. In fact, even the
statistics asked for by the Commissioner
are nat supplied in proper time. This is
the case not only in Assam bat in many
other States, Although 11 reports have
been presented by the Commissioner and
this is the Twelfth Report that we are
considering, even at this stage we have
not sesn any enthusiasm on the part of
the Central Government to take effective
measures so that all the linguistic minori-
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ties can have therr protection, can have
a chance to develop their mother tongue
and get medium of instruction thiough
their mother tongue wherever they like to

Special attention has been focussed on
the recent disturbances and langudge riots
m Assam and an attempt has been made
by some of the hon Members from
Assam 1o give a colour to the whole
incident sayming that ceitain  particular
lingwstic minonties were responsible for
the recent language riots and mention has
been made to what happenid at Kharu
petia 1n the first weeh of October and
also at Hojo1 at the same time [ feel it
my duty not to go mo the detarlls so a-
to avoid arousing any controversy about
thix matter But if one cares to study
the wsituation prevarlling mn Assam on the
language 1ssue for the last two and a
half months one will find that 1t cid not
start with what had happencd in the first
weekh of October m Kharupetia and Hojor
but 1t started 1n the third week of
September this year At that ume certain
people whose names 1 do not ke to
menuon certain Eroups Or sections gave
a call for hartal or protest and some
Iingwstic minonties did not 1cspond to
that call The trouble started with that
This was publishcd m the Assam Express
of 22nd September  Although the Assam
Tribunal which always gives a communal
and provincial tone, does not mention 1t
the Assam Express published from Assam
does make a mention of it So should
I not mention it that the incidents were
not confined to Kharupetia alone but
Barapeta ond other places m the last week
of September and also mn the first week
of October in Dubn sub-division of
Cioalpara district? Without mentiomng
any detmis of the mcidents I would say
that the hnguishc mmonty groups have
been tortured, oppreised, their houses
burnt, property looted snd women folk
molested and raped in Dibrugarh, Now-
gong, Jorhat Tezpur, Dhubr, Gauhat
and almost in all parts of the Brahma-
putra valley

Instead of gomg into all the details, 1

will first of all submit to you, Sir. and
through you to the Government to accept
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this proposal to send a Parliamentary
Team, as suggested by some of the hon.
Members 1n this House yesterday and
today Just pow Shn Shyamnandan
Miushra dlso made the same suggestion
That will give us a chance to understand
what has happened and where the trouble
lies  After the 1960 language riots a
parhamentary teamn under th. leadership
of Shn A P Jain was sent to Assam for
an on-the spot study A stmular committee
can be formed and send there to study the
situation now prevailing [t s not a
question of how many peirsons were killed
or how many women Wwere raped or
molested We have to go into the basic
teasons for  these inadents It » not
enough  that  doctors belonging to  »
Iinguistic minority gave a report declaring
thit particular girly were molested  that
mrls were raped 1ot there be cven
doctors from other parts of the country
thosc who drc not living in that part of
the country | mein Assam so that theie
mav be a4 fair judgment of the whole
situation

A doubt has also becn raised about the
population figures that 1 mentioned 1n
connection with the Call Attenuon motion
in this House on the 14th last Some
hon Members from Assam wnted to
give a twist to the extent that probablv
the figures were not correct or they
wanted to give their own interprctation

I would hike to quoté from this book
Census of India, 1951, Volume XII,
Assam Mampur and Tripura, Part A
Report Why the percentages of some of
these hinguistic minority groups have gone
down and the percentage of some parti
cular lngwmstic groups 1the Assamese-
speaking people, has gone so high? It b
mentioned n the Report  Without men-
tiomng all that I would simply quote one
!m .

“All this decline has gone 1o awell
the percentage of the peopls spesking
Assamese m 1951 i

It may be recalled, the other day T men
tioned, according to the 1931 Centus,
1993106 1s the populaton figure of
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Assamese-speaking people and, in 1951, it
went upto 49,70,493, roughly speaking
from 20 lakhs to 50 lakhs in the course
of two decades, that is, 20 years, This
is what the Superintendent of Census
Operations, Mr. R. B, Vaghsiwalia, an
ICS official, has saf. 1 quote:

“All this decline has gone to swell
the percentage of the people speaking
Assamese in 1951, The figures do not
fail to reflect the aggressive nationalism
now prevailing in Assam, coupled with
the desire of many persons among the
Muslims as well as tea garden labour
immigrants to adopt Assamese as their
mother-tongue in the State of their
adoption. It is not unlikely that some
amongst the persons who have returned
their mother-tongue as Assamese have
done so from devious motives, even
though their knowledge of Assamese
may not amount to much.”

This is how the game started, the ball set
rolling.  Since the partition of this
country and since the rcferendum took
place in the district of Sylhet which was
a part of the Awam State, as you know,
Sir, this was the process how it started,
that it happened to such an extent and
that is how the figures have been showing
an increase of 150 per cent, roughly. from
20 lakhs in 1931 to 50 lakhs in 1951.

1 am not mentioning about other
linguistic minority groups as to how the
figures have gone down. It is clear from
the lines T have read out here that the
‘percentages of other linguistic minorities
have come down. If I were to mention
the whole list, it will take a long time.

The process started there even long
before that. Before the Census opera-
tions took place in 1951, there were so
many instances. ' Immedintely efter the
partition of the country, some leaders of
Assam, the Ahom Jantia ~Mahasabha,
said that Assam is-the place which should
‘be declared as sovereign and independent,
mt to hm any connection with the . rest
Cof India. On the 4th January, 1948,
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after having a conference of their own,
on an earlier day, the President Ahom
Jantia Mahasabha sent a telegram to the
President, to the then Naga National
Council leader, Dr. Imti Aliba stating,
“Whatever you are claiming for soverei-
gnty, not to have any connection with the
rest of India, we wholly support it. You
alsor kindly support us.”

This s al] on record. I would not like
to go into those details. Even then,
whatever might be the situation in Assam,
the language formula and the solution
that was arrived at in 1960, even in that
solution, it was said that in Assam,.
having its peculiar geo-political situation,
here are so many linguistic minoritics
and all those linguistic minorities should
be given a chance to develop their own
lunguage. No doubt, Assamese is one of
the national languages and it must have

scope for its own development, There
is no doubt about it
It is stated in Assam Language Act,

1960, even in Statc service, any person
knowing Assamese, Bengali or other local
language or Hindi should be quitc com-
petent to compete in the Assam State
Civil Service. All these solutions and
formulas were evolved. A special provi-
sion was made for the district of Cachar.
thet the people of Cachur district will
regard Bengali as the State language for
that part of the State. That was accepted.
I do not know what happened even with
all these solutions and formulas, and what
we arrived at, at a later stage, under the
patronage of great leader, Lal Bahadur
Shastri. 1 do not know what happened.
This situation has been cropping up in
Assam Stale again and again; not only
this year, but in the past few years alsu
this had been happening.

While mentioning all such instances, 1
would simply like to give you one or two
more examples. Very recently, onc cir-
cular has been issued. It is Government
of Assam, Education (G) Department’s
letter No. ESS. 211]72/1 dated the 14th
September 1972, from Shii B, N, Das,
Under Secretary to the Government of
Assam, to the D.P.I, Assam, Shillong:
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‘SUBJECT  Prosincralnation of defient
secondary schools

I am directed to reéquest you to write
to the Managing Committee of each
deficit secondary sihool enquineg iof
they are agreesble to the provinciahsa-
non of the respective mstitution with
their assets and submit a consohidated
report to the Government indicating the
mssets and liabihties, member and
category of approved teaching staff
along with the opimon of the Managing
Committee of each institution

Tt may be pointed out m this regard
that Government may not take over
any staff mor approved nor sanctioned
by the department for the institution
concerned

An carly action 1 solicited 1n the
matter "

There are so many secondary institutions
m Assam, particularly belonging to the
Iinguistic mimonties, for example Bengali-
speaking and others, and those secondary
institulions are running at a los, or deficit
Now the Assam Government has sent
this order that all these deficat secondary
institutions may be taken over by the
Government provided they agree to pro
vincialisation What does this mean?
They want to have Assamese as the
medium of instruction <nd no other
language Does 1t not go to that extent”
It 1s the pressure created by the Govern
ment of Aswsam that the medum of
instruction should be only in that parti-
cular language, Assamese, and 1n mno
others Does it not go to that extent that
the Government of Assam, by themr action
are violatng the Constitutional provisions
regarding protection for hingumstic munor
ties—ai embodied i our Constitution?
Does 1t not go to that cxient that it 1s a
calculated process to gssassinate the cul
tura] tradsions of these lingwstic mioon-
1ies, Bengal and other plamn tribal people
those who are speahing Dimsa, those who
are speaking Bodo, those who are speak-
ing Hmar. etc? What does 1t mean? I
do not know whether the Government of
India has got knowledgs of this parti-
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cular order This much I feel that the
Government of India, as the protector of
the rights of tingmstic minonties through
out the country, must take note of all
these situations

This 1s how these things spread from
one to the other Innumerable pamphliets
lakhs and lakhs of pamphlets 1n Assamese
language, wrthout the printer's name or
the publisher’s name, have been distribut-
ed to create a scene that something is
going wrong and that the Assamese
Nationalism must have to nse on this
occasion  What have they said in these
pamphlets” My Assamese friends here
will excose me if 1 am wrong 1In
Assamese language 1t has been men
tioned (Quoration in  Assamese)
By this if I am correct they have meant
to say that the Indira Government 1s
nothing but the dsncing doll m the
brains of Bengalis for ¢xample Bonaigaon
refinery Bangladesh liberation and many
mare things

SHRI JYOTIRMOY BOSU  Dancing
doll in the monopolists hands

MR DEPUTY-SPEAKER If you go
on reading every letter every leaflet

SHRI JYOTIRMOY BOSU On a pbint
of order, Sir

MR DEPUTY SPEAKER 1 am just
attending to him

In English, in Assamess—how long will
you take? You have already taken fifteen
minutes Kindly be brief and if yon go
on reading every letter, m Bengali, 1n
English and in Assamese and then you
translate 1t you will be taking such a long
time that you cannot make your case

SHRI B K DASCHOWDHURY 1
will fimsh within twe punutes. 1 would
not raise any controversy

MR DEPUTY-SPEAKER I am only
pownting out that you can make your
speech more effechive by not going into e
many details
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SHRI B. K. DASCHOWDHURY: I
would like the Government of India to
take a serious mote of the situation......

MR. DEPUTY-SPEAKER: In that case
you will take two hours to argue your
case.

SHRI B, K. DASCHOWDHURY: I
want the Government to take a serious
note of the situation, I humbly submit
that it will be possible on their part to
come 1o their own conclusions. What are
the reasons behind this ?

There is another pamphlet in Assamese
wtating the message for the language
revolution—'Myopic stature of the Assam
Chief Minister". Thereby, they denigrat-
ed and threatened the Chiel Minister of
Assam for changing the Assembly
resolution of 23rd September 72 and the
Chief Minister yielded to them.

SHR1 JYOTIRMOY BOSU: He has
mentioned the name of the Prime
Minister but you prevented us....

SHRI B. V. NAIK: The Prime
Minister is our leader,

SHRI B, K. DASCHOWDHURY :
These are the things fhat have incited the
recent situation, There are reports like
that, that cven now the linguistic minority
groups are pressurised to adopt the
Assamese language and declare that they
will never make a demand to have the
medium of instruction in their own mother
tongue. These are the pressures created

To-day I have received a letter from
the Secretary of the Linguistic Minorities
Rights Committee. They say that they
have started realising a sort of collec-
tive fines in most parts of the Brahma-
putta Valley, I would request the Govern-
ment of India to take a note of this.
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“I appeal to the inorities of Assam
to...."

I am not going to mention the name of
the hon, Member,

MR. DEPUTY-SPEAKER: Why do
vou quote him? You can mention it in

SHRI B. K. DASCHOWDHURY “]
appeal to the minorities of Assam to 1den-
tify themselves with the aspirations of
the people of the State. If they identify
with them there will be no problem If
they do not identify and they want to try
to create, an atmosphere that they have
got a special identify of therr own, un-
fortunately, the language movement in
Assam 1n spite of all our wish that it
should not happen, may happen ™

In this regard, I would request that if
this is the sort of attitude of my friends
coming from Assam, then, it will not
solve the language problem. The linguis-
tic minorities and the tribal people speak
diffcrent languages. They must all be given
a chance to develop thicr own language
and culture and if this sort of atinude
continues, then, in future, what will hap-
pen to Assam which bas already been
carved out into various States. The tribal
and minorities people have already start-
ed asking for protection of their rights
or to therr a separate State. Then, the
Bengali-speaking people who are mainly
populated in Cachar, North Cachar and
some portions of the Nowgong District
such as Lumbding, Hojai and Lanka, etc..
must demand for a separatc State which
will not be in the interests of the coun-
try.

MR. DEPUTY-SPEAKER: Will vou
spare the Chair your linguistiz domina-
tion now ?

SHRI B. K. DASCHOWDHURY: Not
that. I only say that this will happen
if this attitude continues.

Therefore, I will appeal o the Gov-
ernment, I will bessoch my friends, 1
beseech the Government, Let them
together and have a compromise so!
mow.muﬂlmﬁwm

Eggé
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MR DEPUTY-SPEAKER: And I will
beseech you to conclude

SHRI B X DASCHOWDHURY The
loud are the hinguistic mmorities 1n Assam,
the volce 153 up and nobody can check
.

Thank you

SHRI DINESH CHANDRA GOSWAMI
{Gauhaty On a pomnt of personal ex
planation, Sir

SHRI P VENKATASUBBAIAH
(Nandyal) On a pomt of order Sir

The Limgwstc Mmornties Commission’s
report was being  discussed on a wider
context  But unfortunatedly, the whole
debate has been converted into a Bengali
Assamese controversy and some of s
who want to partipate in the debate
are demied of that 1 hope you will keep
thus mm mind

MR DEPUTY-SPEAKER 1 am heep
g that very much mn mind

SHRI B R SHUKI A (Bahraich) You
know, Sir, that I was the first member
to speak on this question but I have been
denied that privilege

MR DLPUTY SPEAKER I say I am
keeping that i;n mind At the same time
{ am keeping in mind the bsts submitted
by the Whips of the Parties

SHRI LILADHAR KOTOKI (Now
gong) Mr Depuoty Spcaker, Sir 1 agree
with my hon friend, Shrt P Venkata
sybbaiah that 1t 1s unfortunate that instead
of discussing the Twelfth Report  of
the Commussioner for Linguistic Minors
ties yesterday and today we had to deal
mostly with a socalied hmguistic problem
and the troubles that have developed i
my State

Sir, at the very outset 1 would like to
plpce before the House cettan cardinal
pshbl‘bamuhdfdmzmamu
hkti aka Utsiversities i sought

to o brouglt in to be the
athymmcmﬁ&!hhuﬁﬁt
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medium of ipstruction n
guided by the Natiopal on Eduoga-
tion, 1968, which states ss under Thie
is from paragraph 3 There is & sub-para
(a) winch I will quote

“Development of languages (a) Re
gronal languaget The energetic deve
lopment of Indian languages and litera-
ture 15 a sine qua non for educational
and cultural development Unj.ss thrs
18 done the creative energies of  the
people will not be relemsed standards
of education will not improve, know
ledge will not spread to the people and
the gulf between the intelligentsia and
the masses will reman if not widen
further The remonal languages are 4l
ready mn use as media of education at
thc primary and sccondary stages Ur
gent <teps should mow be  taken to
adopt them as media of education at
the unmiversity stige ™

This v exactly Government of Indias
poliy [his 1 the nationil forum  of
Parhamont where we can discuss all these
wsucs  We are discussing, national prob
lems Manv hon Members have made oul
a case that the situation 1 As am should
be treated from a natonil approach
That 1s the point which was made Sir,
I entirely agree with that and therefore
1 bave brought up this aspect of the Na-
tional Policy on Education But what we
find 1 that they bring n the provisions
of the various Artiles of the Constitu
tion governing the might of the linguistic
minoriies m the primary and secondary
stages of cducation m order to mix up
with the medmum of education adopted
m the umiversities of Gauhat; and Dibru
garh, This 11 something which is not
germane to the 1ssue

1 appecl % the hon Members of
Howse and the people outude, pertrou
m my State We have got so many

$ig

?
{
F-Fg%é
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seech my friend, let me bave my say
within the Limed tumé that I have

"he Hon Speaker, during the pre.
lunch period, had  counselled us not to
rouse passions which were already wery
bigh Shri Indrant Gupta appealed to
us yesterday 1o make a categorical state
ment on the floor of the House denounc
ing or condomning wviolence, mm a full-
throated vowe We condemn  winlence
Mv hon fuend Shri Dinesh Chandra Go
swami vesterday and Shrt Tarun Gogor
have alw» condemned it this mormng |
go a step furthur to share thn information
with the Hou.« that as early as the 25th
October  wiglt ot our Members from
Assam  who happened 10 be 1n Delln
1ssued o statement to the press  + hach
appeartl alvo in the national press here
and alvo mn  Assam and Bengal and
which 1t v rudevant to quote The state
ment read thuos

We mo't  uncguivowally  condemn
all Acts of v oitnce and  lawlessness
commited by  mvbody 1n any part ol
Assam Violunce and democracy  can
not go together and no problem can
he solved by wiolcnt muthods®

I need not go further The Chict “Minis
ter himsedl his condemned it in Tus state
menits The tun poliical partivs that exist
m my Staw have ilo  uneguivocally
condumned the violen Varnous  avso
ciations and oth'r orgamsations aré  aiso
vondemnmg it So w. are puned wnen
we are counselled hke thm, ignor
ing all that has happenmed  exaggerating
things that may not have happened, over
looking the fact that we are ourselves
concerned and overlooking the fact that
the State Government are taking all the
sleps that are possible Instead of ap-
preciating that, and mstead of helping
the situation which 15 still under tigh
tension, the type of speeches that have
been made here s really very unfortunate
m the hght of all this  That was why
1 began my speech with an appeal, Yon
saw it yesterday and also today. The
other day, when my hon ‘friend  Shri
Priva Bivjan Des Muti spoke, on  the
calling-sttention-notice pertmnmng to  the
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same subjpcs, he paid tributes to the youth
and particulacly the studeats of my State
who exercised the utmest restraint despute
provocations. As 1 bave smd upequivo
cally, and in terms of what Shn Indrapt
Gupta—He 1 not  bere, stll, for his
beoefit I would say this with ell the loud
ness that | am capable of—I am cum
demming wolence anywhere, and 1 com
deman it 1 my State What I am pleaa
ing for s only this Let them also come
forward and join bands with us, The ap
peal 18 to all It applies both ways

There 18 a saymg that it requires two
1o quarrel One cannot go on gquarrelling
along  Therefore, there should be two
Why should this issue of the medium be
ullowed to go to that extent as to creale
a holocaust, and musery to g0 many Inno
ceot people” I am mourning it, not the
deaths of members of one community o
the other only  The other day while par
ticapating in the discussion in the miseries
cdused by national calammties I expressed
my agomy, today I express my decp an
guish at the calamiy that has beset the
various people in my Stdte as 4 result of
man made calamities | understand the
hmutation of time that I have, bup sull }
would crave your indulgence to correct a
factual information that my hon friend
Shri B K Daschowdhury sought to place
hefore the House Provincialisstion m
our State as vou know meam the tak
mg aover of an institution by Government
to be run with Government funds There
forc. at the time of taking over certan
rules have to be conformed to Many high
schools and other institutions are started
and run by private people, for them
there 15 a system of deficit grants, whicn
means that whatever deficit s there is
paid by Government, there, this question
of provincialisation does not arse It s
this type of distortion of facts and coupl
ed with the excitement and  passijon
which goes with 1t, which 11 responsible
for the provocation thet comes from the
other side

Therefore, 1 appeal to my friends from
Bengal, more particularly to my friends
from Cachar, not to create that kind of
tenmon which we want to avoid
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way Agam thar was sought io be dis-
torted How unfortunate it 17 Because
we Eifipen 5 Blong to & parhcuiar com-
munity, because we happen to be situated
in a particular part of the country, should
we be treated so unkindly as 15 sought to
be done? 1 mm quste sure that the great
men of Bengal who have been ths think-
ers of our country will never countesance
the kind of mwnuation, incitement and
accusation that 15 sought to be made
agamnst the people of Asam as a whole
1 repudiate 1t

Agamn 1 make an appeal to them amd
thope they will understand the problem
and help us and the Governments both
Central and State to restore mormalcy
and to find a soluton which will bring
peace so that thiy backward region may
develop economically and socially

oY fiex TRz @ (wi=ama)
Tqreqd wFERT, WiAr & W ¥ I
TS va qw A var & AE areE
g fresNaars, iaw R AT
B T W& g W g7 TR TR
3 s01fs XA fAarz o 919 os  Qar
afrzr g faa® NFF T K wqreaw
Fuft § 37 w1 gf7zra9 a9 § ITHY
aepfa oot § 57 99w & fare
T OF ARAT & faor &, a9 qrAr %
fer A rar grar wrfadt § 0 w@
WA ¥ ATq 7% AT AT aeAT ¥
i faanr foran Mrfawszer argarfody
qe® AT TR X ¥ He A wr fafraferr
aretifdiy o fogtz & s qwt &
g A1 WITT AR wEET § | ogAN
ory WAt et fis o BT arorfag)
R t? g
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AR warR W a2 G § 3 w
3T BW § 1 wa&¥ weax fafafes
aenffe & fag w1 AmanE

wrEEqET ¥ AT 3T IT ¥ §9
wmare § 1| wifefrae AWy & F
oF warfaRr Iz Wi ag A=y gw
Atar wifewd 34381 wiesT 343

w71 & F% The official language of the
Umnion shall be Hindi 1n Devanagar: script

SHRI B V NAIK On a pomnt of order
Now that the time for this discussion 18
coming to a close I would hke you to
tell us one thing The entire debate has
literally becomme an Assam Bengal debate
whereas actually this 15 a debate in res
pect of linguistic minorities About 75 80
per cent has not been represented

MR DFPUTY SPEAKER
to the pomnt straight

You come

SHRI B V NAIK There should have
been a separate allocation of time for
the purpose of the Assam Bengal debate
Is 1t not fair that there should be an
Hentension of time at least to let the view
points of the other areas to be re
presented?

MR DEPUTY SPEAKER Why can't
you put that in one sentence? You are an
intelligent man 1 understand what you
want | think what the House feels will
be conveyed to the Speaker These things
1 hope will be taken into conmderation
Beyond that, I cannot say anything just
now

SHRI B V Nak The other day 1t was
said that certain documents are not con
fidential 'We have also secen the list All
of us have presented our nmames for that
purppse  (Inrerruption)

MR DEPUTY SPEAKER, Order,
piease  What s that docoment? About
the extension or aliocation of tmg ..
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SHRI B V NAIK Since I quote that
Ist in which all our names are included,
I do not thunk i1t would be an improper
guotation We would request you once
agam to really conveit this and appro-
priate the time that would have been

given for the purpose of the Assam-

Bengal debate av an additional tume for
thus

MR DEPUTY SPEAKER All  this
will be kept in mind and will be con
veyed to the Speaker for his considera
tion

ot firew feg T 37 & A
aifewsr 344 SWAT AEIT FAT
f mw Foftee gon el & fan o
7z Fftoa gF FAE A fege Fom
st ST qifarke § 30 F=TA AN
AT 1 9§ ¥R FAWA F FAR
T7 YT FeH vregafa 1 aaAtr AT
Wt 1 S JwArds FrEEgew A
fafafees wregaifeda w1 faa 77 @
Fysfarsfing® fgagd) 338
uenye wW@aifecac g fis isam®
weqT T 3T F1 LAY fgedb 2y
oY 344 wifewar F w2 A FF AN
¢ fF FredtequR & A A ¥ oy aw
Az s s FAAT | A FAA
wuAY feard Far fr wer oF fgsft #r
sriw gf & ot wusft F A W
wer a% Wggws fegram ) e
¥ wy, WK Iad arg fox gad o
el § fir zm 2 F I ganr wHNw
TAIT AY g AT WA aw Fead {e
fie wy o fgrdt B TrsgwTeT AW &
aowTt Fragra g€ § 1 T 9 o
oy ooty of @ IF § WK wEEE
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#t a1 & Fir oy fefrafees sremifcdle
& wfawe 8 qrd g oo §
w=x femrw gy WY §, sreiegnm &
T % Ao 9 Tar A @ fE
w1 3% frar 9| wdwA 7, W@ e
FHA A fa=re fam ok wgefa ¥
w7 TrgieT fu, 4% €W gIIH ¥
AT WY | §T9 & 9T qg 99 §©
& wrar | o fafafes seafdw
wfarry #t frid § oy wredlegwn
¥ Fga =g 71 v s gAY
Ffer M wiwm et & warfeos
& witawar frdord, sasr frod

qI A% FIE & awA g wg |
14.58 hrs.

(SHRI K N TIWARY 1 the Chair)

# gwafa agea, ag w1 qMERAT
g fF ogr g7 W a1 I A
e g afaw fagmm g, 7@ &
s At 7g & 5 g7 wgr Fafafer
AATIET 1 FEvwa €, gy Farfe)
1 TR 7 {997 919 ) g7 Fofd
T S rete feat straay A S Ave fafeen
1A ¢ og foad &Y smaht AT W
AW F g Ay A gaw ¥ g af
odfty awe v ¢ fraEiiwm 4,
7 g wr Ay At yug ag g
s AW & §RT 0% wer agy &
wraT & sifer § fareme e g #
o wT A Y oweEfed o §,
firft qW & s A WY Aww Y
wrgefedt At gY wwly, oot frarlt ot
wreefedt Al Y ot 1 ey R §,
Tgw ¥ g FEgN WA § 5 for
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[ frem fag )
i & =g wY A gw axiw Ay &

wsd, Ia% fra &Y wreTraw g a% §,
Iq ezeq wraver Iy A6 1 § *hex few
ars sfew w9t a7y & wdt
AR ggraw W faquma ¥ nis
¥ w9 Y ¢ a0 anfoer & waw
s @Y OE )

MR CHAIRMAN Please resume your
seat

SHRI BIRENDER SINGH RAO 8w,
most of my time was taken up by others
I want some more Lime

MR CHAIRMAN Pleisc continue to
morrow

MOTION RE FOOD SITUATION
14 59 hrs

MR C HAIRMAN We are now tlaking
up the motion by Shn Fatehsinghrao
Gaeckwad and Dr Karm Singh, namely,—

That thus House do conude; the
food situntron m the country™

SHRI Fa ehunghrao Gackwad

SHRI 1 ATLH SINGHRAQO GAEKWAD
(Baioda) Mr Chairman | beg to mowve

That this House do consuder the
food situdation in the country”

This Government has indeed earned
the gratitude of thc entire nation for the
most efflcient maanner mm which 1t has
glorously bungled on the food front
Roughly about this fmme last year ita
spokesmen were thumping their backs
proudly announcing to the world that the
country had at last reached self-sufficiency
and there would be no need to further
rely on food imports
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ot wew fagrt awdst (-
ac)  waeefy gy, wre gt FF w2
g

wg waflg weew 3% gt A5
L

ot wew fogrd atwidt & qt
qrs a9 7 F—wrE 77 | FfaA
fufrery agr & 7 ford g Frfar
grzdY ¢ ¥¥a dfeae fafeer
vy oy 3?7 ww fwd oamw A
&ra™ A o pfay, gy gz 115 -
gy ¥ g7 oamm 17 fawrwA
Fz & =39 I4 9T ferwmq #T vor #
w1 §% fgfars g7 v

ardig ®@ aqv AagA w< gfe-
T-a (s vomprre) Farfa
I ¥ @ WIS P AT OWRAT
—a7 fagrys T e T & 1 a7
o fafrzT T 39 oAl 11 fvaas
17X, qgr AEfe o freord
"It 787 3518 97 wEAY ) W7 e
air A Efar @ § oAy ww wg
Wt T g e

=t wrw fogrdt st giow &
®A Ft mafhrar faeet wfed

wawfy wfwr W ww O
fhew o § ®\v oz wdvm WY 3
fr #ferz fafree & wdw ¥ B2
fafreet ar fecdY fafaezy agr @y ¢
& o fedz Y wwdt &, wor T qwar
]
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W wew fagr@t el : xg oy
Wi g, wrear@ary? gew &
q ¥ AT T 91 H17 § W AT Wy
wr § o fonk ange 5 Y # fad F & dfod,
98 18 wafa 713 | dfsq agader
wax §—& Fady gwz F7ar s
g

SHRI JYOIIRMOY BOSU (Diamond
Haibour): On a pownt of order. The mino-
rities business 15 a very important matter,
The Prime Mimster 1s not  here; Mr.
Mohsin 1 the Deputy Minister and bhe
hasy beeu deputed Now we are taking
up the food situntion which s gelling
ser ous and grave; we do not sce the Food
Mimster; his ladki ka shadhi 1» not taking
place; we see oaly Mr Shinde What is
happening? We can adjourn the House.

SHRI G. VISWANATHAN (Wandi-
wash): He should write to the Chair if
he wants to be absent.

MR. CHAIRMAN That is true What
Mr Vajpayec and Mr. Jyourmoy Bosu
had said has gone on 1ecord. But this
has been the convention that in the
absence of a Minster the  Minister of
State or the Deputy Ministur represents
tum here. ... (Interruptions) There may
be wome reason, we do not hnow He
may not be heeping good health.

SHRI FATESTINGHRAO GAEKWAD:
T was saying that Government pronounce-
ments were reccived with greal joy by
the people but little did they koow that
in less than a year later they would be
shedding tears, not of joy but of woe.

Prices have rockeied skyhigh and are
still rising. Despite securing a massive
mandate in the last two elections. this
Government now seems to be dlmost
groping in the dark and in the process
has created a total muddle of the food
sitvation, The well-known cabinet policy
is alill bedag followed. On  November
T4th, the Minister of Agriculture informs
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Parliament “Thé overall position is better
than aaticipated™. Amother spokesmun of
the Gowverament counld have let fow days
pass, but oo, & few hours later no less
a person then the hon. Finance Minister
gives the country a dismal picture of the
food situation and forecasts a gloomy pic-
ture, warming the Nation that "We arc
facing a much deeper crisis”. 13 days
later, the Minister for Agricalture cate-
gorically denmies any intention on the part
of Government to import rice and dec-
lares that the situation is “satisfactory”
forgetting that only a day or two before,
he himself had informed this august House
that “we are likely to make some maigi-
nal imports from abroad, but this will be
purcly on a commercial basis”.

What is the defintion of marginal? All
this T think proves that this is the most
confused confusion ever created by this
Government. The days of attempting to
fool all people for all ime have gone.

It is high time that the Nation be
taken into complete confidence and a
crystal clear picture of the food situation
be presenied to the country. Let the
practicc of taking hasty policy decisions
and making grandiose pronouncements
thercon be curiailed.

We are tired of hearing excuses and
reasons for failure After four good
mon~pons we should have known that a
bad ome was duc T think we also konow
that despite widespread rains we had two
days ago, the rabi crop is poing to fall
short of expectations We do not want to
hear the excuse that we helped Bangla-
desh in their food problem. The country
knows about it. TIn short, therefore, there
is no excuse for this utter failure and
magnificent muddle that this Government
has got into on the food front.

The good monsoons in the preceding
years followed by jubilant but premature
statements have diready resultad in creat-
ing a sense of complacency. The failure
of the monsoon this year, I think, shonld
not be looked upon as a calamity, for It
a proper lesson is to be learmed, it could
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turn out to be & biessing in dispuise A
fact which we must never Joee sight of
is that our ecomomy is still greatly depen-
dent on the monsoon and until and unless
this dependence' is at lemst partly re-
moved, the situation that we are facing
today may have to be faced by us periodi-
cally and may be for many years or cen-
turies to come. What need to be done
therefore is to immediately undertake some
flood control measures in some parts of
the country and to increase the land
under mrrigation. The fourth plan envisag-
ed an increase of 4.77 million hectares m
irngation potential and 3.89 hectares n
utilisation, raising the total to 23.3 hec-
tanes and 20.7 hectares respectively,

This achievement, I am afraid, is likely
to fall short of the target, I have always
voiced my concern against the policy of
importing foodgrains, definitely mever with
sirings attached and never even without
strings. This has been the prime reason
for the complacency prevailing in the
country. A shortfall in food production
has never been taken seriously either
by the government or the people, for we
always knew that the shorifall would be
met by imports.

267

The import figures and the prices pad
for them since 1950 make both intercst-
ing and heart-breaking reading. The
aversge annual figure for food import dur-
ing the First Plan amounted to Rs, 120
crores and during the Second Plan the
figure rose to Rs. 160 crores, The Third
Plan average was Rs, 216 crores In the
first 15 years of the Plan the total would
be of the order of Rs. 2,450 crores. In
1966-67 the valve of foodgrains impoited
amounted to Rs. 377 crores, which in-
creased to Rs. 518 crores in  1967-68,
perhaps the highest import since 1950,
The quantum of food imports in the
First Plan was 3.1 million tonnes of
cereals, The figure for the Second Plan
moved to 3.4 million tonnes. During
the Third Plan the average annual food-
grains import showed a further increase
to 5.12 million tonnes. In 1966-67 the
total quantum of foodgrains imports
stood at the record figure of 10.4 million
lonnes -
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As carlier stated, lofty prosouncements
were made last year to the ecffect thal
we had now sachieved self-sufficiency and
that, therefore, henceforth there would
now seems certain that at least
wheat will have to be imported.
is it going
The Russians have bought American
wheat und we reliably learn that  they
have booked orders for the next two
years. So far as China s concerned, 1t
has bought from  Austrahia and other
countries. So, it seems that if have to buy
what the Minster says as marginal quan-
tities of wheat, we will have probably to
turn to Canada, and that too only if a
quick decision 18 taken., We know how
red-tapssm 15 working in the country. 1
would, theiefore, say that if they want to
import thus so-called marginal quantity
of wheat, they have to take a quick de-
cision, Perhaps, a decision taken even
now may be too late, even though stocks
of wheat may be available in Canada,
because the prices for us will be much
too steep., But if we want to have wheat,
we have to pay that price. Taking all
factors into account, it must be accepted
that the situation is indeed alarming.

I will now turn to the sharp rise in
prices of essential commodities. Upto
196263 the rise in wholesale prices was
minor but then it rose sharply during the
subsequent years. The consumer price in-
dex, which was accepted as 100 in 1949,
advanced to 124 in 1960-61, to 169 in
1965-66, to 213 in 1967-68 and in July of
this year it stood at 244. This menace of
inflationary spiral has caused widespread
frustration and resentment among the
common people, While it is  admitted
that there is no escape from inflationary
trends to some extent in a developing
cconomy, I must say that this Govern-
ment has failed to hold the price line
of essential commodities.

Groundout oil which was  available
around Rs. 5.30 per Kg. has risen to Rs, 7
per Kg. within the last fortnight. The
price of sugar has risen to Rs. 4 per Kg.
an increase of about 100 per cent in the
last six months. The same is the case
with prices of rice, bajra, etc. etc,



Food Situation
(Motn.)

269

1 would now like to turn to the State
of Gujarat which I represent in this august
House, as I can then speak on an autho-
ritative basis and where the situation 18
particularly grim. The total reported
arca of Guijarast for land utilisation pur-
poses is 18553 lakh hectares of which
less than 97.46 lakh hectares is cultivated
The cultivable aregq measures 123 78 lakh
hectares, ie, about two-thirds of the
reporied area; of this, at present, only
about 18.70 lakbh hectares of land |as
irrigation facilities, that is, only 11.43
per cent of the cultivable land is pro
vided with dependable irrigation facilities.

Gujarat, as you know, is ome of the
most heavily deficit States with an annual
deficit of about 1.64 million tonoes valu-
ed at Rs. 100 crores. Agriculture 15 the
back-bone of Guparat's economy, a3
necarly 70 per cent of its population de-
pends on agriculture, which n turn has,
under the circumstances, to depend on
monsoon, This forces me to make a point-
ed reference to the Nurmada Project. It
is a matter of deep regret that this prob-
lem has ybt to be solved, The precious
waters of this nationul river have for
decades been flowing into the Arabian
Sea while the poor farmer has been left
with no alternative but to say his an-
nual prayer to the Rain Gods. This is,
indeed, a tragedy too deep for words. We
gather that the hon. Prime Minister is
at last likely to give her award before
the end of the year, I hope, this is tiue.

Finally, before I end, I woukd  very
humbly demend categorical answers from
the Minister concerned to the following
specific questions,

1. Hag Government once and for all
taken a policy decision mever to import
foodgrains under the PL 480 concessional
programme or any like arrangements?

2. What is the total shorfage in food-
grains that the Nation is facing today?
And where does the buffersiock  stand
today? .

3. I Goveroment committeq to imple-
ment the AICC resolution “passed  al
Gandhinagar for taking over the whole-
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sale trade in wheat and' rice, and, if so,
by what time? What are the difficulties
standing in the way of Government for
giving this immediate effect?

Is it a fact that the Food Secretary, as
reported in the papers, was in the United
States. in fact, in Washington, last week?
What was he doing there? Was the trip
official or private? If it was official, one
can understand what he was doing, and
at least we should be told about it, But
if the visit was private, what was he
doing there when the nation is facing this
calamity?

I am sorry if T have given an impres-
sion of being a bit harsh on Government
But my sole objective in tabling  this
motion was to draw Governments alten-
tion to the grim situation prevailing in
the country and to request Government
to be frank and forthright with Parla-
ment and with the people.

wnaf wftew ; waw 7@ § e
I 6 o qwaT AW F Pofrez w1 <@
2 %@ 7% grem ) Gewd s M B
T F g qga § 1 ¥§ AR feaz
& 99w 4% § fr weide &1 foerd
gar W | gafad faawr ogw fom
faq ordf & fd wEw § W IR
% & W I AN BT FOEGE
q AT FW WF qFAT |

ot dtg A : (Mww) :oag FA
g agpar & 7

e nftew . wgr o fafaees
qEa w1 qATT ¢, A AW A
TR W AT AT EY 6 & I® e
¥ &t s grow Y o dvod g
g
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Q¥ W gEER  TANY §F W
LUK

wngfs wEZT W7 FTC § T
fomg ot grer & | oW qw ¥ @y
3 YW BT . T9T | WIGH TET ANARY
F AST WA AN (Jaterruption)

The President of Bangladesh 1 com
ing to the Central Hall So, the House
has to be adjurned just at 600 PM
The Mirister will tahe at least half an
hour The Mover will also have to reply
So if the hon mecmbers keep themselves
to the time allotted to then  respective
paitics then something can be done There
are many names in these lists, given b,
the Oppostion as well as by the Cone
ress If I do not call the Mimster at
515 pm, then 1t will not be posaible to
get the reply from the Government If
you think that without gettng  ‘any
reply the debate should go on I haw
no objection but the purpose of  the
Mover will not be served That 18 the
prol lem before ns

AN HON MLMBER Munister can
reply tomorrow
MR CHAIRMAN 1 cannot comml

myself for this It 15 not the convention
that he sheuld be askeg to gve  the
reply tomorrow That will not be done

Motion moved*

“That this House do coosider the
food situation mn the country™

Before I call the next hon Member to
speak, I would lkke to mention  that
there 38 4 substitute Motion m the name
of two members, Dr Laxmunaram Pan-
deya and Shn R V Bade

Is Dr Laxminarein PFandeya moving
his Sabstritute Motion?
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DR. LAXMINARAIN PANDEYA
(Mundsaur) Yes, Sir.

T beg to move

That for the ongmal mohen. the
fgllowmg b substitated, namely:—

“This House, having conmdered the
food wtution 1 the country, notes
with regret that the prices of food-
stuffs have soated sky-high and the
purchasing power of the people  has
been constuntly decliming and the Gov-
ernmeni have utterly failed to check thn
tendency ” (1)

DR KARNI SINGH (Bikancr) jose

MR CHAIRMAN 1 hawe to call a
munba from this side and then 1T will
call you

Mr P Vinkatasubb uah

SHRI | VENKATASUBBAIAH
(Nindval) M1 Chairman Sir the hon
Mumber  while moving his Motion  on
the food situation tried 1o create  an
impression in this House that the food
sitwation was demil m the country, he
pomnted a dismal prcture In that he has
laboured hird to apporfion the blame to
the Government for all the things thal
have happened win this country Having
an objective aml dispassionate view we
hive to see whether the present situation,
the situation as it obtains today, 1s due
to the faulty policies pursued by the
Government or whether 1t 1s due to cer
tan unforeseen circumstances on which
Government or anyody have no coatrol

Shry Fatesinghy 0 Gaehwad has given
figures to show thal year after year, our
mport till has been nwng But he dud
not care 0 mention the increase m popu-
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to minor irrigation and also n regard to
some of our electricity projects that
have done very much for the incremse o
food production

Another important factor about the
green revolution My friends make a fun
of 1t, but, perhaps they do not have the
field experience or the experience that
15 obtaining in the rural areas With each
year new strains have been introduced
They have been taken up very enthusi
astically by our farmers and the increase
m the production of paddy as well as
wheat has been  phenomenal in  this
country The green revolution, of course
we may say, has benefited only a parti
cular section of the agriullurists, espe
cially, the people who had the bencfit of
urigation They pught have benchted 1
agree that here 18 some force in this
argument But that docs not mean that
the production has not gone up mn thi
country, In the maiter of food produc
uon Pumab Haryana and some of the
States have witnessed a phenomenal m-
crease  But, to offset this food produc
non, we had certain calamities For ins-
tance, this year. the entire Andhra Pra
desh and the neighhourng States of Maha
rashira and Mysore have been expeienc-
Ing an unprecedented drought unhecard of
in the annals of history Only a century
back we had such a terrble calamily o
those parts and after that no such cale
mity took place in these three or four
States,

These States expecnally, Andhra Pra-
desh, Maharashtra, and Mysme  have
been moneers 1m food production, cspec
cally m paddy and also n the coarse
grans Iike Jowar For instance, Muha
rashtra and the dry Districts of Rayala-
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compelled to out down elpeincity which
has adversely affected the food produc-
ton programme as well as the industrial
growth in this country.

But, one thung I will accept with re-
gard 10 the lop-mded development of the
areas For instance, the green revolution
has helped the areas that have been
benefited by wngatton but, lttle has
been done so far about arcas that are
subjected to adverse seasonal condilions
S0 a progiammi has  bexn  vigw ouny
tuken up with regard to  dry-farming
areas 1n this country But even these
dry farming programmes have to be tak
en Up m a verv systematic manner 1ln-
less that 15 done, our food production
progiammes s0 far &s coarse wmeiny are
concerned and also  commercial  cops
such as groundnut and o1l sceds will be
affected  This alw has to be borne 1n
mind and moie¢ emphas » has fo be given
especially to the minmur nrigstion  pro
giammes  Unlortunately, all these years,
m these three or four Plans, we lave
been laying more emphasis on  br ger
irrigatton projects which have got a long
gestation period as a result of which o
will not be posuble to get the results
ymmediately whereas there arc o large
number of tanks which have been hept
oul of use and which are not m opers-
tiou Jhey have to be rcparred and put
inio action These programmes ate also
labows oriented  Many people got engag
ed 1n these works  So, these munor irtiga-
tion programmes must be taken np ey
systematially  With regard to  projects
which are now 1n the droughtaffected
arcas, the Planming Commussion, T am
told, has taken a deciion that such of
those irrigation programmes that are in
the drought-affected areas, must be giv-
en priority and they must be completed
soon If that s pursued wvigorously we
will be able to get over some of these
difficulties

Sir, with regard to the Hydro-clecine
programmmes, the same emphasis should
be laid about uaplemsentation of all these
programmes in the deought-affected arsas.
Is my censtituoney, im Rayalsssema the
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Srisallam Hydro-Electric Project has been
‘started some 'years back for execution
but it is lagging behind and the estimates
are going higher and higher day by day.
From Rs. 35 crores, this has gone up to
Rs, 75 crores. Before it is completed,
I do not know how much it will come
to and what additional amounts would be
required So, attempts should be made
to complete this project in right earnest.
This is my submission

Then, Sir, T wish to pomt out that
we have to make a 1adical change in
our distribution system. 'There is an
anomaly in the situation; we cannot get
sugar in the fair price shop or at the
retail or ration shops. But it is avail-
able m plenty in the black-market.
This shows that there is something radi-
cally wrong in our distribution system.

I wish to submit that the wholesale
trade in food-grains should be tuhen over
by the Government as soon as possible.

Sir,, unless this is done, the anti-social
elements will take advantage The black-
marketeers and others will teke advan-
tage of the present situation in the coun-
try. So, this aspect of the problem
should be kept in mind.

The distribution system in the States
1s not properly done. I want Mr, Shinde
to use his good offices with the State
Governments in order to sec that the dis-
tribution system is put on a proper foot-
ing. This is very necessary Fvery day
we hear about the increase of the fair-
price shops. But still the foodgrains do
not reach the consumers. The dealers
do not take them to the villages but they
dispose them of in blackmarket and so
an artificial scarcity is created. There-
fore, this factor must be kept in mind.
There is po point in quoting statistics
saying that so many fair price shops have
been opened. That will not satisfy the
people. That will oaly go to satisfy the
vested intcrests, Those who get the
dealers’ licence' dxploit the situation. This
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should not happen. We must take pro-

per steps in this regard.

About importing foodgrains we should
not be hesitant for apologetic. Even ad-
vanced and progressive countries ke
Russia and China are going and buying
foodgrains on a large scale from other
countries. So, why should we be chary
about that? The Minister has rightly
suid that we will purchase foodgrains at
commercial rate. He said, we are not
going with a baggiog bowl, we have got
to be very rational in our approach. I
am glad the hon, Minister has made a
statement that if necessary we will cer-
tammly go in for importing foodgrains.
That has given a lot of confidence among
our people.

Lastly, 1 would Like to say that our far-
mers have taken up the agricultural pro-
grammes with all seriousness. They must
not be disappointed. They should not
get frustrated on account of lack of sup-
ply of fertilisere and other agricultural
mputs. The position regarding supply
of fertilisers is very deplorable Prices
are exorbitant in the black-market. Even
urea or sulphate are not available
They are not able to get them at fair
prices. Government are not able to sup-
ply them in time. The farmers have to
remain at the mercy of unscrupulous
dealers. I would like to know as to
what concrete steps have been taken to
cieate a proper infra-structure to help
the farmer to produce more foodgrains.

I am not one who would say that
there is terrible shortage of foodgrains
m the country. Our farmers are able to
produce more. The attitude of onr far-
mers has changed radically nowadays. He
in prepared o take up any new strain
that comes in the market. He is taking
up new varicties of LR, 1990. By tbat
he is ablc to producc 60 bags per acre.
He is prepared to go in for new varleties
and produce more food for the country.
Supply of fertilisers, supply of Inseptici-
des, supply of water—these f%re the
three important things which are needed
by the farmers, What happens is that
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the farmers in the rural areas, even if
they’ produce more, are not able to mar-
kot their products, are not able to sell
their products, in time; they are at a dis-
advantage compared to the farmets who
are roundabout the cities. This is the
present position, I would beg to submit
that these imbalances should be correct-
ed. Remedial measures should be taken
If all these measures are taken | am sure
we will soon achieve self-reliance in
foodgrains. Thank you.

MR. CHAIRMAN: Shri B V, Naik
has written to me about his substitute
motion There are three grounds on
which that has not been allowed. Firstly,
the motion has not beea given in time .

SHRI B V NAIK (Kanara) T gave
it before time, I gave it before 10.30
a.m.

MR. CHAIRMAN: Secondly, it is nnt
in proper form. Thirdly, it hay not
been on the form on which it should
have been given So, T do not allow this.

SHRI B. V. NAIK: As regards the
first point, 1 would hke to submit that
it was given before 10.30 hours, and I
think that it was i time

MR. CHAIRMAN- Without going
into any further discussion, may [ read
out to him rule 345 which reads thus;

“Notice of an amendment to a mo-
tion shall be given one day he-
fore the day on which the mo-
tion is to be conwidercd, unless
the Speaker allows i{he amend-
ment to be moved without such
notice.”?

AN HON. MEMBER: So, you
allow it.

may

MR CHAIRMAN: No, I am not

allowing it, becawse there are three
jacunae.

SHRI S. P. BHATTACHARYYA
(Uluberin): During the last ‘session. the

hoo. Minister Bhri Anvambeb P. Shiade
i $
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gave mlh l:ope that thers was sufficient
ood in the country and there was no
meed to worrr swbout famine and other
things and that sufficieat food will be sent
to the villages and there would be mno
difficulty about rice. But during this ses-
sion, Shri Yeshwantrao Chavan has said
that there is a calamity before m ]
do not know who is respensible-for hav-
ing created this confusion. I think that
it 18 Government which has been icspon-
sible for this.

-

As the situation stands in our country
today, the comsumer has to pay 13 per
cent more now for cereals, 60 per cent
more for pulses, and 40 per cent more
for eggs and hundred per cent more for
sugar, and this is over and abovc the
8 per cent pricc rise as compaicd with
the last official figure. In Tripura, the
price of rice varies from Rs 2.50 to Rs
3 per k.g. Due to drought, theic has
been no rainthere. ..

MR CHAIRMAN: We had discussed
all these facts when we were discussing
the price, situation, and, therefore, there
is no need to repeat it. The hon Mem-
ber may make new points now.

SHRI § P. BHATTACHARYYA et
me come to the point now, B0 per cent
of the crop has faled and there arc no
pioper~yfoodgrain supply  arrangements
1,25.000 fair price shops are there, but
these are mostly in the urban and sub-
urban areas. As regards willages only
one out of 10 villages hag got a fair price
shop, and the other 9 vilages have no
fair pricc shops. You can understand,
therefore, that the villagens have to de-
pend on blackmarket prices. Our Gov-
ernment have been so very generous ihat
while giving increase of wages on account
of incresse in index of prices, they do
not take into account the outside prices
but oaly the prices in the fair price
shops The result is thst the workes
and the villagers are compelled to pay
high prices. That does not come within
the purview of the index calculations
These people are kept tuuhy in the derk
and in dfficulty. -
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would be miade #0 werease the kharif pro-
duction as wmich as possble. But ¥ come
from West Bengal, and 1 went to Midna-
pur, and I found that there was no
arfangement to tessrve the river water
for produang more of the IR-8 crop
No amenrties have been given The peas-
ants are cager to produce more, but 1if
you go and ask them you will find that
nothing has been dome m (s regard,
and the lands are remamung dry, and even
the sweet water from the 1ivers, which
could be reserved so that more produc
tion ¢an be had, 1s not being reserved

I ask you to tike this matter serously
You are m a responsible poution You
are 1n a position to do something to
solve the problem and save the situation
I went to Midnapwmt 1in Khajuria thana
The big landlords are cutling half nipe
paddy grams simply to chastise the til
lers and bnng them under their control
The police are helping those hig land
owners Thss fs not the wituation in one
distiict only m most districts, this s
the situation

Then you must stop all evictions of
tillers from the soil immediately Ins-
tructions should be given to all State Gov
ernments n this regard

Then rngation facihtzes  <hould  be
mcreased  Thete should be reseive watler
canals for the next scason and for the
present seasopn also  Arrangements should
be made to increase the crop to the maxi
mum extent

Then radical land reforms should be
effected You have already rcpected 1t
But without that, the problem cannot be
solved Because of these and other things,
you have not béen able to incresse pro-
duction and you have to beg before other
countries for foodgraims,

Then whokdmle trade should be twken
over by Govermineht. You should buy
direotly from iMe produgers, not through
mtermediarres Now yon sre hétping tie
profiters in the name of State trading

This should stop immediately Fake the
full responsitahity of buymg Irose the
producers and then distnbutimg it to the
people.

Then as regards raton and fair price
shops in the villages, you must know that
the peopie have no buymg oapacity
There should be irrigatton arramgements,
canal cutting arrangements, embankments
arrangements for more production Thus

there will be work for the rural poor
and with the wages thus got they could

buy foodgrains Otherwise, there will
be starvation You have pagged the
press It will not report any news about

starvation let the people die of starva
tion ,nothing wil be said about it m the
papers  Please do not rest sausfied thet
with that thungs are all nght  The “itua
tion s pelting very scrious 1 ask you
lo tahe ot very setiously  What s 1c
quired at the present time 18 mwimum
production and maximum  procurement
Then of 1t 1 still rcquired, you can buy
from other countries But do not place
much reliance on it Iry lo produce as
much as possible withim the country
Then the problem can be partly solved,
il you arc really serous and sincere ab
out 1t

SHRT P R SHENOY (Udipt) There
s no doubt that the food wtuation n
the country 15 very bad due to failure of
monsoon  But it 13 very heartening to
know that Government are taking steps
to meet t A crash programme has been
undertaken to rase 14 mullion tonnes of
foodgrains during the rabi season The
Government has also proposed (o m
crease the number of fair price shops
and strengthen the pubhc distribution
system It has also proposed to take
over the wholesale trade i foodgruns
The Government has also declared that

it will not heamtate {0 import foodgrains
if necessary

B
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the preblcm scrwisly There are ullege-
wom of mismanagement in the Food Cor-
poration of indea, and ditese allegations
are aleeady dmcussed on the floor of the
House The Fertlissr Corporatwn of
India » also not very serrows m solving
this food cnisis It 1s not taxiag interest
m mowing the fertiisers from the facto-
ries mm the north to the farms m the
south The price of fertilsers 15 also not
uniform at the farm level It s umform
only at the factory level The Fertih
ser corporation of India 8 also collect
mg 1llegally a premmum of Rs 200 per
tonne and over and abowe the control
price for the sile of ammonium sul
phate I request the hon Alnmtu to
take note of thiy and set thunes richt m
the Fertilner Corporatioa of India

Iht exinung tar prie. shops  form
mostly 4 part of the open market shops
T'he fan price shops at the co opeiative
level also are not working well lhe far
price shops should be eatrusted to cntha
siastic and enlerprivne youne men who
are now unumploved or under employed

Thete 1 power crisis m this countiny
and this powa cnsis v scusht 1o b
solved always by simtiongig  thermal
projects which of courw can ‘e comple
ted in a short period but these are sanc
tioned m prcference to hyd 1 propcts
The hydel projects are wompasatively very
cheap whether they  are compired to
thermal projects or to nuclesr projects
They arc always cheap ond 1re always
comnected with wngatwon projects I
therefore request the Government to pive
preference to hydel projects Thouzh the
gestation perfod of hydel projects 15 long,
their wtility 1s much, and therefore, prio-
rty shoulkd be given te hydel projects so
that if some hydel projects =an. under
taken in the fifth Plan, they mmy be
completed durmg the sixth Plan and may
be useful both to the mdustnshsis snd
the farmers

Sit, I cenclude
| OME HEN MEMEERS rose~-
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MR CHAIRMAN: M yok 36 not mund
I will gwe & chawce to Dr Karhi Singh,
only five fo seven mmmss Dr Kam
Singh

DR KARNI SINGH (Bikaner) Sn,
I most get at least 10 munutes as a8 co-
mover of the motion Othewne 1 will
not be able to develop my theme

Ibe nung prices and food shoriages
create u very dangerous combination and
they can create a very explostve siuat on
It would be the simplest thing for mu
to start hurnng abuses at the Food Minin
ter, but I do feel that the question «f
food shortages m the countiy cannot he
lopoked at n msolatron purcdy n relation
to tht bunghng of the Gov.rmment ut
must ilso be tahen into account with 1l
increase in population That 15 one of
the maor coniributing factors to the
food shortage in the country

S about 15 years ago whn M
Nehru was Prime Mimster he had mode
4 staterment n this House to say thi
indn would be s.){ sufficrent in food n 1
very short while ind that there wowd
be no need for food imports We Dive
ween amepite of all these assutance, «ven
this vear we will heve to make mugml
mmports St Jeremiy Reisman the Fin
mmce Member of the Vieeroys Executnd
Counuil had at one nme made a profound
obscrvation that Indwn budget vas a4
gamble mn rawns [t seems a tragedy thel
cven in this age of scrence and rechnoloay
wt have not been able to make a brcik
through 1n this direction Green 1evo
lution has to some extent succeede]l 1
think it has given Indian agriculture o
shot in the arm But let us not foreet
the fact howsoever successful the green
revolution may be, it must ope day reach
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[Dr. Karam- Singh]
Government_ iy in .the predicameat it isia
today. I always blame the. Goyernment
because they do not have the courage
or the guts to stand up on public plat-
forms and over and over again speakto
the public on the great menace to
underdeveloped  countries, namely popu-
lation explosion In 1891, Indias popu-
lation stood at 23.5 crores.
[ 9

MR. CHAIRMAN: Do not give too
many figures because you have limited
time

DR KARNI SINGH: Because I can-
not emphasise my case without them.
For the last 15 years I have been speak-
mg on this and the Government  would
not have been in this predicament today
had the population question been given
the highest priority. For too many of
us are for too sacred to speak on family
planning because we might lose that al-
mighty vote. Because of that we are los-
ing the future of Indias prosperity In
1891, as I  said, Indias population was
23.5 crores and in 1901 it went up by
50 lakhs. Today, in a ten-year period it
is going up by 12-13 crores. Between
1901 and 1911, Indias population  went
up by 145 crores and between 1911 and
1921, 1t actvally ment down mn 10 years
by about 19 lakhs because of world
war I's influence. In other words, in sixty
years between 1891 and 1951 the popu-
lation of India went up by a bare 1141
crores, but today in a period of just ten
years it is gowng up by about 13 crores
Ulnless these two Ministries, the Ministry
¢f Family Planning and the Ministry of
Food sit down together, I do not think
that evem God can solve India's food
r-roblem -

1 shall make this forecast. This year
is a bad year, Rajasthan, Gujarat and
Maharashtrs are facing famine; you are
short of food and you may have to make
marginal imports. But the day is not far
off when, if something definite is not done,
if & breakthreugh in medicine in ot
uinde o, control populstion  explovion
off whes, f samething definite is oot doge,
wg lo-faca feod) shorthgo: oven, when we

NOVEMBER 29, 1972 Food Situation (Motn.)

284

have bumper crops. One meed not have
to be & great wizard; it is a matter of
purc mathematics; it is & matter of sdd.
ing up two and two. I thimk it will re-
quire a litle bit of courage from our
politicians to be able to stand up, lke
Japan did.

Japan wag bombed twice by atom

bombs Yet they have today reached a
stage when they are equal with America.
Look at their economy and compare with
our economy; we arc both Asian coun-
tries What did Japan do? They put a
population control and curbed it, result-
ing in population trailing off at ten cro-
res Today Japan's economy is one of
the best in the world; surely Ind:a can
also achieve it. When we talh about mod-
ern technology and science, surely ways
and means can be found of combating
this problem. I think we have debated
food over and over again in this House.
The Chairman has stopped me from quo-
ting figures in detail. Statistics show that
per capita availability of foodgrains in
1965 was 471 gms per day and in 1970
it was only 445 gms; it has gone down
It almost reminds me how India since
, Independence has increased its cxpendi-
ture on education, doubled the number
of schools and teachers, but still the lite-
racy percentage i3 going down because
your base-people under 2]-—are increas-
mg You are facing the same problem
on the food front

The question of unecomomic holdings
in this country has to be examined very
carefully 39 per cent of operational
holdings are under one hectare each In
one hectare you cannot have intensive
cultivation unless you go in for collechive
farming. T do not think the Indias far-
mer is ready to accept it now. The ques-
tion of ceilings on agricultural lsnd
should also be examined in relation to
Grow More Food. 1 am not opposed to
ceilings, but if we go purely by theory,
we would not only be hit by the popula-
tion explosion butalso by the fragmeata-
tion of land, which may. lwsome mneme-
nomie in relation to increased food pro-
duction. So, Gowessat bay'to find'an
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optimum ceiling wherehy it will be avail-
able economic unit and more food can
he produced and if does not roach the
point of diminishing returns very  soon.

Modern methods of  agriculture which

are being shown on television in one o

o cities o India today have 10 reach
the masses  throughout the country.
Grow More Food is onc of the puara-

mount batties, that mankind nas to fight
for survivai. I say this today. Five
years from now it will become Tar more

important,  Your imported visvals media
should like T.V. should reach the villu-
ges. mot Delhi or  Bombay city ualone.

Government-owned  (ractors niList be
krpt in pools, so thut the poor peonle.
the 39 per cent who have less than one
bectare, can be given free service ol tipe-
tors. That would be the biggest form
of socialism. Large quantities of subsi-
dised seeds must be made available. Free
seeds must be given to those 39 per cent
who have less than one hectare.

-

When-

The speedy implementation of
tion projects is very important,

ever there is a famine we rse 0oin
this House and plead, lor God's sake.
speed up your river wvalley projects. irri-
galion projects. lift channels, cte..  be-

cause the maost positive definite wiy ol

wiving famine conditions is throueh irri-
gation.  Tal¢ Rajasthan Canul and  the

lifi channel.  During the last famine 3
vears ago, we raised iy here and Govern-
ment assurcd us that this woald be given
high priority. i
raady.  The it channel is held ap be
Cuuse somMe pely contracior i not pre-
pured to fultit his job.  Today the Go

the canals are g0l

ernment @5 in a4 position 10 give  these
mutteis high priority,  Food is the Fasic

necessity of the human beings und unless
we grow adeguute food. the
coing to face a very dark spectra.

country s

You send icams fo visit various parts
of the country where there famine
conditions.  One team-—Malchanda  team
2653 L.S—10,

are
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—which visited Rajasthan has  reporied

like this:

“The Malchanda team was reported
to be unhappy over the inordi-
nate delay on the part of the
State Goverament in submitting
a final detailed report to the
Cenire on the drought condi-
tions in the State. According
to  knowledgeable circles, the
State  Government  machinery
as so inept and lethargic that
it could not prepare ils report
on the drought conditions so

far.  Perhaps only two district
Collectors had submitted their
reports 1o the State  Govern-
ment.”
This I think is the greatest  bungling.
My appeal to the Government is. where-
ever famine conditions prevail, whether
it i Muharashtra,  Gujarat and Rujus-
than. Andhra or Bihar or any other

Stute, please give it the highest priority
and see that the colleciors and Chief
Ministers give their reports quickly o
that adequale aid can be given from the
Centre quickly.

Regarding the question of diggzing deep
tubewells and  clectrification in villages,
these wre matters thai require your im-
mediate  attention so that in future
vears we will be able to produce more
food for India’s ever incrcasing miilions

the
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wmar wren A% feem wga W

gmr g I ¥ Fuw @ ww dew
%7 TG ¥ g1 AW ¥ Do A
wifesr A wf & Frawr g feaer
N FAEFFIA 97 GwT qEar § /i
Iq ¥ AET WE(TER aEA KT [V
sy I ar ot wa TERr o

¥ um € mwa fadm sw
wte 5 PR mTT aga e wAe s8R
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IRT A SaTAr A o9qvET WATH
FEX w1 oY frof faar & a7 % &
AP faraltform 23 oo fiperrr Y avaey
Y waar ¥ | faeror aqaewy v gY 0
BRI AT 7 AT R T A QqrEATATHY
¥r 2 ( mrr TIC RTTALH ACH
51 Y ZhE a8 T AT 90T I #7
TAY favor o 7% AY fer fedft ot
ABTT AT weEsY dar T A 4 yiwwr
AEY ¥ 1 2FY avg 7 oArY w7 e
N A = ¥ 3 3T 7o
rgr ¥ fr &% nst wvRer 7 frf
Y #are 29 #Y } Faar fygem 77
@ iy ITAT AT faar -8 FeAvw
TF7 8 Fzar A ® 37 T
T FF AT AT TR AT T4 AT
qzz F74 %, FiAT F TfF TR
fYF 77 A W7 AT

gfors gavr ATAY ¢ ¥X IR W
I &7 AFA & AMA(® AT AEATARNY
ATEA 7T 77 W& F A7 7T q190 WO
gt ¢ vy A FATITH FATH T, WAL
g 2w A @A Ay qdrad ¥ 4w
Ao g it A fafert 2o ¥ 3 -
Hrad ga A apdr w7 fraera fww
firet etad ¥ g 0 H1 T FLIRA—
&ar 37T STt § o ’

MR CHAIRMAN:; Mr D. K. Panda,

fotvin % 7oy fere & For ¥ wri¥w R Your party has only aix minutes.

TR FT AATACH T A8 AW g p -k PANDA (basjanagary
garhy HiferdY ¥ aree Mr., Chairman, Sir, the food situation in

e ¥ e A lh;myilmwlﬂsﬂ. Dally we afe

wery ¥y s § getting reports about hoerible sarvation
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deaths, and Orissa is hat hardest. Re-
ports of starvation deaths fiom all over
the country, aumbcring about 11 to 12
States and specially from Oussa. hawe
beep pouring in. It 1 also well known
that the situation, as far as it looks Lo-
day, iy not completely vnder our contiol.
So; 1 would ke, first ot all, to ask the
hon. Food Minister whether he 5 pre-
pured lo admt the umveirsal truth uhout
the food sitnation or food condition.
Regarding the possibilities of improving
food situauon, even at the UN.O. lcvel
themy have been several discussions, and
the final conclusion is that, f countrjes
fail to provide satisfactory conditions for
lood production and dwinbution, it
usually the fault of the Government con-
cerned, Here the Central Government is
comceined about the  decrease n food
production. The situation has really be-
come horrible Who is responsible for
thist ‘The defective planning of the Agri-
culture Ministiy and lack of co-ordinted
angd integrated plunning  between Ranl-
ways, the Irrigation Mimnistiy and  the
Agriculture Ministry have been responsi-
ble for thi* horrible situation today which
is taking hundreds and thousands of

lives.

Now this truth hes to he admitted that
it is mot a natural deficicncy but it 1 a
human deficiency, it has becn created by
human forces. We could have overcome
this difficulty. but because of our de-
fective planning, we arc not able to over-
come 1it.

Keeping in view the ratc of growth
of onr population which is 2.50  per
cent, Iot vy examine as 1o what has been
the increase in food production h s

oniy 225 per cent. Therefore, how can _

we overcome this?

The simple point as every une  has
stated in this Housc—scveral times the
sume matter hat been discussed here—is
that we must lay much siress em  irri-
ghtion facilities hrecause the ineresss m
crop yisld mainly depends on {rrigatiom.
The 'statement which was liid on the
Table by our Agrictitate Migiater, Mr.

AGRAHAYANA 8, 1894 (SAAA)
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F A Ahmed, has mentioned that munor
irrgaiion  projects have been taken up.
Metely saymg that we huve taken wp
minol nigation projects will not  do
Suppose 1n a particular district onc o™
two projects have been taken up, wall
that mecl the requirements of the dis
tricts?  What is the actual potentiality of
the district for developing  minor irri-
pation projects, at the same time what 1s
the requirement, and to what extent we
can meet the target, on these things there
is absolutely no planning. That is why.
no concrete things are forthcominz, but
here and there Government in  their
statement only makes a mention  that
minor irrigation projects hive been taken
up. If, with this much, Government gets
satisfaction, then the same starvation
deaths will deflnitely continve
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I want to mention one thing in  this
respect. We have 323 mullion acres of
arable land. Qut of it only 19.9 por cent.

]
the cxtont of 50 per cent? That must be
very clear. So, irrigation has to be
much stress.

W

If the Government is sincere, they niww
come forwnrd to implement it. But tom.
has not been implemedied and that b
mdu:mdnﬂefmu.funmr-
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Thadly T would hhe to say 1+ word
sbout the distobuhom system  What 18
the public dwistribution  system? I will
only give some facts When we were dis
cussing thus in thiy very House, the sam
hon Mumster, Mr Shinde, ponted ou*
that We are ready to mect any iype of
conimgencies and we bhave cnough <o ks
we have got a buffer stoch  Now I
want to pul + simple queshon  Durn
{he month of September in Oussa after
the cycloac for 15 to 20 dys e we
ao supply of toodgrams  Absolu v noe
sapply  But thete was so much fant st
W4k But we found wiually therr scent
and mill owners have actually no stock
When we nquired from the Government
sources from the Seuretanes 1o the Gey
ernment of Omssa  they sud No no
That w a featurc That  the boastful
featurc  'What about this fantastic boast-
Tol featurc? Actually for (5 to 20
days thure weie no stocks and  people
could not get cven one vunce of grain
We can say what has happencd. The
real situation 15 that the FCT distribution
system has faled 1t is defechve and
we find 1 some States, hke Tamul Nudue
the Food Department handed over the
procurement system to 54 monopoly mer
chants by-passmmg the FCI but no achon

has been taken

We say that there 15 really a food short
age That positron has to be admitled
and methods have to be devised and we
must face the reil situation and the Gov-
crmment must take the people into con
fidence

Now, they <« there 1v self.snfBclency
What 1» self sofficiency? We requued m
Gunjum, my Districts 1 Orissa, 500
tonnes of rice per month but we actually
pet only 200 tonmes Is this st 1f
wiffivency’? Now, as far as paddy 15 con
verned, our gnnual requirements of paddy
i my Dastnel ate 7,500 tonnes but the
teal supply has never  reached beyond

00 tonnes s this ‘self-sufficlency™

Finally, I want to tell one fhing only
4,186,164 acres of paddy lands in Ganjam
o weedcast and the agncultural backbone
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.
of Oimssa v compleiely broken My sue
gestion will be that mot only munor i
gat on woths should be taken up, but that
tube wclls should be sunk smmediately 1o
rver basis arers und land reform meas
ures have to be taken up and mplement
ud ymmediatels  Thank you

MR CHARMAN Theie ate af les
I pusons lo spel T told you that 1
will call the Minister 4t S 15 1he hon
Membet b g the might of reply Now
I 1equest hon Membus to tell me when
they want the reply of the hon Minister

SHRI PH OO MODY  After T spe

MR CHAIRNAN Tt me have the
opimon of tne House whethe: the House
wants the Goverament ieply today or to
contmue the sohject

SHRI G VISWANATHAN The
Mimister has to reply

MR CHAIRMAN If vou continue, he
cannot teply Otherwise I thooght of
callmp him at S5 15

SHRT K & CHAVDA (Patan) He
must reply We would also like to bave
clanfications

MR CHAIRMAN: Then only clan-
ficabons and nothing eke You owst
s¢ce our hmutatrons also 1 have to ad-
jomn the House at 6 Oclock Nobody
1 sticking to fus time-Hmit That is the
wholc trouble Ts it the opimion of the
House that T can call the hon Minister
at 515 pm?

DR KARNI SINGH: We have got the
right of reply T am prepated to wave
it of st can suit the other Members

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHTB P SHINDE): You may
call ot 5-30 PM.

MR. CHATRMAN: Mr Pilao Mody
has been petting uwp; he s very eager
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SHRI PILOO MODY There is a
Select Commuttee mesting which 15 go ng
on just now The Foreign Cxchinge Re
pulations Bill Select Commuttee 1x  going
on and T have to go

SHRI K 9 CHAVDA Tt 1s over now

MR CHAIRMAN Shrl Barupal

o QA wremere  (wnee)
amafd AFEE wTy A A A @
afer & Sumr tag Y A Afre
¥ wEHETE ATy A TEEare & Ay
77 FY, St SNPMO A §ER 97
f & fr ST 97T sy S A &,
A S A &, ow ¥ At ¥ 3 g
FFAT WA T 1

fravm § R oomer w3 O
7t wfew oft ware W Svrcardr
F o & of deercardy g1 & wgar wgar
¢ for gard ToeTT Ot A st o 8,
et @ A ¥ ) AT ¥ AR &Y
asfil ¥ gATH & ¥ @ gvwc A
tvar &, fag At offr oo @y @t
b ¥ w4, W e &
A ey FTQ AVER ®Y UNlAqr &
i & vl &

1625 h s

[Dn SarapisH Rov in the Chan )

foc wy o @ dy v 7 f1 AT TR
¥ qewtg o qTw T T WT @Y
wwre @t g€ & wW w ag At
@ v fs agr g0 7 g T
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AT AT 47T F S04 T AT Afag)
ELE i LAr B LA Cle g el e (B
Mg g frmoarr a2 f G
AR ¥ A ¥ AWy vt fa
gy 2, afrg /A Av17 T TR 97
&5 foomg e /A om0 4 M 4%
or frar o ¥@ 7 ¥g TH) °T AT
frr e aona sl arfec o
BT e Al J7  HECT 7T
T ¥ afey wawma ¥ f 7 oaAw
AT HFTA I W@ ORYT WIT AT
Tt ot feafy 387 qoae v F Sorvarhy
7t gu ot W afee ¥ gng gar
ST g 3 T gwn wvrr §t
friq &7 & saw FAT 91fgQ WY AT
w1 g w9 feafa &t gearemn ofem o

& aumar g fr @ A WA A
gL WY A W I ¥ "@Er
A i, afer @ ¥ avir Y wwia
a8 ¥ 1 4 areafay aw qg § fr oo
go ot wifrw #* giar o 2 N e
«(MIT ) Ay

aaidr Afg g4 sl wwry
aqea 4 7ar fear a0 =4 &Y
qq Jdw f@@ qara

ager a7 feer & Y wwosA &

7w WY G BT ¥, g G AR ¥ ¥
gATT 5l wiar W WL, &fea Wi

gafan, $e7 #7 8T ¥ g8 a9 @
a5 |
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[#fr s amsaTe)

ga aifsrredy afr ¥ g fmoEm
g, fme oY gw 1Y § s gury @ W
wAn&ar fza afa faa adr wedy @, =fea
% arr & g wrgar F i gw W
WMt § WY T44T WifeT )

#ig falomm 43 wa faa,
i fad adr =7 X,

qra gar qyfr EdT TE M,
d= fear ;i qe w¥

i fa o9 & g4 F a8 GUT
¥ qgag vIAY )

qufe wx gwey ¥ a7
AT A #AT WG T )

gy Amr faar & aq gar R
wafur gar 1 oe Y oF Wy fer @
HEWA, AT ALY T GAT, ¥ AE X
o 7 gy ) o g dar g far W
AT %1 grfadr A AR qW AMG A
ZUr | A JaREw oAt v A
A, afea wysa W waaw 9T WA
2 1 Wy FAAAEIT F HTIW Wl
arer 2 f g € g0 feafy @ @ Y
wiferv #9 &7 WaATA 97 WY Y WdAr
vgar wfer

# Feat q7gAY § 4 gard) wrwre
A £ Trar qyf § 1 Afww g9
dfmRsan o R grew o
WA 9T AOHT FET 10 § 990

g e 4§ feae g waufz
#ar g@ P &6 39d afy
T A oY, 49 W R N ge
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AT gIW adT FIAT | WA JET W
At tem B e e war AW R
wrgeT Af 1 o & I8 W oew
wFY AT 97 FQT K@ FAR QAT
AT E WEAT | WA AW X 4 w9
feft Sy @t qedy & | A& #1
ud wry wifge fr gart q7w & W
A ¢ wafr I99 sadr 9K gwrT
s Adt 2179 W Fewag g fr
HTHTT FY STEAT ENF AR § )

&% 777 fraw & fag o
¥ oag 3w A9 fadar ¢ suifs a@m
qivay w1 Ay faaar & ogr W &ar
MivTesnRfTewE? a3
AT &w & 1w feamAy WY fea
FY foyereiry faast a4 w7 § €858 M
T T W I & vyl feal ameli 3,
wifedt & o farwslt wd Dy &, e
# faaelt @ At 8, en zquder &

feastt wd afr € ol & o
st NG agrar e’

o eI W . @ oy Ao
Loag wrady qeavit & ? Hwe
wear wigw g e

T 1 IR, qAE A R4,
afas o,

gt & o gy ?

agt de fa Ry 8,

3 T wgy fagen §,

wr vl ¥ figdt e @ O v
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ST,

-

gfar & a1 T-@77 )

7 o8 wemw &1 AT 3var 30
2R a1 WY @ w0 & adAfeEe
gtz aadr g 1 & wrgan o f
&7 farita 7 fiFaT 91T, WARAT T AHTATn
FAamar «fzn |

ge o wears & & 9| & favw
Fvar g | & §& e gaE A7
AT A7 1 WY WP I AT ST v
g Ol 7 WY gAY ® FAT ARIE
# Awgr w7 qg A geam o 9
at gfeom € avy gy €1 @ 1)
WY GH ATH T 8§ A0 & F IO
e WF 4 WiT g €9 ¥ oA
o 27 9 14 Pad gardr wed
ama W € ® qd wadr g

SHR1 G. VISWANATHAN (Wandi-
wash): Before going into the grave food
situation in the country, let me remund the
Ministers of their statements before the
In August this

interest in this than  others—reaffirmed
that the country's food  situalion was
bright and the present  situation dud not
warrant any need for mmport from foreign
countries. His senior, Shri F A. Ahmed.
sald thére was nothing to worry so far as
the food situation in the country was
concerned Shri Sher Singh alo conhi-
buted. He said that the food situation was
not as bad as had been feared. An ex-
‘Minister, and now Chaitman of the Food
Corporation of Tndia, Shri Iqbal Singh,
came out with a glorious statément that
whest products would be exported to the
Middle Egst in, he specified, July 1972,
After all thees statements of Ministers, an

of the Agriculture Mindstry camec
out with a statement that India will ot

AGRAHAYANA 8 1891 [Y4K4)
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only be self-sufficient n rice but will ulo
be swplus and would be 1n 4 posilion to
meet even the iequirements of 3 ingla
Desh  Not only that; it was forauast that
by 1980, excess wheat would have to he
exporied or destioyed to save the taimer
from losing on acconnt of glut

After reading all these statements the
common man of India would have »are to
the seventh heaven of dehght But what
15 the truth? Government have now been
forced to disclose the noked truth 1o the
country What 15 the reahn? Shiy
Chavan, the Finance Mimster, comes with
a statement saying that the tood situation
19 very giave and we  have to import
wheat, rice, pulses etc. The target at the
end of the Fourth Plan wus 129 mullion
tonmes a year. which they are not poing
to achieve now According to the 5 6 per
cent stipulated in the Fourth Plan food
output for 1971-72 should have been 112
million tomnes But what iy the 1eality”
A shortfall of 6 million tonnes  This 1 the

difference hetween expectution and reahs
ation.

There 18 a  steep shortfall in crarse
grains  The fall i acreage is 171 por
cent for Bajra, 11 per cent for pulses, 74
per cent for millets Not only that 7The
daily per capita availability of foodgrams
is going down from year to year 11 hgs
declined from 16 R o7 “in 1965 to 157 oz
in 1970

SHRI PILOO MODY:
now,

And 116 oz

SHRI G VASWANATHAN: 1 do not

have the latest figore. Shri Piloo Mody
may gve it

The Government, particularly th: Fooad
and Apnicultore Ministry, should tnke the
entire blam. for lullmg this country 1o
an unjustified complacency by such state-
ments The Government let themselves
carried away by some kind of euphoria,

and mow we are faced with this  grave
situation.
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~ As ftu the greea tevolution, though 1
cannpt say it has been an utter failure,
Government cannol claim that they have
achicved complete success. Food produc-
tion should he increased. This cannol be
done by a few States like Punjab, Huryana.
Tamil Nudu and Andhra Pradesh only.
All the Siates should take the responsi-
bility to sce that the production goes up.
Tamil Nudu cun claim that it has achieved

\"mwmaih.ml

tremendous success in high yiclding variet- -

ies, in doubling the crop, in increasing the
acreage, Not only that. T would like to
tell the House. particolarly my friend,
Shri Piloo Mody. thot the highest per acre
yield has boen in Tamil Nudu. 1794 kg,
have been achieved, and I think the other
States also will emulate this.

What are the reasons for the tuilure of
food production, that we cannot achieve
what we eapected 0?  The failure of the
monsoon is the main reason, but apart from
this, land ceiling is also confributing to it.
Not that 1 do not wunt the land ceiling.
.but whatever you fix, the Damocles™ sword
should not bhe hanging -over the heads of
the farmer. Whatever we fix shonld be a
permanent one, and shoukl not go down
day by day.

Then, uneconomic holding is  another
reason, and one should not forget . that
that has also contributed to shortage.
Then there is a shorfage of fertilisers.

MR. CHATRMAN: The hon. Member's
time is up.

SHRI G. VISWANATHAN: T shall finish

in two minutes. We have to mechinise
agriculture, and that i8 the main thing
which I want the Government to take up.

We understand that the demand for {rac-

tors is going down. I want the Ministry
to find out the rcason and give more and
" more tran!on to the farmers.

. 'I'hm ia.1971-72, the damage canssd by .
:ﬂnodswasotthoorﬂcrofks. 626 crores -
_.as citimated. . I want the Government to
: tpkis immm ug! oﬁecuw .measures for_ .
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Again, so much gruin is wu.s!eﬁ..__ 15 per
cent is wasted during harvésting, 10 per
cent is wasted during processing. and five
to seven per ceni during storage. Hence,
1 wam the Government to provide enough
storape facilities in the rural areas. Again,
the farmer in this country cannot’ rlways
depend wpon the  vagaries of  Nature.
Apart from taking up the Ganga-Cuitvery
Iink project, T want the Government to
ke up the groundwater  development
programme which is going to be the only
solution for the farmer for lift irrigation.

Then, there is nol cnough fertiliser in
this conntry. 1 want the Minister to make
a stutement as to whal steps are the Gov-
ernment taking to give enough fertilisers
to the farmers,

Government must intensify the procure-
mewt drive, and they must take stringent
measures against the blackmarketers and
hoarders. Still 1 remember Nehru saying
that the blackmarketer will be hanged on
the ncarest lamp-post. 1 want to  know
from the Minister whether they could mot
identify a blackmarketer or they could not
_get a lamp-post to hang h:rn (Ingerrup-
rion). )

These are the main problems. 1 also
suggest that all the States should try to
implement the family plamfing programme.

SHRI s:um KUMAK MKKAR
(Joyanagar): Sir, let me e:pmas my sehti-

- ments in. anliaothatlmdoimtm-

loiheseﬁdmntswhwhlwunttn ex-

' press. 1 request .the Minister mwgmed
tp listen to the translation, *Sir. this dis-
_ 'cuxrononmelood situation i.n themry

l.bat is_going on- in_
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the country is today in the midst of a
critical food situation and the crisis is
getting deeper every day. From the pic-
ture that 1 have witnessed in Bengal, I
can say withoul any exaggeration that
thoustands upon thousands of men, women
and children have migrated from thz vil-
lages to the city of Calcutta and ave living
in sub-human conditions under tin roofs.
in Shanties under the trées and even con
This will be borne out from
the issue of the- Ananda Bazar Patrika
dated the 11th October, 1972. These
people are pinning for a morsel of food.
West Bengal had been in the grip of un-
precedented floods for two years and this
was followed by terrible drought, At long
last when in the month of September the
rains came. we heaved a sigh of relief and
thought that perhaps our fortune is turning
for the better. But I am grieved fo say
that after the paddy crop had grown only
a few inches, they all dried up for want
of water. All the fields became perched
and cracked up due to severe drought
again. I cannot say about the whole of
India. but being the son of a farmer 1
am intimately acquainted with the condi-
tion in West Bengal. There is terrible
poverty. scarcily and the shadow of 1m-
pending calamity 'is looming large. Jf we
do not face the situation squarely and take
immediate measures, then we will not only
be unable to prevent famine but will also
be unable 1o prevent the death of lakhs of
people. Farmers are migrating to the
cities en masse. It has also been reported
in the news item mentioned by me earlier
that the villagers are giving poison to their
own children and abandoning their wives,
being unable {o feed them. What a terri-
ble picture! In the first stages of this
crisis they resorted to begging and to keep
alive for sometime on the alms theoy re-
ceived. Put soon aims also were not to be
found. T will recall, Mr. Chairman, the
writings of Shri Bankim Chandra Chaterjee
in his famous work ‘Ananda  Math'.
There, while describing the terrible famine
of Bengal of 1776, the author says, “The
preople went out begging for a while, but
very soon alms also could not be had.”
This is the situation which is called famine
and this famine conditions have appeared
in West Bengal today.

foot paths.
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There is no use blaming the Govern-
ment for this critical situation today. Be-
cause this is not man-made. There may
be some faults in our-planning but in my

living memory there has not been such.

total faiiure of momnsoon at any  other
time. This crisis today is more due to
natural calamities. To meet this critical

situation the Central Government has
taken steps to raise a good Rabi crop.
Funds have been made available to  the

States for this purpose. But how can a
bumper Rabi crop be raised without ade-
quate water? T will place before you the
conditions in West Bengal. I have read
only in yesterday’s newspaper that in my
unfortunate State of West Bengal, the water
of the ‘Mayurakshi® reservoir of  the
D.V.C, will not be made available for irri-
gation purposes because that water is
needed for generating power. How is it
possible then, to raise a good crop? To-
meet the crisis created by this terrible
drought.
to unite together and devise means in co-
operation with each other. It is true that
stress must be laid on rationing of food-
grains with a view to cquitable distri-
bution. But 1 regret to say that the Centre
is not supplying enough foodgrains to
West Bengal to meet the demand in ration
shops. The Food Minister of = West
Bengal, Shri Kashi Kanta Maitra has said
that the Centre is not supplying even 30
per cent of the requirement of rice in
Bengal. The Chief Minister of West Bengal
came here yesterday and I understand that
the purpose of his visit was to acquaint the
Central Government with the dreadful food
situation in Bengal. T will therefore, re-
quest the Central Government and  the
hon. Minister Shri Shinde to do justice to
West Bengal. This State has been the
victim of terrible calamities in the past
vears like floods, droughts and the Indo-
Pak war, These have completely shattered
the economy of West Bengal and they are
crippled to regain economic self-sufficiency.
Therefore, T feel that the entire  agro-
economic planning in West Bengal needs
to be recast. There is acute shortage of
water in West Bengal. The only solution
to my mind lies in resort todry farming.
Dry farming alone can solve the  agri-
cultural problems of Bengal as well as of

306.

Sir, I feel that we will al] have-
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Indiec Therefoie, T will request the Cen
tral Government to develop dry fainmg
m s agricultural projects

I wall again request Shry Shinde with
folded hands to reconwder the case of
West Bengal To consider the phght of the
villagers of Sunderbans who are leaving
ther hearth and home in thousands and
crowding the Strects of Calcutta 1 muser-
able conditions due to poverty and
scarcity This 19 the panorama we  see
after 25 years of freedom T agamn stress
that the food situation 1 veiy pgrave and
needs immediate and  senous taching
With thus Sir I conclude my speech

Mo wyRIATTMEW ¥ (wIAiv) -
awrafs wirzg wra fegfa & ar
& wgw w fatwy fasre sqwy firr oo
€ | AYE(T CT A7 § TIHIT AGY 4V
writ § T 3w * wgradt Aifx &
wTOW, X AT FIRATAT F A HrHeA
q A & R KT FTAATHT FY GAKTAT
# FTor Wy X7 ware #) feafr s
g &1 o o § ww W o 20
AW ® ANAT & wrIw 4T gQ
a1 qr fw gar qre qaiey saTer wit
werr § o gu frdt o fRafs =
FEAT ®IA & fwd dae § | XN aw
ot wusdy agEe & oFF 39 AT
N 26 ArdE KT ETONT § TFK A
# wgy fr gt om0 Fafras war

w1 €2rw & o1 g R swwre s A
A ¥ srangwEr oA &

wfww st gw fw3 § fv fra
", oAt wagror, §F7 ¢ 6 @R A3, wAT
17 ETAY T WrATA WCRT 9F qFAr §
wit IF g7 @t 7 fafews oW
o fxit 81 FORR g W Ay WY

3¢

feqfa &t we & a5 21 & g
oA 7 v a9 st an #7 fufy A
W 7 ¥ seqw vt @ AT By
o gz & fr s & o R &
sardl ¥y y517 ¢ fr wiksw & 7@
T arzwr frafa 13 9v gn gEaagdE
I T AHAT AIA A {WY 71 OAT
F uft s w1 ag faaran e
g & w717 9§ W w37 7 g
q7 ¥ w4 W W AT § I¥ Wry
&t q1yo w1 47 fF 77 faeem 7oq w7
AHWTAr qgr ¢ Ut gEIA @y
feafy Frer o=@y o 77 F) famy
feafa fagfia ¢, wrarar & 3= %fF
for wmA W @ ¥ qIETY TAET
T F wAFT B @i owr &
araRT Wt g fe w e 7 fawen
w1 fearé v fagqa 7 smavaw s
1 477 ¥ & oy wr vww @
A7 &7 g WY wgr § e wravaw AT
w™ a7 ¥ § B fomm w1 o Y
T FT WrEwArgew fawm owz o
wy feam faemige & wr £
T §7 T T owr g X oawd
¥ feary ¥ ¥ & quie g ANy
famt g ¥, v@ fac aw Trrenfey
@ oW ¥ @ e A A g4
& wrror ot dor faraTeY w vz F )

w1 avere fapm & saowa oo
wry e T WiT ek ave wvee w5t
srary ¥k ar vfy & wewr g
T WIS 97 0 GIE U7 7 T AT
¥ WTAFT TC AW W TTT W W
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AT VEY &1 ¥F ARg AT &7 94T
T7TA 7fT 7 AT F w7 AIWA F
38 & #FAA 9fyme #vaq ofaw
W ooy afe 3w A wx 7 AW
ATHA FACAT 2170, AT ATH T qreLor
LA e ic A B i
40 U7 FW AW 7T WrATA TIA
X forfy & Z19r 1 73 37 & ®av 47
f& w3 T wory &7 Y wravmwAr
g F 1 AT ATGIT AT wAT AH HIT
KERLREECIEE el LB L A
IR AT R WAIC TV UF FTT 9340
72 fealy @y w1 mama A oA
ARSI I T8 S o C B4 I £ 7
1 T1T1r A & woow Ay @
7 i feqfy o=@t 7fy 20 3w oWy
q% e fryew # Frygt fifv )
qET 937 B AT A4 7, 0 fw wArey
7 g geafeat &, 7z wremr v g
gF ¥z & aglry oA qdt fam vmr
2, =) wrer fad @z g VA #,
WITrT § wHA Y 1197 g1 v @ W
arfagr & T W0 7E ¥, wew /A
# o feafy aora 20 0 A5 F wAr
% fr wat ofy forfe @), At =3
wATH F7 AT 9C WY 3w & fagvw
=& g maar | aw &% ¢ 5 qvw
§ =R wOw K1 LRI I FW@T
1,75000 # ¥/ FT 1,58,000
®T fr 1 feey @ O @ 11,8

RET T FATT SIT o7 7gT §, 7g 9atA
aff @y zar &1 WA R o v A
agw vgr gt & o wrEr A §
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h‘qmv#mﬁﬁmqﬁﬁﬁ
Frd Far sgeenn #7 3)

7 ¥Y qIET AT AT Y
sraer g 5 A wlr A 9
feY amamT & 775 q9 9w T
STOTET B ? AVEIT HAIY W Wi
ATT AIAT 2 AT WATY FToary o
T P H oA AR WA smeAn
? fr ST w0 § A & e =

ma ufy fagza 27 & w7 dz7 4 =m

a2 7 & WA awar g froow
AT F UF e Hlo AT FT 397 Whir
TEA? TR 4 Fe AYe wmio
T AraT 45 M 7 4x v 94
fagem o7 wFEr 45198 7 56 T
sfrfe=a & frzag 7 ®igr 0 ow
NIAME {F wRA ¥ U Am w3
TIHEAE, IAT W
qUT WAV AT WLE H AT H oAeqAq
gt 21 o fad & frafaasdy =
ot w3 7 ogeqa g€ &) A TA aAn
T qAT FAT |

Fav v §)

wen wast & e AT faEe ¥ owaw
aar qEeIT & & An & 7eg gk ¥
oY geq 14 & marar faq 3 E 1 wen
g F WA 4% ¥ 12 ;T A R
wr Troegra ¥ Ay g wor g e A
o ooy w3 ), e 6 S v w9y
o R E R oNE A R PRW
¥ vgr & st @ qodig feafw &
% & 1 e @0 urfe ¥ AT ¥ a3
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[# AgwATIY 9iEA]

FEaT g fF 984 ag0 45 ¥ H 56
s ofy fza waRT @R R AT
AW FT AEIHAT GEr AT A@l (&4 |
ST @eEE & " oad wgr fRaro
afra wizac 2z &l 4l 80——85
w3 ufi fdes o< 98 WO A a7 |
v q@Et 7T 7@ § Al WY FHT A
g f| § a8 dserE 9% gAv
g & wex wdw ® ot wry fAw
SO #TH A § HAAG g | FAfAQ q7T
¥ wey way ¥ war g 5 gw W A
H0F TG WA 3N

=

g fara &1
e eATAITRAT &
ST WA T W Gg FTH T A
AT | e

HH FE T

At wr gfaar
AT =igur § PR AT wArs T
FTT 7T 21 § 7 ar § SAAT FAgar
g wlfET meeey Al Fa0 € 7

ey § mA adr fREeT w2
BF To AT Hwe AT ZT F AT
A &1 afw  awifasr smr feg
gfq d54y weaqu ¥ g wig wig
g% g, feaEl aw agem o -
qAl i oseatfga wer faE, sw oA
st widt fa=rs A yfaed fae
ATT AN F1 St BT fG=rE &1 419-
qId 39 %1 I AL F, 9 I 9T
@y FAC | W9 FHT fESer &
qEag & oA FNG g, wEr fastEr
F FHT FT AT F 2 | afwd feafy
7z & i Fremai #1 faoed @ frerht
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g Ay fawelt feamat &1 fosr, =@
At Aum F Y Bﬁer wifa #7 Frsar
A9 @ SR A WG =T AR
T HTFAT qG FC THT |

UFo o WEo W @rF 9%
Famer ¥ Gifr Troaand T
AT E ) F g wwdr A érgmr _
STEET § S agt waw ¥ oAamd Ay g
§ g Fgar awt g v gwe dre wrde
R G WA FTF AT FT F1EE
F WRL AIAA &1 FT F TF 94T G52
T F AT WG T | AW I F AN
Foaar wya s @ g 7w fagaw,
g a7 oafr 37 @l 9w e
fear =i st &% gzrg v@ 3T 9¥
THT T A AT T W HRE A
&% 7 F aag g aFT wean feafa
WA sarar fagh AR dw ¥ A
FHGT AR W0 F Hex @rar g5z
AT GFaT ¢ fagq (923 T qoare gaud
Tz & g%l & | TR 99T 79 A41%
SIFAT ®T QY AHIG, §aT HEEY I W
fer Far 47 ST @ € A gﬁra:nn?

MR. CHAIRMAN: Shri Piloo Mody.

SHRI K. S. CHAVDA: Sir, you have

to call members according to party.

You should have called me  before

calling Shri Mody.

MR. CHAIRMAN: You will get your

chance.

'SHRI K. S, CHAVDA: You should
call me first. "This is not fair. As a
protest, I will not speak on this motion.
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SHRI PILOO MODY  (Godhra):

Mr. Chairman, in order to appease my
light-headed colleagues over here, I am
willing to accept that anybody who
Jooks at me would not believe that there
is a food problem in this country and if
they look at the Minister they will be-
lieve that there is a very grave food pro-
blem in this country. Therefore, the only
solution can be switching places between
us.

SHRI ANNASAHEB P. SHINDE:
Are vou really interested in coming over
to this side?

SHRI PILOO MODY: 1t is just to
appease my light-hcaded comrades here.

We have heard nothing but  political
propaganda for the last so many years,
and the government and the country have
become a victim of this propaganda.
We' have had the Members of the ruling
party get up and defend what I cannot
understand how they can possibly dJdefend,
and that is the failure of the Govern-
ment. We have had a very worthy col-
league like Mr, P. Venkatsubbaiah blam-
ing the mover of the Motion and saying
that he was apportioning the blame as if
that was the greatest crime he could com-
mit at this  particular moment, and.
finally, ended up by apportioning all the
blame on God who is not here in the
House to defend himself.

Then, my hon. friend, Dr. Karni Singh
added another dimension and provided
the Ministry with another excuse by say-
ing that it was all due to the increase in
population. T strongly recommend to my
hon. friend here, by all means you do
whatever you want to control population
but don’t provide the Government with
all manner of lame excuses. Sooner or
later, the Government will have to deve-
lop the character to accept the blame for
its own failures. But since it is not pre-
pared to do so, today I am prepared to
take the whole blame for the famine
that is gouing to occur in this country. T
am nof ashamed of it. I take the blame
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because I blame myseli for not having
worked hard enough to throw this Gov-
ernment out of power lock, stock and
barrel. That is why 1 am quite prepared
to take the blame for the misery that is
being faced or is going to be faced by
the people of this country.

314

So many people have get up znd said,
“I congratulate the Government for hav-
ing said that they will make marginal
imports this year.” Several people have
congratulated the Government for having
made a great ®anncuncement that they
will make marginal imports this year, I
question the mentality of those people
who think that a decision like that needs
congratulating but & famine such as we
are facing requires no condemnation.

of the
We have

It is the primg responsibility
Government to feed its people.

appealed on many occasions and we have
that they should
so  that  when
with the
years at
Historical

asked so many
change their pol
droughts do occur as they will
frequency of once every seven
least, their effect is mitigated.

experience has shown that there is one
had vear every seven years, on:  good
vear. and five years which wrz neither
good nor bad. All this that Government
krows. But it takes no action during six
years to do anything that will mutigate
the effect of famine when it does occur.

I am absolutely shocked at the pusil-
lanimous manner in which wgs accept
lame excuses. The Prime Minister bo'dly
got up the nerve and said, it is the duty
of all developed countries to help under-
developed countries—developed countries
must help  developing countrics.  This
was a very noble sentiment. But the
Prime Minister can do nothing when one
State which is slightly better off stops the
flow of -food to another State in which
there is famire. We cannot organise our
own affairs ‘s one country. And the
Prime Minister is so brash as to lecture
to the rest of the world as to how they
should behave and help developing
nations.
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IShrt Priioo Mods ]

Take the example of the Food Cor
poration of India I think, 1t hay been
amply proved that theie 15 nothing but
the worst type of corruptton in the Tood
Corporatton The Chairman of the Cor-
poidtton who v responsible for at sull
wontintres to occupy his chan The Go-
vernment has  not ¢ven  moved m the
maider | have wrtten  letters to the
Prime Minster,  asstances fave b .1
made, an inquny has beey ordered  And
yut no action 1 taken 1 a4 vital  wear
such ay this whin we must continue to
play politics

What has happenced obout the | how
union’  [he Chauman bungs about a
Jabowm wnion a4 bogus  labowr  unor
which docs not enjoy any populu suppott
and the Government docs nothine to Jop
that with the result that the workers ar
agitated  Fven the depluted resomces of
the Food Corpmation will  not by ade
quatch  available to the country wher o
ateds 11 that most

17 b

Wi have said vo many times that i1 »
basically the Plan puoriies  which are
wrong The Second Plan was wrong the
Third Plan was 'wionger, the 1owth
Plan wa+ wionger still, and the Fifth
Plan which they huve piojected 1s absurd
And vel they continue and persist in this
sort of ndiculous planming which nas
absolutely no  beating to the  require-
ments of the counliy At the ume of the
Sacond Plan many of us saw very clealy
what the condition of this countiy was
gowmg 0 bhe 15 years hence Even m
wildest expectation, have been behed It
18 much worse than ¢ven what T expected
it to be  And the mam reason for it is
the priorities set in  the plan—a total
disregard for mmor  imigation, & total
disregard for infrastructure  activity, no
adequate and serwus  programme  for
afforestution. no detision on  important
projects Ithe the Narmada and the Rai-
asthan Canal What can you possibly
expect where gvery decimon of the Go-
vernment 15 thken purely for poltical
consuderotions, where every act is purely
for pehtical remsoma, without any coa-
carn for the ¢puntry® Lool at the atten-
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dance in this House We are gomng 1o
face a serious famine this year | rTeally
do not hnow how you are going to feed
this country from the month of March.
Llook at the mterest that » cvinced by
the so-called representatrves of the people
Sir 1 thunk, the mtuation 1 much too
tiagic to comment upon, and the soanc
the Goveinment wakes up and delincater
verv cleailv what 1te poliy s gomg to
be 1, 2, 3 and 4, the better it will be.

1702 hrs.

ISuki K W Tiwary mn the Chair ]
Ihe other day Mr Chavan made
heroic specch, 1 do not hnow from where
he 1 eapturd his hertorm  He made o
heroie specch the other day saymg “We
will do somcthin.'  And  what did he
ultimately prownise”  He  said that we
must accpt the responubiity for feeding

50 per cent ot the people  The other
50 pur cent can die
SHRI ANNASAMER P SHINDE-

You are very unfar you are  distorhng
facts

SHR! PIIOO MODY 1 have abeolu
tely no ntention of bemng faii or
reasonable

MR CHAIRMAN  You werc m thc
House when M1 Chuvan was speak.np

That 18 on record You should not
munlead the House
SHRI PILOO MODY 1 am not

(Interruption) 1 have to clanfy the situa-
uon Mr. Chavan, I koow, dud not mean
what he said, but he did say this because
he was trying to make brave wu:uln .

SHRI NIMBALKAR (Kolhapur) He
did not mean what you understood

SHRI PILOO MODY: 1 will compare
my understandmg with his and yours 4t
some other time,

He did say in an atiempt 1o be herolc,
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“we are going to feed 50 per cent of the
people of this country”. He thought that
he was being heroic, but he did not
understand the natural corollary that it
means thut the other 50 per cent will
starve to death,
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AN HON., MEMBER: It is your
interpretation.
SHRI PILOO MODY: It s not an

interpretation. [ am trying to give you
the mfental processes which bring about
sizh  Imavado and such bragging state-
ments from responsible members of the
Government. This is what I am trying
to point out I am sure he did not mean
that; T am sure you also think that he
did not mean it Let us not get into an
argument on semantics, 1 am just suy-
ing that this braggadocio of this Govern-
ment must stop and there must be some
realism and humility to admit mistakes
ond then after having gone through this
difficult year to change the priorities of
the Five-Year Plans.

MR, CHAIRMAN:
Not here.

Shri Ambesh

Prof Sher Singh

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (PROF,
SHER SINGH): During this dcbate in
this House, some reference was made
about sugar. I am just announcing one
recent decision that we have taken, that
the levy price of sugar from 1st Decem-
ber will be less than what was contem-
plated because of some reduction in excise
duty.

Ex-factory prices of levy sugar of
1972-73 production for the  differcnt
zones were notified on the 7th November,

per quintal in the weighted everage price
of levy suger for all India. Omn
of these ex-factory prices of
1972-73 production, the uniform retail
price for the consumers all over India
shopld normally be raised from the pre-
1§53 1811,

AGRAHAYANA 8, 1894 (SAKA)

Food Suuation 318
(Mon.)
sent Rs. 2/- per kilogram to at least

Rs, 2.26/- per kilogram, including in it
the incidence of the extra excise duty
involved. However, having due regard to
the strong feelings expressed in both
Houses of Parliament against such a steep
increase in the consumer’s price of levy
sugar, the Government made a comscious
effort to bring down the extent of in-
creage in the uniform retail price as much
as possible. By asking the Food Cor-
poration of India to reduce their opera-
tional charges and by reducing the in-
cidence of excise duty on levy sugar from
30 to 26 per cent, the Government have
decided to fix the uniform issue price of
levy sugar through fair price shops o
consumers all over India at Rs. 2.15 per
hilogram, with effect from the 1st De-
cember, 1972 or such date in December
on which the first issuc period of levy
sugar through fair price shops commences
in the different states.

MR. CHAIRMAN:
here.

Shn Ambesh—not

SHRI B. V. NAIK (Kanara): 1
welcome the discussion and the debate in
this House as far as the food situation
m this country is concerned

In duus behalf, I think, as far as the
food is concerned, one thing which we
cannot aiord to toy with, because it is
a question of hfe and death to the vast
majority of the population of this coun-
try, is to make political capital out of the
food siuation in this country. Starvation
is no joking matter. Under this circums-
tances, whether it is the sensalionalism
that is followed by the various political
Parties or whether it is the sensationalism
that is followed by the Press in this
country, when we are trying to talk about
food and when we are freating it as
another tool of achievement of political
power, 1 think, the foture generations
this country or the coming
this country will net forget
for having comwnitted this basic
of trying to make political capital
the food situation in this country.

in
in
us

_§g§%
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[Shr1 B V Nak]

1 wonder whether this urge to get mio
power can get the better of our common
sense so much so that we find that this
bemg made mnto a pohtical 1ssue [ do
not want to elongate the argument on thi,
pomnt, but, I would like to state at this
juncture itself that one of the mamn and
principal ingredients of food production
15 water We have got very rehable
sources of information that in this coun
try in the course, not of the Fifth but
in the course of the Sixth Five Year
Plan {Interruptions) 1 stand by 1t
In the Course of the Sixth Five Year Plan
when most of us who are sitting here will
still be given the good option to hive

SHR1 PILOO MODY But outside the
House

SHRI B V NAIK Why outude Fven
mside the House also (Tnterruptions)
Sir, I am trying to 1emove the sense of
diffidence

Mr Nak, ut s
Dont get yourself

MR CHAIRMAN
all pary of the game
entangled in that

SHR1 B V NAIK If we do not have
the confidence of solving this food prob
lm then defimtely 1 am joumng hands
with Mr Piloo Mody that we will be out
of this House If we are going to solve
the food problem in the foreseeable fniure
1 think there 15 every reason for us to
come back here {Interruptions)

With regard to the imigation resources
1t 1s rehably learnt that in the course ol
the Sixth Five Year Plan, starting in the
year 1977, in the course of these river

ady other river, there will be no major
project posatble 1 think, Sir
it 13 time that we solve these jnter-State

m our couptry J
would suggest that as far as these cascs
are converned whether nt 1s Kaveri or
it is Krishna or whether 1t 15
or whather it is ,Chambal, all
problems of mver waters mnst  be
solved and if the concerned States camnot
come 1o an amicable seftlsment. it s for

?Eg

the Mumstry here, it s for the Centie to
plan and see that the entwre food produc-
uon programme of a long-ierm nature
not scattled on grounds pot al all econo
mucal but purely political

st wrfteg W (W) wEAT
awrfr oY, ag e W Y K &
Ao { @TET # AR gAT € G
FEIT AT R | F gR AT FTAET DNg-
s fF o gwenm #F dar gt W%
fERY 42T #Y 1 8ART ¥ & mAdrg aaaqt
¥ W word gwn e § 0 & wgeAn
1T fF 7Y A ¥ AW AF AT THAX
vgzfe far &1 fusw goAAT A I
rerfFimagraramra g e gw 7f
| &% F4T %) fgar awd & $v A«
Fg 78 & Fr A9 ag F q0aq oW
it aegfeafa A FrE sada @ 74 3
oY faqd g% q|w & U A IAA
i wid g i @ omme @
gy § 9g WroAq gHr 81 wat
TP EAREH B8 A RS ¥ Ay
A% qre s WA A FNE wr S ¥
odt feafs & & wgr wigm fir afx
aft ft & av@ F wgav feafr age
wirT ¥ wrgdY ) Tgt 9v  dawe
g feeefy a1 af o€ ugd &Y a@ w7
a5t § dfww Agray o grer wreafes
e ag & e agr a9z ware Y faer
¥ SgrIcgs Ay faedr g
Ia% W (A ww @ § s fegrer o
araTew AR AT At awar 1 we
T T g i R A
wrew eyt arfrey & firg A i &
e wrer P w1 wrar firorar ofy &
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A WA AT G 959 1 R wr
¥ FuT { & AT AT A F
Y I3Er a¥fY | ey frenfar
d21 g £y wrarERr 81 AraEA W
W wrEe wY v T anfee )

gfrawfasma o A
1T 7T 8, ¥ AHWAT § IART g Fifew
wgaTafgugry gagfo s wrafy
o & ® A wroifeaq g AT Ay &
AAAATE WIR T FHAT ZATT A IT
o gt faamrvirda @df4ar
srar & & wet fgeat AYE wfyg-
wifedY &Y 9 ¥ S=r STAr § qar
TG T IV I FT IqEW A @A AV
AGF Y WIS GTT AT §7 291 ANEA
®G YT HEAT W7 I | A wrET
vnw w8 1 feerran arga v afs g
qfw Aur & fao agret ofae A
wor wiw & faq wre, A, v wify
wigfie dare g far &1 agawen
v ff aefiT & e FET g TIEERT
AT ¥ g 9 W19 W) g Ay
CECE

# oo wqwm A wAT§, AT e Aga
AR guTd ) OF TR TER g 9T
R ¥ grev ag o e s« faer
wraT | Ko ftagd § e
Wit § 1 34 feufa & agr & AN wrfee
wiwdl 7 dw DAw F A W
% gope Wt Sear sl § R
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7197 7eETT oY wgr § Afw afe A%
ST ITHT 9T & A Y F qra wrE N
TEr &, ArE T 7 &, IR 9w W
adt # | feafa gz &Y ool &9 qroor
T q4T ¢ 1 afy aug @F WA @Y
Sarayfeafs o frarfregd) st

SINGH RAO
Chairman, S,

SHRI BIRENDER
(Mahendragarh) Mr
wi are all very happy that Shn  Fate-
unghrao Gaekwad and Dr Karm Singh
have rased a very impoitant 1wsue be.
fore the House, pamely the food problem
that the country i fauing

All sections of the House have apgreed
that theie 18 a really serious situation
Some have attubuted the blame to  the
ragatics of wedther some to  GLod and
some (o anciedse m  population  and
Members from the Treasury Benches
have thus tried to defend the Govern-
ment Bul when they say that there 1
really a bad situation 1n the countty, I
tlunk that 1t 15 agreed that Government
v responsible for all this

Wec have to bmnefly look at the record
of the perfurmance of Government dur-
ing thc 25 years after Independence Wo
had about 50 mullion tons of {oodgrains
praduced n the country when we became
independent Durmmg the past 25 years,
the prodaction has gone up to sometiung
belween 90 and 100 mullion tons. It
would have increased at a much faster
rate, if only Government had followed
correct policies

We would ke to know from Shn
Annasaheb P Shinde when he icplics
what 13 the additional acreage that has
becn brought under irmgation after Inde-
pendence Qur umgation foday 13 for
hardly 20 per cent of the total culuvated
area which 13 nsignificant for a counury
like India with so many nuvers We can
only be proud of two things in this coun-
try, nomely our peasantry und our agri
culture. The peasantry has been ruined
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[Shri Birender Singh Rao]
and agniculture has been destroyed That
is what we have came to after 25 y-ars

There are people who would say that
ths 18 all because land; have not been
patiopalised, and thers 13 no collective
farmung I would Llke to ask those
friends If collectivisation of land could
help, why are Russia and China bepging
for food m outside countnes today? Why
18 Russia purchasing wheat from Ame-
nca? H Government could do better
without the efforts of the peasants or
peasant proprietors, why did the Com-
mumst Party allow the peasants to retun
their lands for over 20 years after the
Russtan revolution, that 1s, the people
who are called kulaks? I would suggest
that Government should look nto all this
seriously

The situation 13 gowng to be worse The
Ray Committee’s report 1s there before
us, and the uituation will be so bad, I am
sure, after one or two years, that peasants
would be bribing the officials to get then
names struck off from the proprictary
rights register because they would not
be able to pay these taxes The ceilings
are allo unreal I would suggest that if
Government want to improve the food
situation in this country, then let them
send all thewr advisers out Let them bo
given the permussible area of land, and
let them hve on this Let them eoducate
therr childrerm on this  Government
should have advisers who can  really
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There 18 no feruliser avalable m tha
country ¢xcept nitrogen There 13 no
potash or phosphates There f§s only
uree which they use for everything,
and that is going to damage our lands

The policies pursucd m the past should
now change Incentives should be pro-
vided to the farmers Their confidence
should be restored Vast areay are
without irngaton Take the case of my
own comstituency In two districts theie
1s no Government irrigiion at all How
much of rrigatton have Government
provided there so far?

MR CHAIRMAN Now the hon
Member should conclude and give a
chance to others He 15 the thurd per
son from hiv party to speak

SHRI BIRENDER 5INGH RAO 1
am the only spokesman from my party
I would 1equest Government to see that
chrap cleemicity s provided to the fa
INErs

Prof <“her Singh mude a4  statumunt
about sugar During the past five years,
the munimum price of sugarcane fixed
by Government was Rs 790 Five years
ago the sugarcane price wag Rs 750
a quntal when sugar was selung at Rs
150 per kg Now the mimmuom price of
sugatcanc 3 R8s 8 There 15 no appreci
able increase  But Government finds an
vxcuse for increasing the rie of sugar
which 1, now available m
market at Rs 450 a kg The farmers
are not getting any bebefit

Since my tume 1s up, I conclude with
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30 years. In Maharashtra particularly,
the sitwation is going tw be very bad.  We
had drought consecutively  for  threv
years now. There are regions  parti-
cularly in Poona district which have been
hit. In one piace. out of 30 vears. for
27 vears there had been drought, This
is the serious condition. We will be short
of even drinking wuters thiy may be
the seriousness of the situation in Mardh
or s0.

Therefore, it is not a question of try-
ing to find fuul with this party or that
party or Government. Supposing the Op-
position were in power. if they put the
entire blame on Government. now  would
they have got over the problem” This is
a situation which must be met on u  wal
footing. ‘This is the responsibility of the
entire country. Therefore. we must all
rise to the occasion and face the situation.
Can we take up this challenge not s
a party but as a nation and meet it?

There are certain long.ierm  measares
and loag-term aspects of the problem.
As was rightly pointed out by Dr. Karni
Singh, the population increase has been
a major source of difficuity. In the last
25 years, we have added 22 crores lo o
population, the population oi USA. LEvery
vear we add an Australia to the popula-
tion of the country. Although we
doubled the food production since
we are not

have
1934,

able to  meet our require-

ments. Hence there have to be long-term
measures,  One of them will be popu-
lation control.  Another will  be pivar

valley projects like the  Ganga-Cauvery
link.  Floods will have to be controlled.
The effects of shortage of water vl have
to be mitigated.

Therefore, we have to tuke up this pre-
blem not as a parly issue.
with a particalar party or
but as a nation.
sion and tackle it.

finding fuuht
Ciovernment.
Let us rise to the acea-

There is no use mih-

ing an  issue of it for exploitation on
party lines.  Taking people out into the

streets and burning bhuses is not  going
to solve the problem. We will have to
tike the responsibility as u nation.
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MR, CHAIRMAN:
g any solution.
lecture,
clude

You arc notr giv-
You are only giving a

That will lead us nowhere. Con-
now.

SHRI VASANT SATHE: As lar  as
Government  are  concerned, we must
concentrate all our effort on the small
farmer. They must help him in this rabi
scason. particularly to produce maximum
food. That can be done by helping him
with sceds. fertilisers, pesticides and other
meuns op wherewithal. They must  be
rushed to him immediately.

The last but not the least that we must
do is to control our system of distribution.
Even today. whatever food we have in
this country. il we can distribute 1t pro-
perly. 1 am sure we will he uble to meet
the chullenge, and we may not be requir-

ed to import food, even at this critical
juncture and critical situation.
SHRI JYOTIRMOY BOSU (Diamond

Harbour): The latest Government report
suys thul in view of the marked improve-
ment and  availability in food-grains in
1971-72 and in accordance with the deci-
s‘on taken five years ago. concessioral im-
ports of foodgrains under PL 480 have
becn stopped from January, 1972 with the
cxpectation of yet another good crop in
1971-72: | hope it is an expectation. [t
in expected that the good food position in
the country will remain conmfortable in
1972,

The Economic Survey—it is the latest
one, 1971-72—suys that the other impor-
tant aspect of production  of
foodgrains  impinges upon  the monetary
sector of the cconomy inasmuch as  the
demand fop funds for procurement opera-
tions have increased sharply.  The out-
stunding advance  against the  foodgrains
reached the level of Rs, 431 crores to-
wards the end of July. 1971, What sort
of drum-beating operations,  vou under-
stund.

increasing

Dr. Ashoka Methta. once the principal
ceonomic adviser to the Government  of
India and also the Chairman of the Agri-
cultural Prices Commission said recently
that the sustained increase in food pro-
duction has just seen 15 million tonnes
between 1964 and 1965 and 1972 and
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1973, and is almost entirely made up- of
rice and the output of wheat. Egually
noteworthy is the other fact that the
average annual rate of growth of food
production at 1.8 per cent during these
eight years is less than a half of what
was attained in the period between 1950.
51 and® 1964-65, Mr. Shinde, you are
very brilliant,

I say there is an unprecedented food
situation in recent years. The prices have
risen. There it unemployment. Garibi
Hatao is a complete myth. There is near-
famine in the true sense, I know if West
Bengal does not got adequate quantity of
cereals and rice, the rationing system will
come to a collapse. 1 have becen enquiring
from various peoplc who say that the flour

~mills in the comntry are working at a
capacity of 25 per cent. That is your
litmus test of attainment and efficiency.
. (Interruption)”

- - The public distribution itself says that
in 1968-69, .in million tonnes. it was 10.1.
In. 1969-70 it has come down, because of
socialism, to 9.5, In  1970.71-—again
socialism--it came down to 8.8. And in
1971-72—Garibi Hatao done—it came
down to 7.7.

According to the Reverve Bank's report,
currency and finance, the most authentic

document that one can lay one's hand on,

the stock position in 1971-72 is 7.9 million
tonnes, although the Government had ‘been
quits wmqnsly and incorrectly and deliber-
altly elaiming it was 9.5 million tonnes.

[ do'mot wish to say much about what the
pmmmm target was. Mr. Shinde said
nice hiivgs: that the market price is highoer

thun the-grain procurement price, and that’

'-pmmmm i llkely to fall
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harvesting in 1970-71 was du: o thu th'
r.hstithappemdtohclmﬁyanm
soon. The significant fact _was that out
of the increase of 8.3 million ‘tonnes in
that year as much as four million tonmes
had come from Rajasthan alope and
would seem to be almost. entirely - the
result of favourable weather. Flease -note
it, Mr, Subramanjar and Mr. Shinde.

1 say that about the rabi seasory, drive,
your performance is again very gloomy.
There is nothing before us to look for-
ward to. . Precious foreign exchange and
scarce capital reserveg have to be spemt
now. Once they boasted that they have
done the green revolution, food problem
was solved and they had started oxporting.
Where is the green revolution,” Mr. Shinde?
And why this hush-hush? This paper
vomes out; Food Secretary reported to be
on a secret mission abroad. We know
Mr. B. K. Nehrn has rushed from Shillong
down to New York and Washington for
begging food. I know they will again go
for Nixon vandana; there ig no other alter-
native. That is why Billy Graham, C.LA.
agent has been allowed to fumction -for
seven days-in border areas..... (literrip-
tions) '

MR. CHAIRMAN: 1t has no relevance.

SHRI JIYOTIRMOY BOSU: Hon'ble
Prime Minister said to us that the Baptist
Mission which is hosting Billy Graham js
a CIA agent. Therefore, this Government
will politically enslave the country - once
again to the Yankees for their malprac-
tices. They talked mbout nationalisation’
of ~wholesale - foodgrains, - What has
happened? Now anether resolation = has
come; it may be postponed for the tifm
being.  What a wonderful mutual admira-
tion society they bave between the Govern-
ment and the Congress Party. - This Gov.:
ernment should be  condemned wutterly;
otherwise the whole wutmy a.nd the ptu

mﬁmmmnrsmm m"rﬂﬁ_
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were many constructive speeches, for
instence that of Dr. Karni Singh. Mr.
Piloo Mody was very angry with him for
making a constructive speech. Dr. ‘]mrni
Singh, Mirdhaji and a number of our
colleagues, even Mr. Viswanathan though
he made some political charges becaus
otherwise he could not justify his existence
here—made some very constructive »ug-
gestions in the debate. Even one of Mr
Jyotirmoy Bosu's colleagucs, Battacharjee,
a very sénior Member, made one state-
ment charging my party, but he too made
som¢  constructive sugpestions in  his
speech.

SHRI JYOTIRMOY BOSU: 1hiy 1 his
first House. Senior Member!

SHRI ANNASAHEB P. SHINDE. |
am not allergic to criticism  Sometunies
cven Members from this side criticise the
Government and 1 welcome the criticism,
it helps us to understand the issue. The
Opposition have a right to cniticise; [ never
misunderstand it. But what I object to s
distortion of faets. For instance Mr.
Piloo Mody said that Mr. Chavan uiated
on the floor of the House: we will feed
only fifty per cent of the population T take
serious objection to such distortion of
facts. Mr. Mody might criticise us und
say otir policies are wrong; but he cannot
distort facts.

Similarly Mr. Pande—unfortunately he
is not also here--made a statement that
there were no stocks in Orissa for a few
weeks; he also said that a nomber of
starvation deathg took place.  What are
the facts? On Ist August, 1972 there
were 1,29 lukh tonnes of .rice in Orissa
and om Ist September, 1972, 70,000
tonpes. Even then during that month
33,000 tonnes wheat and rice in addition
were sent from the Centre to Orissa. To
say that Orissa was without food. people
Sarved, not evén an ounce was avail-
able—auch statements ars better nvoided.
Therefore T say: if you have to criticise,
you miay criticise policies and other things,

SHRI JYOTIRMOY BOSU; They are
lsagning from you,

AGRAHAYANA 8, 1894 (34K4)
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am coming to Mr. Bosu a little later. My
time is limited; [ shall appeal to all sides
1o permit me to mahe a few ohscrvations
because the Bangla Desh  President iy
coming and we have 1o go and welcome
him 1 request Mr, Bosu to help a little.
T was submitting that charges of starva.
tion deaths are very lightly made. I am
not denying that in certain  arcas,  the
situation is difficult. For instance. | come
from an aresn where I huve not seen such
a difficult situation in the past. But to
sav that starvation deathy are taking place
is completely misrcpresenting  and  giving
a wrong picture to the country. 1 chal
lenge the hon. Members 1o give the names
uf these persons.

SHR1 JYOTIRMOY BOSU: On . point
of order.

wY WA |qTEg o i
agag

wwiafe wfaw : ag w§ adw
A IIR AR T @ @
£ | I catzz wre W gemr
gat wg ftr W gr o E......

oY JER WX EFNT . (FAT)
HaY wEver wy W & R oAm aang )
arer &g ot ¥ § 1 (o)

mrgfe w®rs ;e W w6t
at Feard gT A wrear | oF ¥ saTer
FaET WAT UE WG ANEA ar & grag
#t qaky w7 gar 1 Feart ot
g

SHRI JYOTIRMOY : On a poim
of order. 1 not expect that he would
mislead the . In the last session, T
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have given a list of 30 stazvation deaths
in Malda I was permitted to lay it on
the Table It 15 yn the Library Govein
ment his not contradicted i in these thres
month  He must withdr ow his 12marks

SHRI ANNASAHLB P SHINDE We
tike these allegations veiy seriomsly when
cver they are made by anybody  We
rufer specific names to the State Govern
ments  Full enguirtes ate made  Even
the list gnen here was roferred to  the
State Government  The Stite  overn
ment his sanf tha nobody hay, died of
stuvatton W hon Members hi e my
other names | am  prepaiud to  1efm
those nimes to the State  Gover mments
About cvery single n4anie  SeriOUs WRgUIY
will be held These are not light matters

dftgew oy woAT : T TR
® AT 7 W@ ¥ 1 Aw fRe go
B welt o A ower ¥ oA T@Q
AT | F FATG AT AF F | AYH F
9§ HEW ® AUE T @ & | 9@ e
T AT R

MR C(HAIRMAN He has not musled
the House A pomt of order was 1aied
by Mr Bosu and he haq rephed to it If
he has misled the House you can bring a
motion accoiding to the rules

ot TRTRATY SRy
v &8 v faRig )

(v&m)

Mt g W sy fagre
&) faurr war ¥ S & A Aw fng

g g1 & foed gt § 1 sEw aw
ot wgd § fin e Sy adr gf &
aurafs wgrew @@ wg ¥

fs €z mide # fex (g fwar
qar a7 | Ty ¥ werw wer §

wif dqwoafigf & -
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qw Ay weew gl
AT Wt At fasry €0

st TrRware e ot
7, IR gew ® dew
fem &\ a4y 97 @ faag
A & oAe dwm A W
FT 3 1 (wwam)

Wt gww W wouTd W IAR
4““1%%?1 (zrag =
wAt wEvew AT A WY T AT Q)
21 (o13era) ag wiwarde & -
QA &1 o7 F4d Fard, A g@ av A
WG FL | FH U AT G WART
T 2 ) (SWANIT) IR TS -
T @ ¥ (sTaETa)

wyafy wfer s ase
#5 w3 (gewTA)

oWt gew eT wgww  gawfr
q@w.swm%qw%mﬂwaﬁ
TN IN A A qur for §
FarFaN oo A MR X
at g 1| WA AT ¥ 15 ¥ ¥ AW
¥t qaag frar § fr g7 & w9 waeTe
¥ oA AT § 1 9AS ge A X
or 78 § | X7 917 ¥ gedy 4 oF
afufy aarf oy, & wg fraw ¥
wra ¢ | (srEaA)

gwifrwley @ ad wavdm
& dfgwz wr @ § | wwelts S
a0 gy fafreeg & waw §r R
1 (mwamr)
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3. ,E(W?Iw

M ’A ¥ et
wﬁtl(

wwrafl witew ;& WA

(e

ot & T A4 ;@ gw T
A gE 1 (et

qanfy afwa : #adAg e
& wrd | WU ¥ ¥E W@ WR FTQ
@F, @ qf I AW sTn W@ |
(vrwar)

¥ro wfATCA qToRy - wwTafe
u@m.hwfmwmtn

1 wwm Izmrar e wE Owir ¥ v
¥ qgd gf @ e A e
arv fe w2 5 ag &% a2
# wgmr =g g 5wt wfiew ww
¥ e v ¥ firg axT o wis
lpﬁpmrt o W o e o
&, T A ag v TN iarﬁmﬁm
Jte QX 37 &1 9 TN 8w T 4
#ﬁqﬁw& 27 W G T W
st e § 1 (awwra)

ofy Tmrrare weewt  anafa mEea,
wre & wdor dwr ¥ &
wifew & we wg, &7 Wk o oo
ww 7k gre | (sweTH)
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dsau « (waEA )
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ot g&a wr wgT . Fv qw
LRSS A (swar)

SHRI S. M. BANERIEE (Kanpur)
Sir, my submission is only'this. Diiring
the previous discussion also, a lst was
provided by Shri 15, K. Patida, a Member
from 'my group and mnother list was pro-

.We;aw

nutrition or gastro-enteritic, something of
that sort. They never demied about the
deaths, But this time, when people have
died in Bihar and in other places—the
people have mugrated to other places....
(Interruptions)

MR. CHAIRMAN: Mr. Kachwai has
said it; you are repeating the same thing.

SHRI S. M. BANERJEE: When there
is a dispute, when the Minister disputes
the whole thing, I would request you or
the Speaker of the Lok Sabha to appoint a
Committee. There are Members who are
prepared to resign on this issue Tet us
appoint a Committee of this House 1o find
out whether the people have died ar not.

MR CHAIRMAN: There is nio point
of order. What appeared in the New Age
or any other paper is nmo point of order.
(dnterruptions).

The hon. Minister,

SHRI ANNASAHEB P SHINDE: I

appealtothescod um of the hon
Member. .

SHRI P, M. MEHTA (BHAV-
NAGAR): On a point of arder, Sir, The
Minister challenges the statement made by

the hon, Member of this House. ... (/nter-
rupnons). This @ a very serious
matter. . . . (Inferruptions)

SHRI €. M. STEPHEN (MAYATTU-
PUBHA): We will sot yield to' this. I am
asking: Is this with your perhhlida?
Cingernuptiony) - 1
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(Interruption)

SHRI P. M. MEHTA: I have a sub.
mission to make. It is a serious matter.

Wt wtfey W W
FRT #3 WTRC | WA WA S &

% weer ¢ fafrer & dow
femtfeaufadrymd. ...

wtefer wiew oo @ o
arnly § 1 oy A e oif @0
Wi w9 s & fafaeee 1 oo
AgTeR W s ke ar &
9 WY e w AT |
SHRI RAMAVATAR SHASTRI: I it

that the Minister is responsible and we
sre not responsible? We are also respoa-

sible. (Interruption)

warefy g ‘s oww AR
o W oy § I W7 v g ¥
faq &y =@ r..... . . (cewIw)
‘,,,,.....mm-ﬁfﬂr!
s e ff § e F 7 e
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o oW w3, H et oy
w v ? Ragwg e
wIT ¥ gaTe wory § o dur il
awT waw gr NfRg 1 e amy
Wt oz At & te oy gwed §
fr fafrex & fag v (fem & Ar
wm e (9 fafem. .. .
(ww®ry). w9 QF  ATE FrATIE
F@A g TAAAT A O 3 aww fe
o v@ § gArd amw W @ W@

90 ® Stfiee § 1 9@ AfA F

qfa® Wy efe wrgw A faw Aawy
£

SHRI P M MEHTA- He has not mis-
guided the House; he hag challenged the
House and the members.

wwraf el wiT at AT s
2w #fsm

SHRI P. M. MEHTA: He challenged
the members.

MR. CHAIRMAN' You also challenged
the Government that the Government has
to give a reply. You have challenged that
50 many deaths have taken place and
Government is concealing the facts. You
have also challenged the Government. So,
he is replying to you.
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to him to make a complete statement
hefore this House. (Interruption)

MR. CHAIRMAN: Are you interested
in this debate or not? (Interruption)

SHRI JYOTIRMOY BOSU- Let the
Minister not give unmixed untruth here.

MR. CHAIRMAN: Order please.

off o W Wy, WA wERT
Fge ¥ qa A oI N -
TquR ¥ i W WX €

SHRI D. K. PANDA: To ecnable
hon. Minister to give an answer

the

sas

MR. CHAIRMAN: There was so much
discussion. You have also spokem, yect,
you want to speak. You were all along
outside. Now you come and want to say
something.

The hon, Minister.

SHRI D. K. PANDA: Whether the
Praja Tantra has come out that ten . . .

MR. CHAIRMAN: No please. I am
not allowing it.

SHRI ANNASAHEB P. SHINDE:
Some hon. Members have said that every-
thing is wrong with regard to the agricul.
tural situation in the country and the food
policy of the Government. I think it
would not be desirable and in the interests
of the country for this impression to go
outside. Therefore, I would appeal to the
good sense of the hon. Members to at
hmlumwmyuwmen;.nd?wym
all I say, but be
‘('??mm.mrarnmemm
lenge’ is comcerned, I withdraw that word
‘challenge’, but T have a right to say that
as far ag the starvation deaths are concern-
“ed, as also the Government's view point
is concerned, as I said earlier, if any name
is given to us, we will inquire into
it and we will also refer it to the State
Governments. But, to my knowledge, no
starvation deaths have taken place in this
<country , . . (Interruptions)
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SHRI D. K. PANDA: *

MR. CHAIRMAN: I am not allowing
the question It is not going on record.
Please hear the Minister.

SIHRI ANNASAHEB P. SHINDE: Shri
Fatesmghrao Gaekwad said that the Gov-
ernment has not managed the food econo-
my of this country well. Now, I would
just humbly submit for his consideration
one thing In this country there was a
drought in the year 1966.67. Now, we
have also a similar drought situation m
the country in 1972. What is the position?
When we compare the facts of the case,
you yourself will be convinced that there
has been a comsiderable progress, You
may not be satisfied with that. That is a

instance, in 1966-67, when a drought was

on, the price increase that took place is:

the price index for rice in 1965 was 129

and in 1967 the price ndex has gone wuwp

to 197 and wheat index was 115 in 1965
up to

have to say, you place it in the form of
a statement on the Table of the House.

SHRI ANNASAHEB P. SHINDE: I
have not prepared.

MR. CHAIRMAN: You prepare onc
and place it

$Not recorded.
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18 hre.

SHRI ATAL BIHARI VAJPAYEE:
We would hke to hear the Minister. This
i pot Yair. Let him continue tomorrow

SHRI ANNASAHIB P. SHINDEff I
would like to speak tomorrow if you
permit me.

MR. CHAIRMAN: Al right That will
be decided by the Mnister of Parliamen.
tary Affairs.

SHRI G. VISWANATHAN, Why, Sir?
The House is sipreme. The entire House
wantg 'a reply. Why should 1t be deaded
by the Minister of Parliamentary Affairs?

SHRI C. M, STRPHEN- The whole
purpose of the  discussion is to chcit a
reply from the Government. We want to
know wixat the Government has to iay m
the matten

MR. CHAIRMAN- How can 1 say
whether there will be time for discussion
tomorrow or day- ftertomorrow? We
bave to sec what are the subjcots which
have to ceme mp before the House to-
morrow for discussiom, the papers are
printed.

SHRI ATAL BIHARI VAJPAYEE.
Papers are printed in the night We know
everything.

GMGIPOD —L—2653 L8~ 20-1~73—1010

NOVEMBER 29, 1972 Food Situation (Hﬂn‘) 140

SHRI ANNASHIB P, SHINDE: I would
appidl-ito ydh.' "Phiy s stellGn impottatt
subject thit' I feed* that
should be allpwed to submit ity say and
reply 'to the poifrts raised By hon. Mern-
bers. .

|

MR. CHAIRMAN: ] want to know
whether the House wants the statement
by the Mimster tomorrow of'day after?

SOME HON MEMBERS' Tomorrow.

MR CHAIRMAN- All right, this is
the wish of the Mimister and also of the
House So, ¥ bow before the decision of
the House

SHRI G VISWANATHAN: You are
a good democrat, Sir

MR. CHAIRMAN: The House now
stands adjontned to meet tomorrow at
11 AM,

1801 hew.

The Lok Sabha then adjourned il
Eleven of the Clock on Thursday, Nov-
émber 1972/ Agrahayana 9, 1894 (Saka).



